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LOK SABHA DEBATES —

LOK SABHA

Thursday, March 12, 1981/Phalguna
21, 1902 (Stka)

The Lok Sabha met at Eleven of the
Clock:

[MR. SPeaker in the Chair]

ORAL ANSWERS TO QUESTIONS

Number of Ships to be purchased
and manufactured

+
*331. SHRI M. V. CHANDRA-
SHEKARA MURTHY :

SHRI B. V. DESAI :

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
lay a statement showing :

(a) whether during the sixth plan
period the ships required will not be
manufactured in India and it was
neadoessary to purchase them from ab-
Toad ;

(b) if so, whether Government
‘has approached foreign countries
for purchasing the ships ;

(c) if s0, how many ships will be
- ;purchased ; and

(d) how many will be manufac-
‘tured in India ? '

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
WVEERENDRA PATIL) : (a) Dur-

4108 LS—1

total requirement of Shipping tonnage
will be met through indigenous
manufacture, The balance may have
to be acquired from abroad.

(b) It is primarily the shipping
companiés who finalise commercially
the ship purchases and then approach
Government for sanction.

(c) and (d). Sixth Five Year
Plan envisages a net addition of 2.5
million GRT of Shipping tonnage.
Out of this, 0,7 million GRT is likely
to be manufactured in the Indian
Shipyards. The balance may have
to be acquired from abroad.

SHRI M. V. CHANDRA-
SHEKARA MURTHY: Thc Minister
has replied that the Sixth Five Year
Plan envisages an additional net
value of 2. 5 million GRT of shipping
tonnage. Out of this only 0.7
million GRT is likely to be manufac-
tured indigenously. The rest is’
likely to be acquired from abroad.
What are the names of the countries
our Government has approached in
this regard ?

SHRI VEERENDRA PATIL :
It is not the question of Government
approaching. As I have already
made it clear, the shipping companies
approach not only Indian shipyards
but foreign shipyardsalso. Whatever
the capacity of the Indian tonnage 15,
to that extent they will acquire ships
from the Indian shipyards. If they
want to acquire more ships according
to the programme that has been
under considera tionl’u thc}rTll:ave to
approach foreign ships. ey can
nﬁg take ser:on,d-lmm:rlJs ships in the
international market. It depends
upon the commercial decision of the

thipping companies. .
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MURTHY : May I
know whether our hon. Prime
Minister and the Shipping and Trans-
port Minister will be visiting Japan
shortly to negotiate a deal with the
Japanese Government in regard to
purchase of ships on deferred payments;

if s0, details thereof.

SHRI VEERENDRA PATIL :
About the hon. Prime Minister I do
notknow:. But I have got a program.
me to visit Japan and South Korea
where I will take opportunity to dis-
cuss with the shipyards of those
countries whether they are prepared
to supply ships to our country and
give yen credit. Because much de-
pends on the availability of credit
which they are going to give to our
country. After having a discussion

I will come back, process it and take
a decision.

SHRI B. V. DESAI : Since 1977
the question of giving package incen-
tives to the Iudlann:gippm been
lingering on. In 1977 a sub-com-
mittce was appointed. Later on
another sub-committee was appointed.
These committees sug 33 and
37 per cent subsidies to be given to
the shipyards. But there was a
controversy among the three Minis-
tries—Shipping Ministry, Finance
Ministry and the Defence Ministry.
?bna: Ministry wanted something in

MR. SPEAKER : I want some
question,

SHRI B.V. DESAI : It is ncces-
sary to give a little bricfing to the hon.
Minister.

MR. SPEAKER : Supplementary
does not mean supplementary infor-
mation.

SHRIB. V. DESAI : Actually the
Defence Ministry wanted only 5 per
cent of the subsidy to be given
ted 25 per cent. In view of

§
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of::lmvmy, the indigcno;! manu-

turing capacity has been hampered..
Therefore, this big gap in the Sixth
Five Year Plan has remained and
now we have to go in for the purchase
of foreign ships.  Because of htlhc-
controversy, the indigenous ship~
yards could not cope up with the
demand of the shop-owners. Conse-
quently, the import of ships has.
become inevitable.

MR. SPEAKER : Please help
me. Otherwise, I will have to cut
it short.

SHRI B. V. DESAI : The hon..
Minister has announced a new policy.

MR. SPEAKER : You can ask
only one supplementary.

SHRI B. V. DESAI : This is only
one supplementary.

MR. SPEAKER : No.

SHRI B. V. DESAI : May I
know whether there will be a com-
prehensive shipping policy in this
country, taking all these things into-
consideration ?

SHRI VEERENDRA PATIL :
While referring to the pricing policy,
the hon. Member said there was some
controversy between our Ministry
and the Finance Ministry. I would
like to make it very clear on this
occasion that as no time was there
any controversy between our Ministry
and the Finance Ministry. So far
as the pricing policy is concerned,
we have taken a decision. According
to that pricing formula, upto 20
per cent the Government of India.
will pay, upto tc;ufﬂ cent the ship.
owners will pay and upto 7} per cent
escalation would have to be paid by
the ship owners. This has been
finalised and we have already taken
a decision.

So far as the capacity of the ship-
is concerned, I agree with the
. Member that the cxisting capci-
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city. of the shipyards is fimited. We
hatzre four shipyards, out of which

two, , Cochin Shipyard
and nﬂ:cmczindustan Shi are

under our Ministry, while Maza-
gaon Docks and the Garden Reach
Workshop are under the Defence
Ministry. We have manufacturing

capacity, but that is not adequate.

Indian shipyards have got suffi-
cient orders upto 1986-87. There-
fare, they are not starving for want of
orders.

SHRI INDRAJIT GUPTA :
1 understood the Minister to say that
the private ship owners, who want to
acquire ships, negotiate directly with
foreign shipyards and that the Govern.
ment of India does not come into
the picture. I want to know whether
the prices, which are settled between
the shipowners and the foreign ship-
yards, are subjected to any kind of
scrutiny and verification by the
Government. I am asking this
question because la.rFe sums of
money are paid out of the Shipping
Development Fund to the private
ship owners. Therefore, the prices
are very important. What is the
total amount of money which has
been given from the Shipping Deve-
lopment Fund to the private ship
owners for the acquisition of ships
from abroad during the Fifth Plan
period ?

SHRI VEERENDRA PATIL :

So far as pricing a ship is concerned,
as the hon. Member said, the Farriev_atc
1gn

- ship owners negotiate with the

ship owners or shipyards and get
second-hand ships. We have a set
procedure for evaluation of ships.
There are internationally reputed
evaluators, who issue certificates about

" evaluation. After getting that certi-
" ficate and

rocessing it, the DG,
Shipping, will make recommendations
to the SDFC, which will consider
these recommendations and then
take a decision as to the funds that
are ;oiug to be provided for the

acquisition of ships.

Ora] Answers 6

MR. SPEAKER : Are you
referring to the past ?

SHRI VEERENDRA PATIL :
The Sixth Plan.

SHRI INDRAJIT GUPTA :
How much was paid out of the Ship-
Fing Development Fund during the

ifth Plan period ?

MR. SPEAKER : Mr. Gupta is
interested in the past, not the present.

SHRI VEERENDRA PATIL :
If the hon. Member wants to know
about the loans advanced to the
shipping companies during the Fifth
Plan, let him put aseparate question.
I will furnish the information.

PROF. MADHU DANDAVA-
VATE : Since for the movement of
certain commodities shipping and
railways have a closed circuit move-
ment, we cannot leave the entire
matter of purchase of ships and
deciding the requirement of ships
except for freight purposes only to
the private companies.

In view of this necessity, the Govern-
ment is also deciding the required
quantum of shipping thatis to be
made available. Will the Govern-
ment take the initiative in deciding
how many ships will be required
how many are to be purchased ?

SHRI VEERENDRA PATIL :
I have already said what is our pro-
gramme for the Sixth Five-Year Plan.
Our programme for the Sixth Five
Year Plan is to acquire an additional
tonnage of 2.5 million tonnes, and I
want to make it very clear that outof
2.5 million tonnes, majority of the
tonnage would be acquired by our
Public sector companies viz, the Shipp-
ing Corporation of India and the
Mughal Lines Limited. I have yet
to decide what pereentage of this
tonnage is to be earmarked for the
private sector. But so far as the
private sector is concerned, we will
not allow the private sector to have a
dominant role in this.



" SHRI XAVIER ARAKAL : ~

Sir I have got a

Sir, I am extremely happy to hear
what the hon. Minister has said just
now., As far as the national trans-
port policy is concerned, we have to
coordinate between different modes of
transporation. Also the Minister
has stated just now that the private
agencies will not be allowed to enter
into this line on a large scale. My
question is this. The state Govern-
ments ars entering into this busincss
of shipping. The Kerala Govern-
ment as well as the Tamil Nadu
Government. , .

(Irzeriup ions)

Shipping is the cheapest imode of
transporation. There were certain
allegations of scandal against the
Tamil Nadu Government. What
I would like to ask is : What is the
attitude of the Central Government
with regard to the State Goverament
Shipping Corporations in purchasing
the ships in the context of what Mr,
Indrajit Gupta has said ? .

SHRI VEERENDRA PATIL
Sir so far as the policy for the State
Governments is concerned, we want
to encourage public sector and if
the State sector wants to enter into
this field, we cannot discourage
because there are some States which
have entered into~ this  line.
I think Karnataka has got some
ships and I .do not know whether
Tamil Nadu has already acquired
some ships, Kerala has also got some
ships. When private parties can
enter this line, how can we prevent
the State Goernments from entering
into this line ?

MR. SPEAKER : Now, Question
No. 332. Mr, Sidnal.

SHRI MADHAVRAO SCINDIA
ion. You can
ct.llgs question Nos. 339 and 346 with

Ol Awwers  MARCH 13. 1081

MR. SPEAKER : Mr. Ministet;
what is your idea ? Would you  like
to treat them differently or as one. ?

‘THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKAR) :
What I was trying to say is... (Interrup-
tions) would you allow ms to say
something ?

I thought that questions 33) and
346  could gn together. But so
for as quastion No. 332 is ¢oaczrned
it concerns only with the Titarpraters
etc. Therofore, I was thinking of tak-
ing Question No. 332 separatcly.

MR. SPEAKER : You take it
separately. You take those two toge-

ther. Now, question Na. 332 Mr.
Sidnal;

Staff for Non-Aligned
Coaference

*332. SHRI +S.B. SIDNAL :

SHRI HIRALAL R.
PARMAR :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of interpreters,
translators, typists and office staff who
came from abroad for running the
non-aligned conference recently held
in Delhi ;

(b) the amount spent for this
purpose ;

(c) the reaso1s for not providing
an opportunity to the Indian st
who
earlier for such conferences ;

(d) whether any such arrange-
ments have been made for future ; and

(e) ifso, the details thereof ?

| Oral Anevers. - 8

i

rendered staisfactory service 'J'
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THE MINISTER OF LAW,
JUSTICE . AND COMPANY
\"AFFAIRS (SHRI P. SHIV

'SHANKAR) : (a) The number of

staff from abroad is as follows : . -

Interpreters - 54
Translators ) _ 48 .I

- Revisers ‘ _ h ) - ) 24
Language Typists 54
Coordination staff 8.

Chief Coordinator : 1

B

(b) Rs. 108.1 lakhs.

(c} Efforts were made to locate the
staff, with the requisite qualifications
and experience, in India. However,
suitable interpreters and translators,
etc. are not available in India to fully

service a conference of this size and

nature.

.(.d] and (e). Indian organisatioﬁs |

specialising in conference work have’
been advised to build up cadre of
multilingual interpreters, translators
and language typists and other staff
for future conferences.

SHRIS. B. SIDNAL : Isthereany
proposal before the Government to
set up institutions for future training
of Interpreters and staff which is
required for such a Conference ?

SHRI P. SHIV SHANKAR :
The suggestion is undoubtedly worth
considering, But so far there is no
such proposal. As I have said, in
answer to (d) and (e), the Indian
organisations specialising in con-
ference work have been advised to
build up a cadre of translators and
Interpreters,

" SHRI S.B. SIDNAL : If that js
80, what. is the basis for such selection

MR. SPEAKER : That question
m&'m‘ ' ) . :

SHRI P. SHIV SHANKAR 7:
That question is hypothetical. s '

SHRI R.K. MHALGF: More
than one crore ‘of rupees have been
spent on about 1go interpreters, trans-
lators, etc. May I know what efforts
were made during the period of last
33 years after the Independence to
buizl up the cadre of multi-lingual
interpreters, translators, etc. because
a number of such conferences take
placein India ?

SHRI P. SHIV SHANKAR :
It is a stupendous task. For the
information of the House, I may bring
to the notice of the hon. Members
that any country would find it difficult .
upon itself alone to take this task of
building up a cadre of multilingual
interpreters and translators conform-
ing to international standards. One
country cannot take up this entire
job.

Nadiad-Kapadvanj Modasa Broad
Gauge Line '

*333. SHRI R. P. GAEKWAD :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that the
construction work of already sanction-
ed Nadiad Kapadvanj-Modasa Broad
Gauge Line has either beéen stopped
or has been slowed down throwing
thousands of labourer's working om
the Projectout of employment since
November, 1980 ;

(b) whether it is a fact that the
funds for the said project are diverted
to another Project ; :

(c) if so, the reasons for diverting
the fungs to other Projects ; and

(d) thefunds provided for thesaid
work in 1980-81 and .when the work
is likely to be completed ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI.MALLIKARJUN] : (a) Ne -
appreciable progress could be made
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on this project due to severe constraint
::e mvaﬂabiﬁty of mumca and

to expedite the on -goin
schernes which have made mbnanuj
progress.

(b) No. Sir.
* {c) Does not arise.

(d) The outlay proposed for the
work during 1981-82 is Rs. 11 lakhs.
The expenditure expected to be in-
curred upto March, 1981 is Rs. 1.86
crores,

SHRI R.P. GAEKWAD : This

m‘l‘ltlcula.r railway track was to be
id in a backward area which
would have helped its development
by rejecting this project, the Govern-
ment has taken away the opportunity
of jobs of Adjvasis living in that area.
Not only that. Also, the development
that would have taken place in that
area has been stopped. I would like
to know from the hon. Minister the
reasons for stoping this project.

SHRI MALLIKARJUN : As 1
have already mentioned because of
constraints of funds, the progress has
not been rapid. However, the work is
in progress. Out of 9 major bridges,
2 bridges are at completion stage and
4-5 minor bridges are also at comple-
tion stage. Although the workri;:
not progressing rapidly but the wo
is going on. Wha.tcvl;rjda{taﬂable labour
is there, it is being utilised.

MR. SPEAKER : Just like a
passenger train, not an express train.

SHRI R.P. GAEKWAD : What-
ever has already been undertaken,
anther project, nstea of going ow

t ol going
on a project which is already half
done and starting a new project.

SHRI MALLIKARJUN : We
dodesire that on go'ng &Djm“ should

. be completed. But at same time
because of the demand from various
quiarters, we have also to take upnew

ek Wt wif wwe ofedt
NEIX AR, Tt T Jeorg, F g
wvar way § e waread o sl
¥ owrwr vy vy At
& s wigdr ffe vsa ¥
dargdt t ol & @t § W g
qgT IWT  HILAT W WOT I T G,
dareAl $Y @A) ¥41 I1 F 7T F 98
wrdt & ar faw o & frg & FwaT
afl frAx ? ¥ w1 & Forgr @
faax & w2 & wmaT g ?

tw wmy (WY RaT W@ )
HUER wY AT B § ) T gAY B OiT
ardr  FIAAT F TG KT A0 gAY 11
gAT WAY T AT A Y AT
g far 5 g0 18 WAT I
gy waz ¥ wd feg 11
wr <&@ ¥ ¥ ampar g Peapoiq
AR Y1 AAEREANT 19T 40
wre oy gdge ) 97 gAAT
XA N T ey AT ART 1978~
79 ¥ gAz AN @ § Wi Twr
§ fe @ W w I8 ¥ o5l Al
wLAT AfET  wWifE g 4T gAR TR
wr &t g qF § A ag ¥aad
afeqr § 1 w7 TEHEL FWE wIEA
NIg 9t § wmg faaw €T
(wrater) F1w & ¥ T 1 FwW B
WIT 5w W A T5AT |

Concession on Rail Travel
to University Studeats

‘3{4. SHRI SUSHIL BHATTA-
YA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government are
considering to give a concession on
rail travel to students of the State
Universitics to make use of libraties
at metropolitan cities ;

(b) if so, the details thereof ; and
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. (c) if not, the reasons thereof ?

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
‘WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS. (SHRI MALLIKAR-
JUN) : (a) to (¢) Research Scholars
are allowed Rail Travel Concession
when travelling in connection with
Research work.

SHRI = SUSHIL BHATTA-
‘CHARYA : Regarding rail conces-
gion to students, there is no
age-limit for the students of pro-
fessional courses. But, this category
of professional courses students does
not include B. Litt that is Librar
Sciences, B. Ed., D. Phil and
Phil students even though these
students have no sti or scholar-
ship or deputation facility and thcy
study on their own. I would like to
know whether the Government will
consider to remove the res‘riction
-of age bar for these students.

SHRI MALLIKARJUN : It

is the universities or the colleges who
:admit the students. We are not con-
cerned about the age.  Age-limit
is not our concern. It is the concern
of the universities and the educati-
-onal institutions.

SHRI SUSHIL BHATTA-
CHARYA : My second supple-
mentary is about the educationa]
tours for students. You see there
are different interpretations in

. different railways. = The South-
Eastern Railway grants such conces-
sions in parts, that is from one station
‘to another station. But in Eastern
‘Railway they sanction or m allow
‘between the two terminals. So,
there is aromaly. I would like to
know from the Minister whether
‘he will instruct the railways so that

. the students can avail this educational

§ tour at par throughout India.

SHRI MALLIKARJUN : In-

itially, we discovered a difficulty
while granting the concessions to.
the ‘When the students from

_ “*ﬁi“ £8 satiom  requa
onc zone to. the other, there
was some difficulty. The request
was not some times entertained
by the other zone. We have
now issued clear guidelines to remove
this difficulty.

SHRI KRISHNA CHANDRA
HALDER : May I know from the
Minister whether these concessions
will be given to the students of agri-
cultural universities ?

MR. SPEAKER : Why do vou
differentiate between students ?

SHRI ATAL BIHARI VAJ-
PAYEE : Sir, agriculture is. more
important.

SHRI KRISHNA CHANDRA
HALDER :Iam not differentiating.
I only want to know how many
times in a year you allow this rail
concession to a student to go to the
library ?

SHRI MALLIKARJUN :
Students, whether of agriculture or of
medical or of engineering or of Hum-
anities are generally allowed to avail
this concession during their vacations.

This concession can be availed
any number of times by the students.

MR.SPEAKER : Mr. Mallikar-
jun, what happens to a student of
Parliamentary affairs ? Next question.

Conversiom of New Bongai-
gaon-Sauhati Line

*337. SHRI CHIRANJL LAL
SHA%-SI.\IIA : Will the Minister of
RAILWAYS be pleased to state the
progress made so_ far in conversion
of metre gauge section between New

Bong_gi?on and Gauhati into broad
gauge '



THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
"'AND IN THE DEPARTMENT
OF FTARLIAMENTARY AFFAIRS
(SBRI MALLIKARJUN) : The
overall physical progress achieved
upto of Jan., 1981 on extension

parallel broad gauge line from
New Bongaigaon to Gauhati is 44%.

SHRI CHIRAN]I LAL SHARMA:
My question was about conversion
of the metre gauge into broad
gauge, and the reply that has been
—given is :

“The overall physical progress
achieved up to end of January,
1981 on extension of lel
broad gauge line from New
Bongaigaon to Gauhati is
4%

I would like to know as to what

is the need for having a parallel
- broad gauge line when the same line
can be converted because in the reply
it is said, . extension of parallel

broad gauge line”’. Why not remove

the metre gauge and replaceit by

broad gauge ?

SHRI MALLIKAR]JUN : From
New Bogaigaon to Rangiya, a meter
© gauge ﬁ‘ncgis there. Technically we
elt that it was not wise ecnough to
convert it at the moment. So, we
have taken up the parallel line from
New Bongaigaon to Rangiya and
from Rangiya to Gauhati. After a
certain period, this meter gauge line
will also be taken up because of the
- linkage pattein which is essentially
cxisting at the moment,

SHRICHIRANJILALSHARMA:
1 would like to ‘know the total
of this line and secondly, the difference
in the cost per kilometre between

metre gauge and broad gauge and

also the. difference in speed in the
two lines. .

SHRI MALLIKARJUN : The
total length of the line from New
Bonguigaon to Gaubati is 1G5 kms,

Oral Amwors 16

- MR. SPEAKER : Mr Santosh.

SHRICHIRAN]JI LAL SHARMA:
Sir, he has not answered the second
t of my question. I wanted to
; w the total cost of construction
of meter gauge line and broad
line per kilometre and the dﬁgl:l%:
inspeed in the two lines.

SHRI MALLIKARJUN : The
construction of a new broad gauge
line per kilometre now costs more
than Rs 22 lakhs and subject to
the condition of esgalation of prices
also ; for conversion, it costs about
Rs, 16 to 17 lakhs for one kilometre.

SHRI SANTOSH MOHAN
DEV. : I would like to ask the hon.
Minister whether it is a fact that the
target date for the completion of this
line was 1981 and what is the pre-
sent target date because I understand
that because of the Assam trouble,
the progress was not very satisfactory.
In view of that, what ~ is the pre-

sent t da .
this ]i-:gﬁ te for the completion of

SHRI MALLIKARJUN : By
December, 1981 100kms between
New Bongaigan and Rangiya will be
completed and by the middle of 1982
the rest of the things will be com-
pleted.

MR. SPEAKER : Next Qnestion,
Mr. Ashok Gehlot. Not here. Next
Question. Mr. K.P. Singh Deo.....

SHRI K. P. SINGH DEV: Qn.
No. 339-

SHRI MADHAVRAO SCINDIA:
Sir, are you clubbing Q. 346 also ?

MR. SPEAKER ; we club it...

THE MINISTER OF LAW,
JUSTICE AND  COMFANY
AFFAIRS (SHRI P. SHIVSHA-
NKAR) : Yes, Sir.

MR. SPEAKER : Okay ; it
is clubbed. -
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' Nwﬁﬂgudﬂmfm
‘#339. SHRI K.P. SINGH DEO :

SHRT P.K, KODIVAN : Will the
Minister ofExternal Affairs be pleased

_ tgstate : .

(a) the results of the Non-aligned
Foreign Ministers Conference held
recently in New Delhi ;

(b) howthe conference had helped
to strengthen the organisation of the
non-aligned Nations ; and

. (c) what solutions were offered
the Conference to the problems facing
Afghanistan and Kampuchea, Iran
Iraq conflictand for the Indian Ocean ?

THE MINISTER OF LAW

JUSTICEAND COMPANY AFFAIRS
(SHRI P. SHIV SHANKAR) :

(2) The Conference of the Foreign

Ministers of Non-aligned Countries

held in New Delhi from February

9 to 13, 1981 succeeded in adopting

a Declaration by consensus. Con-

sensus was achieved on various im-
portant topics including, inter alia,

the role of thc Movement and the
Policy of Non-alignments ; the Review
of the International Situation ;
Dctcn_t.c; Disarmament; Decolonisation
the Situations in the Indian Ocean,
in Southern Africa, West Asia, South
Wese Asia and South East Asia ; the
Iran-Iraq Conflict ; the Mediterr-
ancan and Europe and Latin America;
Review of the International Economic
Situation ; the Establishment ofthe
New International Economic Order ;
Increased co-operation among non-
aligned and other developing countries
in the economic and technical fields
and increased co-operation among
non-aligned countries in the field
of information and mass media. A
copy of the New Delhi Declaration has
been placed in the Parliamenr Library.

ledézgl Ithasbeen gencrally acknow-
, most non-aligned countries
that -.ththNew Delhi Conference has

..countn'bmed'_ié the strengthening
of the unity and solidarity of the
Movement of Non-aligned Countries..

(c) On Afghanistan, the Declar-
ation, infer alia, ‘‘urgently called for a
political settlement on the basis of
the withdrawal of foreign troops and
full respect for the independence,
sovereignty, territorial integrity and
non-aligned status of Afghanistan
and strict observance of the principle
of non- intervention and non-inter-
ference.”

With regard to KXampuchea,
the Declaration, interalia, expressed
the conviction of the Foreign Ministers
“of the urgent need to de-escalate
these tensions through a comprehens
sive political solution which would
provide for the withdrawal of all
foreign forces, thus ensuring full
respect for the sovereignty, independen-
ce and territorial integrity of all States
in the region, including Kampuchea”
The Declaration further urged all
States in the resion *to undertake
a dialogue which would lead to the
resolution of differences among them
and the establishment of durable peace
and stability in the area, as well as the
climination of intervention and threats
of intervention by outside powers.”

On Iran-Iraq conflict, the New
Delhi Declaration reiterated and
emphasised various principles of the
Movement including the principle
of the mon-acquisition or occupation
of territories by the use offorce and the
return of territories acquired in this
way ; non-aggression ; torespect for
the territorial integrity and sovereignty
of all States ; non-intervention
non interference in the internal affairs
ofother States; and peaceful settlemen
of disputes The Ministers asked the
Foreign Ministers of Cuba, India,
Zambia and Head of the Political
Departmentofthe PLO to exert all
possible offorts in order to contribute
to the implementation of the afore-.
mentioned principles. The four Mini-.
ster met in Geneva on gth and roth,
‘March for an ry  discussion,



ration, inter alia, expressed serious
concern “‘at the dangerous tension
in’ the area causedf by the ex-
pansion of existing foreign bases,
-military installations, logistical supp-
1y facilities the disposition of nuclear
-weapons and weapons of mass de-
struction as well as the search for new
‘base facilities,” and warned of the
.dangers of any action that would
provide pretext for intervention or
. thepresence of great powersin the area.
“The Foreign Ministers of Non-aligned
Countriesreaffirmed their determina-
tion to work for the success of the Con-
ferenceon the Indian Ocean scheduled
to be held in Sri Lanka in
1981 to achieve the ovjectives of the
.concept of the Indian Oceanas a
Zone of Peace.

Non initiative to end
ran-Iraq war

+
6. SHRI MADHAVRAO.
‘SCINDIA : SHRI MOOL CHAND
DAGA : Will the Minister of EX-
“TERNAL AFFAIRS be pleased to
state :

(a) whether the  Non-aligned
nations at their conference recently
“held in New Delhi took the opportunity
to initiate 2 new move to bring an
-end to the Irag-Iran conflict

(b) ifso, the precise role played by
‘India in rﬁ,pect of such a move ; and

(c) the response of the two countries
involved in the conflict and of the
.conference in general thereto ?

THE MINISTER OF JUSTICE
AND COMPANY AFFAIRS (SHRI
P. SHIV SHANKAR): (a) and (b).
‘The Non-aligned Foreign Ministers’
«Conferencec onsidered issue, re-
iterated certain principles of the Non-
ﬂhﬂi Movement in this context,
.and set up a Group of four to confribute
-to'the implementation of these princi-
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played a crucial role in obtaining. the

ement of the Iragi and Iranian
delegations to 4 mutually acceptable
enunciation of  principles which
should form the basis of resolving the
on-going conflict. As a result of these
efforts, lraqandlrmalaoag:edonthe
formation of a Group of Foreign
Ministers of Cuba, India, Zambia
and the Head of the Political Depart-
ment of PLO which would exert all
possible efforts for the implementation
of the said principles.

(c¢) Iraq and Iran, as well as the
other members  attending the
(t'}aoi‘nfcrcnoe, approved the decision

en.

SHRI K.P. SINGH DEO : I
would like to congratulate the For- .
eign Minister, Mr, Narasimha Rao
on his commendable effort in facilita-
ting the adoption of a declaration
by consensus on  this very
tricky and complex matter re-
lating to foreign relations and mak-
ing the Non-aligned conference a
success. I would like to know how
have the great powers, the powers that
are interested in the Indian Ocean,
in South-East Asia and South-West
Asia, specially, the United States, the
Soviet Union, China and other power
reacted and responded to the De-
clarations at the Non-aligned Con-
ference.

SHRI P. SHIV SHANKAR :
Sir, in so far as the countries referred to
by the hon. Member are concerned,
though their clear reactions are not
yet available, we take it that their
reactions are not against the
Declaration.

SHRI K.P. SINGH DEO : I
wanted to know how they responded,
and reacted.

SHRI P. SHIV SHANKAR :
What else can Isay ? Heasked gene-
rally as to what is their reaction.

SHRI K.P. SINGH DEO : Still;
I am not uﬁaﬁed_with the answer.
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‘have started increasing their activities
int Piego Garcia and  other [‘alaees
and are building up the military
losses. I'wanted to v whether there
are countries which have responded

positively to which the Minister has -
answered.

I want to know which are the
countries who have not yet positively

responded.

SHRI P. SHIV SHANKAR :
He has now put specific question
‘with regard to Diego Garcia. We
have made a reference in the De-
<laration to maintain the Indian
Ocean as a zone of peace. It is
«obvious that some of the countries
which are involved may get slightly
irked. But, it is a question of how far
we can go towards harmonising our
positions so far as the non-aligned
countries are concerned, they have
<come 1o consensus and that
.consensus is to be found in the De-
claration itself. So far as their
apporach is concerned, it is clear
-with reference to the Indian Ocean.

SHRI K.P. SINGH DEOC
My second question is this.

MR. SPEAKER : You have not
put your second question. This is
-your second question. All right.

SHRI K.P. SINGH DEO :
In view of the fact that foreign
relations and national security are
complementary to each other, 1 would
like to know one thing Only
recently a news item a
that India has made a significant
technological advance by which
it has found strategic minerals and
metals in the form of nodules in the
sea bed within India’s economic
zone. In view of the fact that the
1971 Declaration by the non-aligned
countries to keep the Indian Ocean

political solutions the t is
taking to safeguard

interests and our national security ?

SHRI P. SHIV SHANKAR :
In so far as the technological develop-
ment for the exploitation of the miner-
als in the ocean bed is concerned, it is
a matter of great comfort that our
technology has advanced.

There are a few countries in the
world, namely, the United States,
Germany, France and Japan etc.
which have developed their technology
with reference to the exploitation of
mineral resources. So far as these
developments impinge on our country
we will safeguard our economic
interests either in the Law of the Sea
Conference or outside to the extent that
is possible. No. doubt certain deve-
lopments are taking place which might
disturb the peaceful exploitation of
the minerals in the ocean bed.
But, this need not cause concern
because the Law of the Sea Conference
is still in progress. So far as India
is concerned, it would .not leave any
stone unturned for the purpose of
protecting its economic interests within
the ocean area to which it is entitled,

SHRI P.K. KODIYAN: Sir, on
the basis or the consensus on most of
the issues which caine up for discussion
at the non-aligned Foreign Ministers
Conference, the unity and solidarity of
the non-aligned movement have main-
tain and stiengthcned. Thatis  the
reply given by the hon. Minister.
Is it not a fact that in the name of
bringing about consensus on various
issues India has not even expressed
firmly its own position on issues
like Indian Ocean, elimination of
foreign military bases in the Indian
Ocean and also on the question' of
Kampuchea ? Sir, I find in the
Draft Declaration there was specific
mention of. Diego Garcia. That
mention was deleted. There was
no mention at all in the Final Dec-
laration.

I would also like to know what
follow-up steps are being taken in
order to implement the positive deci-
sions of the Conference ? I would
particularly like to know about .the
follow-up action on the question

s
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of Indin Occan and convening
thei*Conference on Indian Ocean
to making it a peace zone ?

SHRI P. SHIV SHANKAR:
Sir, I am aware and the hon. House
may be pleased to know that it is
true that in the first Draft that was
supplied at the end of December,
1980 there was a mention of Diego
QGarcia, - 50 also in the revised Draft
that was supplied to all these nations
on grd February, 1981, Sir, these
Dra?ts were to be supplied because
we wére the host country and a
preliminary document was to be
put forth before the Non-aligned
Conference. Now, Sir, we should
not forget two things. Firstly, we
were the host country; and se-
condly, our Foreign Minister was
Chairing the Conference. So, a
consensus had to be reached amongst
all the non-aligned countries, In
this process, a little bit of give and
take is absolutely necessary. Apart
from that one thing which I might
make clear is that the Declaration
of the non-aligned countries on the
question of Indian QOcean in my
submission implicitly includes the
reference to Diego Garcia because
we have generally said what we have
to say with reference to the Indian
Ocean. To say that merely
because Diego Garcia by name
has not been mentioned we have
surrendered or given a slant to our
foreign policy would not be correct.
As F}lavc said implicitly there is a
mention, -

Even with reference to Kame-
puchea when two different groups
take diametrically  opposite ap-
proaches it becomes necessary to
evolve a consensus and we have to
remember that India was not only
the host country but our Fareign
Minister was also presiding over
the Conference. So, India ﬁas to
play a vital role, as a result of which
the position that has emerged about
"Kampuchea in our view is a satis-
factory one. So, in both these
respects it is nota question of the
ideology or the views of a particular
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country .a.lone___tb be forced ‘upon
others. Rather it is a case of con-
sensus and though the Declaration
reflects no doubt, a slighly moderate

approach nonetheless the position
is very clear.

So far as the follow-up action is
concerned, I have already replied
that with reference to resolving the
conflict between Iraq and Iran the
Foreign Ministers havé met at Gene-
va on gth and roth and on other
issues we are pursuing our efforts.

SHRI MADHAVRAO SCIN-
DIA: Sir, my question is on the
specific matter of Iran Iraq war—
Question No. 346. -~

Sir, the Islamic Conference’s ini-
tiative to end the Iran-Iraq war was
also guided by the general principles
of:

{(a) Non-acquisition of Territory
by force;

(b) Settlement of disputes by
peaceful means; and

(c) Non-interference in each
other’s internal affairs.

The Islamic Counference’s ini-
tiative then went on to enunciate a
concrete package proposal which was
rejected by Iran.

Sir, since the non-aligned jii-
tiative is also basically guided by these
three principles in what way does
India feel that the non-aligned ini-
tiative has a better chance of success
than the Islamic one had ?

SHRI P. SHIV SHANKAR: I
do not consider that the dimensions
of approach of the Islamic Con-
ference and the group of four Foreign
Ministers set up by the Non-Aligned
Conference are identical.

The Islamic Summit which was
held in Taif from January 25 to 27,
proceeded on the five clements of
a formula namely:— i .

(i) Ceasefire to be effective om

. Mar 2; ) -
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(i) Withdrawal of Iragi forces
~ “within a month thereafter;

 {iii) De-militarisation of the area
" wvacated by Iraqi forces;

(iv) Supervision of de-militarised
zone by a force to be drawn
from countries of the mem-
ber Countries of the Islamic
Conference; and

(v) Negotiations on  Iran-Iraq
Land Frontiers and SHATI-
ALARAB.

These were the five clements on
which the Islamic summit proceeded
and went ahead with the negotia-
tions. Iran rejecizd these proposals,
Of course, no grounds have been
given. But, in my submission, the
diamension of approach of the

_Islamic Svmmit Conference is
entirely different from that of the
four Foreign Ministers of non-alig-
ned countries, And, our approach is

. very clear in the Declaration itself.
Therefore, Sir, I do not think that
they are synonymous with each
other.

~ SHRI MADHAVRAO SCIN-

DIA: From certain reports, a sus-
picion existed jn the Iranian mind
that the Islamic Conference had a
slight bias in favour of Iraq. This
could have been one of the reasons
why this move failed,

However, one cannot overlook
the fact that of one of the main
grounds on which Iran re-
jected the Islamic package proposal
was that it did not name Iraq as
the Aggressor. Has there been any
evidence of Iran’s attitude softening
or mellowing in this regard?

SHRI P. SHIV SHANKAR:
The hon. Member is perhaps right
in observing that possibly because
Iraq was not branded as Aggressor,
Iran was not prepared to accept the

roposals of the Islamc Summit,
ow the question of their attitude
having - mellowed is something
which will be clear only after the
result of the exploratory meeting

on the gth and 10th of the 'Folur
Foreign Ministers in Geneva are

"known and they decide on the ap-

proach of having talks with the. offi-
cials pf the two Governments and:so ,
on, It is only then that we will be
able to know.whether there has been
any sofltening of the attitude or not.
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SHRI INDRAJIT GUPTA :
Sir, regarding this follow up action
arising out of the New Delhi Declara-
tion, at the time of the Conference it-
self it was reported that the Afghan
delegation had proposed that on the
question of Afghanistan, Afghanistan
was prepared without any conditions
to enter into direct negotiations with
Pakistan and Iran in the presence of
a representative of the United Na-
tions  Secretary-General. The
Secretary-General himself was pre-
sent during the non-aligned con-
ference fora while.So, I wantto know
from the Hon. Minister whether the
propesal of the Afghan. delegation to
Ee in conformity with the gh

ution of the Afghanistan problem
And if so, are they ptm%::g this
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madtter as far as it is mw for them
a dﬁ:o that some : up action
can be taken ?
SHRI P. SHIV SHANKAR :
Sir, my friend has posed a rather
te question. It is no doubt
true that so far as Afghanistan is con-
cemed, they said that they were
prepared to sit for the negotiations
uneondmonally Now, he would like
mc to interpret that paragraph in
the Declaratjon and to Say whether
t.e views of the Indian Govern-
ment are in accord,

SHRI INDRAHT GUPTA :
No, Idid notask that. I asked whether
that is in accord with Declaration’s
view i.e. there should be a peaceful
solution.

SHRI P. SHIV SHANKAR :
Sir, 1 take it that the Hon. Member
has carefully read the Declaration
itself. And the benefit of the
Hon. Members, I may be permitted
to read that Paragraph which
deals with the situation in i
tan. Iwillread Paragraph 82 :

“The Ministers noted with grave
concern the situation in Southe
‘'west Asia and agreed. ..

SOME HON. MEMBERS
It is well-known.

SHRI P. SHIV SHANKAR :
If it is well-known, I leave the in-
terpretation to the Honble Members
col .

SHRI INDRAJIT GUPTA :
What about follow up action ?

SHRI P. SHIV SHANKAR :
Follow up action will certainly be
in terms of the Declaration that has
already been issued.

SHRI EDUARDO FAREIRO :

Mr. § , Sir, so far as the matters
like Afghanistan are
they are important, hut

thcy are rather bung wcr-ph

Wm mmm
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is a very important audvntalasput.
which ‘concerns the Non-aligned

Movement, which so far, except, at
Non-aligned Conference, did not-
receive that much of importance
and that is the economic condition.
of the non countries ~ consi-
dered as a whole. Now Sir these:
poor economic conditions are
glctt;:sultofthc fam;reoftth .
outh dialogue. of non-coopera-
tion of the Western countries. In
these circumstances, the South-
South dialogue, the greatest coopera-
tion between the non-aligned coun-
tries should be there. Now, will
the Government, which is really
the leader of the Non-aligned
Movement, give greater = impor-
tance to the economic cooperation
between the countries.

SHRI P. SHIV SHANKAR :
Sir, I may not subscribe to the view
of the hon. Member that the non-

Conference has ovcr-p]ayed
the issue of Kampuchea or
nistan. While I respect the view ol"
the hon. Member, I also respect-
fully beg to dlsagrce with him. So-
far as the question of the non-aligned
countries entering into m:gotmnom
with reference to economic co-
operation for development is con-
cerned the Declaration already
makes a mention about jt and so far
as India is concerned, we welcome
the Declaration.

SHRI CHINTAMANI PANI-
GRAHIf :thGovcmmcmdevh;ipmtakm
note o e serious ents
in the Indian Ocean region and also
in Afghanistan and other areas.
After the non-aligned  Conference,
it is a fact that the Naval presence
of almost all the big powers in the
Indian Ocean has increased and
they are impr the naval base
in Diego Garcia for the B-52 bombers.
and even trying to get naval bassin
Sri  Lanka and Bangladesh.
And again in another two months,
time Pakistan is going to have a
nuclear explon?:ch Well, all these

Wi are
S i ey i



have increased tension in this area.
May Iknowwhether the Government
has taken mnote of the . new deve-
lopments ?

SHRI P. SHIV SHANKAR :
Sir, the Government is aware of
the developments that are taking
place all around and the Government
being seized of the situation, would
not like to act in a manner where
these sensitive issues could create
complications. The hon. Member
is aware that with reference to the
resolution of the United Nations
in 1971 re ing the Indian Ocean
being m a zone of , We are
expecting a meeting where the Uni-
ted States might also be present in
Sri  Lanka.

Thus, so far as we are concerned,
we are aljve to the s'tuation. We
would not like to interfere in sensi-
tive matters. But in this matter
we are grappling with the situation.

SHRI ATAL BIHARI VAJ-
PAYEE : We have to judge every
issue on merit. Have we informed
our Iraqi friends at any stage
that we do not a of their mi-
litary action against Iran and that
they should withdraw from the Ira-
nian  territories without any con-
dition ?

SHRI P. SHIV SHANKAR :
The hon. Member who has had
greater cx)i)eﬁemeof Foreign Affairs
than myself would bear with me
when I say that it would not be fair
for a non-aligned country like ours
to specifically say so to a particular

country to which we are

for the purpose of iati w:g
a view to cvolve a and to
go on branding it as an aggressor.
It would not be a proper approach.

SHRI ATAL BEHARI VAJ-
PAYEE : The hon. Minister did
not understand my question. I
did not want India to take a i
position. I wanted to know whether

any private talk. . . (Interruptions)

MR. SPEAKER : Now, the’

SHRI ATAL BEHARI VAJ-
PAYEE : Let himsayit in a diplo-
matic manner. (i ons) 1
understand  his difficulty. He is the
Minister for Law, Justice and Com-
pany Affairs, not Foreign Affairs.
(Interruptions)

SHRI SATYASADHAN CHA-
KRABORTY : Sir, inview of the
declaration of the non-aligned Con-
ference, the non-aligned nations were-
against any interference in the
internal affairs, directly or indirectly,
of any nation. Has the Govern-
ment of India taken note of the-
recent declaration of the Reagan.
Administration that they would arm
the Afghan guerillas and send them
inside Afghanistan ? Now, they have
taken a public stand and are openly
saying that the guerillas are operating:
in Afghan borders with the help.
of America. Has the Government
of India taken not of this and what-
is tt}llues reaction of the Government
to thi

SHRI P. SHIV SHANKAR :
The hon. Member has very correctly-
observed that our policy upholds the-
principles of non-intervention and
non-interference. While we take nore:
of what others say, we will stand by
our principles.

WRITTEN ANSWERS TO
QUESTIONS

Reconstruction of Cuttack:
Station
*330. SHRT A.C. DAS : Wilk

the Minister of RAILWAYS be
pleased to state :

(a) whether his Ministry has a
g:poml for the reconstruction. of”

ttack Railway Station during
1981-82.

(b) whether his Ministry bas also.
is;ngroposal to construct an over-

idge at the level crossing of this.
station ; and '

(c) if so, the progress made so
far and the details thereof 2
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THE MINISTER OF RAIL-
WAYS (SHRI KEDAR PANDAY):
(a) No, Sir. However, a wotk cost-
ing about Rs, two lakhs to provide
dormitory and office accommoda-
tion is ia advanced stage of progress.

(b) Yes, Sir,

() The  State  Government
have been asked to furnish detailed
designs,  drawings and estimates
for the approaches to the proposed
road over-hridge aud convey their
acceptance of the terms and condi-
tions in the sharing of ths cost,
which are awaited.

Agreement with juiior doctors
ol Delhi

*335. SHRISUBHASH YADAV :
‘Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whethertheagreement reached
at with the junior doctors of Delhi
‘has not so far been implemented
and the junior doctors have again
threatend to go on strike ; and

(b) if so, the steps Government
propose to take to settle the matter
«carly so that the doctors do not go on
strike ?

THE MINISTER OF HEALTH

AND FAMILY WELFARE
SHRI B. SHANKARANAND):
%a) and (b). The Government

have already implemented most
of the terms of settlement with the
junior doctors working in the Delhi
ospitals, Intheirlatestcommunication
dated 4-3-1981, the Junior Doctors
Federation of Delhi indicated’ their
intention to resort to direct actinn,

Return of Diego Garcia to
Mauritius

#336. SHRIBHOGENDRAJHA :
Will the Minister of External alfairs
be pleased to state :

(a) whether Diego Garcia's re-
turn tn Mauritius was demanded by

or . PO Soh T T
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its Foreign Minis_ter at the .P-len.a.ry
session of the Non-aligned Foreign

Ministers Conference recently held in
Delhi;

(b) if so, whether the Conference
gndur:;cd the demand and
mcorporated the same in  its
final cirafts ; and

() if not, what steps India is
taking [or h=lping Mauritias  to
get Its islind back ?

THE MINISTER OF LAW,
JUSTICE AND COMPANY AFE-
EAIRS (SHRI P, SHIV SHANKAR):

(a) and (b). Sir, the New Delhi
Declavation of the Mmisterial Con-
fercnce of Non-Aligned countries
does not mention Diego Garcia.
However, during his specch at the
Plenary Session of the Ministerial
Conference the Leader of the
Mauritian  Delegation  observed
“that  the question of Diego
Garcia which was detached from
Mauritius prior to our independence
is at the moment Deing considered
by the Government of Mauritius.
inall its aspects. The Government
of Mauritus would like to find a
rcasonable setclementof this question
and cfforts are being intensely pursu-
ed in that direction.”

(¢) The Government of India
has, right fram the be:inn'ng,
opposed the excision of the Chagos
Archipelago, of which Diego Garcia
forms a part from Mauritius. In
keeping with this stand the Govern-
ment of India will support whatever
efforts Government of Mauritius
might makefor the return of Diego
Garcia.

Representation from Namak
_ Udy.g Sangh

*338, SHRI ASHOK GEHLOT :
Will the Minister of Railways be
pleased to state : .

(a) whteher Government have, re-
ceived any representation from the
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Namak Udyog Sangh-Pokhran-Phalod
Rajasthan regarding non-clearance by
the Railway Administration of the old
demands included in ‘C’ class quota
under Northern Railway since 1979,

(b) if so, whether Government
have taken any effective action so

farin this regard;

(c) if so, the details thereof ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF) :(a)
to (d). Representations from the Namak
Udyog Sangh, Pokhran and Rin
Namak Utpadak Sanga than Phalodi,
Rajasthan arding non-clearance
of the old demands of 1979 for move-
ment of zonal salt under- priority
class ‘C’ on Northern Railway have
beenreceived. Afterindentsfor move-
ment of edible salt routed throu
salt Department are placed at the
booking stations, wagons are allotted
according to their priorityand senio-
rity. Due to heavy indents placed for
movement of edible saltto Bihar, a large
number of indents with oldest date of
Tegistration in 1979 are still pendi
formovement ofsa‘t toBihar, H?)?v]ev;f
the actual despatches of salt to Bihar,
have been continuously more than
the requirements of the State during
the last three years as will be observed
from the following figures, Hence any
furthermovement willaffect the move.
ment of salt to other States,

Year Reyuire-  Actual
) ments despat-
ches

T e e e s o — s e

tonnes tonnes

1978 396,000 573,100
1979 3?96:‘:)00 5,71,000
1980 ., + 3,96,000  5,13,000

The pending indents will be cleared
in thejr tyrn.

4198 LS—2
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R«luﬁon“ 'navigating period :

*340. SHRI BAPUSAHEB
PAR : Will the Minister
of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether Government have
received a representation from the
Federation of All India Sailing
Vessels  Industry Association in
connection with arbitrary actions
of Hull Insurance Underwrits Gen-
eral Insurance Corporation of India
Tariff Committee by reducing
navigating period from 10 months
to 8 months ;

(b) If so, the reaction of Govern-
ment thereto : and

(c) whether any action has been
taken by Government and if
not, whether Government propose
to take any action ?

THE MINISTER OF SHIP-
PING AND TRANSPORT (SHRI
VEERENDRA  PATIL) : (a)
Yes, Sir.

(b) and (c). With cffect from
14. July, 1980 the General Insurance
Corporation of India have inserted
a new clause in the Hull Insurance
Policy to the effect that either
additional premium of 2%, will be
levied for operation of sailing vessels
during the month of May and
the later half of August or alterna-
tively, the vessels may be laid-up
during these periods. The Corpora-
tion were asked to retain the original
navigating period from 16th August
of any year to gist May of the
following year and the monsoon
lay-up period from 1st June to 15th
August in respect of sailing vessels
without levying the additional pre-
mium of 29, but they have not
agreed to this. They have stated
that further review of the tariff
W;g behmadc in the later half of
1901 when the proposal to char,
normal rate of insurance for saiﬁﬁ;
vessels for the month of May and
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the later half of August will be
considered by the Tariff Advisory
Committee based on experience gai-
ned during the year 1980-81. The
National Shipping Board at its
meeting on 5-2-1981 has requested
the Director General of Shipping to
take up the matter again with the
General Insurance Corporation. A
Sub-Committee of the Board has
also been set up to look into this
matter, after a further reply has been
received from General Insurance Cor-
poration.

Dacoity in Calcutta Bound Train
on 26th and 27th January, 1981

*341. Shri N.E. HORO -: Wil
the Minister of RAILWAYS be
pleased to state

(a) whether itis a fact that within
twenty-four hours of the dacoity
committed in a Calcutta-bound train
between Katihar and Kuretha on
the 26th January, 1981, night, yet
another robbery took place between
the Dalan and Kantora stations on
the 27th January, night ; and

(b) if so, the details thereof?
THE MINISTER OF STATE IN

THE MINISTRY OF RAILWAYS
(SHRI C.K.JAFFAR SHARIEF):

(a) No, Sir.
(b) Does not arise.

Accident between Siwan and
Chhapra (Bihar) on 1xth Feb-

ruary, 1981
*342. SHRI M. RAM GOPAL
REDDY :

SHRI CHINTAMANI
PANIGRAHI : Will the
Minister of RAILWAYS be pleased

to state

(a) whether any inquiry has been
conducted into rail accident between
Siwan and Chhapra in Bihar on
the 11th February, 1981 ;
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(b) if, s0 the details thereof ;
and - .

(c) the compensation paid by
the Railways to the bereaved fami-
lies and injured persons ?

THE MINISTER OF STATE IN

.THE MINISTRY OF RAILWAYS

(SHRI C.K. JAFFAR SHARIEF) :
(a) and(b). Presumably, the reference
i8 to the collision of 32 Down Fast
Passenger with 2 Down AT Mail
between Duraundha and Chainwa
stations on 15-2-81. The Commi-
ssioner of Railway Safety, function-
ing under the administrative control
of the Ministry of Tourism & Civil
Aviation, has held his statutory in-
quiry into this accident . His report
is awaited.

(c) No compensation has yet
been paid. However, ex-gratia pay-
ment of Rs. 22,500.00 has been
paid to the next of kin of the
killed and to the indjured.

Invitation to Indians to set up
Industrial units in Uganda

*343. SHRI MADHAVRAO
SCINDIA : Will the Minister of
EXTERNAL AFFAIRS be pleased
to state :

(a) whether Government's att-
ention has been drawn to the re-
ported invitation given by the
present  Ugandan regime to all
Indian and other Asian industrial en-
trepreneurs who were driven out
of that country by the former regime
of President Idi Amin to return
so Uganda and to set up industrial
anits in that country ; and

(b) if so, what decision Governe«
ment have taken in response to the
said invitation, by way of promoting
joint collaboration etc., in that
country ?
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THE MINISTER OF LAW,
JUSTICE AND COMPANY
AFFAIRS (SHRI P. SHIV SHAN-
KAR) : (a) Government of India
has seen press reports to this effect.
It is the understanding of Govern-
ment of India that while Upgandan
nationals of Indian origin who were
ousted by President Amin, were
welcome to return to Uganda the
other Asians expelled during the
regime of former President Amin
could participate in the businesses
and enterprises left be behind in a
manner to be decided by the Ugandan
Government on merits of each case.

(b) Some Indian business houses
have been cooperating with Uganda
in setting up ledustries as well
as putting the old industrial units
back on their feet. The Government
of India on its part has appreciated
the policy stand of the Government
of Uganda not to discourage the
participation of Indians and other
Asians in the Ugandan economy
while keeping up the efforts towards
Ugandanisation. By way of economic
instruments, a commercial credit
of Rs, 50 million has already been
extended by the Industrial Deve-
lopment Bank of India. This cred it.
can be utilised for the purchase of
equipment, machineryetc, from India,
Tie  Government itself has also
agreed in principle to extend a credit
of Rs. 25 million. The Credit Agree-
ment is to be signed very shortly.

Proposal to run more trains
between Bandel and Naihati

*344. PROF. RUPCHAND
PAL : Will the Minister of RAIL~
WAYS be pleased to state :

(a) whether Government have
any proposal to run more traings
between  Bandel and Naihati in
Eastern Railway ; and

(b) whether Government are
aware of a long standing public
demand for more coaches in trains
between the above stations ?

. THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
gaHRI MALLIKARJUN) : (a) No,

1ir,

Sb) Provision of more coaches on
the local trains is not considered jus-
tified, as even the existing acco-
mmodation is not fully utilised.

Fly-Over Bridge at Chembur
(Bombay)

*347. DR. SUBRAMANIAM
SWAMY : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government are
aware that a Fly-Over Bridge is
being constructed over the level
crossing at Chembur, Bombay;

(b) whether Government are
aware that the construction had
stopped few months ago ;

(c) if so, the details of the stop-
page ; and

(d) what steps Government
propose to take to expedite the early
completion of the Bridge ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
Yes, Sir.

(b) to (d) . The Bombay Munici-

Corporation, who are construct-
ing the Road Ovcr—bridg: at Che»
mbur, have advised that the work on
the project had slowed down during
the period from june, 1980 to Octos
ber, 1980. A show-cause was ser«
ved onthe Contractors by Bombay
Maunicipal Corporation. The cons
tractors have since started the work
from November, 1980.
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Wagons for Food Articles for
Ration Shops -

*348. SHRI A. NEELALOHI-
THADASAN NADAR : Will the
Minister of RAILWAYS be pleased
to state :

(a) whether Government are
aware of the complaint that the
Railway wagons are not being
allotted in time for carrying food
articles to Kerala to be distributed
through ration shops ;

(b) if so, the details thereof ;

c) what action has been taken
by nment on the complaints;

(d) whether Gov>rnment had
taken any steps to avoid the delay
in the allotment of wagons ; and

(e) if so, the details in this
regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS

SHRI MALLIKAR]JUN) : (a) and

). In November, 1980 Chief
Minister, Kerala had reported about
inadequate supply of wagons for
movement of foodgrains to Kerala
from North Zone and Andhra
Pradesh., A minimum movement
of one lakh tonnes per month was
requested to be organised for meet-
ing the requirement of rice for public
distribution system in that State.

(c) to (e). Movement of sponsor-
ed foodgrains to various States is
organifed as per imonthly programmes
drawn up by the Food Corporation
of India in consultation with the
Railways. For Kerzla, movement
is mainly organised from stations on

Northern and South Central Railways,

During the period September, 1980

to November, 1980, movement from
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stations on Northern and South Central
Railways to Kerala was as under :—

(In tonnes approx)

Programme Loading
ﬁ:um sta-
tions on
Northern
& South
Central
Railways
to Kerala

September . . 63,000 64,320
October . . . 63,000 66,206
November . . 63,000 70,280

From the figures given above, it is
tcll'z?r t?;etctlhc loading was more than
a programme. In Decem-
ber, the Food Corporation of India in
coordination with the Railways had
taken action for stepping up the
movement of sponsored foodgrains
lo one lakh tonnes per month to
Kerala. The actual movement
from stations on Northern and South
Central Railways to Kerala has
been as under : —

(in tonnes)
December, 1980 1,07,080
January, 1981 . 1,01,624
February, 1981 1,02,856

Modernisation of Signalling
system
*349. SHRI JANARDHANA
POOJARI :

SHRI RAJESH
KUMAR SINGH :

_ .~ Will the Minister of RAILWAYS

be pleased to state :

(a) whether Government are
" considering to modernise the sig-
nalling system to avoid accidents ;
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(b) if so, the details thereof;

(c) how long it will take to re-
place the system ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRT MALLIKARJUN) : (a) Yes.

(b) 03 the Group lA a.n]:t:lmr1 B
routes multi-aspect signalling is bei
provided along with complete tmci
circititing of the station sections ona
programmed basis. On routes with
a maximum speed of 120 kmph or
more and on the suburban sections of
Bombay, Calcuttaand Madras. Auto-
matic Warning System is being
provided on a programmed basis,

(c) To replace the existing sig-
nalling and provide multiple aspect
signalling on the group Aand B routes
it would take about 10 years depend-
ing on the availability of resources.

T fax & fag Waer-dral o
wiv

* 350. Wit ge e ¢ s
W At ag aard ¥ wO w46 e

(%) worom & g far & fafuw
oY &t feed wraen A A oA
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g sy qur wew faet 7 o FaR
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Special Trains run for Kisan
Rally

#*3-1, SHRI INDRAJIT GUP-
TA :Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether special trains were
run to bring demonstrators to Delhi
on 16th February, 1981, for the
Ciongress (I)’s Kisan Rally ;

(b) if so, whether similar facili-
t:e:i are available for all other parties ;
an

(c) whether the booking charges
if any, paid by the Congress(I) are
far less than the cost of extra
diesel/coal/electricity consumed ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS :

SHRI MALLIKARJUN) : (a) Yes,

1r. '

(b) Yes, Sir.

(c) Special trains were booked at
full tariff rates as prescribed under
rules, which fake  into account the
various factors, including the cost of
diesel/coal/electric consumption.

Demand for a direct bus service
between Jawalamukhi
and Delhi

3201, PROF. NARAIN CHAND
PRASHAR : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state : :

(a) whether there has been a
demand for plying a direct bus ser-
vice between Jawalamukhi in Hima-
chal Pradesh and Delhi via Nadaun
and Ambala as an inter-state route ;

(b) if so, the decision taken by
Government in this regard ; and

(c) if no decision has been taken,
the likely date by which it would
be taken as also the reasons for the
delay ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH) : (a) Yes, Sir.

(b} and (c). The Delhi Transport
Corporation has decided to operate
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on the route. The operation on
the said route will start on completion
of the formalities .such as - adjus.
ment of the time-table with other
State Transport Authontues, pay-
ment of taxes, etc. and issue of

permit.

Visit of director general health
services abroad for Medical
Treatment

3202. SHRI A. U. AZMI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whether the former Addi- .

tional  Director-General, Health
Services, now officiating as Director-
General, Health Services went
abroad for medical treatment last
year ;

(b) if'so, the nature of his illness,
the country he visited for trcatment
and whether his illness could not be
treated in India ;

~ (c) the total expenditure incurred
by Government on his treatment,
stay in that country and.passage ;
and .

(d) whether such facilities are
also available for other Govern-
ment Servants in Classes IT and IIT ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR ) :
(a) and (b) . Yes, former Additional
Director General of Health Services
now officiating as Director General
of Health Services did go to
US.A. for a Coronary bye-pass
Surgery, facilities for ~which are
not fully developed in India at
Present, .

(¢) Except for the free air passage
from Delhi to New York and back
granted by the Ministry of Civil

Amatmn undu‘thezr scheme,
expenditure was incurred bythe'
Government of India on his medical
treatment andsta.y'mthcforagn
country.

(d) Any officer of Group II and
Group III can avail himself of
such treatment facilities abroad by
meeting expenditure involved him-
self.

Hadmatiya-Jodia Line

203. SHRI DAULATSINHJI
Alg A : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that the
Hadmatiya-Jodia  railway line in
Jamnagar District has been closed
down ;

(b) if so, when it was closed ;
(¢) the rcasons for its closure ;

(d) whether Government are
aware that duc to this closure manv
fishermen lost their employment and
the transportation of salt is also
suffering ; and

(e) if so, whether Government
propose to restore that line for the
benefit of people of that area ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) to
(e). Passenger services on Hadmat:ya-
Jodia section stand suspended from
August, 1979. This section suffer-
ed breaches on account of heavy
rains in August, 1979, and now with
the conversion of Viramgam-
Hapa metre gauge section into broad
gauge, this a has become
isolated. Adequate road facilities
exist -to xneet transport requirements
of the area,
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: ‘Way
wfe M_I: rol
o4. SHRI S. A. DORAI SE-
TIAN : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether Government propos-
ed to CE:: pagate ‘National way of
trol’ by showing Films and
Feattm to the rur;luliolk in wei\:dg'
tion in
dunng this dmgo

b) whether the Pmna.ry
Cen(,u-lg Natlonal

arc propagating
':naérofnu-thc'onu'o!’ at present ;

(c) if so, the steps taken by
Government to allocate more funds
on this vital problem faced by our
country ?

"THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SH.RI
NIHAR RANJAN LASKAR) : (a.)

; l'
Radio, Films, Television, exhibitions,
cinema slides, and wall
paintings as well as other media for
the promotion of the family welfare
programme.

About one lakh ﬁhn programmcs
organised year by the
Audso-Vlsual Vans of thc C'cntra.l

and State Media

Family Pkmmng motivational ﬁlms
are also in commercial
cinema t.heatrcs ailcmn' India.

(b) The Primary Health Centres
are  important focal points for
provision of information, motivation
and services for the family welfare

programme.

t allocation of
-mszag’ﬁfﬂ.’f”“ ily  plan-

blici d gBo-8 thc
allocadon  proposed. i 1gBrde s

| MARCH 12, 1081

Rs. lakhs.w'lhc mu!ou&nyfor

dm-ingtgao-ﬁt is Rs. :pmw‘h&dl
is being enhanced to Rs. 155 crores

du.nngIgBI-82 _

Letters from members of
Puﬂamtnehﬂug“w

5 SHRI D.S.A. SIVAPRA-
Will the Minister of
SHIPPING AND TRANSPORT be

pleased to state :
(aguhow many letters the Minister
of S have
m anber of Parlia-
ment, Lok Sabha, represcating from
Tamil Nadu, during the past six
months ; and

(b) how many of such letters he
rc%mdhowmany of them
related to Major Port Trust from

Tuticorin ?

THE MINISTER OF SHIP-
PING AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a)

(b) R.cply to 21 letters has been
sent. But of the 33 letters received,
6 relate to Major Port Trust of
Tutocorin and have been replied to.

Advertisement of Baby Food

206. SHRI S. M. KRISHNA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased
to state :

(a) whether the World Health
Orgamsauon has drafted an inter-
national code for production, storage,
distribution as well as advertising
of baby foods witha view to promote
child health and nutrition ;

this Code ;
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(@) afw,ﬁmdmkauwf ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
ymn RANJAN LASKAR) : (a)

C8.

(b) The aim of this Code is to
contribute to the provision of safe
and adequate nutrition for infants,
3theprotecuon and

mtcs, these are necessary,
on the basis of adequate information
and through appropriate marketing
and distribution.

(c) The Government of India has
taken note of the international code
and preparatory steps have been
taken to have a national code on the

subject.

(d) The details would be similar
to  those of the international level,
keeping in view the national require-
ments.

Coordination between Railway
‘and Railway Mail Service

lﬁzo';. SHRI R. K. MHALGI :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether Government have
received in October, 1980, any
representation from the  Circle
Secretary of B.R.M.S. and M.M.S.
Umon) (Class III, Maharashira
Circle regardmg cooperation and
coordination E:ahnays and
Railway Mall Servme Depart-

ment ;

(b) if so, what are his suggestions
or demandbmadc inthe representa-

tion ; and

ha(c) what ac&ogf meGovunment
or demands ? .

7 MINISTER IN'

" (SHRI MALLIKARJUN) : (a) No..

(b) and (¢). Do not arise. -

dtawar  qrasaagt § Kfevdwd
Ieenn  fway oAt

3208. St TIRTHRATC WITRA : WY
W el ag Ty & g WA fe

(%) war ag o= § fF qean-faest
SFWET  RME i § Wiww d|n
s A4 §;

(m) afe g, YT ag T |9 §
fr T SHTT WY STEeaT F wwrT F W
AT ¥ FraAT F W qrfaa’ 1Y Sy
wfsaredl w1 @rAAT 0w §;

(7)) sragsr awgfe g &
% uw fasraw wofy wf §; wix

(W) “afe g, oY I TT gowTC A
wa sfafwar & 7

T Harew aar dedw e fewer
¥ gowelt (ot wfmenw ) : (w) &
(7) ger 0% fawft & drw 9w ot
HIAWET AR Jaa: g3 Ta aet amar
W Ty & W AT ¥ i /EeeT
gfeurd gvaes &, w@fog oo ot &
WO /4dY T AT sqaear v w1 0e

- wfwen A
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trenils of

209. SHRI CHINTAMANI
.."JEI&A:WiBtthi:ﬁaterofHEAL’l‘H
"AND FAMILY WELFARE

pleased to state : .

(a) whether it is a fact that a
-task force which was set up by the
Indian Council of Medical Research
in 1979 to undertake research on
major cause of the rising trend of
various sexually transmitted disease
has submitted its report ; and

(b) if so, the details regarding
its main recommendations and
causes behind it ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR) :
(a) Yes.

(b) The Task Force made the
- following recommendations.

1. Epidemiological  studies to
assess the magnitude of the problem
should be undertaken in at last 4
major cities of India.

2, Health education should be
strengthened.

3. Basic research regarding, (i)
the development of an antigen for
the serclogical testing of gonorrhoea;
(ii) production of antigen for inter-
laboratory evaluation ; (iii) immuno-
logical studies ; (iv) wusefulness of
ELISA in serodiagnosis ; and (v)
studies on chancroid, L.G.V. ‘and
Donovanosis should be undertaken,

4. Special emphasis was laid
. on various aspects of control measures.

The causes behind the recom-
mendations as indicated in the report
_are — .

1. There are a very limited number

.of studies on the epidemiology of

sexually transmitted diseases (STD)
in the country ; S

2. Sexually transmittéd discases
pose a serious public health problem,
specially among the youth ;

3. Existing STD control program-
mes are not very effective ;

4. About 50 per cent of the males
are asymptomatic and cliagnosis can
be made only by bacteriological
investigations ;

5. A highly sensitive and specific
test needs to be developed for the
quick diagnosis of gonorrhoea ;

6. In view of the increasing inci-
dence of scxually transmitied di-
seases, an efficient surveillance pro-
gramme is the most essential step for
the control of the discases ; and

7. A basic neccssity is to have
proner laboratory services for detect-
ing the disease carl: and accurately,
so that proper treatment could be
instituted specdily.

Concessions to Railway Sports-
men

g32r0. SHRI RAMA CHANDRA
RATH : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government have
taken a decision to grant certain
concessions to the Railway sports-
men,

(b) if so, what financial bznefits
they are entitled to get ; and

(c) the details thereof ?

-

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) to.



{c)- Thnfqﬂnwmg ‘concessions are
given . to aporumcn i

{i) Periods spent on trammg not
_exceeding 15 days prior to
National championships and
the actual period of partici-
‘pation in National champion-
ships are treated as duty
and paid TA/DA as admissible
under the rules.’

(ii) Special casual leave not ex-
ceeding go days in a calendar
year is g'ra.ntcd to Railway
sportsmen participating in other
sports events of National or
international 1mportanct. For
participation in other sports
events the railway sportinen
are granted special casual
leave not exceeding 30 days
in a calendar year.

{iii) Passes on sports account are
issued to the participating
teams.

{iv) Sportsmen who have represen-
ted the country in International
and National meets and have
acquitted themselves, credi~
tably are considered for out of
turn promotion.

(v) Casha wards are .given for
outstanding performance.

Electrification of Bandel-Katwa
Line

gar1. SHRI M. ISMAIL :
Will the Minister of RAILWAYS
be pleased to state :

(a.) when the Sitarampur-Moghul
Sarai and Bandel-Katwa lme will
be electrified; and

(b) the details in this regard ?

fagdircr wrwr
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THE DEPUTY MINISTER IN

' THE MINISTRY OF RAILWAYS

AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a) and

- (b). Electrification of Sitarampur-

Mughalsarai  (Route Kms. 557)
has already been approved and
included in the Railway Budget
for 1981-82 at an estimated cost of
Rs. 86.62 crores. There is no pro-

posal at present to elcctnfy Bandel-
Katwa Section.
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Capital

- ‘ga13. SHRI K. PRADHANI :
will the Minister of HEALTH AND
FAMILY WELFARE be pleased
to state

~ (a) whether there is any propo-
sal under consideration for the
compulsoty ECG of Central Govern-
ment FEmployees in the /(_!apital ;

condried any. survey Tegeeding the
any survey

/heart disease patients in the Central
MG@Mt Offices in the . Capital;

(c) if so, the details thereof ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY PLANNING(SHRI
?Igl';?R RANJAN LASKAR) :
a) No

(b) No:
(c) Does not arise.

Electrification of Ra
. - jasthan

3214. SHRI SATISH AGAR-
WAL : Will the Minister of RAIL-
WAYS be pleased to state :

(a) W{\c;l:;rcr Government have
plans to electrify some tracks in,
through Rajasthan ; pessine

(b) if so, the details of the
scheme drawn up in this connection
with names of the Zone which will
be beneﬁted therein; and

(<) when the work on this pro-
ject will commence and the outlay
proposed ? .

‘MAROE 13, 1081

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
%;%IAMENTARY SAFI'EA)IRS

MALLIKARJUN a2) to
(). Yes. Ranikund Rarah—Jhala-
war Road, Bhawani Mandi-——~Pahar
and Chau Mahle—Thuria ni}waly
sections totalling  approximately
420 Route Kms, falling in Rajasthm
are being eclectrified as part of
Mathura—Gangapurcity and Gangae
purcity—Ratlam  Railway Elec-
trification Projects, which are esti-
mated to cost a total of about Rs.
91 crores. Both these projects have
already been approved and in-
cluded in the Railway Budget for
1980-81 and 19B81-82 respectively.
The outlay proposed for these pro-
jects in 1981-82 is Rs. 2.5 crores.

Functioning of Malaria research
Centres in India

3215. SHRI HARTHAR SOREN:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased
to state !

(a) the total number of Malaria
Research  Centres funcuomng in
the country at present ;

(tl;)dtheplaces where they are

(c) whether Government have a
proposal to open some more Malaria
centres in the country

during the Sixth Plan ; and

(d) if so, whether any such Malaria
Research Centres are proposed to
be set up in the tribal district Keon-
jhar of Orissa ; and

(¢) the details in this regard ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE : (SHRI
NIHAR = RANJAN KAR) :
(2) and (b). Two Malaria Research



L

t

Centres~—=one at Delhi and the other
at Pondicherry-—function under the
auspices of the Indian Council of
Medical Research,

Besides, research on Malaria
is being carried out under a number
of approved Research Projects/Sche-
mes at various Institutes/Organisa-
tions in the coantry,

(c) The Indian Council of Medi-
cal Researh is establishing five
regional research Centres where
research on malaria will be carried
out in addition to research bn other
diseases.

(d) and (e) . There is already one
field operational research project
at Keonjhar (Orissa) under the
Directorate of National Malaria Era-
dication Programme, Delhi which
had been started in November, 1977
and the summary of the work at

this project is enclosed at statement.

Statement

A project entitled “Field Opera-
tional Research Scheme in Orissa
and Andhra Pradesh” is being con-
ducted by the National Malaria
Eradication Programme at Keon-
jhar EOrissa) and Rampachodava-
rum (East Godavari). The Orissa-
Bihar border complex was set up to
study certain aspects of the causes
of istent transmission and the
project at Rampachodavarum was
set up to study the relative effective-
ness of different formulations of DDT
and their acceptability by the people
where the incidence of malaria has
been high.

Work done at Keonjhar (Orissa)
Epidemsiological Studies

Under the guidance of Regional
Co-ordinating Organisation, NM-
EP, Bhubneswar, detailed enumera-
tion of 16 Sections of the two Primary
Health Centres were carried out with
w to number of houses and cattle
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' .'sheds_. Each human dwelling and '.

cattle shed was measured individually

regarding the sprayable surface areas, -
~ Mosquitos Collections -

| Following species have been re-
ported from the area : —
A A, a::;u&wir, 4. cuf{ia_’faiiz.r, A,
hyroanus, A. jayporianses, A, subpictus,
A. vagus, A. aconitus, A. barbmm.r:
A. maculatus, A. tassalatus, A. splendidus,
Precipitin Test
Results received so far showed

-anthropophilic index 3.3%, 4. 4%

of the species A. annularis & A. culi-
cifacies respectively.

Susceptibility Test

~ The vector species experienced
were A. culicifacies and A. annularis,
The results showed that vector species
resistant to DDT and DL is susceptible
to Malathion.

Work done in Andhra Pradesh
Epidemiological Studies

First mass blood survey was con-
ducted during the month of Novem-
ber-December, 1978, Other mass
blood survey were conducted during

April, 1979 and October, 1979,
April, 1980. -

Mosguito Collection

From the data, it is evident that
the species most prevalent in the area
are: A. culicifacies, A. fluviatilis, A.
varuna, A. subpictus, A. oagus, A.
maculaius, A. karwari, A. pallidus, A,
splendidus, A. theobaldi, A. jamadi.

" Total pyrethrum catch

‘In order to assess the existance of -
species and their population, '

the
mosquito” collections were made )l’rg _
o, A

with {o.1

spray
the month of November, 1979.



. Susceptibility Test -~

The results of susceptibility status
in respect of A. culicifacies indicate
a high proportion of resistant mos-
quitoes tested for ano-choloro-
quine compound (DDT&DL), whe-
reas this species is still susceptible to
malathion 59%,.

Spray Operation

DDT spray operation were carried
out in the entire project area. First
round of spray was started on 25-5-

'i%(io and completed on 1-7-1980.
percentage coverage were found
to be about goY%,.
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217, SHRI R. N. RAKESH :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that Pakis-
tan has asked all foreign Missions in
Islamabad not to serve alcoholic
bevera es at thier diplomatic func-
tions ; and

(b) if so, whether Indian Govern-
ment would also like to follow the
same practice or cut the quantity
served at present in the functions ?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKAR) :
(a) The Government of Pakistan,
in a circular dated December, 24,
1980 requested all diplomatic missions
in Pakistan not to serve alcoholic
drinks in the official partics to which
Pakistanis arc also invited,

(b) Keeping in view well establi-
shed in international practice in these
matters, there is no proposal under
consideration by the Govt. to make
similar request to the foreign diploma-
tic missions in India.

High-graded ts of Bombay
& Gentr’;los Yard

3218, SHRTI G.M. BANAT-
WALLA : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that seve-
ral high-graded posts of Bombay
Central Yard and Bandra Mar-
sha]ling Yard (Western Railway) are
operative in Control Office, DRM’s
Office and GM"s office instead of be-

ing operative in the said yards ;

(b) if so, the number and nature

of these posts ;and
(c) the sc:Ela taken to make them
. operative in their respective yards ?



THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS.
(SHRI MALLIKARJUN) : (a) No,

(b) Does not arise.

(c) Posts created /upgraded-on the
basis of justification and percentage
prescribed are operated at Bombay
Central Yard and Bandra Marsha-
lling Yard.

Withdrawal of foreign troops
from Kampuchea

3219. PROF. MADHU DAN-
DAVATE : Will the Minister of
EXTERNAL AFFAIRS be pleased
tn state

(a) whether India% good offices
are being used to secure the with-
drawal of foreign troops from Kam-
puchea ; and

S])) if so, what has been the effect
of thesc efforts ?

THE MINISTER OF LAW,
JUSTICE AND COMPANY AF-
FAIRS (SHRIP.SHIV SHANKAR):
(a) and (b). Our principled
stand against the presence of foreign
troops in any country is well-known.
It is our view that the issues faci
the region, including the withdrawa
of foreign troops, could best be settled
through a constructive dialoguc bet-
ween the ASEAN and the Indo-
China Countries. India is willing to
assist these countries in their dialogue,
However, it is our view that the initia-
tive for such a dialogue must come
from the countries concerned.

Development of Inland Navi-
gation in Assam

3220. SHRI SANTOSH MOHAN
DEV : Will the Minister of SHIP-

PING ANDTRANSPORT be pleased

o ctate

a) whether any sruvey had been
made of the scope for development of
inland navigation in Assam ;
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_ (b) what s the possible navigable-
lmgﬂ')l o_frivm.inm; and -

(c) what steps are proposed td
be taken to develop inland navigation
in the State ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH) : (a) The various
Committees had recommended
develorment of inland navigation in
Assam.

(b) According to the statistics
available, the length of the rivers
navigable by boats in Assam is 1277
kms.

(c) The Government of India
have sanctioned a scheme for carrying
out hydrographic surveys of various
important rivers in the country, which
includes river Brahmaputra in Assam
also. Another scheme for techo-:
economic study of important water-
ways including river Brahmaputra
has also been sanctioned. The river
Brahmaputra is also included in the
list of waterways proposed to be con-
sidered for being declared as National
Waterways. A scheme for setting up
of a dry dock at Pandu has also been
included in the Sixth Five-Year Plan
of the Central Government. Besides,
schemes of the Central Inland Water
Transport Corporation Ltd., for
aquisition of vessels, capital repairs to
its vessels, provision of infrastructural
facilities, replacement/addition to-
fleet, etc. have been approved, which.
will improve the opcration of the river
services being run by CIWTC Ltd.
between Calcutta and stations in
Assam.

Selection for Class II Posts

ge21. SHRI SURAJ BHAN :°
Will the Minister of RAILWAYS be-
pleased to state :

(a) whether it is a fact that on the
Nort Raijlway, a list of 196 per-
sons was issued for the purpose of’



* selection to Class TT posts in Mecha-
- nical Department in 1979 ;

(b) whether a subsequent list
‘was issued containing 264 persons ;

(c) whether the names of many

" persons included in the first list, were

.excluded from the second list though
‘the second list was larger ;

« (d) what were the reasons for
~this exclusion ;

(¢) whether the seniority of per-
-sons who passed in written test of this
-selection was revised ; and

(f) if so, on what grounds ?

THE DEPUTY MINISTER IN
“THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI  MALLIKARJUN) : (a)
and (b)., To form a panel of
33 Assistant Mechanical Enginecers/
Assistant Works Managers on Nor-
thern Railway, a list showing the
names of 198 employees equal to six
times the number of vacancies, as
being ecligible was circulated. Due to
theupwardrevisionin the assessment
of vacancies from 33 to 44 subsequen-
tly, a revised list of 264 eligible] em-
ployees was circulated,

(c) and (d). The second list did
-not include the names of the follow-

ing :— |
(i) employees whd had been

empanelled on the basis of an ear-
lier selection,'_ the results of which

[

_were finglised subsequent to the
circulation of the first list ;

(ii) employees who had retired
before the circulation of the
second list ; and

(iii) employees who did not come
within the zone of consideration as
a result of their inter se seniority
determined in the light of instruc-
tions issued by the Ministry in
February, 1979.

(e) and (f). On a respresentation
from staff that the infer se seniority in
their own stream has been disturbed,
the position was reviwed in the light
of the Ministry’s instructions issued
in February, 1979 and seniority was
corrected,

‘Wheelsets for rolling stock

g222. SHRI R. L. BHATIA:
Will the Minister of RAILWAYS
be pleased to refer to the reply given
to Unstarred Question No. 2402
on the gth December, 1980 regard-
ing purchase of wheelsets for rolling
stock and state:

(a) whether the requisite infor-
mation has since been collected;
and

(b) if not, how long it would

take more to do the needful ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY . AFFAIRS
(SHRI MALLIKARJUN): (a) and
(b). A statement is attached, -

\
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Conirckwis guanisis lae md sures of e ”Wl""””’ 197980, 1980-81

»

8. No. Contract No, Description thny CIF- Country

. . T value
N o Sk
1 e ) 4 - 5 6
1978-79
1. GP-39 . . . . Wheelsets (BEML) 1280  87°33 Poland
2. GP-8o . . . . Wheelsets (20T) 8000 22693 Japan
5. GP82 . . . . Wheelsets (Trailer 264 - 29-79 Ttaly
coaches)
4. GP-83 . . . . Wheelses (16-T RB) 3340  290-00 France
5. GP-84 . . . - Wheelsess (20-T) 3200 26814 Japan
6. GP85 . . . . Wheelsets (12°T) " 920 39-08 Poland
7. GP85 . . . . Wheelsets (12 T) 580 35.82 Hungary
Total = 12,384 977°09
. 197960
1. GP-87 . . . . Wheelsets (22-5 Ton)x 216 2446 France
2. GP-84 . . . . Wheelsets (20 Ton) 1600 139+00 Japan
3. GPgr . . , . Wheelsets (Trailor -
Goaches) 420 86-91 U.K.
4. GP-go . . " . Whecelscts (BEML) 1900 135-88 Poland
5 GP-88 . . . . Wheelscss (22-5T) . 1438  162-22 France
6. GP-94 . . " . mheu (16 T) . :gt;g } 182-13 Japan
7. GPg4 . . . . Wheelsets (16T) 1000  119-71 Southe
_ : Karea
Total ¢ " 7574 850-31 ;

" 108081 (Upto Sep. - 80)

4. Bofy o+« . Wheelew (BEML) 80  75-39 Romania:
9 - Asles . (16T}~ o b 172724 Japen
Wheclsets . '3000 ~  429°23 France

3. GPg6 . . . .
4198L8—3 S




Rewa-Saina line

- 8223, SHRI  MARTAND

SINGH: Will the Minister of RAIL-
WAYS be pleased to state by what
time a rail line Rewa,
Singrauli and other places of former
Vindhya Pradesh with Satna in

Madhya Pradesh will be opened ?g

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): The Sur-
veysfar the new t]:nnc from La.htpn.g
to Singrauli is still in progress
decision on the construction of this
line can be taken only when the
survey is received and exa-
mined. No date, therefore, for cons-
truction of this line can be given.

Retired Railway Employees
Association

3224. SHRI A. K. ROY: Will
the Minister of RAILWAYS be
pleased to state:

{a) whether a memorandum from
the Retired Railway Employees’ As-
sociation has been rccewcd this year;

(b) if so, important points in the
mcmorandu’m; and

(c) the steps taken or proposed
be taken thereon ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN): (a) Yes.

(b) The following demands have
been tnade by the Association:—

® Exte:mm of present modi-
fied - pension rules and other
a0, ol Raluy cmployess
79 to way em
who ‘have retired prior to
1-4-79-

‘Written Answers mum 13, 1081
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(i) Grant of rchefto all Railway

*pensioners & with equi-
valcntrateof Allow-
ance paid to serving em-

ployees. .

(iif) Restoration of commuted va-
lue of pension after survival
of ten years of life of pen-
sioners.

(iv) Employment to the children
of retired Railway employees-
according to requisite quali-
fication.

(v). Grant of ex-gratia to all re~ -
tired Railway non-pensionable
employees.

(c) The position bricfly is :—

(i) to (iii) : Inregard to pensio-
nary benefits, relief on pension and
commutation of pension, the Ministry
of Railways adopt the rulesforders
of the Ministry of Home Affairs/
Finance. In all these matters, there-
fore, rulesforders of the said Minis-
tries have been adopted for applica-
tion to Railway employees. As re-
gards the demand to give retrospec-
tive effect to the pension slab
system so as to cover the employees.
who retired prior to g1-3-70, it was
referred to the Ministry of Finance,
Iglxl;:ithasnotbeenagrecd to by

m.

(iv) Giving preference to the child~
ren of retired Railway employees is-
not in keeping with the extent policy
of the Governm: nt and will contra-
vene the Constitutional requirements.

(v) The demand for giving some
adhoc relief to non-pensionable re-
tired Railway employees is under
examination of the Government.

Orlginl.ppnchuducmuhr
Representatives to India
3226. SHRI N. DENNIS: Wil

the Minister of EXTERNAL AF-
FAIRS be pleased to state:

thcdemlaafpersons f Indian
Ongx)\ who have 2“‘)0:111&!

T et T d e e B—
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Ennﬂs.l:repmhﬁ in Delhi
ves in ,
Calcutta, Bombay and Madras; and
~ (b) the details ‘of other places

where such appointments have been
made by foreign countries ?

_THE MINISTER OF LAW,
STICE AND COMPANY AF-

'AIRS (SHRI P- SHIVSHANKAR):

(a) and (b) The information is being
collected and will be placed on the
table of the House shortly.

QT ¥ wefwdl & wiv gyery
2T ot WA gear ww @
T W gEmr wEAv

3227, AT RN YRT: Fav
W el gy iy & T T fw

(%) *n ag o= § fr rp €
WE  wFEA & swafat ¥ dawg
%! fofay framae 3t § 5 @8 w0y
3 a4 W]WT goar v /N W v
WA F W Feiegi ¥ Wy gEore
N gaw W gE & WK

(=) ®=v awEre w1 faae 379
AT qF G0 ATHT B wqA TqviIRA
FE AR ?

W AdI(T 0t & 30T wd {qur
¥ g it (0 afewarofa ) : (w)sR,
L

(&) frwgrer Yd g a9 5
et WY Ama carfyw R &1 A
N T g

Reoud Bridge between Din and

w228, SHRIMATI SANYOGITA
RANE: Will the Minister of SHIP-
PING AND TRANSPORT be plea-
sed to state:

‘countries to be their .

-

(a).whctllcr. for coming from Diu

. to Gogla one has to traverse a long

distance consuming considerable
amount of time and energy; and

(b) whether Government
to construct a road bridge to avoid

the -above hardship ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT SSHRI
BU'IA SINGH): (a) and (b

The Goa Aclnnmstratlon have
smoc accepted the tender for soil

‘investigation work for the proposed
bridge.

Use of Dining Car by Smugglers

3229. SHRI ARIF MOHD.
KHAN: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it is a fact that Go-
vernment have received complaints
that some smugglers are using the
. dining cars in trains for carrying
contraband items;

(b) whether 21y raid was con-
ducted on the diniag car of Bombay-
Ferozpur Janata Expvess receatly
which resulted in seizure of smuggled

goods and opium, etc. and

(c) what steps Government have
taken or proposed to take to check

smuggling ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) to (c).
The Government Railway Police
searched the dining car of Bombay-
Ferozpur Janata Express on 24:2-
seviiled goods, Tic. Tt peopecd

etc. It'18
to intensify surprise checks.
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Doubling of Kiul-Bhagalpur
T Line.
SHRI D. P. YADAV:

230. .
Wﬂ? the Minister of RAILWAYS
" be pleased to state:

(a) the progress of work in doub-
ing of thcprrailway track between
Kijul and Bhagalpur (E.Rly.) and the
amount spent so far;

(b) when this scheme will be
completed; and

(¢) the time by which doubling
of railway line betwecen pur
and Barharwa will be completed ?

.. .?I

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) to
(c). An Engineering-cum-Traffic sur-
vey for augmentation of sectional
capacity between Kiul and Barharwa
Jmnction was completed last year. As

the recommendations contained
in this report the following worke
have been approved:—

(1) Patch Doubling

(i) From Kajra to Jamalpur
(29.21 Kms.)

(ii) From Ratanpur to Sultanganj
(22.48 Kms.)

(2) Additional Common Loop:
(i) At Kajra station,

(ii) Conversion of existing flag
stations Maheshi and Murar-

MARCH 12, 1981

Written Answers - 72

pur into 2 lines crossing sta~
tions. o
The survey report has not re-
commended doubling of railway line
between Bhagalpur and Barharwa at
present.

An urgency certificate amounting
to Rs. 20 lakhs has been sanctioned.
The target date for completion of
these works will be fixed after sane-
tion of the abstract estimate.

Number of in
T o Rt
s231. SHRI N. SOUNDARA-

JAN : Will the Minister of RAIL-
WAYS be plcased to state :

(a) the total number of employees,
category-wise in the Ministry of
Railways in New Delhi Office;

(b) thetotal number of employees
belonging to SC/ST category-wise
and also their respective percentage,
category-wise, out of them; and

(c) list of those cmployees, be-
longing to Scheduled Caste and
Scheduled Tribe indicating the
number of employees, name of
category, pay scale, name of de-
partment ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFAIRS
(SHRI MALLIKAR]JUN) : (a)
and (b). The Mposition in the Sec-
retariat of the Ministry of Railways
as on 1-2-81.is as follows : .

Qategory/Group Tﬁ:’ No 's?tf: .(%) #%- -%{(%)
A . . - P 6 ( 6-6%) 2 (2-2%)
B . . . . . .. 236 a8 (11-8%) 7 (3%)

G . . . v e . 1505 166 (10°4%) aa (1-4%)
D e e 502 4 (0°79%)

170 (33-9%) .

‘_ (c)_A statement containing the list is enclosed.
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List of staff refirved in part (C) of Lok Sabha Unstarred Qu: stion No. 3331 dated 12-3-1981

No. of Name of Pay scale Name of Deptt.
employees  category '
“Tsa sT
I « A 2000 —2250 Min. of  Rlys.
(Railway  Board)
I I . 1500 —2000 Do.
4 1 »» 1200— 1600 Do.

Total . . . . 6 2

2r 7 B 650 ~—1200 Do.
I .. ” 775 — 1200 Do.
6 . » 650 —1040 Do.
Toal . . ., . 28 7
88 5 C 425 —800 Do.
38 5 » 330 —560 Do,
25 1§ »”» 260 —400 Do.
3 I ] 700 =900 DO- !
2 . ” 550 —750 Do.
S 425 —700 Do.
3 . »» 435 "640 DO.
2 .. » 830—480 Deo.
1 .. » 26o—430
2 .. » 260—350 Do.
4 ‘e ” 225 —350 Do.
Total . . . . :_6.6“ ;z‘
122 3 D 196 —g22 Do.
2t .. » 200 —240 Do.
. 25 e » 200 —250 Do, »
2 1 »” 210270 Do, '
Total . . . .17 :

Grand Total . . .37 85
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sman, Head Estimator
Ete. -

g232. SHRI DALBIR SINGH:
Will the Minister of RAILWAYS
be pleased to refer to the reply given
to USQ No. 6231 on 31-7-80 re=
Staff’ Selections and state :

(a) whether under the rules joint
seniority list of Head Draftsman,
Head Estimator, Chief Estimator,
Drawing Office Superintendent etc.
in the pay scale of Rs. 700—goo is
required to be maintained by the
Railways aud Railway Board as
these posts fall in the Drawing
Office cadre ; and

(b) whether the persons once con-
firmed against the ex-cadre posts
are eligible for seninrity and pro-
motion in any other cadre post ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
No specific directives have been
issued by the Railway Board for
maintenance of joint “seniority lists
on the Railways in scale Rs.
700—goo. However, by and large,
the seniority lists are maintained
department-wise  wherever these
categories exist. In the Railway
Board’s Office being a comparatively
small unit, a combined seniority list
of Drawi;'g Office Staff is being

(b) Persons confirmed against
ex-cadre tenure posts are eligible for
seniority and promotion in their
cadre post, on the basis of their posi-
tion in such post.

Bomb Explosion on Railway
Track Bamunmaidan
(Gauhati)

233. SHRI ARJUN SETHI :
Wil? tie Minister of RAILWAYS
be pleased tostate :

MARCH 12, 1981
Joint Senmiority List of Head-
Draft A :
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(a) whether Government are
?wa.re t?:lio a 60 sq. cm. crater was
ormed wing. a explosion
on 14th February, 1981 on the railway
track in the North-East Frontier
Railway at Bamunmaidan near
Gauhati ; and

(b) if so the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) (a) Yes.

(b) On 14-2-81 at about 21-40 hrs.
in between Chandmari Gauhati-
Bamunmaidan New  Gauhati Sta-
tions, on the track of goods line
number 2, a bomb had exploded
which caused a crater of about 1 1/2
Sq. feet. Two sleepers were damaged
and had to be changed. No injury to
any person wasreported. Totol Rail-
way loss estimated at Rs. 60/- only.
Police case No. 8(2)/81 u/s 3 of Ex-
plosive Substance Act is under in-
vestigation,

Reservation of Posts in All India
Institate of Medical Sciences,
New Delhi

3234. SHRI CHANDRA PAL
SHAILANI: Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state :

(2) the total number of employees
category-wise in each Department
of the All India Institute oFa Medical
Sciences, New Delhi.

(b) the number of Scheduled
Caste/Scheduled Tribe employees
cuit of them in each category scpara-
tely ;

(¢) whether quota reserved for
Scheduled Castes/Scheduled Tribes
is complete in all categories of

(d) whether 40 point roster in

respect of reservations in promotion
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for. - Scheduled. Caste/Scheduled
Trfibe employees is maintained there
an

(¢) ifreplies toparts (b) and (c)

above be in the negative, the reasons .
thereforand when the back-log will be

fulfiled ?

THE MINISTER OF STATE
INTHE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR):
(a) and (b). On the basis of infor-
mation made available by the All
India Institute of Medical Sciences,
New Delhi, a statement showing
the total number of employees
category-wise, and the number of
Scheduled Castes/Scheduled Tribes
employces therein is laid on the
Table of the Sabha, [Placed in library.
See No LT—2106/81]

(c) to (¢). The All India
Institute of Medical Sciences which
is statutory, awonomous body, has
reported that the quota reserved
for Scheduled Castes/ Scheduled
Tribes has been duly filled in, in
all categories of posts except in
cases where Scheduled Caste/
Scheduled Tribe candidates are not
available. The Institute has further
pointed out that the faculty posts
being teaching, research and scienti-
fic posts, have been exempted from
the purview of the orders of reser-
vation for Scheduled Castes/Scheduled
Tribes. The quota reserved for
Scheduled Castes/Scheduled Tribes
in respect of Staff Nurses has not
been completely satisfied as the
Employment Exchange has not been

. in a position to sponsor any candi-

date from the Scheduled Castes/
Scheduled Tribes categories. The
40 point communal roster is being
maintained by the Institute for all
the posts except faculty posts. The
Institute is making efforts see that
the gap created in the previous years
by the appointment of general
categOry candidates against reserved
Vvacancies is gradually made by
making appointments of Scheduled
Cas}e[ chcduledl Tribe canz:lidates-
agamnst gencral category (up-res:
erved vacancies) wherever posstble:

3235. SHRI PIUS TIRKEY:
Will the Minister of RAILWAYS

be pleased to state:

(a) whether it is a fact that the
General Manager, Northern Railway
has awarded a special prize of
Rs. 500.00 to a number of Railway
Supervisars posted at Delhi Main,
New Delhi and New Delhi Connaught
Place Office for their ‘Creditable
performance’ in handling the re-
servations of the delegates who
attended the All India Congress
Committee-I  session held in the
Capital recently;

(b) whether there are any pre-
cedents when such special awards
have been awarded to Railway
Supervisors on earlier occasions; if
so, the details thereof}

(c) whether Railway Rules pro-
vide for awarding such special
awards on such occasions; and

(d) if not, the justification lying
with the Railway authorities in
awarding such special prizes for
handling reservations of a political
party ?

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DE-
PARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI
MALLIKARJUN): (a) Yes.

(b) Earlier the Railway Super-
visors posted at reservation duties were
given cash awards for creditable
performance in handling reservations
on the following occasions:

1. All India Congress Session at
tamaru Nagar,

Chandigarh, 1975.

2. Indian Youth Congress Ses~ °
sien, 1976. '
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8. All India Prohibition Council,

- Al India Milli Conference,
4ooth  Ammiversary of Sri
Amritsar, 1977.

4. Janata Party Rally, 1977.

(c) Yes. As a measure of incen-
tive and in ition of the com-
mendable work done by railway em-
ployees in the performance of their
official duties, awards are given to
railway servants.

d) Inview of the reply to (c)
lbose, this question dr;g not Enmsc

Chartered Buses.

3236. PROF. AJIT KUMAR
MEHTA:  Will the Minister of
SHIPPING AND- TRANSPORT
be pleased to state:

(a) whether it is afact that con-
tract carriages in Delhi ply on parallel
routes of the Delhi Transport buses
as chartered buses carrying thousands
of passengers daily in contravention
of the Motor Vehicle Act, 1939 and
these buses do not pay any fee either
to the Delhi Transport Corporation
or to the ?tate Transport Authority;

(b) if 'so, what steps Govern-
ment propos¢ to combat this ir-
regularity and when; and

(g)?how many such buses ply in

THE MINISTER OF STATE
JN TBE MINISTRY CF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH): (a) to (c). The
Delhi  Administration have informed
ding regular Conesacs Garviage. por-
: act . )
mits. Further about lﬁsowmporrfrry
Contract Carriage permits are also
being issyed against the pa; t of
necessary fee as issible under
the Motor  Vehicles Act, 1939.

MARCH 12, 1981
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These buses cannot operate as Stage:
Carriages. Vehicles plying in vio-
lation of the provisions of the Act or
conditions of permit are liable for
legal action. ing the last ca~
lendar year, 141 contract carriage
tors were prosecuted for violating
the conditions of their permits.

Note om Naticxal Leprosy
cont rol me with
reference to Bikar

237. SHRI °~ HARINATHA
MISRA: Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether a Note on National
Leprosy Control mme with
special emphasis on Bihar has been
received by the Government through
the Prime Ministcr;

(b) what important suggestions
have been given in the note and
reaction of Government to each of
the suggestions made therein; and

(c) what steps Government pro-
pose to take for complete eradication
of the soouran?c from the country
in general Bihar in particular?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NylHAR RANJAN LASKAR). (a)

3.

(b) A statement giving the infor--
mation is enclosed—Statement I..
Laid on the Table of the House.
[Placed in library. See. No. LT-
210%/81] '

(c) A statement giving the infor--
mation is enclosed —Statement II.
Laid on the Table of the House.
Placed in library. See No LT—
2107/81] e
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Pil fexage from Mughal Sarai
Yard during the last two years

38. SHRI NIREN GHOSH:
Will the Minister of RAILWAYS
be pleased to state:

(a) the amount of goods which
havegoeen pilfered from the Railways
at Mughal Sarai yard during last
two years, year-wise;

S:g whether there is any corruption
in allotment of wagon;

(c) whether any special money
is given to arrange despatch of
wagons carrying goods for private
sector; and

(d) whether ‘red alert’ is given for
quick movement of such trains ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
The amount of goods pilfered from
Mughal Sarai yard during 1979 and
1980 is as under:

Year Amount (in Rs.)
1979 . . . 0,42,081
1980 . . . 1,25,685

(b) to (d). Neither any complaint
nor any information is available
that there is corruption in tic allot-
ment of _rgom at Mughal Sarai or
any special money is given to arrange
despatch of wagons carrying goods
for private sector or ‘red alert’ is
given for quick movement of such
trains. _

Plying of Privately Qwned Stage
Carriages on !I',uég.dkouuof

9239. SHRI SATISH PRASAD
SINGH: Will the Minister of
G AND TRANSPORT be

to state: -

82

a) whether it is a fact that pri-

vately owned under
fly owne sage camags e
the Municipal Limits of Delhi on.
the routes of DTC thereby
causing huge financial loss to it
against the provisions of the Motor
Vehicles Act, 1939; and

(b) if so, what steps Government
Pr to take to check this violation.
of the Act and financial loss to the
DTC which has heen trying to re-
move these buses so long ?

THE MINISTER OF STATE.
IN THE MINISTRY OF SHIP--
PING AND TRANSPORT (SHRI.
BUTA SINGH): (a) and (b). The
Delhi Administration have i
that in all 57 buses (Standard Size)

ivately owned and covered by
g?agc Carriage Permits and 70 Mini .
buses are plying in the Union Terri--
tory of Delhi on different routes but.
these are not parallel route of DTC.
The question of loss to DTC therefore -
does not arise. These Stage Car-
riage permits were issued to the
Private  Operators by the State
Transport Authority, Delhi, long
back in accordance with the pro-
visions of Motor Vehicles Act*and
the same are being renewed from time
to time.

Report of Working Group headed .
by Shri Kirpa Narain

g240. SHRIMATI GEETA MU--
KHERJEE: Will the Minister of
HEALTH AND FAMILY WEL--
FARE be pilcased to state:

(a) whether a working group
headed by Shri Kripa Narain has.
submitted its report; and

(b) if so, the main recommenda---
tions made and Government’s re--
action thereto ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH .
AND FAMILY WELFARE .

SHRI NIHAR AN LAS-
%(A_R): (a) The R\ﬁng Group-.
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headed by Shri Kripa. Narain has
submitted  its report to the Plan-
ning Commission. _

(b) The main recommendations
made in the report are:

- 1. Substantial conceptual change
in the Primary Health Care and
Medical Care Services to rural area,
tribal areas and other weaker sections
of the society by shifhng the emphasis
on curative to partici| , preventive
-and promotive h th services in
order to achieve the goal of “Health
for all by 2000 AD” and providing
the following minimum package of
“health care services:—

(i) Access to promotive, preven-
tive and simple curative ser-
vices  including health and
hygiene;

(if) provision of appropriate health
care to wvulnerable group of
population i.e. children and
pregnant women, including
family planning;

(iii) prevention and control of
endemic communicable and
non-communicable diseases
by immunisation (EPI target
_diseases), through appropriate
measures  (Leprosy, T.B.,)
Goitre and curable blindness),
interruption of transmission of
vector-borne diseases (malaria,
filaria and  kalar-azar),
reduction of diarroheal-diseases-
mortality through application
or oral rehydration therapy
and of intestinal  parasitic
infestation morbidity through
application of appropriate
community 1measures;

(iv) activities  directed towards
the promotion of food . supply
and the improvement of nutri~
tional status;

v) provision of otected water
()mpplyandmugry disposal of
excreta; and

MARCH 12, 1961
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(vi) health' education conoemlng .
health '

problems..
and the methods of preventing
and - controlling them.
2. In addition, the  Working:
Group had:—

(i) Drawn achart bringing out.
Health  Indicators/] Targets
phased out planwise  upto
2000

(ii) Suggested revision of the
Minimum Needs
to suit the needs of rural areas.

(i) Proposed bringing back the
Centrally Spons-red Schemes of
Rural Health and Contro}
of Communicable Diseases as
Category I (100%, funding by
Centre).

(iv) Suggested a new health pro-
gramme for urban slums and
strengthening of health infor-

mation system.

(v) Endorsed the view that the
State and Central agencies
should jointly work out an
integrated population stabili-
sation programme.

(vi) Emphasised the co-ordination
of various programmes under
education, water supply and
sanitation, control of com-
municable diseases, family
welfare, maternal child health
care and p ylaxis, nutrition
and school caith by consti-
tuting a  co-ordination com-
mittee.

(vii) Stressed the need for com-
munity participation. -

(vili) Laid down the first priority
for nnplemenm different
programmes Tra-~
ditional System of Modlmncs
and Homoeopathy in tribal/
backward arcas and their eva-~

luation and monitaring by
sctting up special Cell in the
States and Centre.
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(ix) Proposed certain incentives
to  doctors/para-medical staff
for working in rural areas to
cater to the rural health ser-
vices.

(x) Worked out financial inputs
required. The  Government
have by and large accepted
the basic recommendations of
Working Group and embodied
them in the Sixth Five year
Plan 1980—85 to the extent
the same could be accommo-
dated within the existing fi-
nancial constraints.

Loco Staff arrested under
National Security Act

g241. SHRI JYOTIRMOY
BOSU: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the number of leaders and
workers belonging to the Railway
Loco Staff Association detained under

,  the National Security Act on charges
! of alleged participation in recent
mass casual leave movement by the
Loco Running Staff, Division-wise ;

(b) what are the charges against
each person so detained; and

(c) the reasons why, inspite of
categorical assurance Ly Government
that the National Security Act would
not be used against ‘Legitimate Trade
Union Movement’ members of the
Railway Loco Running Staff Associa-
tion are being detained under the
said Act ? |

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT.OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) to
(c)-As already stated by Minister for

ways in his suo-moto statement
made on the floor of the House on
17-2-81 a’section of the Loco Run-
ning Staff in some areas of the Indian
\ Railways resorted to illegal action

of stopping work by reporting sick
en masse. )

In accordance with the provisions
in Section g(2) of the National Secu-
rity Act, 1980, the Central Govern-
ment or State Government may, if
satisfied with respect to any- person
that, with a view to preventing him
from acting in any manner garejudi-
cial to the security of the State or
from acting in any manner pre-
judicial to the maintenance of public
order or from acting in any manner
prejudicial to the maintenance of
supplies and services essential to the
community, it is necessary so to do,
make an order directing that such a
person may be detained under the
Act. Railway servants are covered
the statute in common with the public
at large. No action was initiated
merely because a railway employee
happened to be a locoman, or for
legitimate trade union activities.

tion R iti
E‘PhihAgenl:iyes ecruiting

3242. SHRI RASHEED MA-
SO0D:

SHRI CHHANGUR
RAM:

SHRI RAJESH KUMAR .
SINGHg§

SHRI DAULAT RAM
SARAN:

SHRI JAGPAL SINGH:
SHRI ASHOK GEHLOT:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government are
aware of the functioning of the un-
scrupulous agencies in the country
exploiting the ignorant people on
the pretext of recruiting them for
jobs in the gulf countries;

(b) if so, whether the Central
Government have, at any stage,
taken up the matter with the State
Governments concerned to check
s:ncg exploitation by these agencies;
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(c) if so, the reaction of State
Governments with thereto
and the followup action taken by the
Central Government in this regard ?

THE MINISTER OF LAW,
JUSTICE AND COMPANY AF-
FAIRS (SHRI P. SHIV SHAN-
KAR): (a) Reports of this nature
have been received from time to
time.

(b) and (c). All complaints of mal-
practices exploitation of over-
seas job seekers by unscrupulous
agencies are referred to the appro-
priate State police authorities for
investigation and action. These com-
plaints are investigated by the State
Governments. As a result of such
action several recruiting agencies
and individuals have already been
successfully prosecuted. The Govern-
ment remains in touch with the State
Government authorities to follow the
progress of these investigations.

Demurrage paid by Railways

243. SHRI MOHAMMAD
AS AHMED: Will the Minister
of RAILWAYS be pleased to lay
a statement showing:

{a) the weight and value of goods
imported for use in Indian Railways
and the amount of demurrage paid
by the Railways on these goods se-
parately at each importing port and
harbour in the country during the
last three years;

(b) the cases which were res-
ponsible for late delivery of imported
goods and the payment of demurrage;

(c) whether any assessment was
made in any case to ascertain if
these dun'mls had to be paid on
account of wilful or negligent action
on the part of Railway authorities
or its employees; and

(da if the assessment was made,
the ils and particulars of the
same separately for each Railway ?

. MARCH 12, 1981
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THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
2SHRI MALLI : (a) to

d). Information is being collected
and will be laid on the Table of the
Sabha.
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of & oo in
Ietthgtp senllegaproject

eadhmrgucyw-rd
in West Delhi

245. SHRI SATISH AGAR-
W;&-.%&’ﬂltthinistctof HEALTH
AND FAMILY WELFARE be plea-

sed to state:

(a) whether it is a fact that the
Delhi Administration has done pre-
cise little or nothing to implement
the schemes sanctioned earlier to set
up a college project in the Sri Teg
Bahadur hoapita{;

(b) whether it is also a fact that
nothing appears to have been done
for setting up of a 500 bed emer-
gency ward in West Delhi which was
sanctioned earlier and the buildings
were to he ready by March, 1981;

(c) if so, whether Government
have found out from the Declhi Ad-
ministration as to whether they have
shelved these two projects and if not,

the reasons for doing nothing with
regard to them; and

(d) whether Central Government
propose to make allocations for these
two projects for 1981-82 also ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LAKSAR): (a)
No. The Delhi Administration is im=-
plementing the scheme.

(b) There is no scheme for es-
tablishing a 500 bedded Lmergency
Ward in West Delhi. However, there
is a scheme for the const.ructmn ofa
500 bedded hospital (200 Al gpathxc
and 300 Ayurvedic beds) Hari
Nagar, New Delhi. The schemc is
under implementation.

(¢) Question dow not arise.

(d) Provisions have been made

for these schemes in the Budget Esti-

mates for 1981-82.

of trains
Rmnh'w con-

246. SHRI VIJAY KUMAR
YADAV: Will the Minister of RAIL-

- WAYSDbe pleased to State:

(a) whether Government are’
aware ofsthe difficulties and harass-
ment of the daily passengers d
to visit State capitals of the country
due to shortage of trains;

(b) if so, whether Government
are ready to start running suburban
trains connecting State capitals of
the country with the neighbouring
areas of the respective States as it
has been done in Calcutta, Bombay
and Madras;

(c) if so, the details thereof ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) to
(¢). Local trains to serve the needs
of daily passengers have been pro-
vided in and around State capitals.
In case of Calcutta, Bombay and
Madras, the suburban sections are
electrified and are served by Electric
Multiple Unit trains. Electrification
is taking place in a phased manner
depending on availability of funds.
Other State capitals can have ser-
vices of the type of Calcutta, Madras
and Bombay as and.when the areas
are electrified depending on' avai-
lability of funds as well as the opera--
tional needs.

Development of Inland
» Waterways

11?247 ‘PROF. P.J. KURIEN:
the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether  Government are

considering  proposals to dcvelop
inland waterways;
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(b) if 50, the details thereof; and

“(c) the schemes submitted by
various State Governments in this
regard ? -

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH : (a) Yes, Sir.

() A ision of Rs. 45.00
crores for m been ma(fcs in
the Sixth Five-Year Plan of the
Central Government. Besides, the
continuing schemes of the earlier
Plans, the above provision covers
the following new schemes:—

(i) Development of Rajabagan -
Dockyard. jabag

(ii) Capital airs to vessels of
CIWTC Ltd.

(iii) Acquisition of
CIWTC Ltd.

(iv) Provision of infrastructure faci-
lities.

(v) Stcengthening of TWT Direc-
torate.

(vi) Acquisition of survey launches,
equipment, etc. for hydro-
graphic survey.

(vii) Setting up of Regional Di-
rectorates.

vessels for

(viil) National Waterways,

(ix) Grant of interest subsidy to
IWT  enterpreneurs.

(x) River services on the Ganga.

(xi) Provision of dry dock at Pandu
in Assam,
(xii) Capital dredgi of Zuari,
Mandovi and Mapusa river in
a.

(xiii) Improvement of Udyogmandal
Canal in Kerala,

The schemes from (i) to (x) above
are Central schemes while the
schemes

from (xi) to (iii) are
Centrally  Sponsored schermes.
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(c‘) In addition -to the schernes
mentioned at (xi) to (xili) in reply
e e O e ™ b

of/
various Séate Governments for
inclusion in the Centrally Sponsored
schemes is enclosed. :

Sracement

Andhra Pradesh
1. Improversent  of Buckingham
Canal (Stage II).

2. Iinprovement to river Godavari
from Cherala to Rajmundry.

3. Improvement to Commamur
Canal,

4. Improvement to Eluru Canal.
5. Improvement to Machlipatnam

Canal.

6. Improvement to  Kakinada
Clanal.

Assam

7. Expansion of IWT Adminis-
tration.

8. Higher training facilities.

9. Procurement of vessels for
IWT  services.

10. Clonservancy in Brahmaputra
and purchase of two  survey
launches.

11. Providing terminal facilities
aw] jetties.
12. Provision of night-navigation.

Bihar

13. Running of ferry services.

Gujarat

14. Dredging of navigable rivers.

15. Repair facilities—workshop,
> machinery, etc. )

16. Navigational aids.

17. Landing facilities at Magdalla

and Dhuvaran.
18, Acqguisition of crafts.
19. Hydrographic survey.

< —



.20. m of marine workshop

Jammu and Kashmir

21. Provision of workshop facilities
and a slipway.

Kerala

‘2. Improvement of West Coast
Canal between Cochin and

Quilon.
Ramataka |

-23. Ferry service between Kodibag
and Sadashivga connecting
national highways.

24. Modernisation of ferries,

Maharashtra

25. Improvement of Thana-Creek-
U river waterways.

"Orissa
26. Investigations for development

of inland  navigation in
different canals and creeks.

27. Improvement of Orissa Coast
Canal.

Tamil Nadu

28. Improvement of North
Buckingham Canal in Tamil

_ Nadu (Stage -II).

‘29. Improvement  of
Buckingham Canal.

South

Uttar Pradesh

g0. Providing landing facilities and
services on Ghaghara,

"West Bengal

g1. Provision of texminal famlltles

for passenger services along
and across Hooghly near
Calcutta, '

32. Provision of landing facilities
at six places in Sundr.rbans

ement of
1 - nal, '

34 Improvement of DVC’ C;?-fﬂl-

‘g5, Improvement of Hijili Tidal
& Gaﬂ . -
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New Railway Zome at Ajmer ~

fc' SHRI BHEEKHABHAI:
Wi Minister of RAILWAYS

be pleased to state:

(a) whether the new Railway
Minister has considered the dmra—
bility ‘and feasibility of creating a.
meter gauge line Zone at Ajmer with
headquarters at Ajmer; and

(b) if so, the decision taken ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) (a) and
(b). The proposal to create a new
metre-gauge Railway Zone by re-
organising the  Northem  and
Western Railways has been under
examination for sometime. In view
of the financial implications and
operational  difficulties, however,
the same has not been progressed,
The subject will ke further examined
by the High PYowered Committce
of Experts proposed to be set up as
announced Dby the  Minister of
Railways in lus Budget Speech for
198:1-82 on  1g9-2-198I.

Railway Protection Force

3249. DR. VASANT KUMAR
PANDIT: Will the Minister of
RAILWAYS be ' pleased to state:

(a) whether it is a fact that the
strength of Railway Police Force is-
still determined on the British Stan-
dard of 1912;

(b) whether it is fact that this
is grossly inadequate for the current
needs of track mileage, growing
theits, robberies and wolcnoc on .
the Indian Railways;

(c) whether it is a fact that States.
have refused to bear the additional
financial lmrdenofmcmaaingkml

way Police Force;
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‘No. The

(d) whether Government have

_formed new standards to determine

Railway Police Force; and
(e) if so, the details thereof and

the decision taken to finance the
same.

THE DEPUTY MINISTER IN

"THE MINISTRY OF RAILWAYS

AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a)
strength of Government
Railway Police is determined on an
agreed basis between the  State
Governments and the  Railways

-strictly  depending upon the work-

load. .
(b) Yes.

(c) Certain States have not

-agreed to sharing the cost at 50:50

basis. No State have refused ex-
ion but proposal of augmenta-
tion of strel from some of the

States have not yet been received.

(d) As at (a).

(e} As regards sharing the cost,
consequent upon the reoommenda—
tions made by the various Com-
mittces for adequate policing on th=
Railways, this Ministry have agrecd
to bear the half of the expenditure

-on Government Railway Police.

.Bogas ticket sale in Patna Rail-
. way Station

s250. SHRI H.N. NANJE
GOWDA :

SHRI K. LAKAPPA :

SHRI D.M. PUTTE
GOWDA :

Will the Minister of RAILWAYS
be pleased to state :
(a) whether it is in the knowledge

-of Government that some booking
. clerks of Patna Railway Station had
" been indulging in bogus ticket sale
~accounts ;

MARCH 12, 1981

(b) 'if so, full detalls thu'mf and
the estimated amount of revenue lut
by Railway ductotlua

and(c) what is the prescnt position;

(d) action contemplated to avoid
recurrence of such cases ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a)
to (d) . During preventive checks
conducted in November-December,
1979 at Patna Junction, some used/

railway tickets were recovemd
from the booking counter. Sul
ently during house searches of
suspected staff, certain incriminating
documents, including blank railway
warrants of Bihar Police, were
recovered. Revenue lost by the Rail-
ways cannot be estimated. The
cases are now stubjudice. Further
grcvcntwc checks conducted at
atna have shown no irregularity.

10 Point Charter of D:zmands

3251. SHRI CHITTA BASU:
Will the Minister of RAILWAYS

.be pleased to refer to the reply given
to Unstarred Question No. 423

on the 20th November, 1980 regar-
i charter of demands of A-I
ymen‘s Federation and state ;

(a) what is Government’s posi-
tion in regard to various items of the
10-point charter of demands ; and

(b) what further steps Government
proj to take to bring about an
amicable settlement of the dispute ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF

PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN): (a) and
(b). In  the ‘1 Charter of

DPemands of All India: Railway-

T ————
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men’s ﬁd::mu number of“;d:-h
mangs JParity in wages w
employees in public _sector under-
takings, Revision of D'A. formula,
Redlasification of cities for the purpose
of HRA & CCA etc. etc. aresuch,
which are required to be examined
keeping in view the totality of Central
Government employees and no uni-
lateral decision can be taken in respect
of railway employces alone. The
Government have already discussed
the 1o-point Charter of Demands
with the All India Railwaymen’s
Federation both informally and in
the regular forums estab?irshed for
the . With a view to achieve an
amicable settlement of the demands,
further meetings with the All India
Railwaymen’s Federation would conti-
nue to be held as and when considered
necessary.

Dental Wing of Maulana Azad
Medical ~ College, Delhi

g252. SHRI ATAL BEHARI
VAJPAYEE : Will the Minister of

HEALTH AND FAMILY WEL-

FARE be pleased to state :

(a) whether it is a fact that the
Delhi Administration had initiated
establishment of a Dental Wing
in the Maulana azad Medical
College, Delhi in 1977 ; and

(b) if so, the details of the proposal
andﬁrprogréss made in this regard
S0 ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND  FAMILY WELFARE
(SHRI NIHAR RANJAN LASKAR):
(a) Yes.

b) The proposal envisaged the
exta%:]i)slnncnt P::f a BD.S. Course
with an admission capacity of 20 which
would be increased at](;o 40, in a phased
manner. It was envisaged to
establish M.D. S. Courses in va-
rious disciplines, later. The Govern-
ment of India’s approval, in
principle, to the aforesaid.pro

ling thi LY ired
in connection with the aforesaid sche~
me. Furhter details have been called
for from the Delhi Administration
for processing the proposal. .
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Advance Increment

“?33: SHRI X.A. AN
Minister of WAYS
ﬂuaodtomfa‘toﬂm reply given
nstarred Question No. 420 on the
zgth March, 1980 regarding discon-
tinuance of advance increments to
Accounts Clerk and state what further
achonthl:as smr:;f ;t':éam taken regar-
t vance increments
t:;ng Amlx 11 IREM
qualified Accounts Clerks ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTA%!.Y g)FFAﬁ
gnather is still under consideration
in consultation with the Ministry
of Finance.

Average Population Served
by each Doctor

wﬂ?ﬂ55 SHRI ZAINUL BASHER
Minister of HFALTH
FAMILY WELFARE be

plmledwstate

(a) the average population ser-
ved by one doctm in each State
and Union Territory ; and

the steps proposed by
(b)?to rt:mpsbvc the dlspanty, 1f
any

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR AN LASKAR):
(a) Two statements showmg the num-
ber of doctors verage popu-
lation served in d:ﬁ'm‘ent g)o
Union  Territories  under
Modern and Traditional Sysm
of Medicine, ately, are laid
on the Table of the Houso. [Placed
tn Library. [See no. LT—2108/81]

(b) Based on the recommendations
of the working Group on Health the

MARCH 12, 1981
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Revised Minimum Needs Programme
;shnembud;edmthcﬁth l";lve Y;ar
1980-8; provides for -
setting upa.Png;ary Health Centre
for a ulation of 30,000 and of
no,ooomthetnbalareaorhﬂl areas,
a community Health Centre with
4 specialities for a of
1,00,000 population, besides the
district/ialuka health centres/hospitals.
In addition to this a schemne of re-orien-
tation of medical education and ex-
tension :;ohmlthmc to ﬁtx:dméal
areas is being emen n-
der this lchemclm}t:]vcry medical
college is to adopt 3 Blod:s[PH&.
in a programme,
whole district in_which the college

is located is covered.

The Working Group on Health
has also su,ggutcg that employment
may be given to unemployed doctors

by encouraging them to settle in the
rural areas by giving them finan-
cial incentives ctc. to estalish their

in such areas, so that me-
dical and health care services are
].‘-opu‘l:|a el Ia hasbl:ls:)obm jhoiy
ton. It pro-
posed to involve the practitioners
of Traditional Systems of Medicine
Bgd training them in t.l}e hg;otﬂmotwr
preventive aspects o care
These  recommendations, when
implemented are likely to comsi-
derably improve the availability of
health services in the rural areas.

Visitors Fleeced by Taxi Drivers

3256. SHRI K. MALLANNA:

SHRI CHINTAMANI
JENA:

Will the Minister of SHIP-
PING AND TRANSPORT be
Pleased to state:

(a) whether it is a fact that Delhi
taxis do not have any indication
about the number of persons and
the amount of luggage they are
authorised to carry;



the public particularly tourists and
otlmp\l::siton are fleeced by the dri-
vers who quote cxorbitant rates;

and

(c) if so, what steps have been
taken or proposed to be taken in
this régard ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
. PING AND TRANSPORT (SHRI

BUTA SINGH): (a) While it is true
that the taxies in Delhi do not
indicate on the body the permissi-
ble number of passengers
luggage, such an indication js given
in the permit.

(b) and (c). Delhi Police and the
Directorate  of Transport, Delhi
Administrations do receive
complaints of over-charging, re-
fusal to and misbehaviour
etc. These are looked into imme-
diately and drivers/fowners are chal-
laned /prosecuted and wherever found
necessary the driving licences and
permits are suspended,

Family Welfare Projects
Launched by Overseas
~ ment Administration

%2‘37. SHRI MANMOHAN
TUDU : Will the Minister of
HEALTH AND FAMILY WEL.-
FARE be pleased to state:

(a) whether it is a fact that the

Development  Adminis-

tration of the British Government

13 going to launch some family welfare
Projects in India;

(b) if so, whether any such family
welfare project will be launched in
Orissa by the Overseas Development
Administration to improve the ma~
‘::llal and child health services;
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(b) whether it is also a fact that

(c) the details about the imple-
mentation of the proposal ?

THE MINISTER OF STATE -
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LAS )¢
(a) and (b). Yes. The Govern-
ment have evolved a scheme for
strengthening Health and Family
Welfare Services in sclected parts of
the Country during the Sixth Five
Year Plan period, with partial
assistance from  International/Bi-
lateral funding  agencies. Five
districts in Orissa have been taken
up under this Scheme with assistance
from O.D.A. of British Government.
These are (1) Cuttack (2) Ganjam
Esg Kalahandi (4) Phulbani and
5) Puri,

(c) The Project for Orissa has
been sanctioned by the Government
of India during the current financial
year. The implementation has

Jjust begun.

Scale Thefts of Goods
from Running Goods Trains

3258. SHRI KRISHNA PRA-
TAP SINGH: Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government are
aware of the large scale thefts of
go?lds from running goods trains;
an :

b) the amount of compensation

id by Government on this account

during the last three years, year-wise

and the total amount for which claims

were pending with the Railways as
on g1st January, 1981 ? :

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL.
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-
JUN): (a) The Government is
seized with the problem of theft of
goods from running trains,
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(b) No specific  statisti

maintained for the amc}unt of alms
compensation paid for specific
causes, However, the claims com-
Bk e by . Rl
t pi Yt ways
has been as

Year Amount paid

(Rs. in lakhs)
1977-78 999' 89
1978-79 803° 33
1979-80 735 28

Inland Water Transport
Schemes of Andhra Pradesh

3259. SHRI P. RAJAGOPAL
NAIDU: Will he Minister of
SHIPPING AND TRANSPORT
be pleased to state:

(a) whether  Government of
Andhra Pradesh had submitted
Inland Water Transport Schemes
to the Centre;

. (b) if so, the details thereof and
the reaction of Government to these
schemes; and

(c) in view of the soaring prices
of petroleurn  products, whether
Government will pay special atten-
tion to develop inland transport
system through canals connecting
various rivers in Andhra Pradesh?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH): (a) Yes, Sir.

b) The Government of Andhra
Pradesh had submitted the following
schemes for being included as Cen-
trally Sponsored Schemes in the

Sixth Five-Year Plan (1980-85):—

(i) Improvement of Buckingham
Canal in Andhra Pradesh for
plying  mechanised craft
(Stags 2).
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(ii) fmpromem of | §
!'or tramipbrt nf c

(iii) Improvement to Commamur
Canal.

(iv) Improvement to Eluru Canal.

(v) Improvement to Machlipatnam
Canal,

(vi) Improvement to

Kakinada
Canal, .

Due to constraint in resources,
none of the above schemes have been
included as Centrally Sponsored
Schemes. Under R&D Schemes,
Government of India had sanctioned
a scheme for conducting proto-type
studies in Buckingham Canal in
Andhra Pradesh,

However, the rivers Godavari and
Krishna are included in the list of
waterways proposed to be considered
for being declared as National
Waterways. The Government of
India have sanctioned a scheme
for carrying out hydrographic surveys
of various important waterways in
the country which includes inter
alia rivers Godavari and Krishna,
Another scheme for techno-economic
studics of importarit watetways in-
cluding rivers Krishna and Go-
davari has also been sanctioned.

Besides, a scheme for commodnty
movement study on important
waterways and feasibility study of
Buckingham Canal has been included
in the Central Five-Year Plan

(c) The Government of India
is aware of the importance of de-
veloping inland transport system
through canals. The development
of canals connecting various rivers
in Andhra  Pradesh are to be
covered under the State Plan
schemes of the State Government.
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r-unynwm
Construction of an

Jetty at Haldia Port

3260. SHRI = SATYAGOPAL
MISRA : Will the Minister of
SHIPPING AND TRANSPORT

be pleased to state :

(a) whether Government have
received the expected feasibility
eport from Mjs. Engineers Ingdia
Limited about the suitable site and
PRpjGpt. report regarding the cony-
truction of another oil Jetty at
Haldia Port ;

(b) if so, the details thercof ;
and

(c) if not, the reasons for the delay ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a) to (c).
‘The final feasibility Report has
not been received yet. However,
the back-up foreign Consultant
of Mfs. Engineers India Limited
have sent their recommendations
on future terminal facilities for
handling crude for Haldia Oil Re-
under examination.
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107
faewew
W gEmtmie  gemwmem  ww g o @ am
go Lo
1 2 3 P 5 8
%o

1. 1-4-1980 Hevad gfcarorr _— 2,250. 00
" 2.°29-4-1980 g IO N —  8500.00
3. 2-6-1980. geaTaT e 1 50,000. 00

4 4-6-1980 e Wt Ea il L — 30,000. 00

5. 9-6-1980 T qeft AT NN — 1,000. 00
6. 15-6-1980 LECIE Tt 1 225. 00
7. 23-6-1980 T g —_ 3,250. 00

8. 24-6-1980 20 #rw qq gfaron 1 —_—

9. 27-6-1980 - RIS UL NAA 4 65,000. 00
10. 21-7-1980 fagTrasft gicaror 1 100, 00
11. 27-7-1980 gaat arw freit wRad  2,600.00
12. 1-8-1980 Zrarer gerrT 1 1,500. 00
13; 7-8-1980 d¥zc-28 war-  glcamom 1 —

LiL

14. 24-8-1980 SPAT AT fewsf 1 —
1s. 3-9-1980 .; L omh | FFW“TT o -—- ) " 8,000. 00
16. 1591980 = weveiwfer  faelt s "jﬁmo.bo
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2 3 4 5 6

Go
17. 22-9-1980 fammagT gﬁ:mvn 6 25,000, 00

18. 29-9-1980 oqeR el folt 1 —_

' EERo .

19. 28-8-1980 gfar Ia w2\ ! —
20. 11-10-1980 gt avar ‘ sfcaron - 30,000, 00
21. 22-10-1980 W feeeft — 5,000, 00
22. 24-10-1980 rATEY HET I — 12,162. 00
23. 29-10-1980 T g — 2,250. 00
" 24. 9-11-1980 AAT AT gre — 35,000. 00
.25. 15-11-1980 TGATATE TR TAL AW —_— 3,700. 00

Fltw
26. 20-11-1980 et & afte g —_ 3,700. 00
27. 22-10-1980 FrqaR ST —_— 9,250. 00
28. 25-11-1980 el w57 A 21 1,50,000. 00
29. 25-11-1980 AR TUFEGT 1 100. 00
‘30. 29-11-1980 TR qog — 20,750. 00
31. 2-12-1980 Ty Iy — 4,750. 00
32. 3-12-19§o - qfearar oy - g 38 265. 00
33. 19-12-1980 AT Tere s - 6,750. 00
34. 26-12-1980 T dora 1

+.2,800. 00
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1 2 3 4 5 6
%o
35. 30-12-1980 wrmaene fewh — 5,050. 00
36. 2-1-1981 faerage gfaaron 6  1,40,000.00
37. 51-1981 worrs ardare o — 8,500. 00
38. 14-1-1981 AT AT P W —  12,000.00
.
39. 24-1-1981 wirey ghrm —  55,000.00
40. 3-2-1981 | o 2 & fedy feeeft -— 1,150. 00
41. 3-2-1981 AR I RRW — 5,750. Q0
42. 17-2-1981 wara ¥z,  gfemn — 1,350. Q0
43. 18-2-1981 & faw U N - 1,250. 00
I (48) 7,83,552,00

- —

Mechanised Boats Hired by

(c) the details of rentals boats,

Dredsing C ion of Indi
Limited

3262. SHRI K.A. SWAMI :
will the Minister of SHIPPING
AND TRANSPORT be pleased to
state :

(a) .whether the I i Cor-
potation  of India Ltd. has hired
any mechanised boats for its use on
the East Coast ;

{b) if so, the details of such

the number of vesscls hired by the
Dredging Corporation in 1979 and
19802

THE MINISTER OF|SHIPPING
AND  TRANSPORT (SHRI
VEERENDRA PATIL) : (a) Yes.

(b) and (c). The requisitc de-
tails are given in the attached state-

meng.
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Statement
M mm,dﬁ-k rentals of boats and the number of vessels hired by Dredging Corporation
o mfgmmﬁmwm:mm gﬂ?
S.  Name of the Supplier Horse  Place of deploy- period of Details of rentals
No. d‘BoanPll Power of ment of boat hire’ '
P 2 3 4 5 6
During 1979
1. M. ane 180 BHP Calcutta/Haldia 1-479  Rs. 500/ day Re-
Serviced, ‘o @nﬁmfm Y
- - - 3‘.§_&) :
2. Shri G. R. Reddy, 100 Paradip 19-9-19 Rs. ',mo{- ur.clu-
e 26-: 1-79
4. Shri G. Viswanath, 100 DGNP, -;-,9 Rs. 430/~ lay ex-
Visakhapatnam Visakhapatnam duﬁ c&? d‘%{)‘
3lolm T )
. Shri Kvamn Pa!.ruk 63-8 BHP DGNP 26-2-79  Rs. da
4 Visakhapeitnam ~ 'patmm a;g 409 per O
8579
5. Wﬁ Vi Marine 100 Madras 4979 Rs. - da -
“‘ﬂu&hnmm to chm‘; cg:tr nf'l'ED
g1-12-79
During 1980
1. s. Aqualink Marine Cal Haldia 1-4-80 Rs. . da -
N ok sl 1430 . g g ey R
: date 4
2. Shri P. Muralikrishna, 100 Paradip 4.-9-80 day :
Swaroop, Visaldapat- .;lmé .,;’f‘ "y
nam szg_
11-80
18—12—80
‘3. Shri G. Viswanath, 100 DGNP, 1-1-80 Rs. 4 50/~ per lay ex-
- Visakhapatnam Vugmpgtwn to cludmg oost of HSD
4 Do. 100 Outer harbour 19-g80  Rs. 450/- Do.
project, VPT to
Visakhapatnam  gi-12-§o
- Ms Vi 100 Madras 1-1-8o Rs. - Do.
3 f zﬁsqkhlpat:mm to 549/
3-7-80
8. Shri Amuthanathan, 100 Madras 4790 Rs. 350/- Do.
Madras § t
g1-12-8o
9. Shri K. Nagabhushana 100 Tuticorin 25280 Rs. - Do.
Rao, Viiakhapntnf_m to 59of

31-24-80
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Extension of Keul-Gaya Passen-
ger Trains upto Dehri

3263. SHRI RAM SWARUP
RAM : Will the Minister of RAIL-
WAYS be pleased tostate :

(a) whether  Government  are
considering extension of Keul-Gaya
Passenger train which arrives at Gaya
at 10.00 A.M. and stands there till

500 PM. to Dehri Railway
station ;
(b) if so, whether Government

propose to provide this extension;

(c) ifso, when ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) and

MARCH 12, 1981
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Net work of Railways in
Foreign  Countries

3264. SHRI G. NARSIMHA
REDDY : Will the Minister of
RAILWAYS be pleased to state :

(a) thenamesof first five countries
which have the maximum network of

railways ;

(b) the comparative statement
of the five countries with our country
mn respect of the total number of
wagons, the total - tonnage of goods
transported per year, total mileage of
railway track ; and

(c) total number of trains run
per day ?

THE DEPUTY MINISTER IN
THEMINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS

(b) . No.

. (SHRI MALLIKARJUN) : (a) to
(c) Does not arise. c) ' Astatement is attached.
Statement

Name of first five Route: Total number Total tonnage Total Total

countries which have Kilometres of wagons of goods mileage number

the maximum network - transported of

of railways per year, Railway trains

. (thousands of Track (in run per

tonnes) (Kilometres)  day
x 2 3 4 5 6

US.A. . 404.301( 1,232,080% 1,264,217%L N.A. N.A.

U.SS.R. 190,762G; N.A. 3,320,400 N.A. N.A.

Canada -73,267@ N.A. 304,082@£ 96,063 @ N.A.

India 60,933 405,185 217,838 103,906 11,000

China 50,000@ 200,000@@  945,000@@ AZgoe  NA

0X

@ Information compiled from Jane's World Railways 1979-80.

@@ At the end o’i"_‘:g75.

* Information compiled from International Railway Statistics, 1975. )
£ The methodology for compilation dft.h:iee figures being ditferent from the other countrys”

rail-roads, they are not comparable,
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struction and repairs of Tribal
roads in Rajasthan

3265. SHRI JAI NARAIN
ROAT : Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state :

(a) the total amount sanctioned
from the Central funds for cons-
truction and repair of roads in the
tribal areas of Rajasthan during
1977—80, year-wise ; and

(b) the amount so far spent for
this purpose ?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPPING
AND  TRANSPORT  (SHRI
BUTA SINGH) : (a) and (b) :
Under the Central sector Roads
Programme, a number of roads serve
tribal areas. Since, 1977, a total sum
of Rs. 629'73 lakhs was spent upto
31-3-1980 onroad stretches including
bridges under the Central Sector
Roads Programme serving the
tribal arcas of the Statc of Rajas-

Doubling of Gaya-Patna Line

3266. SHRI DHARAMBIR
SINHA : Will the Minister of
RAILWAYS be pleased to state :

(a) the progress madcﬁith regard
to the doubling of the railway line
bczlwccn Gaya and Patna junction ;
an

(b) whether it would be comple-
ted in Sixth Five Year Plan period
and what is the time schedule for the
completion of the same ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
?srxﬂrmmr% AI??

: a
and (b).- ‘As no such work has so
far been -included in the Railway’s
plan, the question of its progress,

or its completion during the Sixth
Five Year Plan, does not, as yet,
arise. Incidentally, doubling of the
route is not as yet justified on the
Present requirements of traffic.

Workiag of Joint Commissions
to promote economic relations
with the East European countries

3267. SHRIMATI MADHURI
SINGH : Will the Minister of EX-
TERNAL AFFAIRS be - pleascd to
atate

(a) whether Government have
examined the working of various
Joint Commissions set up to promote
economic relati ons with East European
countries ; and

(b) if not, the steps being con-
templated to monitor the progress
of varicus agreements concluded
during the deliberations of such
Commissions ?

THE MINISTER OF LAW,
JUSTICE AND COMPANY AF-
FAIRS (SHRI P. SHIV SHANKAR)
(a) Yes, Sir.

(b)' Does not arise. However,
it may be noted that Government
continue to monitor the progress
of various agreements concluded
during the deliberations of such
Commissions through inter-Minis-
terial discussions and through official
level discussions with the countries
concerned -through the machinery of”
Working Groups, wherever necessary,

?;mdequate Staff at R.P.O.
Madras

3268. SHRI =~ C. CHINNA-
SWAMY : Will the Minister of
EXTERNAL AFFAIRS be plecased
tostate: .

(e) whether it is a fact that the
Regional - Passport -~ Office at
Madras do not have sufficient staff :

. (b) whether ‘it is-alio_a fact
" that people in that area- arg getting

1

" their passport after a 'longtime ;
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(c) whether it is a fact that more

than 21, passport applications
are pend:;%o at present ; and

d) if so, the steps being taken
by Government to avoid thns delay ?

.THE MINISTER OF LAW,
,JU%CE AlstqD COMPANY AF-
FAIRS (SHRI P SHIV SHANKAR)
(]ﬂ-iYes . m&:g Thchcsmug‘d;
m cient co crmg t b-]
upsurge of passport  applications
«during 1981.

(k) Generally, the passp

issued to the nts
m4wwks a‘pp wﬂm

dueto a sudden
mcreaseofaboutjomrccntmtb
work during

_ ) 1 x.asown-
mtﬁcm ow
;port work during 1980

(c) Yc;,e Sir. However, thesc
-cAses are processed as expedi-
tibusly as .2 ible and cannot he
.considered unduly delayed.

(d) The remedial measures to
cope with the increased inflow of
-passport work are already in hand.

ZRT AT WY SE & A w.
mfgﬂ WA W N

3269. 3t ¥ AET W : Fw
o sieft ag w0 G

(w) s FoeR sd § fw
T WX qew ¥ oW wey

(w) #ar g aw § fw famg
m&mﬂm il ¥ gy WK

(¥ e K8 A R
m ot | ﬁmﬁ-ﬁqﬁm%m

q-r%:!’!gguﬁ % SR W
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Boarding of buses by DTC personnel
through the exit Gates.

3271. DR. A. UJ. AZMI : Will
the Minister of SHIPPING AND
TRANSPORT be pleased to refer
to the reply given to Unstarred
Question No. 3446 on the 11th
December, 1980 re : Boarding of
buses by DTC personnel through
exit gate and state :

(a) whether Government  are
aware that the pernicious practice
of DTC staff while on duty or off
duty hoarding the buses from the
exit gates continues unabated and
there is no check whatsoever ;

(b) whether in the context of
very poor DTQ service, this cause
considerable inconvenience to the
commuters who have to wait for

long hours at certain stand for board-
ing the buses ; and

(c) if so, what measures Govern~
ment propose to take to prevent this
malpractice and provide relief to-
the commuters ? _

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
BUTA SINGH) : (a) There are
strict instructions that the staff should
board the buses from entry §ateu
only except the checking staff on -
duty who have sometimes to board
the buses from exist gates during
checking. These instructions are
generally observed by staff except
for some isolated cases.

(b) Does not arise.

(c¢) Instructions have been re-
peated that the bus crew should not
allow anyone to board the buses
from the front gate.

Free travel by Police Personnel in
DTC Buses

3272. DR. A. U. AZMI : Will
the Minister of SHIPPING AND:
TRANSPORT be pleased to refer
to the reply given to Unstarred
Question No. 3382 on the 11th
December, 1980 reg.: Free Travel by
Police personnél in DTC buses and
state :

(a) whether any surprise check
is made to ensurc that not more than
two Police personnel in uniform are
given free travel facility in the DTC
Buses ; if so, at what intervals and
at what levels ; -

(b) whether it is a fact that at
times not only two but more than
four persons or so travel free parti-
cularly in the morning hours ;

~ (¢) whether the breaking of queue
or getting entry into the bus from the-
exit gate persists unchecked ;
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(d) whether any instructions have
been issued at the level of the Police
Commissioner to strictly prevent the
Folice personnel to board the buses
from the exit gate ; and

() if so, what and if not, whether
he would get it done now and pre-
vent the daily hardships being caused
to the commuters on this account ?

THE MINISTER OF STATE

IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI
BUTA SINGH) : (a) Yes, Sir,
Delhi Police have informed that their
senior officers have been asked to
conduct surprise checking and more-
over special instructions have been
issued to their Vigilance Branch
to carry out such surprise checks,

(b) A few complaints of this
nature were received by DTC in

the past.

(¢) No, Sir, The Police staff
is generally posted at main bus stops
to ensure that queues are not broken.
DTC’s surpervisory staff also assist
in maintaining the queue system.

(d) Yes, Sir.

(e) Commissioner of Police, Delhi
has issued a Circular on gth Ociober,
1980.to all Policemen in Delhi in

is regard. A copy is laid on the
“Table of the House [ Placed in library.
(See No. LT-2109/81].

Charter of demands submitted
by All India Medical Students
Association

3273. SHRI DAULATSINH]I
JADEJA :

SHRI SUBHASH CHAN-
DRA BOSE ALLURI :

Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state :

(a) whether it is a fact that All
India Medical Students Association

MARCH 13, 1981
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had submitted a charter of demands
to Government in October, 1980 ;

(b) if so, the details of their
demands ; and

(c) the action taken by Govern-
ment thereon ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR NJAN  LASKAR) :
S‘) to (c). The All India Medical
tudents Association had sent to the
Ministry a communication containing
a charter of demands which was
received in January, 1g81. Subse-
quently, with their letter of 28th
January, 1981, the Association sent
another list of demands relating to ;—

1. Health care and job security ;

2, Medical curriculum and educa-
tion, including Internship
Stipends ;

3. Post-graduate admissions ;

4. Representation on decision
making bodies ; and

5. Formation of unions and asso-
ciations.

The demands raised by the Asso-
ciation have been taken note of by the
Government. Besides, all the State
Governments have also been addres-
sed, for taking such action as may
be considered appropriate,

Cash award Tor laudable service

274. SHRI S. A. DORAI
SEBSA?['IAN ": Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state :

(2) number of cases of Vasecto-
mies and Tubectomies done during

197g-80 and 1g980-81 (upto Decem-
ber, Bo), state-wise ;
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(b) whether the number has been
decreased, if so, the efforts and action
taken by Government ; and

(c) whether any cash award is
being given to Gram Sevaks, Officials
of Primary Health Centres and even
in cases of School teachers who have
done laudableservices in this Scheme ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEAL TH
AND FAMILY WELFARE (SHRI
NIHAR RAN‘{AN LASKAR) :
(a) and (b). statement showing
the state-wise performance figures in
respect of vasectomy and tubectomy
operations during  1979-80 (upto
December, :979% and 1980-81 (upto
December, 1980) and also for the
whole of 1979-80 is laid on the Table
of the House. [Placed in library.
(See No. LT-2110/81].

During the period April-Decem-
ber, 1980, the number of vasectomy
operations has decreased by 1049,
as compared to the corresponding
period in 1979-80. However, the
performance in respect of tubectomy
operations has been higher by 19°49,
during the same period.

The Family Welfare Programme
is being actively promoted by means
of motivation and education. All
media resources of the Government
are being prossed into service to build

a proper climate for the programme, ~

1 sections of the community, parti-
cularly voluntary and  women
organisations are involved in the

programme.

(c) At the Central level, the
scheme of national awards envisages
grant of cash awards for best overall
performance by voluntary organisa-
tions, best cumulative performance
1n a District/Corporation/Municipa-
}uyiPanc!‘myat. No cash award for
individuals is included in the scheme
as formulated by the Central Govern-
ment. Some States have introduced
schemes founded out of their own
exchequer for rewarding personnels
engaged in the Family Welfare
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Pro; ’{or their outstanding
performance.
Railways in African Countries

3275. SHRI S, M. KRISHNA :
Will the Minister of RAILWAYS
be pleased to State :

(a) whether India is co-operating
with several African cuuntries in a
big way in building railways this
year ;

(b) ifso, which are these countries
and nature of assistance proposed to
be rendered by India both in terms
of man-power, material and res-
ources ; and

(c) the anticipated capital outlay
involved in each case ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
and (b). So far as Ministry of
Railways are concerned, the countries
involved are Nigeria, Gbhana, Togo,
Zaire, Zambia, Mozambique,
Zimbabwe, Botswana, Egypt and
libya. The nature of assistance be-
ing rendered or proposed are varied
in nature and ranges from manage-
ment-cover to consultancy, technical
know-how and expertise. 461 Rail-
way personnel are at present on
secondment to the African countries
and another 208 are likely to be
seconded after countracts with the
countries are finalised,

(c) No cavital outlay is involved

Increase in Chain Pulling in
Neelachal Express between
Kanpur and Gaya

_13_2136. SHRI RAM CHANDRA
RATH: Will the Minister of RAIL~
WAYS be pleased to state :

(a) whether ~ Government are
awarc that the chain pulling in |,
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are increasing day by day
between Kanpur and Gaya; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
gmu MALLIKARJUN): (a)

0.

(b) Does not arise.
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'Master Plan for Paradip Port

282, SHRI K. P. SINGH
DEO : Will the Minister of SHIP-
PING AND TRANSPORT be
pleased to state:

(2) whether the Master Plan for
the Paradip Port envisages construc-
tion of a number of general cargo
berths, or berths and oil berths;

) if so, the development made
so far;

(c) thestepsbeing taken for further
construction/according to the Master
Plan during the Sixth Plan period;
and

(d) the steps being taken to
increase the drought to accommodate
ships of 60,000 D.W.T. ?

THE MINISTER OF . SHIP-
PING AND TRANSPORT (SHRI
VEERENDRA PATIL): (a) Yes.

(b) and (c). At present Paradip
Port has one general ¢ berth and
one mooring berth for handling the

eral cargo. Besides, it has one
iron ore berth. A scheme for im-
provement and modification to the
ore handling plant is under execu-
tion which, when completed in
1982, will enable the port to handle
iron ore upto 4 million tonnes per
apnum, A second general cargo
berth is under construction which
will be ready by May, 1982. Pro-

included in the Sixth Five Year

.

(@) The drought available at
Paradip Port for ore carriers is ade-
quate to accommodate 60,000 DWT
ships. For general % berths,
a drought for 35,000 D vessels
is provided. .

Speeding up of Himachal Express

283. PROF. NARAIN CHAND
P. HAR: Will the Minister
of RAILWAYS be pleased to
state:

(a) whether the Railway Ad-
ministration is keen on the speeding
up of Express/Mail trains;

(b) if so, whether it is a fact that
the Himachal  Express running
between Delhi and Nangal Dam
has been slowed down during the
last five years and it now takes one
hour more to complete the journey
than the time which it used to take
to complete this jour: -y upto

19763

(c) if so, the reasons therefor;
and

(d) the action proposed to be
taken to speed up the train ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
At the time of revision of Time
Tables, a review of the journey time
is made to see if any speeding up of
trains is feasible.

(b) and (c). Due to change of

of steam locomotive hauling

this train in November, 1978, the
journey time of 53Up/54 Dn
Himachal Express had to be increased
by 55 and 50 minutes respectively.

(d) In the Time Table to come
into . from April, 1981, it is
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proposed to speed up 54.DnHunacha1_

Express by 20 minutes.

Demand for New Train between
Pathankot and Delhi

3284. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
RAILWAYS be pleased to state:

(a) whether Government have
received 2 demand from the people
and the  representations of the
people in  Himachal Pradesh for
starting new train  ‘Chamunda

> between Pothankot and
Delhi; and

(b) if so, the action taken by
Government on this demand along-
with the date from which the train
would be introduced ?

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b). The proposal
for introduction of a new train
between Delhi and Pathankot has
been examined but not found opera-~
tionally feasible at present for want
of spare line capacity on sections
en-route and due to lack of terminal
facilities in Delhi area.

More trains between Delhi and
Kanpur

3285, SHRI CHIRANJI LAL
SHARMA: Will the Minister of
RAILWAYS be pleased to state:

(a) the number of trains
between Delhi and Kanpur daﬂy,

(b) whether there is any proposal
to run more trains in this route to
cope up with the traffic ; and

(c) if so, the details thereof ?

MARCH 12, 1981
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THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-
_]UN) (a) Between Delhi/New Delhi

and Kanpur, there are 8 daily trains,
one train on 6 days in a week, one
train on 4 days, 4 trains on 3 days
and 4 trains on 2 days in a week.

(b) No.

(c) Does not arise. .-
chain Pulling in Haryana
Express

g286. SHRI CHIRANJI LAL
SHARMA : Will the Minister of
RATLWAYS be pleased to state:

(a) whether it is a fact that chain
is being pulled daily in Haryana
Express by passengers travelling by
this train; and

(b) if so, the action Government
propose to take in this regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
PARLIAMENTARY  AFFAIRS
T(Pmu MALLIKARJUN): (a)
€5,

(b) Frequent checks are being
conducted with the help of RPF &
GRP to arrest this menance.

High Grade yard supervisor in
Bombay Central yard

3287. SHRI G. M. BANAT-
WALA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the post of high
grade yard Supervisor has not been
provided in Bombay Central Yard
and Bandra Marshalling Yard
(Western Railway);

an(b)lfso’ the reasons thmfa{t
30
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" (c) whether the above pdét is
proposed to be provided ?

- THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a)
to (c). Two posts of Yard Masters,
Scale Rs. 700—go0 (RS) have been
provided on Bombay Division, one
cach at Bombay Central Coachin,
Yard and Bandra Marshalling Yard,

Punctuality of Mail Express
trains

3288. SHRI G.M. BANAT-
WALA : Will the Minister of
RAILWAYS be pleased to state:

(a) the punctuality of mailfex-
press trains during the period from
July-December, 1980 Railway-wise;

134

(t;) the ity in the cor-
responding period - July-December,
1979 Railway-wise; and

(c) the steps taken to improve the
punctuality ? .

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AF-
FAIRS (SHRI  MALLIKAR-
JUN): (a) and (b)+ The punctuality
performance of Mail/Express trains
‘Not losing time’ during the period
July to December, 1980 (Railway-
wise) as compared to corresponding
gcriod of 1979 is indicated in the

tatement attached.

(c) The punctual running
of trains js being watched closely at
all levels. Avoidable detentions are
taken up immediately and remedial/
punitive action taken to improve
the running of trains. Liaison is
being maintained with the State
Governments to check the incidence
of alarm chain pulling and dis-
connection of hose-pipes.

S¢atement

Punctuality percentage of Mail Express trains ‘Not losing tims® during the period Fuly to December, 1980
as compared to corresponding period of 1979.

Month

Punctuality percentage ‘Not losing time’

B.G. M.G.
1979 1980 1979 1980
Central Railway
July . 80.7 87.3
August” 81.8 83-5
September . . 84.6 85.3
October . . 842 85.1
November . . . 83.9 79-5
80-4

84.8 . ..
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Punctuality percentage ‘Not losing time®
Month . BG MG
1979 1980 1979 1980

——— ———— - —

Eastern  Railivay
July . . . . . . . . . 5.0 6.5 .
Anugust . . . . . . . . 8z.2- 742 . .
September . . . . . . . . 79.5 72.6 . .

. October . . . . . . . . 795 73-4
November . . . . . . . . 84.3 77-6
December . . . . . . . 78.4 775

Northern Railway
July . . . . . . . . . 0.7 go.6 g90.4 86.3
August . . . . . . . . 94-3 gr.1 04.7 94.6
September . . . . . . . . 954 91.1 94.9 933
October . . . . . . . .. 932 93-8 95.6 05.2
November . . . . . . .  go.6 92.0 92.0 971
Decenber . . . . . . .  go.a 91.1 g6.0 95.9

North Eastern Railway

July . . . . . . . . 94-6 g95-1 86.6 75+9
August . . . . . . . . 95.2 923 92.3 73*3
September . . . . . . . . g6.7 94-7 95-3 75.0
October . ., . ., . . . . ¢68 97-1 89.5 80.4
November . . . . . . . . 96.6 g6.7 91.3 79.2

December . . . . . . ‘ 95.8 g6.o 88.2 74.0

Northeast Frontier Railway
July . . . . . . . . . 52.8 68.5 742 74.9
August . . . . . . . . 6o.5 72 .1 79.3 8o.3
September . . . . . . . . 58.4 7.8 6g9.5 82.0
October . . . . . . . . 71.0 62.5 83.8 75:1
November . B . . . . . . B2.9 79.0 84.5 73.1
December . .. . . . 6g.0 79.6 - 793 663
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-. Punctuality m%thﬂth.
BG - MG
1979 1g80 1979 1980

Month

Southers Railway
July . . . . I - 77 8y.5 92.3 86.0
. . 86-5 Q2.1 87.3 g8.1
September . . . . . . . . 82.6 g1.0 84.1 98.6
October . . . . . . . . 86.0 oB.4 88.8 92.5
November . . . . . . . . 8:.8 87.7 83.7 g1 .o
December . . . . . . . ., 847 8.5 89.4 91.7

South Ceniral Railway
July . . . . . . . . . 87.8 88.7 88.4 - 88.0
August . . 89.6 86.0 76.0 90.0
September . . ‘. . . . . « 8g.2 91.0 79-4 93-0
October . . . . . . . . 86.2 88.7 84.0 93.%
November . ‘ . , ' B . . 81.2 g0.0 88.0 98.7

December . . . . . . . . 0.9 91.0 84-3 8g.0

South Eastern Railway

July . . . - . . . . . 82.8 82.0 . .
August . . . . . ' . . 88.3 92.4 - -
September . . . 89.5 go.o . .
October . . . . . . . . 98.5 91.7 . .e
November . . . . . . . . 85.7 g1.0 . .
December . . 904 89.5 -
Western Railway
July . . . . . . . . . 85.7 93.3 go.8 g1.0

August . . ., 89.7 94.9 91.0 932

September . . . . . . . . 048 93.0 91.7 936
October . . . . . . . 940 93-3 93-0 94-3
November . . . . . . . . 9090 87.9 88.2 93-3 -
December . . . . . . . Bg.a 85.7 90.0 93.1
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Railway Concession for Banana
Transportation

;}?Esg FROF, MADHU DANDA-
VATE: Will the Minister of RAIL-
WAYS be pleased to state:

{a) whether it is a fact that the
banana from Maharashtra,
particularly from the Jalgaon dis-
trict have demanded the restoration
of railway concessions that were given
for the movement of banana to Dethi;
and

{b) if so, what is the response of
Goverment thereto ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTRY AFFAIRS
(SHRI MALLIKAR]JUN) : (a)
and (b) Yes, the concession on
bananas traffic which was hithertofore
being given has been extended upto
goth June, 1981

Revision of Pay Scales and
stipend of Junior Doctors of
Delhi

32go. SHRI C. M. BANAT-
WALLA: Will the Minister of
HEALTH AND FAMILY WEIL-
FARE be pleased to state:

{a) whether Government have
received the D.GH.S. Committee
report on the revision of the pay-
scales aud stipends of junior doctors
of Delhi;

(b) if so, the recommendations
thereof; and

(c) Government’s decision
thereon ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN ' LASKAR):
(a) Yes.

MARCEH 12,1981
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. (bt Tht; recommendations ml?-
in the report are given in the
attached statement,. &

(c) The matter is under the
consideration of Government.

Statement

Sammary of Recommendations
contained in Director General
of Health Services’ Report on
Rationalisation of pay scales

“(a) A modified internship pro-
T e which is totally based on
istrict and taluk headquarter hos-
pitals be instituted ;

(b) that the house surgency pro-
gramme be abolished ; yP

(c) that a four year residency
training programme be introduced
based on health man- require-
ment worked out by a specialist
committee which should look into
the following conditions :

(i) the necessity and desi-
rability of pre-post graduate
rural background of training
a imately three years
duration fully funded by
the Federal Government;

(ii) that there be no break in
Junior or Senior residency
gﬁlﬁﬁ pro es and

t € programme
be regarded as continuous
process and that the selec-
tion for this be made by
competitive examination in
the first year tbf selection.

t country
e “Resiency Shaching

e 81 atchi

Training Programme.

(iif) that family practice be
introduced as a mojor spe-
ciality in all the teaching
colleges and this be ade-
&'{.i‘;‘,’,’mﬁ”‘d"d by Federal

ent and one half
ofall residencies be reserved
for family practice and pub-
lic health programme. !
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" (iv) that the examination of the

R _M.S.Nof g.n University or

. the NAM regarded as

*  incident and nota definitive

- factor for continuation as re-
sident.

(d) that if the above conditions
are  satisfied then the residency
training programme would be fitted
into a structure of Rs. 700—1300
scale of pay of the GDMO-—I in
a four year programme with non-
practising  allowance and other
alldwano:li of the Ccn:f'_atlh Govern-
ment with recognition e iod
towards service item either mhe
Centre or in thc State. During the
period of internship it is recommended
that there be a stipend of Rs. 650/-
Pp-m. as a pre-registration stipend with-
out any non-practising allowance
or other allowances. This is to bea
fixed stipend and that there be no
break in the service of the required
period of 12 months and this would
primarily be done in the district and
taluk head-quarters hospitals with
supervision from the staff of the Uni-
versity or College to which the
internship be attached to. Such a
s'ep would only be possible if there
n—

(i) non-reliance ofr‘l) residency
programmes r  purposes
of maintenance of ];xospital
services;

(ii) creation of a core of indivi-
duals who have already obtai-
ned post-graduate qualifica~
tion be appointed as Tutors/
Demonstrators/Junior  Sur-
geons or Junior Consultants
in the pay-scale of Rs. 1100
—1500 with the usual allow-
ances.”

Promotee Train Examiners

- ﬂ?a&: SHRI SURAJ BHAN :
‘Will the Minister of RAILWAYS
berpleased to state : -

. (a) whether it is a fact that a
ratio of 66—2/3 and 33—1/3 per cent
ot direct- recruits and promotee

ively, was

in existence for in the

initial scale with effect from 1945,
on Dethi and Ferozepur Divisions
of Northern Railway ;

(b) if so, whether the same is still

ive ; :

(c) if not, when these orders were
revised ; and :

d) what is the present quota for
eacl'(t )source for conﬁ:matic(nln in the
initial scale ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS

SHRI MALLIKARJUN) : (a) to
Ed). According to the policy followed
on the late N.W, Railway 66—2/3%,
vacancies arising in the category of
Train Examiners were filled by
Apprentice Train Examiners and
the promotion of Train Examiners
promtoed from Assistant Train Exa-
miners was confined to the remaining

. 33—1/3% of the vacancies. Assis-

tant Train Examiners who were
promoted as Train Examiners were
considered for confirmation against
33—1/3% of the wvacancies. Con-
firmation was determined on the
basis of the date they qualified
in R—II Course which qualification
was  pre-requisite  prior to their
promition as Train Examiners. On
and from 16—11—61 the principle
for determining seniority of Train
Examiners was changed as the date
of the joining the post as a regular
measure -i.e. the date of promotion
in the case of a promotee and the
date of the joining of the working
post in the case of direct recruits
subject to the conditions that inter-
seniority of promotees and direct
recruits is not disturbed. Confir-
mation of the staff was also to be
done accordingly. Instructions were
issued by Northeren Railway on
5-g-64 that on some divisions viz.
Delhi and Ferozepur, the princi

followed for confumation of Train
Examiners in the ratio of 2:1 as
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menuo:;d th:bove should be conti-
nued vacancies arising prior
to 16-11-61 subject to the condition
that direct recruits ate available
for the quota reserved for them.
On divisions where the confirmations
were not done on percen basis
from the date of apr)mntme-t;%c to the

t, the existing practice then in

ce for confirmation against vacan-
cies occuring prior to 16-11-61 was
allowed to continue,

However from 30-10-72, the follow-
wing percentage for filling up the
posts of Train Examiners in initial
grade have been laid down.

Direct Recruits . . 40%,
By promotion from Ran-

kers . . . 40%,
From Intermediate App-

rentices . . . 20%,

The inter-se seniority of di-
rectly recrujted Train Examiners
is based on the merit position ob-
tained by them in final examination
on complctlon of their training and
they get seniority vis-a-vis other groups
of Train Examiners from the date of
joining the working post.

Grade of Fitter Mistries

3292. SHRI SURAJ BHAN :
will ti Minister of RAILWAYS
be pleased to state :

(a) whether it is a fact that the

e of some fitter-Mistries working
in Carriage and Wagon Department
of Northern Railway in the year
1963 was Rs. 150—240 (AS);

(b) whether it is also a fact that
the next promotional grade for
these - Mistries was that of Train
Examiners, i.e. Rs. 180240 (AS);

(c) whether it is also a fact that
the seniority of those fitter Mistries
in the cadre of Train Examiners used
to be counted from the date of their

" posting as Train Examiners, after
scheduled training;

| MARCH 13, 1981

(d) whetl'.tcr it is abo a fact lhat

' the grade of Assistant Carriage and

Cleaning Inspeetors also fust hei'orc
their promotion totb.e
Train Examiners, gﬁzwaa
Rs.:5o—-24.o(AS)and

(e) if so, whether the grade of
Assistant Carriage Cleaning Ins-
can be equated with that of

tries, or with Train Examiners?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) to
(d) Yes.

(e) Apparently, the grades of
istant Carriage i
Inspectors and Mistries which is
Rs. 150—240 (AS)are equivalent.
However, the question of fixing of
senioriy of Assistant Carriage and
Cleaning  Inspectors Vis-a-vis
Train Examiners on Delhi Division
of Northern Railway is presently

sub-judice.

Train Examiners in Railways

3293. SHRI SU BHAN :
Will the Minister of RAILWAYS
be pleased to state :

(a) the total number of Train
Examiners over the Indian Railways
Zone-wise ;

(b) how many of these are in the
initial scale of train examiners ; and

(c) how many of Train Exami-
ners available in initial grade are
working in the initial grade for 15
years or more, Zone--wise.?

" THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRIMALLIKARJUN) : (a) to (c).
Information is being collected and
will be laid on the Table of the
Sabha.
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3204. SHRI SURAJBHAN : Will
the Minister of RAILWAYS be
pleased to state :

(a) what is the Officers versus
staff ratio in the Railway Organis-
ation ;

(b) what is the officers versus
staff ratio in the Mechanical Depart-
ment as a whole ;

(c) what steps are proposed to be
taken by Government to reduce the

8ap;

(d) what is the officers versus
staff ratio in the Carriage and wagon
Wing, Loco Wing, Workshop wing
and Diesel wing of the mechanical
department, separately ; and

(e) what steps Government pro-
pose to take to reduce the disparity
in inter-Department officers versus
Staffratio and by what time ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) :
(a) In the overall position of the
whole Railway, there was one officer
for every 146 staff as on 31-3-1980.

(b) There was one officer for
every 521 staff in the Mechanical
Department on the Zonal Railways
as a whole as on 31-3-1980.

(c) and (e). Efforts are being made
taallocatc a higher quota of posts to
the Mechanical Department during
the next review of staff.

(d) The information is being coll-
ccted and will be laid on the Table
of the Sabha.

Y
to Person £
A ™ Origin by Foreign

Governments
3295. SHRI N. DENNIS : Will

the “Minister of EXTERNAL AFF-
AIRS be pleased to state :

(a) whether the Government of

" India are being consulted by foreign

countries with regard to the appoint-
ment of persons of Indian origin as
their consular representatives in
various places in India and with re-
gard to the choice of person appoint-
ed to such assignments ; and

(b) the grounds on which the
Government of India approves these
assignments given to persons of Indian
origin by foreign countries ?

THE MINISTER OF LAW,
JUSTICE AND COMPANY AFFA-
IRS (SHRI P. SHIV SHANKAR) :
(a) The Government of India is
being consulted by foreign countries
with regard to appointment of Indian
nationals as their Consular representa-
tives in India. The persons for such
appointment are normally selected by
the foreign government concerned.

(b) Approval is given after ascert-
aining the suitabijlity of the person
from all angles.

Reconstruction of Light house in
Daman Ganga

Rgngﬁ. SHRIMATI SANYOGITA
NE : Will the Minister of SH1P-
PING AND TRANSPORT be
pleased to state : :

(a) whether it is a fact that the
lighthouse that existed in Daman
Ganga for the past many years had
beenwashed out and only its pillars
remain there which pose danger to
the passing ships ; and

(1) what measures are proposed
by Government to reconstruct a light
house there ?
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THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT SHRI BUTA
SINGH) :(a) and (b). The lighthouse in
Daman Ganga is a‘Local’ Lighthouse
under the administrative control of
the Government of Goa, Daman and
Diu. The requisite information is
being collected from the Govern-
ment of Goa, Daman and Diu and
will be laid on the Table of the Sabha
as soon asreceived.

Moore Market Area in Madras
Acquired by Railways

32g7. SHRI N. DENNIS : Will
the Minister of RAILWAYS be
to pleased state :

(a) whether Moore Market area in
Madras near the Madras Central
Stationhas been acquired by the Rail-

way administration ; and
L

(b) ifso, the details there of ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS

SHRI. MALLIKARJUN) :
éa.) and (b). 34°12 acres of land as
etailed below out of 42.03 acres have
so far been taken over from the Govern-
ment of Tamil Nadu near Madras
Central Station in connection with

the development of a suburban
terminal :
(Inacres)
Ashok Vihar 2.39
S.I.A.A. Grounds 9.02
People’s Park 9.59
Eastern Portion of Zoo 4.93
Home for Homeless 1.26
Land adjoning Home for
" Homeless 1.08
Cold storage building ..
Zoo Area 5.90
Total

34.12
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Proposal for'a Port in Daman
208. SHRIMATISANYOGITA
¢+ Will the Minister of SHIPP-

ING AND TRANSPORT bepleased
to state : .

(a) whether it is proposed to
construct a port in Daman in view of
its great strategic importance as
also its potenti for use as civil
port ; and

(b) ifso, the details thereof ?

THEMINISTER OF SHIPPING

AND TRANSPORT (SHRI
VERENDRA PATIL): (a) and
(b). Daman is a minor

port at present under the control of
the Administration of Union Territory
of Goa, Daman and Diu, Thre is no
proposal to upgrade it as a major
port.

Visit of Chairman Tuticorin
port trust to Delhi

299. SHRI D. S, A. SIVA- °
P SAM : Will the Minister of
SHIPPING AND TRANSPORT
be pleased[to state :

(a) how many times the Ch air-
man, Tuticorin Port Trust visited
Delhi during the years 1979-80 and
1980-81 ; .

(b) the amount of T.A. and D.A.

‘the irman has drawn for his .

visit ; and

(c) what was the purpose of each
visit 7

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a) The °
Chairman, Tuticorin Port Trust .
visited Delhi 4 times each durigﬁ
the years 1979-80 and 198081 (

" date).
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‘(b) The expenditure on T.A.
and D.A. for the aforesaid visits was
Rs. 20,626/-.

(c) Allthe visits made by the
Chairman were in connection with
official matters.

Number of vehicles purchased
by Tuticorin Port Trust

g300. SHRI D. S. A, SIVA.-
PRAKASAM : Will the Minister
of SHIPPING AND TRANSPORT
be pleased to state

(a) how many new vehicles have
been purchased by the Tuticorin
Port Trust after the present Chair-
man assumed office ;

(b) whether the tender system
was adopted for this purpose, if
not, the reasons therefor ;

(c) whether all the vehicles are
new or old ; and

(d) if old vehicles are purchased,
the reasons therefor ?

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a) Four-
teen new vehicles have been pur-
chased after formation of Port Trust
at Tuticorin, The present incum-
bent has been its Chairman ever-
since formation of the Port Trust
Board,

(b) All the fourteen vehicles were
purchased from the Manufacturers
or through their authorised deale’s
at prices applicable to Directorate
General of Supplies and Disposals
and other Government Depart-
ments,

" (c) In addition f;' to fourteen
new light vehicles, four old leyland
buses have been purchased from
State owned Transport Corporation
of Tamil Nadu.

(d) The old buses have been
purchased from the Tamil Nadu
State Transport Corporation at Book
Value of about Rs. 22,000/- each
while the cost of chassis of new
buses would have been Rs. 2° o0/
lakhs (approximately) plus addi-
tional cost of about Rs. 70,000,00
on account of body building of each
bus. Thus the sccond hand buses
have been purchased to meet imme-.
diate requircment of transporting
school going children and workers
to duty places as the port is not
well connected by public transport:
system to meet the needs of workers
attending shift duties sound the
clock,

Dacoities and robberies in
Rajlways

3gor. SHRI NIREN GHOSH :
Will the Minister of RAILWAYS
be pleased to state how many daco-
ities, robberies , etc. were committed
in each Railway during the last
five months ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN). During
the last five months from September
1980 to January 1981, the number
of dacoities, robberies and theft
of passengers belongings_ in running
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trains reported on each Railways is as under:...—.

Number of cases

Railway
Dacoity Robbery Theft of
g
ings
Central 1 9 635
Eastern 't 21 206
Northern 4 21 638
North Eastern 12 B 298
Northeast Frontier . . 3 50
Southern 3 3686
South Central . 4 143
‘South Eastern . 8 10 349
“Western 6 13 272
Total 54 112 2977

: of handling charges
.of the Mechanical Iron Ore
Plant at Goa Port

3302. SHRI CHINTAMANI
PANIGRAHI : Will the Minister
of SHIPPING AND TRANSPORT
be pleased to state 3

(a) whether the handling char.
ges of the Mechanical Iron Ore
Plant at Goa Port have been raised;

(b) whether the decision has
evoked a strong reaction f:om the
shippers in Goa ;

(c¢) if so, whether Government
"have appointed a Committee to
examine the issue ;

(d) if so, whether the Committee
has submitted its report ; and

(e) if so, the details thereof and
the reaction of Government thereto ?

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a) Yes,

Sir,

(b) Two parties have filed writ
petitions in the Court of Judicial
Commissioner, Goa , Daman & Diu
Panaji against the upward revisjon
of the rate.

(c) ment has not appoin-
ted any Committee after the revised
rate has heen notified,

(d) and (e). gusstion does not
arise,

Capacity Utilization of the
Mechanical ore Handling Plant
at Visakhapatnam port

303. SHRI M. RAM GOPAL
RE%)DY : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether it is a fact that the
Machanical ore handling plant’s
capacity at Visakhapatnam Port
is not being fully utilized ; and

(b) if so, the reasons thercior
and the remedial measures taken ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a) Yes.
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(b) Bailadila Iron Ore exported
to Japan is shipped through Visakha-
patmam Port. ~ Japanese Steel Mills
are not nominating adequate number
of vessels for loading iron ore through
the mechanical ore handling plant
at Visakhapatnam. MMTC, who
are the exporting agency, have
taken up the matter with the Japanese
Steel Mills.

Rail Accidents in February,
1981

3304. SHRI M. V. CHANDRA-
SHEKARA MURTHY :

SHRI B. V. DESAI

Will the Minister of RAILWAYS
be pleased to lay a statement showing:

(a) whether in February, 1981,
there were four to five major Railway
accidents in the country and many
minor accidents ;

(1) il so, the States in which
these accidents took place ;

(c) whether any enquiry into
these cases was held ;

(d) if so, the outcome thereofl ;

(e) the number ol persons killed
and injured and loss suffered ?

THE DECUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
During the month of February,
1981, there were in all 72 train
accidents of which 2 involved more
than 10 deaths,

* (b) Information about train
accidents is not compiled Statewise,
but Railway-wise. number of
trailn accidents which took place on

cach Railway during February, 1981
is given below yying Tebruany, 1981,

—

Railway Number
. of train
accidents
Central . . . . . 9
Eastern . . . . . 5
Northern . 7
North Eastern . . . . 7
Northeast Frontier . . . 7
Southern . . . . . 7
South Central . . . 8
South Eastern . . S 13
Western ™ . . . . . 9
Total 72

(¢) and (d). Enquiries have been
held into all these accidents. The
causes, including prima facie causes,
of these accidents are as under :—

Causcs No. of
accidents
(i) Failurve of railway stafi’ . 19
(ii) Failure of persons other
than railway staff . 9
(iii) Failure of mechanical eq-
. uipment . . 2y -
(iv) Accidental . . . 2
(v) Causes not yet finalised . i5

(e) In these accidents 47 persons.
were killed and 138 injured.
cost of damage to railway property
has been estimated at approximately
Rs. 1,76,54,000/-.
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_ Railway engines

.

3305. SHRI  MOHAMMAD
ASRAR AHMED : Will the Minister
of RAILWAYS be pleased to state :

(a) the number of steam driven,
diesel driven or electricity driven
(separately for each Railways and
for narrow gauge, metre gauge and
broad gauge) Railway engines operat-
ing in the country as on st January,
1981 and the number of the same
which were sick or unserviceable
on this date ;

(b) the number of engines manu-
factured or imported or built in
India and the year on which the
same were put on the Railways for
operation ;

(¢) the number of all kinds of
engines condemned or auctioned
off during 1975 to 1980 ; and

(d) the number of such engines
lying unserviceable and not disposed
of, and the reasons for not disposal
of the same so far ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
to (d). Information is heing col-
lected and will be placed on the table
of the Lok Sabha.
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3306. SHRI MOHAMMAD
ASRAR AHMED : Will the Minister
of RAILWAYS be pleased to state :

(a) the number of airconditioned,
First Class, Second Class ordinary,
Second Class 2-tier anthccond Class

-tier passenger coaches operati
2!_: the Rai%ways on 1st januarnﬁ
1981 (separately for narrow gauge,
metre gauge and broad gauge) and
the number of the same which were
sick or unserviceable on this date :

(b) the year and number of the
said coaches manufactured or im-
ported or built in India and the year
i which the same weie put on the
Railways for operation ;

(c) the number of all kinds of
coaches condemned or auctioned
off during 1975 to 1980 ; and

(d) the number of such coaches
lying unserviceable and not disposed
of, and the reasons for non-disposal
of the same so far ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS

(2) (SHRI MALLIKARJUN)
B.G. M.G.
-ﬁ_(;. D;Im Noa. of No. on H'.l\l-:-. of
line sick line sick
Coach coach
1. Aircondjtioned . 352 86 49 1§
2, 1st class including composite 2442 447 1462 201
3. and class & 2nd class Chair Car . 6514 1083 5501 619
_-4." and c]ass slecpers (2 & 3-tier)

art

3481 553 1195 164
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The information in regard to
Narrow Gauge coaches is i
collected and will be placed on the
table of the House.

(b) The information is being
collected and will be placed on - the
table of the House.

©

Year B.G. MG.

} 197576 473 398
" 1976-1977 454 397
1977-1978 301 168
1978-1979 265 255
1979-1980 . . 347 193
Total 1840 1411

(d) As on 1-3-81, about 160
coaches were pending disposal on
all the Railways. As therc is a time
lag of about 3 months between
condemnation, auctioning and dis-
posal, there will always be some
coaches awaiting disposal. For the
present condemnation rate and the
time lag for disposal, this figures
is quite normal.

Number of trains cancelled in
‘Samastipur Division

3307. SHRI BHOGENDRA
JHA : Will the Minister of RAIL-
WAYS be pleased to state :

v

(a) the total number of trains
running under Samastipur Division
of North Eastern Railway ;

(b) how many times during the
last one year, the running of any
these trains has been cancelled or
they have actually not run or have
run late for more than two hours
Tapectively ; '

(c) what are the causes for such
abnormal cancellations, failure to
Tun or abnormally late running ; and

- (d) what steps are being taken .
to ensure  punctual and regular
runing of all the trains ? !

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY "' AFFAIRS
(SHRI MALLIKARJUN) : (a) 103
trains per day.

(b) and (c). During the last one
year from (March 80 to February
81) 2127 trips of trains were can-~
celled in Samastipur Division mainly
on account of coal shortage and staff
agitations. On 1385 occasions the
trains ran late for more than two
hours in Samastipur Division on the
North Eastern Railway due to alarm
chain pulling, miscreant activities and
operational failures.

(d) All the trains cancelled in .
Samastipur Division have since
been restored. All feasible efforts
are being made to improve the
punctuality of trains including
close liaison with State Government
authorities.
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Conversion of Sheoraphuly-
Tarakeswar line

3309. PROF. RUP CHAND
PAL : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government have
any proposal to convert Sheoraphuly-
Tarakeswar single line in Eastern
Railway into double line ; and

(b) il so, the steps taken so far
in this regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a) No.

(b) Does not arise.

"Flag Station at Khurigachi

3310. PROF. RUP CHAND
PAL : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government have
decided to start one flag ggation at
‘Khurigachi’ between Bhadreswar
and Baidyabati in the Howrah
Division of Eastern Railway ; and
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(b) if so, the progress made in
this regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a) No.

(b) Does not arise.

Claim of Ambedkarcoopera-
tive Labour Contract society

g311. SHRI SUSHIL BHATT-
AC YYA : Will the Minister
of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether Government  are
awarc that in spite of clear cut
Government’s  guidelines regarding
grant of privileges and concessions
to be extended to registered coopera-
tive and Harijan Societies the Madras
Port Trust Authority ignored the
claim of Ambedkar Cooperative
Labour Contract Society ; and

(b) if'so, the steps which Govern-
ment have taken in the matter 7

THE MINISTER OF SHIP-
PING AND TRANSPORT (SHRI
VEERENDRA PATIL): (a) and
(b). The Madras Port Trust is
awarding petty contracts not in-
valving much technical skill upto
the value of Rs. 15,000/- not only to
Harijan Co-operatives similar to the
Society mentioned in the Question
but also to other units belonging to
Scheduled Castes/Scheduled Tribes
registered with the National Small
Industries Corporation Limited. In
their case, payment of earnest mon ey
is not required and security de-
posits is limited to 50 per cent of
the rate applicable to the other
contractors under the normal rules.
The Society mentioned in the Ques-
tion had been given such potty
works on g occasions to the tune of
about Rs. 88,000[- since August-
September, 1980 wihtout tenders and
another work of providing countty
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wobd panel doors for residential
quarters to the tune of Rs. 72,500/-
on tender basis.' It is, therefore,
not correct that the claims of the
Society referred to in the Question,
for grant of privileges and conce-
ssions as per Government guidelines
have been ignored.

Proposal to set up an agency
for Economic Development of

Countries made at
N Economic Committee

‘g312. SHRI MADHAVRAO
SCINDIA: Will the Minister of
EXTERNAL AFFAIRS be pleased
to " state :

(a) whether at the Economic

! of Non-aligned Nations
which recently held its meeting in
New Delhi, India, Yugoslavia and
Algeria- proposed the setting up of
an agency which would look after
the economic development amongst
the developing countries ;

(b) if so, the details of the pro-
posal: and

(c) the outcome of the delibera-
tions of the Economic Committee
on this proposal ?

THE MINISTER OF LAW,
JUSTICE AND COMPANY AFF-
AIRS (SHRI P. SHIV SHANKAR):
(a) to (c) India, along with Yugo-
slavia  and Algeria, had made a
number of specific suggestions at
the Economic Committee of the
Conference of Non-aligned Foreign
Ministers, held recently in New Delhi,
designed to strengthenr economic co-
operation among developing coun-
tries, These included, imter-glia, a
recommendation that an agreement
be reached in 1981 on the establish-
ment of an a;)propriate development
nstitution of the developing count-
4198 LS-6

ries to promote and encourage
mutually beneficial financial co-
operation among them. Since this,
ng with other recommendations,
was based on the comprehensive
recommendations. contained in the
report of the Ad-hoc Inter-govern-
mental Group of Economic Co-
operation Among Developing Coun-
tries, held in Vienna in June 1980,
it was decided, during the course
of negotiations, not to single out any
one recommendation in the New
Delhi  Declaration. Instead, the
section on FCDC contains a
reference  to the ad-hoc group’s

_report and ::gm the &mw
“its recommendations provide a very
xi.ful basis for the preparations for

high-level ¢onference on 'Econo-
e S Mooty
ar ountries to' be h in

"in May, 1981. The New' Dethi  De-

claration also agreed that this Con-
ference should result in the adoption
of positive action oriented and con-
crete modalities, projects, arrange-
ments and programmes in the areas
enumerated in the Vienna Report,
within a time-bound framework. *

Collision of three irains

3313. SHRI MADHAVRAQO
SCINDIA :

SHRI B.V. DESAI

SHRI DAULALSINH ]I
JADEJA :

SHRI SATISH AGAR-
WAL

SHRI K. PRADHANI :
PROF. P.]. KURIEN :

Will the Minister of RAILWAYS
be pleased to state :

(a) whether caures and circum- -
stances leading to the collision of
three trains, including the Trivan-
drum Mail near Vaniyamadi about
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192 kms. from Madras in first/
-second week of February, 1981, hav
since been investigated ; _

i
{b) if so, the results of the inves-
tigation ; and :

(q) the dectails of ex-gratia com-
pensation acd other damages, if
any, phid to the victims and families
of the victims ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKAR]JUN) : (a) and
b) The Commissioner of Railway

fety, Southern Circle, Bangalore
has held his statutory inquiry into

.. this accident and his report is awaited.
However, according to-his provisional
findings, the accident was due to the
failure of railway staff.

(c) Ex-gratia payment of Rs.
7?,500/- has been paid to the next
of kin of the kileed and to the injured
-persons.

. No compensation and other
damages have yet been paid.

Island Platform of Kanjur Marg

3314. DR. SUBRAMANIAN
SWAMY : Will the Minister of
RATILWAYS be pleased to state :

(a) whether Government are
aware that the Island Platform of
Kanjur-Marg Central Railway Sub-
urban Station does not have overhead
shelter covering the full platform ;

(b) whether Government  are
also aware that it causes inconve-
nience to passengers ; and

(c) if so, whether Government
_ propose to cover the full platform
and provide shelter to the platform?
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THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a) Yes.

The existing lengih of cover over
the Island Platform of Kanjur-Marg
station is to the extent of 135 metres.

(h) and (c). Provision of cover
over the platforms is made at sta-
tions in considcration of level of
passenger traflic, climat.c conditions,
tnter-sc, priority between stations
with different levels of passenger tra-
fic and availability of funds. The
work of extension of cover over
platform at Kanjur-Marg Railway
station will be considered according
to its relative priority and depending
on availability of funds in- future
years’ Works Programmes,

i

Anti India Tirade by U.S, Media

33r5. SHRI JANARDHANA
POOJARY : *

SHR1 = CHANDRAJIT
YADAV: ‘

Will  the Minister of

EXTERNAL AFFAIRS be pleased
to state :

(a) whether Government’s atten-
tien has been drawn to thc news-
item published in ‘Indian Express’
of 12th February, 1981 <U.S. media
stecp up ; anti India tirade’ and

(b) if so, the reactirm of Govern-
ment thereto ?

THE MINISTER OF LAW,
JUSTICE AND COMPANY
AFFAIRS (SHRT P. SHIV SHAN-
KAR) : (a) Yes Sir. The reports in
“The Indian Express’’ are a summ-
ary of three editwrials which appeared
in “The New York Times” of
February 198:, in “The Washing-
ton Post” of February 10 and in
“The Wall street Journal® of
February 10, 1981, All the three
editorials in the American news-
papers accuséd India unjustly about
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attempting blackmail of the US.
for resutning supply of nuclear fuel
for the Tarapur Atomic Power
Reactor, :

(b) Such  unjustified criticism
about India’s uuclear policies has
characterised-writing in section of the
United States’ press over the last
several years. The only new clement
is the three editorials appearin
almost simultaneously, as rcporte
in “The Indian Express”. The
Indian Embassy in Washington
continues to dispel all such wrong
impressions about India’s policies
through discussions and contacts
. with 51(: United States governmental
authorities as well as the editorial
management of the newspapers and
other media.

Replacement of steam locomo-
tives, coaches - wagons and
machinery

3316, SHRI' RAJESH KUMAR
SINGH :

SHRI RAMAVATAR
SHASTRI :

SHRI CHANDRADEO
PRASAD VERMA :

SHRI JAGPAL SINGH °

Will the Minister of RAILWAYS be
pleased to lay a statement showing :

(a) whether Government have
made any assessment with regard to
the steam, locomotives, coaches,
wagons and the machinery of the
railway workshops whose replace-
ment has been overdue; _

(b) if so, the details thereof ; and

(c) the steps contemplated by
‘Government to replace the overaged
locomotives, coaches, wagons and
machinery in the Railway work-
shops ? : : -

'THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) to
(c) A statement is attached. -

Statement
‘Replacement of Steam Locomotiv-
cs, Coach-s, Wagons and Machinery’
1. Rolloing Stock :

As assessment  regarding . the
quantum of overaged rolling stock
and machinery has been made.

1.1 At the commencement of
the Sixth Plan, as on 1-4-80, the
quantum of overaged rolling stock
was as under:— .

Steam loconmtives : 747 T

Coaching Stock Lot 3316 -
Goods Stock : 35249

In addition to the above, the
stock becoming overaged during
the Sixth Plan period, 1980-85, is
as under:—

Steam Locomotives : 417
Coaching Stock 3 4486
Goods Stock : 29047

1.2 Railways’ Sixth Five Year
Plan lays stress on meeting the needs
of replacement of overaged assets,
particularly rolling stock, to the
maximum extent possible, subject to
funds comstraint. It is anticipated .
that the overaged stock will be sub-~
stantially brought down during the
Sixth Five Year Plan as under :—

Percantage of overaged stuck

Existing  -Anticipated
as on I-4-80 as on

1-4-85
. Steam Locomotives . 9.5 1.5
Coaches . . . 9.82 6.3;
Wagons . . . 8.2 6.7
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2. Machinery and Plant

The bulk of these machines are

d in mechanical workshop and
-production units, of which about
70%, are overaged. Due to constrant
offunds, it has not earlier been possible
to reduce the percentage of overaged
machinery. - Railways have embarked
on a programme of replacement of
such machinery and equipments. A
sum of Rs. 93.5 crores out of a total
of Rs. 110 crores World Bank credit
for Workshops Modernisation Project

has been sct apart for replacement
of machinery and plant. This is
‘besirles the regular allocations being
given to railways outside the Work-
~shop Modernisation "Project for re-
- placement of overaged machinery,to
‘the extent possible.
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Loading of Foodgrain

331g. SHRI G.Y. KRISHNAN :
Will the Minister of RAILWAYS
be pleased. to state : '

{a) whether has been any
increase ‘in loadiflg of foodgrains in
the last four months on railways; and

(b) if so, the extent to which
railway performance has improved ?

THE DEPUTY MINISTER IN

THE MINISTRY OF RAILWAYS"

AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) Yes.

(b) During the period October,
1980 to January, 1981 6.12 million
tonnes of foodgrains were loaded on
all Indian Railways as against 5.51
million tonnes loaded during the
period June, 1980 to September, 1980.

Daily running of Rajdhani
Express

3320. SHRI SONTOSH MOHAN

DEV : Will the Minister of

RAILWAYS be pleased to state :

(a) whether in view of the popu-
larity of the Rajdhani  Express
between Delhi and Calcutta and
beiween Delhi  and  Bombay,
Government would consider running
this daily on both the routes ;

(b) whether it is also proposed
to increase the coaches of A.C. Chair
car in these trains to accommodate

more passengers ; and
(¢) if so, the details thereof ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) In-
crease in frequency of Rajdhani
Expresies is not feasible for want of
requisiie resources.

(b) and -{c). With effect from
16-3-1181, the load of 101/102 Raj-
dhani Express is being increased by

- 5321.
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2 '.A.g'. Chair ‘cars and ome A.C.
Second Class Sleeper, as a regular™
feasibility of increas-
ing the load of 15:1/152 Rajdhani

" Express is under consideration an

action as found feasible will be taken.

Bombay Pert Trust’s proposal

for a Lakecrstery of its ewn
T4 " . R —

DR. VASANT KUMAR
PANDIT :. Will the Minister of
SHIPPING AND {TRANSPORT
be yeased to state : '

(a) whether the Bomlay Port
Trust has sent a proposal to set up
own Laboratory for tests of imported

oils, consumer’s items, etc. ;
(b) whether ti is a fact that at
- present all such samples have to be

routed through laboratories in Pune:
and Nagpur resulting in delay,
in&onvenicnce and expenditure ;
an

(c) if so, whether the proposal
has been accepted, if not, the reasons
thereof ?

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRIT
VEERENDRA PATIL) : (a) No.

(b) Examination of samples of
edible items imported through
Bombay Port is the responsibility
of the Port Health Organisation
Bombay. Samples extracted from
edible consignments are sent to
the Bombay Municipal Laboratory
and are not sent o outside stations

like Pune or Nagpur.

(c) Does not arise.
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Wi . Ok ... fre . ,
R o Wagahy

28. SHRT ATAL  BIHARI
VAJPAYEE : Will the Minister of
SHIPPING AND. TRANSPORT
be pleased to state :

(a) whether it is a fact that 435
kilometres long National Highway
G.T. Road from Delhi to Wagah
is proposed to be wideped by 1984;

(b) the details  of year-wise
break-up of the work to be comple-
ted “andthe exnenditure schedule;
and

(¢) other Natjonal = Highways
‘which sre being widened or proposed
10 be widened, their length, esti-
mated cxpenditure and stipulated
completion time?

THE MINISTER OF STATE
IN THE MINISTRY OF SHIPP-
ING AND' TRANSPORT (SHRI
BUTA SINGH) : (a) to (c). Pre-
sumably the Hon’ble Member is
having in mind the widening of
National Highways from two-lanes
to four-lanes. The widening ot
National Highways from two-lane

to four-lane standards is governed by -

the traific requirements of a parti-
cular = National Highway, Such
sections of a National Highway which
cross the limit of 10,000 Passenger
‘Car Units per day normally qualify
for widcning to four-lane standards.
Taking into the consideration this
criteria and -availability of resources
the Government of India have al-
ready sanctioned works. for widen-
ing some more heavily - trafficked
sections of National- Highway No, 1
from Delhi to Wagah border Road
(length of 492 Kms.) Such sections -
totalling to about 64 Kms. with an
cstimated . cost of about Rs. 1300

lakhs. which are in progress with .

an overall :target date of completion
of Maruh, 1984. .On. other National
Highways in the country widening
to foup-lane -has. been.. sanctioned

in a Jength.of ahout =E~;Kn§m‘:;

Na&gmﬁHishWaY 30

Road)- at an .estimated cost of Rs.
217 lakhs and the same is in - pro-
gress with a target date of coinple-
tion of March, 1982. The widening
to four-lanes of other sections of the

- National Highways such as Guntur-

Vijayawada section of National

- Highway 5 in Andhra Pradesh]

Ahmedabad-Vadodra section of
National Highway 8 in Gujarat,
Bombay-Poona section of Nativnal
Highway 4 in: Maharaghtra, Cal-
cutta<Palsit Expressway section of -
National- Highway 2 in West Bengal-
etc. in- selected - sections are also
planned to be taken .up in~ the

Sixth Five Year Plan (1980-835) period

which is under finalisation depend-:
ing upon the availability of resources
and overall prioritics in a phased
manner.
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Looting of Passengers of
'____S.bamati Express
. 33¢-,.-_ SHRI B.V. DESAI :
'~ SHRI SATISH AGAR-
WAL :

Will the Minister of RAIL-

WAYS be pleased to statc :

(a) whcthgﬂs it is t'li]’a.ct that a
up of tri on gth February,
?%1 robbed nearly 100 second
.:g_qs passengers of the Sabarmati
Express between Dohad and Nahar.
h station on the Ratlam-
aroda section of the Western Rail-

way; -
(b) if so, the details thereof;

. (c) whether this is the second
such type of incident in Madhya
Pradesh ;

(d) whether the attacks on
Railways have been increasing from
February, 1981 onwards ; and

(e) if so, what steps have been
taken in this regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a) No.

(b) Does not arise,

(c¢) No.

(d) and (e). The number of
incident of crimes during February,
1981 when compared with Januray,
1981 shows that the trend is more
or less static. However, all out
efforts arc being made to check inci-
dence of crimes. The following  pre-
ventive measures have been takem
to prevent such incidents :

1. Over, 2,000 R.P.F. personnel
have been deployed to assist the
Government Railway Police . in o=
corting the passenger trains.

2. Plain clothed staff of Govera-
ment Railway Police are deployed

- 180"

to keep an eye on the criminals as
also to collect intelligence with
regard to criminals operating in pass-
enger trains, ™ '

3. Drives are also launched by
Government Railway Police in co-
ordination with the District Police
to apprehend the culprits.

4. Vestibuled doors of coaches.
are closed between 22.00 hrs. and
06,00 hrs.

5. TTEs/Attendants/Conductors
have instructions to remain vigi-
lant to prevent entry of unauthorised
persons into coaches particularly
reserved compartments,

Supply of Coal to Soda Ash
Industry

3328. SHRI HIRALAL R.
PARMAR : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that in-
adequate supply of coal and coke
due to shortage of railway wagons
has hit soda ash and caustic soda
production in th' country ; and

(b) if so, whai mcasures are
proposed to be taken for movement
of coa! to units engaged in production
of soda ash ? -

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PSARLIAMENTJ%RY AFFAII({S
HRI MALLIKARJUN) : (a
i(md (b). The overall availg.bility r.?f :
coal for movement by rail is not
_énough to meet the requirements
of all consumers in the country
in full. This shortage of coal cannot
be met by increasing availability of
wagons . ‘The Railways will continue
otl;cu- eﬁ'ortstgymeet_ ! mqumne&z
wagons by collieries in

even then units of soda ash are not
likely to get their fu¥ -~ quirement. -
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cancelled for Kisan

3329. SHRI R.N.

Trains -

RAKESH :

SHRI SATISH AGAR-
WAL :

SHRI RAM VILAS
PASWAN :

PROF. AJIT KUMAR
MEHTA :

Will the Minister of RAIL-
WAYS be pleased to state :

(2) the names of trains, zone-
wise,- which were cancelled to pro-
vide bogies for the volunteers coming
for-the All India Kisan Rally or-
ganised by the Congress—I1 recently;

(b) the details regarding the loss
of income due to the cancellation;
and

(c) the details regarding income
through the volunteers tickets who
came to participate in the Rally
organised by the Ruling Party ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) No
scheduled passenger train was can-
celled for this reason.

(b) Does not arise.

(c) Special trams were booked
at full tariff ratesag prescribed under
rules and an ardount of Rs. 1,369
crores was collected.
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State Government offer of Land,
etc. for Railway Line

3331. PROF. NARAIN CHAND
PARASHAR: Will the Minister
of RAILWAYS be pleased to
state:

(a) the mnames of the Statc Go-
vernments which hLave offered to
bear the cost of land, earth work,
half or full cost of wooden slocpcrs
for the construction of the new
Railway line in their territorics
alongwith the name of the line in
respect of which such offer have
been received by the Ministry during
the last (i) ten years (ii) five yers;

(b) the action taken by Go-
vernment regarding the construction

of the Railway linesin each case
and whether an t dates have
been fixed for completion
thereof; :
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(c) 1f 80, the dates fbr compleucin
in respect of e¢ach line; and

(d) if not, the reasons therefor -

the date by which  the. completion
-of ea.ch,onc of them would be en-

THE - DEPUTY -MINISTER IN-

‘THE MINISTRY OF RAIL-
"WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS - (SHRI® MALLIKAR-
JUN): (a) to (d). A statement is
laid on the Table of the House.
%Placed in library. See No. LT-2111/
1]

332. ' PROF. NARAIN CHAND -

PA HAR : Will the Minister
-of RAILWAYS be pleased to
state: )

(a) whether a demand has been
recetved by Government for opening
a sub office of the Railway Public
‘Service Commission of the Northern

Railway in Himachal Piadesh/
Punjab.
(b) whether Headquarters of

the Northern Railway Public Ser-
vice Commission at prosent is at
Allahabad and docs not provide easy
.at:flessibility to the regions covered;
an

(c) if s>, the action taken by
‘Government on this demand ?

THE DEPUTY MINISTER
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-

JUN): (a) Yes.

. (b) The Railway Servicc Com-
mission . Allahabad which caters
to Northém: Railway, conducts

written : ‘test:-and <interview not only -
at Allahabad but also at all important

MAROH 13, ua:, «
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(c) Doesd. not arise
reply to (b) ahove.

in view. of

Building of C.G Dispensary
in R.Kft&l’mm

l\?g%-% SHRI SATISH PRASAD
SINGH: Will the Minister of
HEALTH AND. FAMILY WEL.
FARE be pleased to state:

(a) whether it is a fact that sectors
I and IV, R.K. Puram, New Delht
do not have their regular Central -
Governments Health Scheme buil-
dings and are housed in residential -
uarters and cause inconvenience to
31: Central Government Hcalth
Scheme beneficiaries; and

(b) if so, by when the buildings
are likely to be constructed ?

THE MINISTER OF STATE:
IN THE MINISTRY OF HEALTH
AND  FAMILY WELFARE
(SHRI NIHAR RANJAN LAS-
KAR): (a) and (b). The C.G.H.S.
Dispensary for Sector T and IV is
at present housed in residential
quarters. Action for the construc-
tion of the dispensary huilding will
be taken up after a plot is made
available.

Staff strength in - Bombay
Central Yard

3334 SHRI G.M.BANATWALA:
Will the Minister of RAILWAYS
be pleased to state:

(a) whether  Governmeat are
aware of the need to increase the
staff strcr?h .in -Bombay Central.
Yard and Bandra Marshalling Yard
(Western Railway) in view of the .

mcrcasc in the number of pas :
peapl trains;.. m

spec:ala additional -  coaches

to t.l‘ﬂlm, 5 T
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'{b) whether the staff ave still

continued to be: ided on the

of the pre-independence scale

‘despite . the tremendous increase in
c; and

(c) the steps taken to increase
the staff to maintain and improve
the work ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT

OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes.

.-{b) No.

" (c) On_ increase in traffic, addi-
tiorial staff is provided.

Railway Labeur Tribunal Award

-g935- SHRI A. K. ROY: Will
the Mmister of RAILWAYS be
pleased to state:

{a) when Government ted
the recommendations of the Railway
Labour  Trijunal, 1g6g, the
reasons for non-implementation and
wrong implementation  of this
Award particularly for Duty ros-
ters, weckly rests, payment of over-
time and arrears gaom 1st August,
1974 in most of the Divisions in
Indian Railways;

{b) the action taken by Govern-
ment for implementation of
this Award; and

(c) the reasons for not publishing
the Award for information and
guidance of all concerned and the
Railwaymen in general ?

THE DEPUTY MINISTER IN

THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI ' MALLIKARJUN): (a) and
E)I;?'. The recommendations made
the Railway Labour Tribunal,

-hands have ‘been

1969, relating to House of Employ-
ment Regulations were examined
and detailed instructions issued to
Railways communicating decisions
relating to the implementation of

- of the various recommendations made

by the said Tribunal in the matter
with effect from 1:8-1974. With a
view to enable the ilway Ad-
ministrations to comply with these:
instructions, clearance was given
for the creation of - nearly 13,000
additional posts of Groups C and D
employees and most of the additional

posted on the
Railways. ' Revised duty’ rosters.
have alko been introduced and
necessary periodic rests “are being
allowed to employees. - Overtime
payments as due to the employees.

-concerned for the period they worked

on the basis of duty rosters till
the revised duty rosters were intro--

duced have generally ‘been’ made.

(c) Necessary instructions issued
in connection with the implemen--
tation of the Tribunal’s recommmenda-
tions on the subject have been.
circulated to all concerned on the-
Railways.

Grant of Casual Leave to Railway-
Staff

3336. SHRI A. K. ROY: Will
the Minister of RAILWAYS be
pleased to state:

(a) whether any directive has.
been issued by the Ministry not
to grant any leave including Casual
Leave to Railway Staff on the plea:
of agitation by All India Loco-
Running Staff Association;

(b) whether the Railway doctors

have becn directed not to take any

staff on sick leave; and

(d) if so, the reasons for taking
such action when Government pro-
claimed time and again that there
was no effect of the agitation of
Locomen and the Train services-
were normal ?
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THE DEPUTY MINISTER

IN THE MINISTRY OF RAIL-

WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (c). In terms of the
existing rules, leave cannot be claimed
as a matter of right and when the
‘exigencies of the public service so
require, discretion to refuse or revoke
leave of any description is reserved
to the authority empowered to grant
it. A

Each case of sickness as and when
reported to Railway doctors is exa-
mined on merits and appropriate
decision taken to place an employee
on sick list or not.

Pending Passport Applications

. 3337. SHRI DAULATSINHIT
ADEJA: Will the Minister of EX-

RNAL AFFAIRS be pleased to
state:

(a) the number of applications
for passport which are pending with

MARCH 12,-1081 -
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the each Regional Passport Office
as on 1st January, 1980;

(b) the number of applicaiior.is
received during the year 1 in
each Regional Passport Office;

(c) the number of passports issued
during the year 1980 from each
office;

(d) the number of applications
rejected durint 1980; and

(¢) thereasons for their rejection?

THE MINISTER OF LAW,
COMPANY
AFFAIRS (SHRI P. SHIV
SHANKAR): (a) to (d). A statement
is laid on the table of the House.

(¢) Refusal of passport facility
was on grounds of public interest,
criminal cases pending in a Court
against the applicant, wrong in-
formation furnished by the applicant
and the applicant not being an
Indian Gitizen.

Statement

Details of work handled, cases pending and rejected during 198y

Cochin ~ . . .

Cases Inflow Passports  Applica-
Station pending  during issned tions re-
on 1980 durin, jected
1-1-1980 1980 1980
~ _ e
(1) (2) (3) (4) (5)
.Ahmedabad 3,038 60,030 56,469
“Bangalore 4,860 32,788 33,969
“Bhopal . . . . 4,244 13,536 15,339 ..
‘Bhubaneswar 524 2,726 2,848
Bombay . . . . . 22,047 212,403 198,489 ..
Caleutta . . . . . 3,551 24,837 26,967 K
Chandigarth . . . . 5270 52,849 50,432 - | ..
8,050 74139 72,004 ..
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o @ @ ) (5)
Delhi . . . . . . 1wo81 7,641 65,571 50
Gaubati 149 1989 1,773 o
Hyderabad . o e e 5:901 55,934 56,808 2
Jaipur . . . 4,872 45809 = 44,538 2
Jullundur v e e 6,515 73,315 71,026
Kozhikode ¢ e e e 7,447 49,185 40,681 1
‘Lucknow . . . . . 27,221 73,502 90,882
‘Madras . . . 0.908 07,088 95,085
"Patna 1,525 8894 7,125
Srinagar . e e e 1,006 5,463 5,670 2
ToraL . 1181 :8_ 952‘,-1_28 04._6,_365m T —5-3-

Fire at Kandla Port

3338. SHRI KRISHNA PRA-
TAP SINGH: Will the Minister
of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether it is a fact that a
fire broke out at Kandla Port on
the 29th  January, 1981,

(b) the causecs of the fire; and

(c) the loss suffered due to this
fire and the particulars of goods des-
‘troyed by fire ?

THE MINISTER OF SHIP-
PING AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a) Yes.

(b) Ministry of Home Affairs
‘have been requested to refer the
case to Central Bureau of Investi-
gation. The causes of the fire
would be known only after the
enquiry is held.

(c) About 17,285 cotton hales,
1486 tonnes of rice and about 50
‘tons of seda ash were seriously da-
maged by the fire. Besides, 225
‘numbers of tarpaulin psed for

- (b). The

covering the rice and soda ash” were

destroyed by the fire. The value of
the cargo damaged due to fire is
estimated to be Rs. 5 crores (ap-
proximately). '

-

ron ore berth of the Haldia
Dock

3339. SHRI SATYAGOPAL
MISRA: Will the Minister of
SHIPPING AND TRANSPORT
be pleased to state:

(a) whether it is a fact that the
Iron ore berth of the Haldia Dock
is lying idle for several months;

(b) what are the details of func-
tioning of the a said berth during
the year 1980; and

(c) what are the reasons for not
exporting iron ore through the Iron
Ore Berth of the Haldia Dock ?

THE MINISTER OF SHIP-
PING AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a) and
Iron Ore Berth at
Haldia is not effectively utilised for
loading iron ore and only one vesse;
loaded 12,636 tonnes of iron ore
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during 1980. However, this berth
is intens'vely utilised for handli
tankers carrying non-dangerous ‘B
‘Class POL. During 1980, seventy
- nine tankers bri g 11 lakh tonnes
of Petroleum ucts were handled
at this berth,

(c) Due to draught limitation
at Haldia, the estimated export of
iron ore through the Iron Ore
Berth at Haldia has not materialised.

Proposal to sbolish_Clearing
Agenc system loncling and
' "unlo.dlng«bf ships

¥ . SHRI SATYAGOPAL

-MI : Will the Minister of SHIPP-

~ ING AND TRANSPORT be pleased
to state :

. (a) whether there is any proposal
under consideration to-abolish the
Clearing agencysystem for the loading
and unloading of ships in ports and
docks in the country ; and

- (b) if not, the reasons therefor ?

THEMINISTER OF SHIPPING
AND TRANSPORT (SHRI
VEERENDRA PATIL) : (a)
No, Sir.

(b) Clearing Agents do not under-
take work of loading export cargo
into ships or of unloading import
cargo from ships. Clearing agents
.are engaged by exporters and im-
porters to comply with the necessary
formalitics and procedures of the port
and customs required for export and
import of cargo. Most of the export-
ing and importing firms have their
units cstablished in the hiuterland
of the various ports which are away

_from port arca there by n cessitating
appointment of some agents near

.port area to take care of their in-

terests and t» act on their behalf, as
every importer/exporter cannot afford
to establish their offices for this pur-
pise at the ports. -

"Representation about problex &
faced by Kalyan Kasara Section
‘commutters _

3341. SHRI R.K. MHALGI *
Will the Ministerof RAILWAYS be
pleased to state :

(a) whether the General Manager,
Central Railway has received on or
about 4th December, 1980 a represent~-
ation from Shri P.M. Joshi, Member
SRUCC and about 80 others, . about
proub‘}sms faced byT oommuhe;csﬂrc-

uired to go beyond Titwala onKalyan,.
?(asara Sggtion (Dist. Thana, Mahar-
rashtra) and some suggestions to solve
the same ;

'(b) what are the problems and.
suggestions listed  in . the - said
representation;

(c) what action has been taken
in case of each of them ; and

(d) if no action has been taken.
so tar, the reasous thereforc ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS.
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS:
(SHRI MALLIKARJUN) :  (a)
to (d). The information  is-
being collected from the "Railway
Administration concerned and will
be laid on the table of the Sabha.

Promotion to the post of Assi--
stant Superintendent

3342. SHRI R. K. MHALGI :
Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state

(a) whether it is a fact *hat the
posts of Assistant Superintendent
(Offices/Stores) were being filled in
by promoting Upper Livision Clerks
on the basis of seniority-cum-fitness-
in the past ; -
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" (b) ‘whether it is a fact that this
practice was amended providing there
by about 33 per cent promotions of
Assistant - Superintendent to Phar-
macists Steno computer despite strong
opposition and objections from the
Government Medical Stores Depot
Staff Association ;

(c) thereasonsforthechangeinthe
promotion policy ;

(d) the demands/suggestions of
the staff union in this regard; and

(e) what decision Government

have taken in this connection ?

THE MINISTER OF STATE

IN THE MINISTRY OF FAMILY
WELFARE (SHRINIHAR RANJAN
LASKAR)

(a) In accordance with the pro-
visions laid down in the Reeruitment
Rules of 1966, the posts of Assistant
Superintendent SOfficejSt'..rvs) were
required to be filled up by promotion
depotwise on merit-cum fitness basis
ie. through selection as indicated
below :—

. (a) U.D.C. withthreeyearsservice
in the grade ; and

(b) Stenographer and Computor
who on the date of promulation of
these rules had rendered five years
service in the grade of which ~ two
years they might have worked
as U.D.Cs.

. (b) and (c) The Pharmacist-cum-
Clerks in the scale of Rs. 330-560 in
the Depots had no promotional aves
Nues. A few  Unions/Association/
gedcration h:ad made  persistent

emands that promotional avenues
should also be provided for Phar-
macist-cum-Clerks, Their plea was
that the Pharmacist-cum-Clerks who
are matriculate and Dip-
loma in Pharmacy should be cons-
dered for promotion to the post
of Assistant Superintendent 'I{S:'torul

Office) alongwith U.D.Cs. This was
4198 LS—7y -

opposed by All India Government
Medical Store Depot Officials’ I'ed-
eration . Calcutta, After examining
all aspects i.e. .qualifications, cadre

strength, promotional avenues ‘etc.

I”;

it was felt that the Pharmacist-cime -

Clerks should he considered-alarig-

with UDGCs ‘etc. for promotion to -

the post of Assistant Superintendent
(Stores/Office). It was then decided
to introduce the system of examina-
tion for appointment to the post
of Assistant Superintendent (Stores/
Office) and Pharmacist-cum-Clerks
were also allowed to appear in the
examination. Accordingly Recruit-
ment Rules were amended -in
1974 making the following provis
sions :—

“1009%;, by promotion from UDCs/
Stenographers/Computors/Phar-
macist-cum-Clerks with
service in the grade by holding
departmental examination  on
depot-wise basis. The percentage
of posts to be given are:—

UDCs. 66.2/3"

Stenographers/Com

putors/Pharmacist-

cum-Clerks 33.1/3%,

(d) The following demands/
suggestions have been made by the
Unions:— '

(i) Scraping the amendments to
the Recruitment Rules of 1974 and
the origional Recruitm:nt Ruirs
should be followed.

(ii) Pharmacist-cum-Clerks belong
tonon-minis‘erial cadreand arethus
technical posts and as such separate

-channel of promotion should be

provided to them.

(e) Since the pharmacist-cum-
Clerks have been class fied as ministerial
posts in the Recruitment Rules
and their nature of duties are

5 years '

not technical ones, it is not desirable .

to have a separate channel of promo=
tion for them. This being the position
thequestion of scraping the amendment
madein the Recruitment Rulesin 1974
does not arise. R
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Conversion Of Sakrinirmali
' Line

W& SHRIHARINATH MISRA:
Minister of RAILWAYS be

pleased to state :
~ (a) whether there is any proposal ~

for taking up survey work for conversion
of metre gauge line into broad gauge
line from Sakri to Nirmali on North
East Eastern Railway ; and

(b) if not, the reasons therefor ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF

PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN):
(a) No.

(b) This line which is 51.51 Kms
in length is estimated to cost Rs. 6

. crores for conversion from M.G. to

B.G. Due to constraint of funds it
is not possible to undertake con-
version of this line from M.G. to B.G.
at this stage.

Treatment of leprosy ?atimts
by non-official organisations

3344 SHRI HARINATH MIS-
RA : Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state : '

. (a) the number of indoor leprosy
patients (State-wise) being treated at
present by the non-official organisa-
tions in the country ;

(b) what capitation grants is
being given by the central Govern-
ment for indoor patients (State-wise)
and justifications for the same ;

MARCH 12, 1981
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(c) whether any discrimination
is made against leprosy patients are
compared to patients suffering from
other diseases ; and oo

(d) if so, why ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR);

(a) A statement containing in-
formation about state-wise distribu-
tion of leprosy beds in non-official
institutions for treatment of indoor
leprosy patients is enclosed statement

(b) Capitation grant is normally
given by the statc Government. The
Central Government have planned
during the Sixth Five Year Plan to
Supplement it on a matching basis
at the rate of Rs. go/- per month per
bed towards maintenance by the
voluntary organisations. The state-
wise distribution of targets for giving
this grant during 1980-8r is given in
the statement-II.  The capitation
grant is given with a view to’ensuring
that the number of beds for treatment
of difficult and complicated or in-
fections eases for muri'.id\'ug"' regime
of treatment do not get depleted for
want of funds.

(¢) In some General Hospitals,
there is still relectance to treat leprosy
patients.

(d) Leprosy patients are not
usually taken in such general hospitals
for diagnosis and treatment due to
social sti and ostracism associated
with the disease which is gradually
waning. }

Statement-J

The total number of beds in voluntary Institutions and Gopernment Institutions

Name of the State/Union Territories

No. of No. of :—- -
lepros leprosy otal
B?;a l?;'l Beds in
Voluntary  Government
Institutions Institutions
2 .3 4
2,374 814 3,188
. 940 922 1,262

on 796 176
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_ ot 2 3 4
4. Gujarat L 450 430 88o
5. Haryana . . . . . . . . 120 120
6. Himachal Pradesh N . . . . 320 133 453
7. Jammu & Kashmir . . . . . 85 226 31t
P 8. Karnataka . . . . . . . 545 624 1,169
w9 Kerala . . . . . . . 979 1,756 2,735
10. Madhya Pradesh . . . . . 1,845 476 2,321
11, Maharashtra . . . . . 2,965 1,858 4,825
12. Manipur ) . . . . . . 9o 60 150
13. Meghalaya . . . . . . . . 100 100
14. Nagaland . . . . . . . 209 200
15. Orissa . _ Ve 212 978 1,190
16. Punjab . . . . . . . 849 . 849
T Rajasthan . . . . . . . .. 171 191
' 8. Sikkim e . . . .
19. Tamil Nadu . . . . . 2,323 . 1,924 4,247
20. Tripura . . . . . . 40 40
21. Uttar Pradesh . . . . . 1,505 ' 557 2,062
22, West Bengal . . . . . . 1,072 2,162 3,234
23. A. & N. Islands . . . . . o 35 35
24. Arunachal Pradesh . . .. . . 260 260
- 25. Mizoram . . . . . . . .. 20 20
26. Pondicherry . . . . . . . 220 220
27, Delhi ' v . e e 426 93 519
28. Lakshdweep . . . . . . . 120 120
2g9. Goa . . . . . . . . . 200 200
30. Dadra & Nagar Haveli e e it . .
31. Chandigarh . . . . . . .. . e
' " omar . 17,351 15.504 83,653
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Statement J1

Statewise Targets for
g’ﬂl‘ for mgrfunam of Voluntary Laprosy
Leprosy conirol

‘under  National

programme during 19 0-81

7 argets of M.V.L.B.

MAHOH!I&IWI

Central Capitation

Sl.
No:

States/Union Territories

G~ D W R

- e - B
BRBExIGeaRGb -0

23
24
25
26
27
a8

30
31

Andhra Pradesh
Assamn

Bihar

Gujarat
Haryana
Himacha) Pracesh
Jammu & Kashmir
Karnataka
Kerala

Madhya Pradc:h
Maharashtra
Manipur
Meghalaya
Nagaland

Orissa

Punjab
Rajasthan
Sikkim

Tamil Nadu
Tripura

Uttar Pradesh
‘West Bengal

Union Territories

A. & N. Islands
Arunachal Pradesh
Chandigarh

Dadra & N. Haveli
Delhi

Goa, Daman & Diu
Lakshadweep
Mizoram
Pondicherry

ALL INDIA .

200
100

£%:

8,700

Written Answm o

Tmtmm oflapmlz i

8345. SHRI HARINATH MI-
SRA : Will the Minister of HEALTH
AND FAMILY WELFARE be pleas.
ed to state :

(a) wether it is a fact that lep-
rosy cases ‘are not being treated In
Government Hospitals either run
by the Centre or State Governments ;

(d) if so, the reasons and justi-
fications for the same ; and

(c) if not, what is the actual posi-
tion and the number of cases being
treated in Government hospitals at
present, State-wise ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR):

(a) No. However, some
Hospitals are not treating
cases.

eneral
cprosy

(b) Reasosn for certain general
Hospitals not treating leprosy cases
are partly due to fear of public objec-
tion and partly to leprosy patients
being reluctent to come 1o such places
for fear of ostracisation by other
patients.

(c) The exact number of patients
treated in such hospitals is not readily
available but about 2°'69 million
cases are taking treatment at different
general and special leprosy centres,
both Government and Voluntary,
mn the country and 32655 indoor
beds are available for leprosy patients.

Electrification of Orissa Rail-
way Line during 1981-8a.

9346. SHRI K. PRADHANI :
Will the Minister of RAILWAYS

be pleased to state :

()thcwt&lxﬂomemﬁmﬂ-
way lines of South Eastern Railway
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 which will be clectrified.in Sixth Plan
and electric engine . will be introduced
thereon ; '

 (b) whether electrification facilis
ties will be extended to the railway
lines in Orissa ;

(c) if so, how many kilometres of
railway lines in Orissa will be provided
with such facilities during that period ;
and

(d) the details thereof ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) 472
Route kms.

(b) to (d) . Gorapur-Ambagan
(Route Kms. 156) of the Waltair-
Kirandul section falling in Orissa
State is expected to be brought under
electric traction during the sixth

plan.

Wagon loadings in M.G. lines

47 . SHRI RAMA CHANDRA
RATH : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that the
total number of wagon loadings in
the metre gauge lines have been de-
creasing every year and the wagon
loading position had become worse
in 1979-80.

(bj if so, the reasons therefor }

(c) what steps Government pro-
pose to take to provide required num-
bh:resof wagons in the metre gauge
ines ?

THE DEPUTY MINISTER IN

THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS

'ZSHRIMALLIKAR]UN):.@ The
hu. ~on the Metre &&ug‘e

, “during. the last

202

-fcwyﬂrsaﬁﬂin 1979-8o it was less

as compared to previous years.
(b) Agitation in Assam, less

demands for movement of
on North Eastern Railway, ﬁrtage

of loco coal and breaches on Western
Railway are some of the factors affec-
ting loading on the Metre Gauge

~ system.

(c) A watch is being kept on da
to day basis to improve the Ioadin}é
on the Metre Gauge system by impe
roving the tarn round of Metre Gau
wagons. Recently the loading on tg:,
Metre Gauge has improved to more
than 5300 wagons per day as against
4073 wagons in June/8o and 4968
wagons in November/8o.

Robberies in running Trains in
U.P. involving Group of Foreign
Tourists

3348. SHRI S.M. KRISHNA :
Will the Minister of RAILWAYS
be pleased to state :

(a) whether there has lately been
a considerable rise in dacoities and
robbericsf}n running trains involving
groups of foreign tourists particularly
in Uttar Pradesh ; P ’

(b) if so, what measures Govern-
ment propose to take to protect not
only the travelling passengers but
particularly the foreign tourists ;

(c) whether Government would
consider the desirability of providing
special armed guards when a group
of foreign tourists is travelling on a

icular train to save the name of
our country ; and

(d) if not reasons therefor ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
o N KARJUN) :

I [ :
&ag No. Only in one case of dacoity
ich occured on 17-2-81 in ‘1§ Up



mmbctmlhrukhbad
Kaimganj railway stations in
UttarPradmh,ﬁvefore:gntoum
were involved. This case has since
been detected.

(b) The Railways are deeply
concerned over the occurrences
crimes being cnmmxtted on the pal-
aengeu But the Railway has no juris-

i over the matters of law and
order whxch is, under the Constitution,
a State subject. However, the Railways
in co-ordination with the State Govern-
ments a::n making all out efforts t(}
protect passengers ngers irrespective o
nationality. Besides, dcplo)rmt of
2,000 RPF personnel asisting
Government Railway Pohcc in escort-
ing trains, beat patrolling at stations/

platforms/waiting halls, checking of
mght trains by officers, posting of
ickets at vulnerable stations are
ing done. Vestibuled doors of Coa-
ches are kept closed between 2200
hrs. and o6oo hrs. TTEs/Attendants/
Conductors have instructions to re-
main vigilant and prevent entry of
unauthorised persons into the coa-
<hes particularly in reserved coms-
‘partments.

(c) There is no such proposal
before the Government at present.

(d) The policy of the Government
is to give protection to all passengers
mespectlve of nationality.

‘Wr;ma.imm . MARCH 13, 1081 =~ Written Aniwers
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smu NIREN GHOSH
wnﬁﬁumasmprmcm
TRANSPORT be pleased to state

(a)whet.hu' an enhanced role
has been envi for the Shipping
Corporation of India for iron ore
exports ; ’

(b) if so, the details thereof ;

(c) the percen of the iron ore
exports which the S|
tion of India carry at present ;

(d) whether there are standing
instructions for ex and import
on F.OB.[F.AS. and C.HF/C.LF.
basis ;

(¢) if so, whether these are being
lm;;)lcmenhed by Public Sector Under-
takings ; and

(f) if not, the reasons therefor ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEER-
ENDRA PATIL) :

ipping Corpora-

(a) Yes Sir. .

the largest ship; company
in Public Sectorp]ﬁar%a role

for Shipping Corporation of India
isen

(b) and (c). The following state-
mcnt shows the quantity of ore carried
ﬁﬂg Corporation of India
1978-79, 1979-80 and

thc esuma.ued quantity for 1980-81
% (In Lakh Metrc Tonnes)

1978-79 197g-80 1 1

(Eistima-

Japan (A) . 3'92 671 677

{A) Bailadila > . .

{B) Basic (B) . 040 0'39 150

(C) Other (G} . 1-9t 3-09 2'03

Pooimin L S R ¢
g’outh Korea . . . . . . . 1-9';’.

DR, . . . . . . . . o0-64 S o 16
Contjnent . . . . . . . o 28 o'y

PM l”lr . . . . . . * . .- e .I o s‘

‘Total &63 sav84

, 1637
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time for the contracts being
entered into on C & F and imports
ountract’hlon F.O.B. basis in order thew
ensure shipping arrangements in
large this. cymbmng1ﬁxmmud_
by the Public Sector Undertakings,
However, due, to the bargaining stre-

of the importers and various
o constraints, it is not always
possible to strictly adhere to this
policy.

Paimar Railway station

3350. SHRI RAM SWARUP
RAM : Will the Minister of RAIL-
‘WAYS be pleased to state :

(a) whether Paimar Railway sta-
tion on Kiul-Gaya line in Bihar near
Gaya District 18 running without
telephone facility ;

(b) whether Government  are
arranging to provide a telephone
there ; and

-{c) if so, how soon this facility
is going to be made available there ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a) Yes.

(B) Yes.
(c) It will take about three months
to provide this facility.
3351. SHRI, RAM SWARUP
‘WAYS be pleased to state :

ill the Minister of RAIL~ -

e with regard to its acoeptance ;
and .

(c) if so, waht is the stage of its
implementation ? .

THE DEPUTY A MINISTER
IN THE MINISTRY JOF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS( ) (g_HRI MALhi..sIKAfl:.-
JUN) : (a) No proposal so far
been sponsored by StateGovernment.

(b) and (c) . Do not arise.

Use of Carbide gas for riping
fruits

3352. SHRI SATISH PRASHAD
SINGH : Willthe Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether it is a fact that fruits
in Delhi and elsewhere in the country
are ripened with the help of carbide
gas which is harmful and injurious
to public health and is banned under
the prevention of Food Adulteration
Act ; and

(b) if so, what steps Government
eontcmPlate to ensure that adequate
precautions are taken to check this
unsocial activities of the fruit whole-
sellers and others ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTF
AND FAMILY . WELFARE (SHRI
NIHAR RANJAN LAS ) ¢
(a) and (b). The information is
being collected and will be laid
on the table of the Sabha.

?;'omoﬁou to class !I pnts

. .3353. SHRI K, A. RAJAN : Will
ﬂlcsﬁiltﬂ' of RAILWAYS be
pleased to state : _

mé::)nnedorothemm,mwd to
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. ment o

1. Shri Shom Singh
t o Sbri Sukh Dev Mittar

]

class IT posts from amongst class III
since 19{28 in the Mechanical Depart-
the Northern Railway 3

{(b) how many of them belong to
the Scheduled Castes and Scheduled
Tribes ; and

(¢ how many posts reserved for
Scheduled Castes and Tribes in class
II posts of this Department have been
de-reserved  for wan: of suitable
candidates ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AF-
FAIRS (SHRI MALLIKARJUN) :
(a) to (c). The Information is
being collected from the Zonal
Railway and will be laid on the

- table of the Sabha.

" Selection Grade given to Labora-

tory Technicians and Payment
of Arrears

3354~ SHRI BHEEKHABHAI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state

{a) the number of Laboratory
Technicians of CGHS in Delhi who
have been given Selection Grade and
the datels) from which selection grade
has been granted to them ;

(b) whether their pay has been
revised and fixed in the revised selec-
tion grade and arrears, if any paid to
all of them ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR ) :
(a) The following four Laboratory
Technicians of CGHS Delhi have
been given Selection Grade from the
dates indicated against their names:—

1-8-46
1-8-79

. Naihatito Budge-Budgy via Sealdah
xm%‘ﬂﬁ& 50 VI8 Seal

ann Answers | - M.ARGH iz. 1981 . . Written Aumzﬂ '. 903
| " g+  Shri Shiv Singh Jardhari ' 1-8-79
‘4 ShriJoel Paul

1-8-79

(b) and(c). The payment could not
be made due to administrative delays.
However, the payment is likely to be
made shortly. ' L

Electrification of Mughalsarai-
Asansol Line

3355. SHRI D. P. YADAV :
Will the Minister of RAILWAYS
be pleased to state :

(a) the progress made with regard
to he electrification of railway
lines between  Mughalsarai and
Asansol via Patna ;

(b) the time schedule and costs
for completing the same ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
and (b) . Asansol to Sitarampur
railway line has already been elec-
trified. Mughalsarai to Sitarampur
(Route Kms. 557) has also been
approved and included in the Rail-
way Budget for 198:-82 at an
estimated cost of Rs. 86-62 crores,
which will be taken up for execution
depending upon the availability of
funds and inter se priorities amongst
other sections carrying high den-
sities of traffic.

Naihati-Budge Budge Line

.333& SHRI CHITTA BASU :
Wwill Minister of RAILWAYS
be pleased to state : -

(a) whether Gwvcfnmmt have

under consideration any project
to construct a Railway - line from
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(b) if so, at wha.t Stagc the pro-

~ject rests now ; and.

c) the details and full facts of
the project ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMEN I'ARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
Naihati and Budge-Budge are
already connected by a railway
line via Scaldah,

(b) and {¢). Do not arise,

ey Eurfrufon Swwies
A Ay fad w1 dax
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Registered Unions of Rail-

waymen

3359. SHRI A. K. ROY : Will
‘the Minister of RAILWAYS be
pleased to state :

(a) whether the Ministry has
.given any directive to the Railway
authorities not to settle any disputes
by discussions with the Registered
Unions of Railwaymen 'concerned
which was introduced during the
time of Janata Government ;

(b) if so, what machinery is
.available to the Registered Unions
of Railwaymen to resolve their

_disputes Ixuoefully in the interest of
industrial peace ; and '

(c) the details of the cases of
.industrial disputes of Railwaymen
referred by the Ministry of Labour to
the Railway Board and the action
taken theron to resolve the disputes ?

THE DEPUTY MINISTER IN

- THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
s IR
(a) and (b) No. A KAB!L:
Permanent N ba.tm%

. exists on the Railways

. decades, mwhmh the tw0 rec
nised Federation, Viz. the All Ipdu
Railwayiien’s Fedmtion and the

- National' Federationt Indnn

. MARCH 14, 1981

(c) No statutlcs arema.mmmed

rmm the references received
from try of Labour inregardto -
industrial disputes which are exa-
mined whenever received and action

as considered necessary is taken in
the matter.

Payment of salary to Gazetted
Officers

3360. SHRI SANAT KUMAR -
MANDAL : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to refer to the
reply given to Unstarred Question
No. 3438 dated the 11th December,
1980 re : Payment of salary to gaze-
tted officers and state :

(a) whether itis a fact that the
officers working in the Central
Health Education Bureau are not
getting their salary chequesin time
despite the fact that they had given
their option to be paid in cash and
if so, the
the Ministry of Finance Instruc-
tions in this behalf in this case ; and

(b) whether Government have
collected the requisite information in
respect of the Attached and Subordi-
nate Offices of Ministry of Health
so far as the compliance with the
Instructions of the Ministry of Fi-
nance is concerned and lay it on the
g'a.b;l'e and if not the reasons there-
or

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR AN LASKAR)
(a) No Sir. No complaint was
received from the Officers working
in Central Health Education Bureau

- regardmg delay in payment of salary

cheques,
[b) For comphamc of. mstmctwm
Ministry of Finahde for

| isued by the

drawal™sf’ the offfcers r
by cheque ?flfnyﬂ the oﬂicerlmv:gk

'Wr&mn Answers "2'-12'

reasons for not following
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" ing ift the Attached and Subordmate

. Offices of the Ministry of Healch and
Family Welfare have been asked to

~ exércise options up to 15-3-81 the
date fixed by the Ministry of Fi-
nance for the purpose.

Memo&oml‘nrbakaﬂwu
.En;lnoerlngllun;nrhvnion,

3361. SHRI A, K. ROY : Will
the Minister of RAILWAYS be
pleased to state :

(a) whether Government have
received memorandum dated 2gth
January, 1981 from the Divisional
Secretary, Purba Railway Engineer-
ing Kamgarh Union, Dhanbad
Division regarding their service
conditions and 24 point Charter
of demands ; and

(b) if so, the action taken to
redress each 1r.em of the demands ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN): (a) Yes.

(b) The Railway Administration
has already initiated action to redress
the grievances within the framework
of the existing Rules and Regulations.

Foreign vehicles possessed by
Foreign Embassies

3362. SHRI N. DENNIS : Will
the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the numberof forej dcmm-
trics possessing' es in
their Embassres in Indiaas ondate ;

(b) theirvalue ; and:

(c) -the number of embassies who
hve of their vehicles in

¢ th
im mm&e;ﬂlmecﬁunng e

employment terms.
- maent

-

THE MINISTER OF LAW,
JUSTICE -AND  COMPANY
AFFAIRS (SHRI : P. SHIV
SHANKAR) : (a) (©).

.information is not read:ly avallable

butubcmgco

According to the present

tions on this subject, no vehicle im-
ported duty-free by a foreign diplo-
mancmmmnlsaﬁowedtobeaold
inthe open marketto a non-pri

person. These  duty-free vehicles
can either be reexported, sold to
another privileged person or sold to
the State Trading Corporation of
India according to the rules framed
by the Ministry of External Affairs.
The only exception is in the case of
accidented/totally damaged vehicles
which may be sold to the insurance
company concerned if STC refuses
to buy the vehicle in question.

Railway rates tribunal

3363. SHRI N. DENNIS :
Will the Minister of RAILWAYS
be pleased to state :

(a) whct.hcr a retired Chief Jus-
tice of a High Court has been appoin-
ted to the %ﬂway Rates Tnbunal 3

(b) if so, the details and the
reasons thereof ; ang

(c) the steps taken to secune

‘the services of sitting judges for

these appomtmcnts ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF

nghCourthas been inted

for three years from 7-¢-1 on res

:g:

has* beeii made in térms of
1 in the Indiug

3
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c) Sxttmg Judges wlll nDt be
incl&ned to' take up this job for
. obvious  reasons, Even  retired -
Judges very often decline the offer.

Madurai division employees on
- strike

3364. SHRI K. T. KOSAL-~
RAM : Will the Minister of RAIL-
WAYS be pleased to state :

~ (a) the grounds on which the
Railway  employees of Madurai
Division on Southern Railway
struck work some time in Septem-
ber, 1980 ;

(b) the assurance given to them
for withdrawing the strike ;

(¢) whether this assurance has
been implemented now ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) (a)
Railway employees of Madurai divi-
sion demanded inclusion of Nager-
coil-Tirunelveli (B.G.) Section in
Madurai  Division,

(b) No assurance was given.

(c) Does not arise.
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Nhava-Sheva Port Project

3366. SHRI M. RAM GOPAL
REDDY :

SHRI RK. MHALGI :

Will the Minister of SHIPPING
AND TRANSPORT be pleased
to state :

(a) whether the schemeof esta-
blishment of the Nhava-.Sheva Port
is making satisfactory progress ;

(b) if so, the current stage of
the project ; and

(c) if the progress of the project
is not as per time schedule, the
reasons thereof and the remedy
therefor -

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRI
VEERENDRA PATIJ{ (a) an(timg.led
Preparation of a D.P
Project Report) for Nh:;a-:nhet;a
port project was sanction y the
Government in October, 1980.
Later, tenders from  short-listed
Consultants were invited bv,- Bombay

~ Port Trust. The appoin
Consultants  for undu-talnng ﬂm]

S T R
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Report has been approved in Febru-
ary,1981, The D.P.R. is likely to be
available before the end of 1981.

(c) Does not arise,

tion to Kerala Institute of
Nautical Studies, Trivandrum

3367. PROF.- P.J. KURIEN :
Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether the Kerala Institute
of Nautical Studies near Trivendrum
was inaugurated by the then Prime
Minister in 1977 ;

(b) whether this institute is
still pending recognition by the
Central Government ;

(c) if so, the reasons for the
delay

(d) whether Government propose
to recognise this institute ; and

(e) if so, when and if not, the
reasons therefor ?

THE MINISTER OF SHIPP-
ING AND TRANSPORT ( SHRI
VEERENDRA PATIL) : (a) Yes,
Sir.

(b) Yes, sir.

(c) to (c). The Government of
India have at present, three Rating
Training Institutions. The optimum
training capacity of the three train-
ing institutions is 840 per annum.
This optimum capacity 1s not being
utilised at present, mainly because
of a large number of surplus seamen
available for employment on board
the ships. It is considered that the
existing three Rating Training In-
stitutions are more than adequate at
present to meet the requirement of
trained seamen. Government have
also set up an Committee on
Unemployment of Scamen recently.
The terms of reference of the Co-
mmittee include the question of
future set up of the three Rating

Training  Institutions. Having re«
gard_ to this, the question of granting
recognition is under consideration.

Harrowing experience of passen-
- gers of derailed Neelachal
Express

3368. SHRI GEORGE FER-
NANDES : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government have
seen the report in the Indian Ex-
press of February 19, 1981 on the
harrowing experience of the passen=
gers of the derailed Neelachal Ex«
press ;

(b) if so, whether Government
are taking any steps to streamline
the rescue and relief operations in
similar situations in future ; and

(c) whether he has sought any
explanation from the concerned offi-
cials for their failure in doing their
duty ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RATLWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI MALLIKARJUN) : (a) Yes.

(b) and (c). An inquiry has airea-
dy been ordered to go into all aspects
of this accident, incixding the cause,
responsibility therefor,  adequacy
of rescue and relief operations etc.
Suitable action will be taken in the
light of the findings of the inquiry
committee,

Diversion of Coal Meant for Delhi
Power Houses

369. SHRI JYOTIRMOY-
BOSU : Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it is a fact that a
former Traffic Member of Railway
Board diverted coal rake meant:



ntﬁﬁ . He CA,ete,
- Private 'Chemical Company;

_ (b) whether it is also a fact that
after retirement he is working in the
same Private Company now;

(c) if so, details thereof ; and
(d) the action taken thereof ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS

SHRI MALLIKAR]JUN) : (a) No.
me box wagons containing loco
coal and not coal booked for Delhi
Power Houses were sold during the
first 4 months of 1979 to a private
chemical company of Delhi under
orders of the then Member Traffic,
as there was a distress situation
prevailing in the firm. Similar assis«
tance was provided to 3 other firms
in distress during these months.
Such assistance is provided to in-
dustries/firms in distress as a gencral
principle whenever feasible.

(b) This Ministry does not have
any information about his working
with the same private chemical com-
pany.

(c) and (d). Do not arise in
view of (b) above.

II. 39 brs.

RE.-CALLING ATTENTION NO-
TICES ECT.

st o fasm qrwar (grehigl):
eSW  [ERy, IHAr ¥ Irq fowe
vt foorf av garn—mfymarg
¥ Ay ...

SHRI JYOTIRMOY BOSU: Dja"
g:oud Harbour) : Sir, the question
our is not ever. -One minute is
still left. it is a violation of Rule 42.-
One minute is still there,

mgmm1
for Dclhi Power Houses to a leading
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MR. SPEAKER : Okay, i one
our, one minute is still there, All
(Interruption)

SHRI JYQTIRMOY BOSU:
Sir, Delhi Urgvcrsity Teachers are.
Picketing and courting arrest,

. MR SFEAKER : You can give
it in a sort of a Motion.

SLRI JYOTIRMOY BOSU :
Yes, there is a motion I seek your
permission. (Interruptions)

Mr. Speaker : Well, I have given
permission to Shri Paswan to speak
now, Mr. Paswan, under what rule
you want to raise your point ?

o oW faeiy wwaw ;. geR
TE-eww  fagr §, TEwTHAE wiwm
far &1 Wowdr F g ¥ W
FRar &t (g Y € § miwar-
AT & -fades Fider g ...

12 hrs.

MR.S! EAKER : Let me get the
facts. Please listen to me. . ...I have
disallowed the adjournment motion
but the calling attention motion is
under my consideration.

SHRI GEORGE FERNADES
(Muzaffarpur) : Will you need
a calling attention motion or
an adjournment motion. The
Minister is here. He must be asked
to make some ssatement. He is
sitting here, He goes with a lathi
and beats up the railwaymen. That
is what he did yesterday. . .... (Interr-
uption)

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
{SHRI MALLIKARJUN) : When

walked on the track, I had a
stick to check the track, It was not
alathi (Interruptions)

SHRI ATAL BIHARI VAJ-
PAYEE (New Delhi) : He should be
allowed to say (Interruptions) :

M»Ro SPEAKER b Ifhe wm w..-_ .
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- SHRI GEORGE FERNANDES':"
You allow him to make a statement.
The railwaymen have not been armed.
He goes with a lathi and beats them
up. He did it Yesterday . ... (Interr-

jos) Now he isthreateningus from
re ..... ( Interruptions)

ANHON. MFMBER : Please ask
him to make a statement.

MR SPEAKER : I will ask him
in my own way.

SHR! GEORGE FFRNANDES :
He got up ; Plense ask him to say
some thing ( Interruptions)

MR. SPEAKTIR : I have not been
barred him, I will ask himn
# gaur FiEd Wy adF §
@A | qY WA WG wga w1g al
TE .

ST foRiE IHATT o ag T
A1ZT §, WT S7ET A1 IhHT

AW WERE ¥ owa Qs

g?

®i TR W q@AA - wig o
#fwg |

MR SPEAKIR : Please sit down

SHRI A.K. ROY (Dhanbad)
Mr, Speaker, Sir,,..*

MR SFEAKER: Noting is going
on record without my permission,
Not allowed.

Where will this outburst lead
you ? When I have permitted you
specifically to make a special mention
You are unnecessarily wasting the time
of the House and your lung power.

I gave you permission. I allowed -

you, you are not taking advantage of
that, Please sit down,

-

 SHRI JYOTIRMOY BOSU : Sir™

I want to draw your attention to the
adjournment motions and variours -
other motions given to you about the
Delhi University Teachers Association,-
They are courting arrest. .. (Inferre
uptions) .

MR SPEAKER : Thisis mot the
way not aliowed,

SHRI JYOTIRMOY BOSU : The

whole thing will come to a standstill.

MR SPEAKER : Itis not a.
subject for adjournment motion,

PROF. P.J. KURIEN(Mavelikara)
It is a serious matter affecting the
national integration of our country
that anti-Tamilian and anti-Malayalee
posters have appeared in Bangalore.
I have given a call attention motion,.
(Interruptions)

MR SPEAKER : Listen to me,
You are unneccessarily getting
agitated, Mr Georg Fernandes had
brought it to my notice; you
had brought it to my notice.
Mr, Lakkappa had brought it to my
notice.  There are two separate
issues: one is about Bangalore, and the
other about Bombay. I am bringing
out a Calling Attention on both the
things combined. I have admitted
a Calling Attention regarding both
of them. It will come tomorrow.
That is what it is, Everything takes
time and everything will be discussed
without any barring. You please
sit down.

(Interruptions)
SHRI SATYASADHAN
CHAKRABORTY : (Calcutta

* South) : I am standing for a long

time. Thank you ; you havever-
mitted me. Will it go on record ? -

MR SPEAKER : Yes,if it is
relevant. It has to be relevant. It will"
go on record

I ~ SATYASADHAN
CHA BORTY A very important .
Delhi University teacher..,.

[ B ]

**Not rec.rded,
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MR SPEAKE;R t_iiave already
disallowed that Sir.

SHRI SATYASADHAN
CHAKRABORTY : Youhavedisallo-
wed me, Sir ?

MR SPEAKER : Yes Sir,

SHRI SATYASADHAN
CHAKRABORTY : The teachers are
.on the streets, At least allow 377.

MR, SPEAKER : Not adjourn-

ment motion,

SHRI SATYASADHAN
CHAKRABORTY : At least 377.

MR. SPEAKER : That I will

‘§ee ; you can come to me,

SHRI JYOTIRMOY BOSU : Sir
I have located the Minister. You ask
him to make a statement.

MR. SPEAKER: You give me
notice. I will ask him . You give me
‘notice : I will forward it to him.

SHRI RAJESH PILOT
{Bharatpur) : Earlier, Mr Harish
awat had raised the Calling
Attention. To-clai.i,l I have
given notice for a calling Attention
and 377 about this Meerut bank.

MR. SPEAKER: I have already
.allowed a 377 onthat.

SHRI RAJESH PILOT : You

are allowing me!

MR. SPEAKER: I don’t know.
- "The subject has been allowed.

SHRI AK. ROY : I had only
~.requested that the Minister should
make a statement regarding the ex-
plosion in the Bokaro Steel Plant
-which led to the closure of the plant.

MR SPEAKER: Please sit down.

I want to make something clear. You

" wanted to draw the attention
of the Minister, For the in-
formation of all the Members gener-
.ally, I wanted to say this. And when
X specifically asked you, and you

- MARCH 13, 181

Re, CA, et  sag"

could draw the attention to the same’
thing byaspecial mention; unnécessa~
rily, you have taken your lung power
out. Unnecessarily. Will it help, Sir,
in this way! I would have given it
under some rules. The same
thing would have been allowed. Now
it has not gone on record, Then it
would have gone on record.

oUW famw R ag a9
dfcre wraer & famre v

MR.SPEAKER: Iknow I would
have given a calling Attention too.
There is no bar about it. If he wasso
eager about it, I could give him even
to-day. I could give it

SHRI SUNIL MAITRA: rose

MR. SPEAKER: Look, Mr. Sunil
Maitra. Ifit had been brought to-day
it could not have been brought under
Calling Attention. So, that was the
easiest way. I have got nothing against
Calling Attention. I canadmit that too.

(Interruptions)

SHRI OSCAR FERNANDES
(Udipi) : 1 have given a Calling
Attention regarding the scrious situa-
tion arising out of 2q....

MR. SPEAKERt No; you come
to me. No Calling Attention here.

SHRI VASANT KUMAR PAN-
DIT (Rajgarh): I have sought your
permission for making a statement
under 377.

MR, SPEAKER : Not here, Sir,
Come to my chamber. No, Sir.

SHR VASANT KUMAR PAN-
DIT: I came to you yesterday. You
asked me.:

- oft faww paT arew (AR ) ¢
QA &N T F dw wge wEF F
Nt faewre gur & ud fag MA
forer W ﬁmtt'-‘.-
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why don’t you understand certain
rules ?
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Can you give me some remedy? 1
will put that into practice. Now
Papers Laid. Shri Veerendra Patil.

12. 10 hrs. -
PAPERS LAID ON THE TABLE

REeviEws AND ANNUAL REPORTS
©oF Hinpustan  SmHipYaRD LD,
VISAKHAPATNAM AND CocHIN SHip-
vArD LD, CoCHIN FOR 1979-80,
ANNUAL Accoums of TUTICORIN PorT
TrusT YOor1979-80 AND NOTIFICATIONS
UNDER MERCHANT SHIPPING AcT,
1953 Re. REecrurrMEnT RULE ror
CERTAIN CADRES. '

THE MINISTER OF SHIPPING
AND TRANSPORT SHRI
VEERENDRA PATIL) : eg to
lay on the Table :—

(1) A co mgl cachofthe follomng
papers (Hi and English ver-
sions) under sub-nectton(r) of sec-
tion Bng of the Companies Act,
1956 :—

(a) (i) Review by the Govern-
ment on the working of
the Hindustan Shipyard

4198 L.S.

for the year 1979-80.

(ii) Annual Report of the
Hindustan Shipyard Li-
' Excted mGhaylga&mmd for
year 1
with the Audited Accounts
and the comments of the
Comptroller and Auditor
General thereon. [Placed
in  Library se¢e  No.
LT—2070/81]

(b) (i) Review by the Govern-
Ecnt on the o
e  Cochin pyan:!
Limited, Cochin, for
year 1979-30

(ii) Annual Report of the
Cochin Sl'u Limited
Cochin, the year
1979-80 along with the
Audited Accounts and the
comments of the Comp-
troller and Auditor Ge-
neral thereon. (Placed
in  Library see  No.
LT—2071/81]

(2) A copy of the Annual Accounts
(Hindi and English versions)
of the Tuticorin Port Trust, for
the year 1979-80 and the Audit
Report thereon, under sub-section
(2) of section 103 of the Major
Port Trusts Act, 1963. [Placed
in Library see No. LT—2072/81]

(3) A copy each of the following
Notifications (Hindi and English
versions) under sub-section(3)
of section 458 of the Merchant
Shipping Act, 1958 :—

(i) Th.c Shi gi
p mncvelopment
Accounts Officer a~d  Cost
Accoun's Officer) Revruit-

ment  Rules, 1:981 publi-
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shed in Notification No.
* GSR 177 in  Gazette
of India dated the 14th
February, 1981.

(ii) The Shipping Develop-
ment Fund  Committee
(Solicitar) Recruitment Rules
1981, Published in Noti-
fication No. GSR 178 in.
Gazette of India dated the

14th February, 1g81.

(i) The Shlppmg Develop-

ment Committee
{Aoooununts) Recruitment

Second Amendment)
Rules, 1981 pub-

lished in Notification No.
GSR 179 in Gazette of India
dgéed the 14th February,
1981

(iv) The Shipping’ Develop-
ment  Fund  Committee
(Assistant) Recruitment Ru-

1981, published in
Notification No. GSR 180
in Gazette of India dated
the 14th February, 1g8:.
[Placed in Library see No.
LT—2073/81]

Drues anD CosmETIcs (4R
Amptr) Rures, 1980

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR AN LASKAR) :
I begto lay on the Tableacopy

and Cosmetics (Fourth
Ammdmmt) Rules, 1980 (Hindi
and Enghsh versions) published in
Notification No. GSR 680 (E) in
Gazette of India dated the sth
December 1980, under section 38
o "the . Drugs and Cosmetics Act,
[Placed in Library Ses No.
L'I'—-no74)‘81]

YMARCH 12 1981 -

Awmcm REPORTS roh 1979-80
COMPTROLLER AND AUDITOR.
Gnmuﬂ. OF INDIA IN ' RESPECT’
or Umon Govr. (Ramwaws).
AND (CrviL) Anp Reporrts—UNION:
GoverNMENT (CoMMERGIAL) PART
II anp III IN REsPEQT OF FERTILIZER.
CorpORATION OF INDIA LTD.

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE.
(SHRI MAGANBHAI BAROT) :
1 beg to lay on the Table a copy
each of the following Reports (Hindi.
and English versions) under article
151(1) of the Constitution :—

- (i) Advance rt  of the
Comptroller and Auditor
General of India for the-
year 1979-80 Union Govern-
ment (Railways).

(id) Adva.ncc Report of the-

and Auditor

Gcncral of India for the-

year1979-80 — Union Govern-

ment (Civil).  [Placed

in Library see 0.
LT—2075/81]

(iii) rt of the Comptroller
iﬂ’o Auditor Gelwzl?a.l of
India for the ycar 1980—
Union  Government (Com--
mercial) Part II—The Fer-
tilizer tion of India.
Limited (Durgapur Unit)..

iv) Report of the Comptroller
()and Auditor Genefal of”
India for the year 19Bo—-
Union Government s(]om-

mercial) Part IIl—the
Fertilizer ation. of’
India Limi (A macro-

view of overall performance-
including marketi mans

ﬁgwc and in .;sud&t)
n Lﬁfw v IMOw .
LT—2076/8z]; '

—————
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COMMITTEE ON PAPERS

. LAID- ON THE TABLE

(i) MmvuTes Reratvg 1o FrFre
ReroRrT

DR. RAJENDRA KUMARI
BAJPAI (Sitapur) : - I beg to lay
on the Table Minutes (Hindi and
English versions) ‘of the sitings of
the Committee on Papers laid on
the Table relating to their Fifth
Report. _

(ii) Frrre RePorT

Dii REi]’ENDRA Km
BAJP : to present i
Report (I-ﬁnd?egand English ver-
sions) of the Committee on Papers
laid on the Table.

12.11 hrs.

MATTERS UNDER RULE 377

(i) NEED FOR SETTING UP OF A

Perro Cuemicar CompLEx
AT Haupia

SHRI SATYAGOPAL MISRA
(Tamluk) : In the year 1977, the
Left Front Government of West
Bengal took a wise decision to set up
a petro-chemical complex and accor-
dingly the West Bengal Indus-
trial  Development oration

red a project report which will
Elp the industrial devel t of
the country as well as wdﬁl’r create
employment opportunity 2090
unemployed persons. In the ancillary
industries about 6o thousand people
would bz absorbed, This will be
an agri-oriented  industry, which
will help the agricultural and in-
dustrial dewvelo
West Bengal and Eastern' Zone,
but aliv the whole country. On the
11th November, 1977, the Central

not only in -

Rule 317 ago’

Government issued a letter of intent
o the - West "Bengal Industrial

dingly, all necessary arrangements -
like acquisition, finance, in-
were made, on the 1gth December,
1980 the letter of intent was modified
and accordingly the State Govern-
ment is going ahead with keen in-
terest. Now the question of conver-
sion of the letter of intent into industri-
al licence is very vital.

This creates doubts, discontents
and anxietics among the le of
West Bengal. This is ted in -
the recent movements of the youths
in the State, particularly in the dis-
trict of Midnapore.

Thousands of youths under the
banner of D.Y.E.I are agitating in all
over the Statc of West
particularly in the district of Midna-
pore demanding immediate release of
industrial licence to set up a petro-che-
mical complex at Haldia. Recently,
thousands of b¢,'s zad girls demonstrat~
ed in different block head-quarters
expressing their whole-hearted desire
for thc immediate release of the said
industrial liccnce. They had also
expressed their decp anxiety by sending
several  telegrams to the Prime
Minister. On 3rd March, 1981, three
massive rallies were organised at
Haldia, Ghorgram and Midnapore,
where 20 thousand youths parti-
ticipated in the movement with
strong  determination.

12° 13 hrs.

[MR. DEPUTY S PE AKER in the Chair]

I, therefore, urge upon the Central
Government to come forward with
an open mind for the conversion
of the letter of intent into an industrial
licence. without any further delay
and to remove all the doubts, discone
tents and anxicties of the youths of
West Bengal. -
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(n) NEED FOR SETTING UP OF A
PETRO-CHEMICAL INDUSTRY IN
RATLAM, MADHYA PRADESH,

ot feite e o feat () -
A WEHE, amrzril‘mq‘t
wifE Tt ®Y T2 900 FOT
N AT F Heeda Wieied Ia
wo WA ¥ Twwry o F Arear
w7 9T earfus faar sran Sdge o
o} WM T saw §F fag qf a@
IR T | 1980 H WIW W
ra wige SR8 ITa A6 W e
¥ fag fawifer Y o 41

weE N ARl KR o
g fiaaY sifuswiar svden sufada
FE 1 wa TR A AR F A
W vaw ¥ I wem § wifzafe
wwifraa € 1 R wiifom
qa § AR w1 gAY ghra seve
g\ 9w w1 wdifew G €
A A A WYL wE g | AN
woqr ¥ 3 WR HENA w9z faa
awy § | A® HR AE a9 WF
AW vA AT H Y

e w3w ¥ qfrwdr @@ ¥
wifeaifadt # =wix § § qiv w@r
g 7 Solwi awl w1 eare & @
TC WA A % fawrfanr & wame
Hraart (wary) ﬁs’?a‘qﬂfﬁﬁw
qw Ty foar w9 o1 g ¥
WTTT §OHIT H1 (YT qqr wifzanrh
&al T IHS A3 Y Fhaardy Hifer w7
areA ge

(iii) NEED FOR  RELIEF -TO THE
VICTIMS OF BUS ACCIDENTS IN
ALMORA  AND PITHORAGARH
DistrICTS OF U. P,

u?ganwmﬁw(z.aﬁu)z
fame 3 7g ¥ A=Y AT WRwE

o m.u. 1981

"Rule 371 - age

e ¥ featawy weeei § 5 wafwe
@ giewmg g€ & 1w aw plemt
¥ SANH 100 AT WHIE FH Wheaw
Wt o W wiwe ww &
ww g &1 @ @ ¥ anvanw
® w4 Io Wo wow qfcags g 7
o W gfmm fafaee ool
g1 W aw gdEwl o Fror agy
gAY SR qW) FT AWAI, WAQGE
QA-GRGR  FHwGT o1 7 g1 F
QEFY ®T F TT |

o AT ¥ wwg g f5 9o Wo &
qddte el ¥ e g= W ara
Heqrl FY Wy ¥ F 400 A€ I
Yfwa W@ 7 g wghve afwa
Y TYTGAT A AT F4T SIHRT FY AT
faar s

arer e A aegrat & wifway
F WY § FY 20 AL WA F A4
AT §  SAF FAATY T AT Y
WA q4T qEEl H 5 AT & 10
gL AT Ay ugA  aerrte & o |

(iv) NEED FOR EXPANSION OF
GOROKHPUR AIRCRAFT AND
PROVISION FOR A DAILY
INDIAN AIRLINE’S SERVICE,

Wt AT e (FiwEE )
AEAT, ME@IL MG T O WYL
8 BT 9T I ga7 T & -
I, WEwEh x, gfeg moaar
afgx, fawa wfyg dfar sw, ofte §
gt favr wfgg wrate g@ w0
agifrator @t qar  gqEfe  Xwa
WM [EATHR TE AT {0 A7 & ST
w0 qenray feqw & 1 ogt o faww &
BT W1 ¥ qdew wd  wmnard wnd
Wy &1 afes avy arrng & SAT
& FTOT AGE AT NN A qefAd| WY HH
wen ot £ A f Www €
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et & wWor ¥w ¥ vy qgh &
wvd Iumai e qatew & @
oy & g s A8 /Y £

qw A g R 3o far o
g @ egnd wuf ¥ fawm iy
TO Fxq 95 Jrar ot feg st aw
ud §9 waft af e T ¢
ax: ¥y Tome ¥ fraar § fa
mifgw, sqmaifee, s, dfqe
wd {wifow el WY wegE @A
W ww gard wg ¥ fae 11 AW
¥ ¥ fou feow gwofn @Sgw
& afera *@aErw< | qaEy,
TH§ WRAQW € qX A A A
A= Y &t ol fawm @6 «F swaeqr
g wa gafew gedy #@ar &
faasw  frdza g f& s& wma o<
s e ot A ¥ fog sfase
ATRY W= FX F1fF gFa s w1 wrfus
gfee & o &g 9% | AT W &
WTE giz faamr 8 S e
faxrar o= fava % weg 300 H w0y arr
yrfadt & I Fqr IFT |
(v) NEED FOR SETTING UP OF A

BENCH OF ALLAHABAD
Hign Courr AT MEERUT.
SHRI GEORGE FERNANDES
(Muzaflarpur) : There has been a
long  standing demand from the
District Bar Assoc’ations and
from the pople of the districts
of  Western Uttar Pradesh a
for the sctting up of a Bench of the
Allahabad High Court in Meerut.
The demand was backed by frequent
agitation invoiving large sections of
the people of theregion. The Banarsi
Das Ministry had made a recommen-
dation to the Central Government to
sct up such a Bench. Unfortunately,
there has been no positive action by
the Central Government on this
demand.
In the meanwhile, there has been
a major escalation in the agitation
for setting up of the Bench., During
the last two months, the lawyers have
been intermittently boycotting the

Rule 377 ag4-

courts a'ndtf:l.ishasmuda sitauation

- where several - thousand undertrials

-are languishing in prisons all  through
Western Uttar medcs.h without
their trial being proceeded with and/
or.without getting bail.

-The District Bar Associations,
trade unions and mass organisations,
farmers’ organisations and political
parties have now given a call for
bandh in the districts of Western
Uttar Pradesh on March 16. This
will result in dislocation of normal
life in the region. Worse, this will
trigger off a mass movement which
may create, among other things, a law
and order situation in the entire region.

Uttar Pradesh is a large State
of long distances and a population
that is one scventh of the population
of the country. The State High
Court located in Allahabad has
one other Bench lacated in Lucknow.
‘i]busticc ittlh Uttar Pradesh is, there-

re, both delayed and expensive.
The demand of the people for a Bench
in Western Uttar Pradesh is fully
justified. It will save the litigants-
from these districts a lot of money,
time and harassment. I would urge
the Law Minister not to delay taking
a decision on this matter any further,
and to give assent to the unanimous
rccommendation of the Lok Dal
Ministey headed by Banarsi Das
to sct up a Bench in Meerut;
{(Intrruptions)

(vi) NON-EMPLEMENTATION OF
PALEKAR AWARD BY THE
MANAGEMENT OF A U. P.
HinpI - DALY ‘Bharat®,

STl Ao Tk (Hw) ¢
TRFL QATE &1 AUHT qAEAEa
Aifaet grer &FI= F forar war § qav
¥ gATATCRT WA ®r o we
g & fogiv 53 oy & wdf Frar—
WX ot & 797 & fag waee <X 10 §
waar afe wr o fear § o dgadw
FL R Glaaraarc fear § | g wifast
¥ o ag gt F & Wk go
TR At ¥ ot v qrerecgaTd
¥ T ¥ fag arsToral W
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[ wre oo wiw]  wferea et R o STt & e
Rrrwchfar ) 2w re” E OO WAL -
A qw | It & v “wrer” e (vii) REPORTED SUGGESTION BY
W F 97 ¥ I% Jayaaly fagam €0 WORLD BANK TEAM FOR

X Y eaeAar ¥ 1599 qF 1932
# "area” &1 59w gw fawer qv o
wEgEar dfex waAgT wreErE, Yo
MNarT ATE, o AT WX WA,
o Afswarmar fagr aar o=y gea-
WAZIE T & Wwg S R wriod a1
AT “wrea”’ ¥ AW F IA-oftaw ¥ SR
& fog soelt qrar wee Y ot | ey
AT W T’ § T, I AW A
o F el Y wrgarst W wewtest
%t freae afweass w7 F oo ofae
Y GIT AT T ¥ iy wAF wwvAw
¥ FIR 4IF Ft §@3 gL W AT qF
g fear g

| S § gegrane ¥ € wefoa
7 A “dred”’ f1 o aw w1 famn
g igfivar ak ag av § v dw &
WAEIFY TeTE F gegrary 9 fadtw wg-
fraa § @t ag Y g & 5 gt “wra”
uYT “Arex” At gararat % fir
wf At § | I¥ S T o= A
N A gmfa & ara” W]
“@re ;o wE § 1 QR
e ¥ 797 ¥ o “qrea” & s
® § THFWF qay At qrer I $ fear
war § ol i “wrea”’ SO
gAafey q@wTo W A &
AP F T 92 g § | TqT AT
7 gaNTwE ) T wE 9e

wifeaor ‘AT’ @ 9w el @)
frdy wrr w1 ¥ a7 wEd § oife WK

srraferste § 1+ & s g R sy Y

wrgré # Wi’ Y i & g, I
qIE ¥ W15 Wr@ qISHT &7 QAT

Wi e & et ot <o §g wwC

IMPORT OF HIGH POWERs
LOCOMOIVES BY INDIA.

PROF MADHU DANDAVATE:
wajajmr) It is reported that the
orld Bank team which recently
visited India, had eleborate discus-
sions with the Railway experts and
the team indicated that no World
Bank aid would be available to the
Indian Railways,unlessthe Railways
decide to have computerised mana-
gement system so as to adequately
plan the rolling stock, wagon load-
ingreviewall India marshalling orders
and organise up-dated reservation
system.

The World ‘Bank has suggested
the import of high power locomotives.

AN HON. MEMBER : High
powered locomotives ? You were
the Railways Minister.

PROF. MADHU DANDAVATE:
Please do not be disturbed. I am not
referringto you. I am referring to the
World Bank. I have never imported
high powe locomotives.

In the past also there have been
pressures for the import of high

wer locomotives. But the railways
resisted these pressures, in view of the
fact that the railways were self-
sufficient in locomotives and there
was no need of import of high power
locomotives; instead, an exper ment
of double headed trains was

attempted.

The RailwayMinister should make
a categorical statement whether the
Railway administration desires to
reverse its past attitude towards the
import of high power locomotives.

SHRI OTIR)MSOY BOSU :
(Diamond bour) Sir om a point
of order. S
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- MR. DEPU'I'Y-SPEAKER=
_!igpmntofordﬂ : .

THE MINISTER OF RAIL-
WAYS (Shri Kedar Panday)
1shall make a statement later.

MR. DEPUTY-SPEAKER : Shri
Anand Gopal Mukhopadhyay.

SHRI JYOTIRMOY BOSU :
Sir, I have a point of order on this.

SHRI KEDAR PANDAY : I
ghall make a statement later on.

SHRI JYOTIRMOY BOSU :
They are going to import it.

SHRI KEDAR PANDAY :1I
shall make a statement some day
regarding this.

(viii) DrrricuLTIES OF ROLLER FLOUR
MiLrs IN WesT BENGAL

SHRI ANNDA GOPAL MU-
KHOPADHAY (Asansol) : The roller
flour mills in West Bengal are
facing acute difficulties and unless
immedidate  remedial measures
are taken, some of them are likely to
be closed down shortly throwing
hundreds of employees out of
job and jeopardising production in
a serious manner.

or to 1980 wheat allotted
by the (E.‘aentral Government was re-

allothed by the State Governments
to the 01p«:cl;m:d flour mills on
the basis of their capacity. However,
thu basis for allotment was
in August, 1980. According to the
formulated by the Centre,
the State Governments were requested
to sub-allot wheat to flour mills on
the basis of the “average actual rate
of milling in the recent past rather
than licensed or installed capacity”.
tThh: States were tfl‘;;crth:r -advised
t in computing paformaucc,
three years performance, i.c., for the
period ranging from 1978 'to 1980
was to be taken into consideration and
added to this, Jocal factors and cir-

Rule 3T ag8

The Weat Bengal Government
accepted - guideline, but while
trying to 1mp1ement the same, violated
the very essence of the c.lme,
i.e. instead of three years’
they have introduced only one year’a
performance and the Committee sug-

by the Centre was also not
ed. This vital distortion in ime- .
plementing the guideline has created a
very difficult situation for the smaller
mills and the supplies are now being
cornered by the big mills only. The
disparity has become so acute and
appealing that while the big mills
have on the basis of their performance
been given 150%, of their capaci
the smaller mills have been given o y
10% of their sanctioned .capacity.
Since it is wholly uncconomical to
operate at this low supply, one mill
has alrcady closed downand 22 others
are likely to follow suit shortly unless
some remedial mesures are taken.

The inher%nt dli‘a.wba.cks of the
performance basis lies in the fact
that the smaller mills because of their
lack of financial resources, illi

capacity etc. would always remain
far behind in the race when com
wlththcblggu‘ mills who have
capacity, better financial resources,
manpower etc. Since a mill can crush
only as much as is allotted to it

as it cannot make any open market
purchase, under the present system
the bigger mills will onen_]oymg
thebcneﬁt at the cost of the small
mills, Incidentally, it may bc
mentioned in this connection that this
principale of d.lstnbu\tmnou the basis

of_&afarmance is ‘applicable onl
‘est othchtat;

%
Al
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[Shri Ananda Gopal Mukhopidhay]

Iwauld,themfore,requeutthe
Minister for Agriculture :—

(i) That he may kindly take
up the mater with the West
Bengal Government and

find out a solution of the

present  problem.

(ii) since the Central directive
of issuing wheat on the basis
of performance is being followed
in a truncated max:il:ecr :nnfl lel:
o against
n;al"irsa E:nghc tate, it should be
withdrawn and the earlier
practice of issuing wheat on
the basis of capacity as is still
in vogue in other States should
be re-introduced in West

Bengal, and

(iii) a Committee comprisi of
the representatives of the
mills, West Bengal Govmuncnt
and the Central representative
be forrmed who may look into
the grievances of mills arising
out of discriminatory allotment
and take suitable and timely
measures so that weaker mills
are given adequate safeguards
and justice.

Sir, this is a very important
matter . . *¥

MR. DEPUTY-SPEAKER :
According to the rules, all this will
not go on record except what you
have given.

12°30 hrs.

GENERAL BUDGET, 1981-82
GENERAL DISCUSSION— Cond,

MR. DEPUTY-SPEAKER : The
Houncmllnowtakupﬁuthm‘gcnm\l
discussion of the General
Mr. P.V.G. Raju may continue lns

SHRI RAJIT GUPTA
(Bamhat) Mhmvwhm

the hon. Mmternhkelytomply.
It will be helpful

MR. DEPUTY-SPEAKER : To-
morrow only.

SHRI INDRAJIT GUPTA :
Will it be to-day or to-morrow ?

THE MINISTER OF FINANCE
(SHRI R. VENKAT.
I am at the disposal of the House.
If the House wants to have the whole
day for the debate, I sha]l reply
to-morrow. If the House is
}ohearmc at 5 O’ Clock I ammad}r
for it.

SHRI GEORGE FERNANDES.
(Muzaffarpur) : I think reply may
be fixed for to-morrow.

SHRI R. VENKATARAMAN :
Then I would make one request.
Immediately after the  Question
Hour I may reply and the Calling
Attention may be taken thereafter.

SHRI GEORGE FARNANDES :
é{ftcr Zero Hour and hot Question.
our.

SHRI R. VENKATARAMAN:
I will reply after Question Hour.

SHRI GEORGE FERNANDES :
After Zero Hour,

SHRI R.VENKATARAMAN :
You fix the time at 2 O’ Clock.

MR. DEPUTY SPEAKER =
All right, at 2 O’Clock, -

SHRI GEORGEF ERNANDES :
2 O’Clock will be all right.

SHRI R. VEN’KATARAMAN
At 2) O’Cllock I will rcply (IW
tions

#*Not recorded.

o ———
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" THE MINISTER OF STATE
IN THE MINISTRY OF HOME
AFFAIRS  AND DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI P. VENKATASUBBAIAH):
The Finance Minister may speak
immediately after the Question Hour.
Shri Fernandes suggested after Zero
Hour. Zero Hour may take three
minutes. It all depends upon our
Members Opposite. 1 would
like that after the ....(Interruptions)

SHRI ATAL BIHARI VAJPAYEE
: Speaker has already
admitted Calhng Attention Motion.
That would take some time. Then
there will be 377.

SHRI GEORGE FERNANDES :
2 O Clock is final. I think
Finance Minister will have it at
2 O’Clock.

SHRI P. VENKATASUBBAIAH:
As the Finance Minister suggested,
the Calling Attention, 377 can be
taken up after. ... (Interruptions)

SHRI JYOTIRMOY BOSU
(Diamond Harhour) :  (Interrup-
tions). ...Shri Venkatasubbaiah, we
like you. We know his presence.
Therefore, we acknowledge what you
have said. The fact still remains
that he will do it. ... (Interruptions).

MR. DEPUTY-SPEAKER : We
will take it up after Calling ‘Atten-
tion. We cannot cancsel Calling
Attention.

SHRI P. VENKATASUBBAIAH:
I am not suggesting cancellation of
Calling Attention.

MR. DEPUTY-SPEAKER : He
will reply at 2 O’Clock.

SHRI P. VENKATASUBBAIAH:
There is other work for the Govern-
ment to carry on.

MR. DEPUTY-SPEAKER :
rh;ﬁprluster m:‘slayxs adfltat he v&ll be ablc)to
y Yy er. nserruptions

When will you be able to report ?
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SHRI P. VENKATASUBBAIAH -

We are not canvelling the

Calling
Attention. There is other work for
the Government to carry on.

SHRI GEORGE FERNANDES :-
When has the Government started .

working ?

SHRI R. VENlKATARAMAN ;
I am ready to reply this evening.
will be able to reply immediately
after the Question Hour because that
will help me. The other things can .
be taken up afterwards.

MR. DEPUTY-SPEKER: After
his we can take up Calling
Attention and other things. He can .
reply at 12 O’Clock.

SHRI ATAL BIHAR VAJPAYEE:
Why do you want to change the order
of business ?

SHRI JYOTIRMOY BOSU
Kindly sec Direction 2. You cannot
violate Direction 2.

SHRI R. VENKATARAMAN :
I will tell you why I want ....

MR. DEPUTY-SPEAKER : I
want the consenses of the House. He
wants to cxplam why he wants to
reply at 12 O’Clock.

SHRI R. VENKATARAMAN :
If the Calling Attention takes a longer
time and my reply gets delayed,
at 15° 30 hrs. the non-official busmes
will take place. That is why
am anxious to reply after Q_umtlon.
Hour.

SHRI ATAL BIHARI VAJ-
PAYEE : He may reply at 2
O’Clock.

SHRI R. VENKATARAMAN :
Whatever the state of business in
the House, I will reply at 2 O’Clock.
That must be the und
Even if the Calling Attention is not
Seply . (Basruptins). Otber-pende

Y. . tions .
ing work will be adjourned.
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INDRAJIT GUPTA :

Fndzya.t: .30 non-
cial bus?n&. You  have to
ﬁmshbyls 30 hrs. in any case.

SHRI R. VENKATARAMAN :
I will take only 45 minutes to 55
minutes.

MR. DEPUTY-SPEAKER : My
ion is after Question Hour
Attention

SHRIGEORGE FERNANDES :
E,ou cannot do that unless you suspend
C

SHRI JYOTIRMOY BOSU :
"That is outside your powers.

SHRI GEORGE FERNANDES :
You cannot do that. Why should
the rules be suspended for a simple
debate ?

MR. DEPUTY SPEAKER :
Supposing Calling Attention is not
over by 2 O’Clock we cannot split the
Calling Attention and ask the Minister

to reply.

PROF. MADHU DANDAVATE
-(Rajapur) : He says he will require
~only 45 minutes. He has just to
reduce certain levies.

MR. DEPUTY-SPEAKER : We
shall consider it later on.

SHRI JYOTIRMOY BOSU :
“You can the rules but you
cannot suspend the Direction. You
- cannot suspend it yourself.

SHRI R. VENKATARAMAN :
 What is the decision ?

SHRI GEORGE FERNANBES
At 2 O'Clock.

MR DEPUTY-SPEAKER : My
t is, if Calling Attention and 377
:snotovubynO’Glock we cannot

- split it.
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mSHRIRMVEN’KATARA':uItAN'
House agreed to it.
The hon. Members opposite ha
agreed. Whatever the business of
the House, at 2 O’Clock, I start and
the other business will be carried on
after I have finsished my speech.

MR. DEPUTY-SPEAKER : It
cannot be split like that.

SHRI R. VENKATARAMAN :
The whole House is agreeable.

MR. DEPUTY-SPEAKER : We
will consider it. We will announce
it. The consensus is that it should
be taken up at 2 OClock irrespective
of the fact whether Calling Attention

and 377 is over or not. I will consult

the Speaker also.

PROF. MADHU DANDAVATE:
When you are sitting in the Chair,
you are the Speaker.

SHRI INDRAJIT .GUPTA :
Please make an announcement some-
time today.

\

MR. DEPUTY SPEAKER : We
will announce it sometime today at
g O’Clock or 4 O’ Clock. I will
discuss it thh the Speaker and

announce it.
(Bobbili :
ubcnfay

SHRI P. V. G.
h[r Deputy-Speaker,

e Ramapada
1939,  there

I was speaking about th
Sagar propct In
was a I~gro.}ect that was
. Sonti Rama-
murthi who wa.s t.b,e Advisor to the
then Madras Government who
thought that we should link the
whole of the Godavari river with
Cauvery and have the Rama
Sagar project. The name of that

was given because the

rP;:sJ:abe bu?llt near Badracmam
kaBﬁrd::chalam there is a huge
tem every 12 years, there is

7 national festival over there.
i, S e
obi to o 2
Ramapada Sagar ject because
they thought that whole of
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Kammam district would be submerged
by putting a dam on the Godavari
river. I am suggesting that we
Epct.‘ Onlzot::nit ill be possil
waters Godavari to be
;mlfqred to andKrﬁx;hna Nrivcr_ in
r m Nagarjun-
Nagrrung ord o Mg
to Mettur project.

I do not want to be critical of
my friends in Tamil Nadu. But
in 19309, the feeling in Andhra Pradesh
was t Tamil friends were anti-
Telugu and, therefore, we had to
have our own State. That is why
the praoject on Godavari river was
cancelled by Tamil Nadu. The
then leadership of Tamil Nadu was
not pronc to the. Ram Sagar
project. I am saying this because
Mettur project was important for
Tamil Nadu. On the Cauvery river,
the Mettur project had been built
in 1927 by an agrreement with the
then Mysore Government. But
now I fcel that the Rampada Sagar
project should be revived so that
waters of Godavari can be easily
linked to Mettur and from west
Godavari in Andhra Pradesh upto
Kanyakumari, we can have a rice
bowlythat is, one-third of the country
can produce rice.

Further, I would like to mention
that we are hoping to have an
integrated Steel i_Plant in \]/'isakha.-

tnam. Vi ew ple are
pamam, Very  fow 2B pi
can only be developed if there is
sufficient water. Without water, we

only this. In Vishakhapatnam, we
can have an aluminium plant.

In Andhra Pradesh, near Nar_si_—
Road and also Anantagiri,
vast deposits of bauxite ore have

Jai in Orissa and Anantagiri
in Visakha and Narsipatnam
Road. We can have two huge
aluminium plants. But it is not

am mentioning this fact because there
is the question of hnlmﬁeof Hirakud
to Ramapadasagar. Ifthe Mahanadi
water is  linked with the Godavari
water and the Godavari water is
linked with the Krishna water and
the Krishna water to the Cauvery,
then the Whole belt from Cuttack
down to  Kanyakumari, that is
1500 miles, can be a complete rice
bowl of India. I am not the only
one saying this , as a matter of fact,
Dr. Swaminathan is of the view
that India can feed not only its
present population but an increased
population. I am not saying that
we should double our population.
As a layman I would say that India
is capable of feeding even a double of
its present population if these rivers
are totally linked. I say this not
because I do not believe in family
planning, but as Ibelive that we are
too illiterate and too backward a
people to take to the modern family
planning method in an intensive
manner, unless you are prepared to
revise- the method of coercion.
In this context I would like to mention
that, in China, there is a complete
control of the population to the extent
that no Chinese family can have
more than two children. (Interru
tions) I donot know if we in Indi
are prepared to accept this norm
of controlling the population—the
methodology that they are having
in China. I can only say what
I read in newspapers. I have read
that, in China they are controlling
the population to the extent that no
Chinese family can have more than
two children. Iam only mentioning
it, not that I am against what they
are doing in China.

I would like to raise one more

point. I feel that, in an administra.
tive sense, we should set the
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foundation for new representation of
people in our country—in Parliament
and i . Today we have
the Upper House and the Lower
House in Parliament; the U
House represents the States. 1 feel
that we must have greater represen-
tation for industry in the Upper
House of Parliament and in the
various Legislative Councils than we
have today. As things stand today, the
people of Andhra Pradesh elect the
Members of Parliament from the rural
areas; very few industrial represen-
tatives are there as our political
representation. I feel that, just as
Andhra Pradesh Legislative Council
has got the teachers’ representatives,
the Upper House of Parliament should
also have a third wing, that is, the
third wing representing the industrial
representatives. This 15 necessary if
- we want to become a modern nation.
As things are, we are overstretching
our needs on agriculture. Sir, while
I am not anti-agriculture, I fecl that
we are not giving that much represen-
tation for industrial establishments as
they should get. As things stand, the
development of industry in the next
20—=25 years will accelerate and we
will find that this parliament will not
be fully representative of the various
sections of our society. I will give
an example. Yesterday, when. 1
started my speech, I said that from
1971—77 I represented an industrial
constituency, , iz., Visakhapatnam.
Today I represent an agricultural
constituency, namely, Bobbili. The
change was caused by the demarcation
of my home town, Vizianagaram.,
Previously it was linked with Visakha-
tnam. Today Vizianagaram is
ﬁ:ked with Bobbili.  Therefore, I
have to change my constituency.

I am mentioning this fact because
Visakhapatnam is going to be a huge
industrial centre. Yet, I am sorry
to say that the Vizag Port Trust
reversed the order with regard to
import of fertilizers through that
port. The plea put forward by the
Port Trust was that the Indian Rail-
ways are not giving them as many
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wagons to  transport fertiliscr as
necessary. m, so long as the
Railways can not give trans

wagons, it is not possible for the Port
Trust to import fertilisers through

" Vizag port. I mention this fact

because I feel that we must have a.
greater co-ordination between our
various planning agencies and Rail-
ways than it is today. Today the
Vizag port cannot impart as much
fertilisers as it used to import in the
past. Why ? Because they could not
provide them enough railway wagons.
Then why in the first instance Vi
port was selected for importing fertili-
ser ? I put this specific question.
Having selected Vizag port to import
fertiliser, you cannot say that the
workers 02’ Vizag do not work, and
railways do not give wagons. I feel,
Sir, in the future in the country a
greater co-ordination between our
planning departments, namely, the
Railways and the Industry should
take place.

T am also making one more point
which by experience I have found.
My relatives and I visited a place in
UP called Moghulsarai and they
found it is the biggest railway yard
in India. Sir, it is said that it is the
biggest railway yard in the whole
of Asia. T do not know how many
representatives are there fiom that
area in our Parliament. Mogulsarai
having the largest railway centre
in the whole of Asia should have a
greater representation. A place like
Moghulsarai should not have only
one representative than it has. There
should be a labour representative in
addition to a political representative.
Sir, unless the lablour representatives
are also permitted from an area like
Moghulsarai, how is it possible for
the Railways to really organise and
control the happiness of the workers ?
I used the word ‘happiness’ because -
satisfaction of the industrial workers
is a pre-requisite for the future of thi
country. .

Iamaﬁ'aid,thercprcsenu;.'onin
the whole of Parliament is by
agriculturists. What I feel is
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agriculture reguires a greater repre-
n‘%zﬁnn. Thei is not having
sufficient representation in the legisla-
tures and in Parliament. Though I
am not a legal it or a lawyer, I
would say this the representation
for the industrial labour for the whole
country should be there.

I -would say, in conclusion, that
we must have a big scheme for water
sources on the Godavari river. That
was the point with which I started my
speech. In addition, greater repre-
sentation should be given to industries
in our Legislatures than we do at the
preseat moment,

SHRI RAM JETHMALANI
(Bombay North West) : Mr. Deputy-
Speaker, Sir, most of the speeches
that had been made from the Trea-
sury Benches had attacked the
Janata Government for its bad per-
formance rather than concentrated on
the merits of their own. 1 have
not much time to waste and, there-
fore, I shall not join issue on the per-
formance or non-performance of the
Janata Government but. I must say
that those 2 or 2/1-2 years, despite
all the faults of the Janata Govern-
ment, were years of the best economic
management that the country has
ever seem. (Interruptions) However,
Sir, I shall not raisc thc hornet’s
nest. I shall notgointo the question
but I shall concentrate on the per-
formance of those years and those
years alone when the Congress party
had been in power, particularly,
in those eleven or twelve years when
the present Prime Minister of our
country had been at the helm of affairs.

~ They worked at least five Five
Year Plans. I shall concentrate on
three important items in three of
those Plans—on Food, Steel and
Education. In the grd Plan, the
target for foodgrains was 100 million
tons, the achievement was only 72;
in the 4th Plan the target was 129,
the government produced only
103; in the 5th Plan the target was
140 but as a resuit cf your Govern-
ments mismanagemen the whole

'Planwnt haywire. Only the Janata

performance put food uction
on a. satisfactory basis. In the
‘Third Plan, they told us that their
target forsteel was 100 millions but
they reached 72 millions ; in the
Fourth Plan, their target was 129
millions but they reached 103 mi-
llions. inthe Fifth Plan, their target
was 140 millions. The whole P

-went haywire. Thisis complete and

conclusive case of economic mis-
management and total incompe-
tence.

Sir, in education, they talked
about enrolling 96.3 million students
in the schools. In the Fourth Plan
they could not succesd in this ele-
mentary branch of national well-
being. They succeeded in reaching
87.3 million and that too by a
corrupt manipulation of figures.

A study undertaken not by Indians
but by a foreign body council of
Foreign Relations evaluating India’s
second revolution arived at the
depressing conclusion that India’s
economy is remaining hazardously
close to the subsistence level and it
is yet in need of foreign assistance;
it requires substantial food imports
and it is painfully sensitive to domes-
tic and foreign disturbances includ-
ing the vagaries of the monsoon.
with this dismal performance, with
this conclusive evidence that my
distinguished friends, Shri Kamal
Nath and Prof. Ranga sitting here
should have talked ahout the dancing
which wenton in the Delhi streets
when the budget was announced is
really to iouch us on the raw. Un-
fortunately for them they do not even
realise that the common man in this
country, the poor man who is the
victim of this incompetent manage-
ment of economic affairs and who
is the vict'm of wrong budgetary
policies does not understand the

udget. He is not the one who is
gllued in the evening to the radio set
and wants to hear the anouncement
of Finance Minister. It is the stock
exchange operator; it is the political
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speculator; it is the corrupt indus-
trialist and the tax evader who sits
glued to the radio set and if there
was any rejoicing it must have been
in those quarters. I wish these
admirable gentlemen had taken the
trouble of going to the huts of the
poor. . .(Interruptions)

Again going back to the perfor-
manccofuﬁc%g&xmismauscm

be proud of, the utﬁmost you have

uced during the past 34 years is
the growth._rate of 3.3 per cent
when smaller countries around the
globe who started with more eco-
highe h&.:m’“‘ﬁﬂm‘““ S T would

er . Sir,
like to draw the attention of the hon.
Finance Minister to page 11 of the
latest issue of the Illustrated weekly.
This is a magazine which at one
time was the great favourite of the
Prime Minister and the Ruling
Party. It hasnow started speaking
some truth and, I hope, my
friends, particularly the Finance
Minister, will read the latest issue
and they will find there a record of
their achieverhents, nothing to be
proud of rather everything to be
ashamed of. But the trouble is
that with the kind of majorities which
are voted into power no Ministers
are punished. The punishment is
ultimately borne by the unfortunate
commoil man who is victim of false

budgetary policies.

Sir, the Government expenditure
in the carly 1950s was 10 per cent of
the GNP whereas in the 1g8os it
has risen to an~ astoundi figure
of 30 per cent. The a.maunglgmwth
rate in 503 was 3.8% , in the 6os
3.5% and in the 705 3.2%.

' 'The real per capita imcrease of
income during the 508 was 1°8 per
cent; duringz the 6os it went down to
1°2 per cent and during the 70s it
war only 9 per cent, Th: graph

. curve has been going down all alone
~the line and it is true to say that

the distinguished daughter has
halved the performance of the dis-

Fl
Pl

inohished fat! mething o w
about and something not to ‘dance.
about or to writc home
about. (Interruptions _

The economic strm:hxrc?f :Inmulem
society after go years of mi
isno here depressing; gveper cent
of our people are below the poverty
line the line ,? go de-
pressingly Iow that even if you are
a.bovenszrhe . ine ;l‘: is not a
comfortable position. Forty -
cent are near-about the wdnngm
between poverty and what is not
poverty. It is only 1 per cent of
the population who have succeeded
duﬁngthclastPoyears to live in
reasonable comfort and ostentatious
display of wealth. But, Sir, has my
learned friend, the Finance Minis-
ter, made any effort to understand
what that 1 per cent consists of.
That 1 cent consists of Ministers,
ex-Ministers, ex-politicians and those
corrupt people in this country who
have enjoyed political protection
over the last 30 years. For thi
years you have milked the Indian
cow. (Interruptions)

THE MINISTER OF FINA-

NCE(SHRI R.VENKATARAMAN)
It includes you because you have said
ex-Ministers..  (Interruptions)

SHRI RAM JETHMALANI :
Look at the manner in which we
have got so desensitised to the exis-
tence of non-performance and in-
competence. A distinguished Mem-
ber, Prof. Ranga, who has been
the whole range of beconomic pen-
dulum though 180 d s told us
that he is quite aware of the fact that
ever since we have become inde-
pendent in this country there has
been black-money in circulalion.
And, Sir, he said that successive.
Governments.  (Interruptions)  Prof.

, YOUu can see my income-tax
returns.

PROF N. G. RANGA (Guntur) =
In the f.t'Jourts, all your wond

o have been un-
t[elyba.rtetedmyij)rtlmn
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’Hetcﬂd as that successive Govern-

ments have made deals with' those
who generate black money. They
have now made an other deal of which
he

is very proud ! Sir, ‘I want to .

this for the record andl want

-

them, enter into unholy oonspmraaes
» with those who generate black

entered intois a public confession
of permanent incompetence to solve
this problem. This permanent in-
competence to solve this problem

mention an important fact ?
In 1974 they told us avery solemnly
with great show; it was shown in
television and radio; they told us
that they were after the smugglers.
They produced a report of Experts
that smuggling is the cause of eco-
Y nomic ruin of this country. Of
- course it was estimated at about 500
crores a year but they made such
a great hullabaloo; I don’t want to
quarrel on that. But for 7 years they
have experimented with the Preven-
tive Detention Law for smugglers.
I would have expected the Finance
Minister to have gone into the ques-
tion of smuggling. I would have
expected that he would have told the
House whether smuggling has now
been eradicated as a result of the
" measures wll;t;schhc ugzl;o or whether
smuggling now me magni-
} fied. AndI wanttosaythis as an
experienced person, out . of expe-
rience born, out of experience which
Ihave gained asa result of the work-
ing of these laws, that sm
today has mmedatlea.st 50 times

the quantum of smuggling that mst-
ed in the year 1974, No smuggler
afraid o now for a ﬁ:-w

mnnths under Preventive Deten-

SHRI RAMJEI‘HMALANI._

condign and deterrent pumshmml:
of criminals have now ceased to be
matters of current law, they have
become matters of the past { Pre-
v;ously at least when people were
cted they were sentenced to
.hard labour for years and years. But
now every smuggler has acquired an.
immunity and I want to call the
attention of the Finance Minister to-
this phenomenon that a new class of
smugglers has come into existance
who enjoy almost a quasi-diplomatic
immunity. He acts under the um-
brclla of pohtunl protection. We-
g ? this morning’s
H :tma reading.
E’“ﬁ‘u‘g’m to maike any member of the
ruling party at least think of his-
remises and his conclusions. But as
said, we see this insensitivness to
corruption and evil which are flou-
ing in this country. And no-
body 1s bothered. Take the Flying
Yogi, ;; he was talked of this mornﬁ)--
ing. He imported spare parts for-
an aeroplane he was flying in thn'-
country. A police officer and a.
customs officer who were honest,
who were not succumbing to pre--
ssure, insisted that the parts be con--
fiscated. Political interference took
place. Instead of outright confis--
cation the man was allowed to re-
export the contraband and Sir, ins--
tead of reexporting it to the count:ry '
of origin, it was reexported to an ad-
joining country, it was ut in to a crate -
quantity reached the Pa.lam
where honest officers of thc law -
tried to do their duty, but, Sir,
pohttcal tection is mjoycd by :
fraternity.

And, Sir, the allegation is this.
and there is credible evidence in.
support of the allegation that the
contraband was allowed to be clear--
ed on gayment of less than normal
duty, am a fairly successful
lawyer and my friends on that side
will not deny that. And I don’t

that I don’t make money
Bar. I do. But, Sir, I can
make an honest confession that [

cannot afford a Video . A
Minister’s wife the other da';ﬁ'ought'
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iwo video sets. Instead of an officer,
being allowed to do his duty, he was
ed to release the Video sets.

tis ascandal. You see videos and
tapes on which duty has not been
paid today in every rich man’s house
i every city; he has the video tape
to show and to flaunt much to our
embarassment much to our discomfi-
ture. If I have to see a video tape I
- have to make a request to some one,
ask him, to allow me to come over
in the evening to see something which
I cannot see elsewhere. This is
the condition, Sir, and how are these
video sets and tapes paid for ?
They are paid for at fancy prices of
Rs. 50,000 and Rs. 60,000 and every-
body seems to flaunt them. The
Finance Minister should have gone
into this and should have told us
what he proposcs to do in the coming
year about it. Forget the flying
‘yogi’ and forget the Minister’s wile,
but the representatives of the people
who go on delegations use thase occa-
sions as occasions, to cover up their
smuggling activities and political
power protects them because the
political power does not wish to lose
its reputation and have the truth
disclosed. They want to supp:ess the
truth and the people are being denied
the right to know, the right to know
how the affairs of the country are
beinz conducted by those who claim
their votes and sit in august Asseml-
lies and Parliament Sir, the budget
gives no indication how Government
proposes in the  future to utlisc the
full installed industrial capacity
in the country.  Itis well known that
for paucity of electric power, for
paucity of coal, for paucity of other
raw products, industry is not being
utilised to the full capacity. You
talk of industrial growth. But how
do you propose to meet the necessi-
ties of industrial growth without
‘having adequate and effective mea-
-sures which shall take care of the
infrastructure and feed the plants
which are today lying idle? I assure
you, Sir, that no honest industrialist
danced that night in Delhi City when
.he heard the budget because there
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was nothing to. encourage them,
there was ing to encourage the
honest man; the dishonest men
undoubtedly had endared the-
mselves to the Finance Minister al-
ready and he has now endeared
himself to the djshonest men.

He has given no indication how
farming resources of this country
are going to be harnessed in the
future. People who know  about
agriculture and people who know
something about husbanding the
resources of  agriculture have
pointed out time and again that in
this country we have about 350
million acres of potentially areable,
cultivable land and the only perma-
nent solution of India’s problem of
fond resources is that at least 100
million acres out of this must be put
under a system of 2 crops a year;
by use of advanced technology, by
use of fertilizers, you must see to
it that the periad of sowing and har-
vesting of the kharif and the rabi
crops is reduced so that you can have
two crops a ycar, but nothing is
being done. The Minister gives
no indication how this is sought to
be accomplished.

Then, Sir, the budget commits
one of the gratest economic sins
because it does not irdicatc that the
Government wants the country to
be trcated as one economic unit for
the purposes of arricultural produc-
tion. The soundest agricultural
economy for this country will be,
when each region concentrates and
specialises on  producing  that for
which its weather and soil conditions
fit, and if one region is eminently
suited for cotton production then
the Government should be able to
ensure that that region will be fed
with wheat, rice and other necessi-
ties. But since you have no ade-
quatc mehods and facilities for
the movement of the commodities
across the country, since there are
bottlenecks  everywhere, you are
unable, to treat India as one cco-
nomic unit and unless that is done,
the country’s resources can never
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be utilised. Now, that takes me to

Sir, our economy has to depend

n peace oh our borders, peace

in fHe mternational arena is a com-
plgte and vital rm'v for t;::r econo-
C E::gress ' . ywhere there 15 a
:r“air'. ve pay the cost of that war.
We'saw whenever there was a war
elsewhere, although we were not
direétly concerned with that, the
prices of commodities went up in this
country. Sir, it is particularly so'in
the ¢ase of the Middle East and pcace
there is vital to nur economic growth
and progress.  But unforfunately,
we have become accomplices and
I regretto say that we have
become active abettors  of
those who practise internationally
terrorism, those who constantly
preach Fehad and we are encouraging
religious  intolerance. The cry
of jehad is obnoxious to me as it
should be obnoxious to every secular
minded person in this country.
Whether that cry of jehad emanates
from Islamabad or Tehran, whether
it emanates from Damascus or any
other place, the cry of jehad is jehad
and India should do nothing to en-
courage it. Iran and Iraq are
fighting we have not done anything
to pacify them and bring about peace.
but we are paying foy the religious
wars that are going on in that territory
and will pay for more religious wars
that will take place because India
has not used its moral influence to
curb the war mongering potentialities
of any side involved in these wars,
If it continues to take place, I am
afraid, our economy is going to be
ruined.  Qur economy and the
Finance Minister will be a witness to
this that when the Janta Government
went-out of power, you at least had
5000 crores of foreign exchange re-
serves. This is—: gz; which cannot
be denied and today as a result of
the mounting bill for oil and other
similar products, our foreign exchange
reserves have now sunk to the lowest
bottom ; perhaps the reserves are
zero. Why is it happening ? It is
pening  because our so-called
friends with whom we are supposed
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to have historical ties of friepdship
keep on raising ‘the prices of préducts
for the simple reason that they t
to fight religious 'wars in their area.
We ultimately finance those wars,
(131111: economy is getting ruined by
this. : |

One word about the deficit
financing, In the last budget, the
Finance Minister received equal flat-
tery, equal praise from the mémbers
of his party and it was no less than
it is this time. So far as the apprecia-
tion of his own party members is
concerned, whatever budget he
produces, he will get it. Therefore, it
is nothing to be proud of. Last time
he told us that there would be a defi-
cit of 2000 crores of rupees. He has
seen the consequences of that. We
on this side did our duty as opposition
to warn the Government, Today,
the result of that budget has been an
189, inflation. With figures mani-
pulated they have brought it down to
13" 4%, but it seems that the inflation
rate is really 18%, and I warn—
this is not an economic prophesy,
this is intelligent economics and I
as a lawyer venture imo the field of
economy-—because you .cem to
understand little of it.

MR. DEPUTY-SPEAKER : Can
any manipulation be done by the
Government in this ?

PROF. MADHU DANDAVATE :
It is a point-to-point calculation.

SHRI RAM JETHMALANI :
Ultimately what is going to happen
is that the deficit is %oing to be much
higher than the deficit of last year.
Particularly, these bearer bonds,
which is now an 'institutionalised
corruption, are not going to produce
Rs. 8oo crores which the Finance
Minister has anticipated, He has
already started making  healthy
noises that if he does not get Rs. 800
crores, he is going to mop up some
other resources from somewhere else.
From wherc he is going to get them,
1 do not know, because the commo
man is already over-burdened.



- SHRI M. RAM GOPAL RED-

- DY {NIZAMABAD) : You are there

_in the Supreme Court ; that is why,
we are not getting. :

SHRI RAM JETHMALANI :

I have repeatedly .pleaded on the °

floor of this House that in this

country . . .

MR. DEPUTY-SPEAKER :
As far as I know, Shri Jeth malani
_never supports the black-marketeers
or black money people in the court.

SHRI RAM JETH MALANI :
I always defend them in the court
in the same manner in which I defend
the Congressmen when they come to
me. Most of my earnings are from
them ; most of my clients are they,
Do you want to know the names ?

I wanted a word to be said by the
Finance Minister about the slum
dwellers. Half my constituents
and voters living in the slums in the
constituency from which I come, tell
me their miseries and problems.
Repeatedly, I have said that the
Government must accept at least
threé¢ principles. One, in respect of
the slum dwellers who reside upon
the land of the Central Government,
the Railway Department, Defence
Department, Communication De-
partment and the Civil Aviation
Department, the Government must
announce that no person shall be
ejected from wherever he is except
on grounds of over-powering national
necessity ;5 two, even when he is
rejected, he shall be ejected only on
providing him with alternative
accommodation and, three, so long
as the poor man is in the slums,
he must get the amenities of civilised
existence which even the local cor-
porations and the State Government
say they would not give because they
are livif;% on Central Government
land. ese poor people living on
Central Government land are treated
as orphans, as outcasts, as people
who are not human beings and are
not entitled to amenities of existence
and I hope, Sir, the Finance Minister
will at least say something,

About the manner in which you
try to save your money, you are tryi
to save money by ! 8
which I ‘see are deeply immoral,
Your attempt to go back on . this
solemn agreement with . the LIC
employees is an illustration in point,
Sir, the government of the day for
good or for bad is a teacher of public
morals, If a Government can go
back upon a contract, because the
contract becomes inconvenient of

ce, how can you blame the
traders, how can you blame other
employers, how can you blame any-
body else for not honouring his
contracts and throwing his promises
to the winds ? And Sir, it is all the
more despicable because when the
Supreme Court announced its judge-
meng, you Attorney General presu-
mably on your instructions appeared
before the Court and said ”We want
time, because we want to pay.” Sir,
I have no quarrel with the Govern-
ment’s legal right to nullify an agree-
ment by law, but at least an honest
Government would have told the
Supreme Court that we are taking
time from you, because we are con-
sidering the nullification of your judge-
ment by legislation. The court was
kept under a misconception of fact,
they took time from the Court.
practised deception upon the court,
but a deception practised upon the
Court is not a deception which hurt
the Judges, ultimately it hurts the
poor litigants the Class III and Class
IV employees of the LTC. And I
charge in this House that LIC is
being singled out for this hostile
treatment because there INTUQC has
no foot hold amongst the LIC em-
ployees and this is an attempt to

- punish an organisation because they

do not wield controlling political
power,

And lastly Sir, this 15% impost
on newsprint which has been made is
another case of an immoral impost
Sir, this Government of the Ignora- .
muses belieyes that it should tax
knowledge, it believes that the kind
of decmorcracy which they have' ia
mind can do without néwspapers



and it also belicves thac those news-

pers which enjo patronage
p:igd survive wjﬁg rgﬁmomy and
those which do not enjoy patronage,
are in any event fit to die out. And
therefore, Sir, I plead that if the
Finance Minjster wants to respect

the peoples right of free speech and .

expression, if he wants to respect
the people’s right to know how the
government is conducting its affai:s,
then all these taxes on nowledge
must go, because taxes on knowledge
ultimately will hurt the Government,
Unless Government itself knows the
truth, this Government js not going
cither tomake a diagnosis or rmake
any prescriptions,

My distinguished friend, Mr.
Kamal Nath, said to us, he is not here,
that for the first time the Budget
has shown a coherent taxing policy.
I do not want to join issue with him,
but I only want to draw the attention
of the people of this country to the {act
that for the first time the Budget
has shown coherent tax policy is
a confession and admission that for
the 29 years these gentlemen had been
in power, they never had a coherent
tax policy., And who is going tv be

unished for the lack of coherence
or 29 year’s duration ? Unfortunatcly
our Parligmentary system knows no
method of punishing our in compe-
tent Minisiers.  The punishment
falls on the poor man who will rezlise
the disastrous consequences of this
economic deception practised upon
the country only when the thunder-
bolt of consequences and disasters
of the economic policy fall upan him.

SHRI R. VENKATARAMAN :
Mr. Speaker, certain statements by
hon. Jeth malani affect the integrity
of the Attorney General,

SHRI RAM JETH MALANI
It does not affect the integrity of the
A ttorney-General. It affects the
integrity of the Government.

SHRI R. VENKATARAMAN. :
And thercfore I wish to place on
record ‘tha: the Attorney-General
himself stated before the Supreme

. Court that his undertaking was

subject to the orders passed by the
Supreme Court, which said, among
other things, that the agreement could
be varied by a fresh agreement or by

an adjudication or by a legis lation,
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feTamr ¥ @ 7 Iq 919 qEE N
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Q@ § IqR AGA H@ 71 g FogrR
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T A qEeEAT T R AW AT TS
oot & | sEfag fag s aw v a
T AFTIE T § 1 A fogre ¥ e
TN ¥ @ Ay § W A AT |
7 AraA wroest frgr aal s Arard ?

MR. DEPUTY-SPEAKER : If
Mr. Jethmalani brings oil at a
cheaper price or lesser price, vou
should welcome him.

™= SHRI MOHAN LAL SUKHA-
DIA : Welcome > The Finance
Minister will go and welcome him
at the airport. He will be very
happy.
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FEIT ATAT TF 2,800 FUT FT HiLA
T 4T A1 NF 158, J9a7 TeF
F T T BT 39 a5 5,000
FALT TN GIA TFQIA BT T I |

PROF. MADHU DANDAVATE :
There was never a joint Govern-
ment of Janata Party and Lok
Dal.

SHRI MOHAN LAL SUKHA-
DIA : It was part of you. It was
the Janata Government really
speaking.

A F Ag FEAT AT 97 % €9 AT A
oY g7 FF A A WAL IIGT A

i T TAAT T G AT A

W T T e 7g W e wer
g %1 3fwfaz faar av i wa feaar
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gwT | st uTe ATy niﬂii’ﬁs W
* st 99 T FaT O WK S A

§ | TA O TR FRICHFD A Ty

E T a% wiwg & wrr A 7w o
ARIE 9 ¥ A & 74T § a7 Ay
g oFq & 6 5w a@ER ¥ W b ars
qRE ¥ FH E AT HIT T TR
A Fqr @ g 1 AfFAT R faRen &
TG AT AT HING SAT ¢ ST qT
ITH! AT HT F g AA0 AT FHAT 1
FRIfEs ATX WA F1gH e TgaT
gr

IACAL AZAA, TIT 2N a7 5
30 W@ ¥ 9 74 g1 | & uF AW
FgT Srgar § s war /i S
Y Bwr, wgt Arwda Ag &, FE gwe AWt
F1 2G A a3 wee< fgreeama At foady
STAEY 30 AR F /L TG @Y, FIT
foa g & ofieeaea SieawT  agl
T &, T(7 TG T4 &7 q1q AG & K W
TX W ¥ AAX § Jo% qfer@ac qr
T¥ | TF BFET qE CFr a1 FRAT 4T
fa® IUT 98 AHIT FEEATHESE AT
e 9 9T g gy 9 fv g gwaw
% afwforde fwar

i Y, a3 Y A & B W
FUE A A AT § 800 FUT €0 AN
N TETT T 7T T w9ST @A | AfwT
dar fawr delt ot & wgr o Areatawar
& 3o faraet fafrafed w9 s o gaa’
ToYT & WX IUFT FA ¥ 97 7w T
W EH T AT E | w800 FAT T
qTg YHEST 7 grar v Sfefae agar av
AR 9T TOT ATY CHQTES TME ®
faay figagdl 1 aT @ N ag &
AT &} St wrrq Fgy & far Wy
o o fr wrg @ ¥ 7 qoT &Y
qg== Agl fear | dfFT sgaftamg
o wF W gy srgy, wrd) §, qron F,
A A FEE F w7 § fo gw IR
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*RA T TaAE Ry dRw WA ok
frarft g€ &Y ormnly | QT 7 ) F
o wRdt ¥ daw # qiw ft §, @
qTT & LT TE faT 97 TwAT 2, AW
| T AT § | F GAGAT § WG I
HEAY 927 FW@ A Hfew 7@ §
afes wra s wTed WIEor ¥ H@gse
7E T | oY areafawar § 78 @t @hr
e & o fifqT I 9T a9 @1 @9y
qeT | A8 WS W AT 4 fF 2500
mmwaﬁﬁz@mmﬁzﬁm
g, #8F 800 FOT F Z3Gw KA |
afer Qar =g gur Talay @ ATy
"I € | /9 919 a7 7 & fmsr so
FEA EIEIEH A AT ATR T FT AT
9 §, 7 vgar TZav § fF @few s@
arEl ¥ A8 9% gAW w5 daw sarar
AT WX FIAG qG SATFAY, TR gET
%1 | AT 78T 17 e § fegren fse
T | & Far sy gy ¥ fr ddy foafa
gy 8, afer W oIy U i
X

IqEnE ft, § T TEAT AEA(E
f& @ T F Gy F@ F w9 9,
# qgrWrsg o g aadish &
A FAGAMGT § TE TF a7 AT ga
M & & F & oF g AR aGe

FaaF g e g gy § ar=d

fast & @rgw Wk qwEeEe dwwe
Ty ¥ dv i Smvdivd
feafe qar € o€ § ' yo Ry &
gma & § ot go foedr gf &
WAEF  ACENT TN, WIEAG AT
* wf o7 77 Bzw giewe o W@
§ g w7 g ¥ @ o ww wafy

Cowr &7 um ARy fRd o w5

qr T HT WIT ISF THAMHT BT AM-
T T, 77 TRIT AT AT
¥q7 FWT &, AVNEE TF I@ ¥ IIH
HAI9E H WHC &9 Far § ™
AT wr e W g T WIw
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oI qEE qiwe R §, WY qwWwY
w®, & €z w7 Ay A {m, Ffew
oF Rz § qeFfeer 307 g &t Wi
Uy dd Jg F A 98 93
gfe & W1 TB S 270 & WK
TG 93 &1 & Fay ol ¥ W
ATNF FAT ¢ F GET 7 ST G
FEIN, AT FH-T-FA AT F7 F@ N
T @ Ard a9 o ¥ g+ @4 |
g afcom &t QX7 2 waar &, faes
T #X Fgr ar ST faor ol ofr agr
Az A& 9, F fafrew s o uw
Rl @ * fau d@e §
QUET. AALAT Fi fgrgTme ¥ dgw 9%
¥ fagr w1 =nfge S dwee fie
AN FL TATTIA EIT F1 A0 B
defEH T IFAEAT F1 G FE X
wen & g @i 99

T JIT W HIEA & wrFEEEar
gnime it g1 I @ 5 &Y greew
w1 grefaga § W S A gl
wg &\

mfl IR aEE A g1 g wurE-

e g ewifeied & iy aaw &
for oF aEmETS 9T gEd fags
&w &1 & xgar Sgar g fe ool
WX W F G FTTT GAART G
I[NFA ST FT HEFALT 97 W
g ¥ 0 q 9§ % ¥ 4E
FEAT AT AT IqE qoEaE ¥ e
1 gy fq3m, 9z FE-d4F & qAw
TT Y For TRg AT FamET ¥ FI agE #
wE 3 g & USe T FAw ¥
far it fear wgr 0 AfEw mre
ot smeg A Ay ¥ fawelt dar g,
S, WS ¥ 16 7@ ¥ FOT g
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o ¥ T § I9 16 IWEE W
faorelt W T97 9«7 @ & I =<

@ ¥ wawar § fv gz T wEET
SITAT ¢

Tar W fagw W &y oY, W
Ve ¥ g fEEe *8 W, daw
TEAEE  ew-wT ¢ | wre-feqrfye
7T WM F §, ATw TAART FT gl
I A FLH & (0 AL FEE an, WK
HA-HAT ©Lq 1 Aigd, Ivasqs,
TN Y q@ % e A WA §U T
ST ST FIW I1E AT SGAF gon
¥ wmmwmar g F o 1 gg vw WTE-
TFE; & AIT T AN i B{F W@ FY
qwAT AN

wiyg 5w ®d o ¥ age §
wiwe & foak 7z S @ A
% fremaw ¥ q off e SaTa
g ? dfew v ¥ fao v fael
arr i wgr a1 & T gz ofsw
Fazv 3 @ w¢ fivfit sgofew
dRT & W™ 1 I@ I AW WY
i & famr v & s €
HOFT 104 FUT T F CEWHE BT
SATEE § TSAE | TW &I & Foie
F g W @7 wrwr gl el
a1, IRE FW BIA A | WIS i 5%
g e wroen diaR FigT 9¢ 800 FI®
7 #feedy &, SfFEw afesw § ox
qIOET FE GE wleareawT & f6U
dfee wfer & & & wowar § &
g ofsws dF2C § ogr 18 TR
FUT F FJAC FT gacedNT 1 WS
F1 71 AW & W dwsr g ME M
& W sgt dewu & fag W afiew
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mm!mwﬁimﬁair
g oE oY Tud fired § 1 ot ol
WETC 9T T oW Wi wifed,
gﬂ'—h:ﬁﬂ&ifﬂ'@m?
ST WIUE TR, W A gEl
TIT A 9 F I AN #7 worEr ¥
WET W7 A9 S |

ST Agew, ¥ e aaw Ty
an wgar, AfF ¥ 77w wEw
fr gt W g TiT e ®
g W@ T TR W oot ®
Y 79 | 9 faaT 37 S0 R oS
af AT g ¥ ¥ I W gFam
2? W W W AR =
T [EOEE T W aw e,
@ aw g B fEr w9 T ey
H AR ANl H F RA YW
g aen g, (wowr oftomy oz i
=F 7 A T S A i Ao
T g« TEfAg W § W T
¥ FAWT 7 G A AT WTANGFAT
g1 oM ¥ faww ¥ 5g aw da0
ofd ff @ wE & 3 Qafew
o fefe = #40, afEF g
Fa ¥ v TN AT JRA, W
TFGAST Y TTTE W TAFT H7 TR |
W Qur 9 et s, o Ay ¥
fest % ag a@ W FT Ih & A

ey 7wy STEE & s &0 q@w

wa % frg agn @™

W W & 5w ¥ rm oawz W
Fuda FTO §

SHRIMATI VIDYA CHENNU-
PATI (Vijayawada) : Mr. Deputy-
Speaker, I think the  Finance
Minister and the hon. Prime
Minister, Shrimati Indira Gandhi,
f‘;?rd the budglelt thsupporf; the

udget, especially e als

relagztg topeamall scale &Oul:gics,
agricultural development and elec-
tronic industries

‘t, 'f'mrrt, 1979 ¥ ITXYT W& 60
ff 1 W, 1981 TF IEHT T FL
100 T faur ST 1| W waTET
1981-82 & 25 WX fome =W
f  onftg fefr oW ) TER
fog & welt wdiaw A aewarE A E
T fomw & 4% gRIL giiweai<-
w8 ¥ fou age swar § «ifw
TE & IR T 3R 9 A Frwar
t | fomw @ ¥ N aw 270
fefgmes & fome @ d5 #
@€ 170 ©F GgW AW | R
for ot & gemarg T AT B0

1 T a7 & forg o F gegarg g1
g g 1 fefewr e & dem wm
7 80 FUT TIT 79T F 100 FUT
™y ¥v famr w, wew few &
g

@ qwe H AfgErHY & TR WX
al Fgn @ WE--fue T,
faagw wefim o Chaw wEFiw-
¥ fag sdwm famr man &, ouw fag
N F 7t Agew Y w3 A
g

gqaTT 3% ¥ 9 § g9 w9
%m%ngaﬁﬁ: mﬁa‘r#mm
ﬁrﬁwrﬁgw O
RIS

q‘tousgiu&
afem |

(wege)

THE DEPUTY MINISTER
IN THEMINISTRY OF FINANCE
(SHRI MAGANBHAI BAROT)
'I‘hat is more relevent.
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- IR & gEed §, 3A%
$qaaitz ¥ fag a9z § sifrgw frar
wrar @, ¥few TeHdww F oaga
waaer =Er € o £ 0§ aFewma
ar wgdr § 5 Twnew Ehao @

& sre #Y AT weAr  wfgo
dgw maddz ok |z waiiz R
1 Swfrea A & s w v faea
AT fEY | W TAHEE 79
omame & fag Swfea 2w =
ST gA@r WA, dF a 9gq Sl
fas ar F R ARY &) W ¥ @R
W SEHT M HFY §1 W IO
¥ TAAHT TR F( TG
fadar 1 wgr IAF  fRq dwdiw A
I wY & =gr wiwler  wfutasiw
IAHr A o8N WY wIY T 907 Ag
& fs w-ldifas 97 %1 aff faaa
g 3@ w-AITaa ¥ Fr wily-
fafady wddz i At 930 , & o
TAM A STRE(T B0 g a0 T
ara gt gafeg a-déifaa i glaar
Al TATRE F & I § W AHET
Hfulrda Sraree F 1 TewuiEtTE
1 wgdHT ¢ § AAT B |

T widwT w TS g )
W Afgad cdAefrey goeedy X
gVt AW A TIH FT HOS § 0
wigamat &t Iqd vary A9T TR |
gl o AAT F IAw 6 T N
3t ¥ e & gulwe dar FrE
gt Figaw weAr wifge ¥o Afgerd
TRE 79 A6 E 1 FE wigardi &
[HA  GRE-TE® F MATEL WO S(0AT
g1 3w e Afgamt w0 g
& a0 TR F geads S Fi W
% fag #@w Gz wqre e
TR 1 (AT T H OWAAT
g fawd fr O wigad 2oy ore)

f
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o § e wh feg & qoR
¥ WUg FAT TEAE

XTI ¥ AR F R I WK
FEAT ATEAT § | =T ofaw § WX
gydw ofarg ¥ fewiy fega@ ¥
Traq g avdy § 9T fF agt W
am & foe gigd@ i wrf gaar &
2 e ¥ @y s fag @4
FS Wt a0 T A fear @
wat ® s ¥ fag zwdiE @ gaar
Fga 4 & § | AT gridW F
fag @t 3o feur & afsw s ofears
A agf § 9% faq go Wy 7
faar & 1

FEA T@ 8 qArEArE [gA W
Trgea W fadra 1 gV /I qg
TAARIR | TH AT I
UET 7 A § NEAFHAT | 97 Ffoarg
grarg 1 a1 Jax frg awe ¥ syrEr
TAEHT FE( g |

qq  JwAa grEEy qlfEe Ay
2¥ & ziward  dfghren r AfvT g2-
& VT H AAT-HAT q@ & &1 a9
el Trm AT S A fedr
R ¥ 11 5T 91 gL gidr &, Fedr
¥ olzgeer @ g dwogh R

o afirz wa A § Wi eF e #Y
o T ¥ g@d ®T {F J@ qgav
g @t g% fag sTaaA g o & 0

In one State they are

permit for 12 ft. height of goods on
the vehicles and in another the
height of goods prmitted on the
vehicles is only 11 ft. So, it is a
problem for the truck transporters
because they  have  natitnal
pchrmits. So, I would suggest ta those
who are giving national permits in
the Central  Government that
there should be uniformity in the
height of goods permitted in the
trucks throughout the country.



mﬁ.m-ﬁ:mw
# oF mouw ¥ wwdr § 1 aE
A o FT I @Y o Ifeg w7
fear &1 | wq gfwe s W IfEw
F@ § AW Q 7 §<F & Wy Ifowor
DA & | TEX THATAT A g a9

AT GE NS § | THAF qA9g

¥ IEAE ¥ ags wAa el § )
oY AT X & TF FT FfET <@,
[ ar AR & ¢ w7 WEw AR gfea w1
wae 1 us & w@ar sfge 1 @
% fog #rf A€ Faw IoTAT ALY |
vt @t Tiede fafaeee ogt & &,
Ty wq & | H5 |@ear av froag @
W gRid A gAG | A wg 9™
g di fafaeex wgey 1 g9l T
IE qE q® aFArd 9%

gEA qE F A AT AEAT §
& quaw gridw & I Ty faSw
Fig Ay & aw A« dam
FAFE FW & | W T FgA &
W@ WT AR T | AU U FEAT §
fo Fareent Saw di 9 & &, sufea ag
T TH8 qET AN By owLq AG £\
A EFT qIT FqEAH oF § IJA¥ TR
Wt grFpE A Aforg 1 3g do
ReN AL Ny Fee H
& ATHT T TF TEH 9T TF AT HY
W AR ¥ A [ Aw oA
T g0

Sr-mrgfadme & a ¥ ot &
TH A wg At § 1 wed Q@
T & A ey fear § 1 Tg¥ 250
FTE Bl Y | IFE A1T1750 HTEq A6
AT et AT mw wx faar &0
"k gu¥  aw foraar g9qvr w3 §
I H e A MIALRTAE 1750

¥ 5000 Hrew A% 509 wfy A W

faar § witfe qzﬂ‘-wﬂ%@mwrl

sooo%mﬁmiﬁﬁq qT T 60

, 4% sfx wrw w< faar & oife qgX

50 9% grer ar | & sy ot ¥ st
et § v aw & @ fea fog wege
fear & ? wfifa sgRge e 2
THE! SAET ¥ SuiET 94w fear s
T &F Few F1 F4 fearanmg . wfea
orri g & e Wragrfae § 1 gafeg
Fa o w9 § 5 T9el [ggw w4
arfE |

T g&aeg A & w97 §o gaArT
e g | A gEE g w1750
1w 7% 40 9§ gfq FA T&r WQ
forgd 250 Wr FETARAE 1 1750
¥ 5000 Freg aF 30 94 gfy w0+
#¢ faar @ AT 5000 FE §F FT
20 9% sfa = w2 fzar smga

gt aF 3w afaw #r gy §,
WY %79 & f FTH 12 FSAETL G
qT AT RS < A9 | AL 99 qg
fare § foraer § a3 W g -

“The notional exchange concept
applies to a minimum of
four subscribers in any place
and notlessthan thatnumber.
Even within a city like Bombay
Thana subscribers may be
30 kms from the telex exchange
Another is Worli-a few 100
m still away, charging the
same rental because that is
in one local area.”

sy afan & 30 featde & arg
Wt wry wed & 7 ag @wa qfcan @
fr gurdy STg WA GRaR o & 5 e
s & arg gy o § R 300 svaigx
ﬁ:ﬁma'cirfa'q&martr:wr | & wawar
g za®t qo FTAEAT | qg ATOAA

¥or 1 a %1 901 fHar st ar feg
7 TRedW ¥ 50 faatdteT as faa
T & A ad § I w1 w7 difrg



S D N

e o]

'mmﬁmmtﬁt&éﬁw
YT wzy § 1 T N g ® A
% g gferwr 4 oot wrfgw

% e & faeqe ofefeds &
TR ¥ off AT wIEEd § ) Toew A
feafa F a1 H oY & faor w2 =l
@ gt | AT Frey wY fordw
frgfag g ? g @ am =
ar=ar g 1 g wwver & g ot
wAEAfad WAT § WX IAHT T @[
2 1 it 3 Fosraoe fear mar @1
% fag Fodwer & sqaear T &Y
wifgy | ¥ Feodw & 7, Wygee
FeE AT AL greed F fog TS
foraer e o st swarear oAy v

# uF Trq 9z sgTT wigdr § o
wroes g forerr ¥ wa-gEeraEe
T A §,  wA-gEAAe Y ogH
FH FAT AMET 1 TTH 0 FA &
fag g wfvs e e oo
WX AFOAT QAT 9T A0
T gri-aw daw ¥ Ewftew oo
WX NFAAT QAT SATRT F4 av
SA-TEATIHE F9 EIT | WIow grar
g ¢ fr g B-fod AT aw s X
i & % ag st g 5 i F g1
¥ 9 FO I wRT @A AL,
foradt 2w geaw s srer
g =ifge 1 afx g S S o
dfesa diee § wo @, TEW
# woraT ¥, ddter F woar &, O
ifgsa godwe @ W s &
BRI | ¥ Ee § g wigams w7 A
ot s v fgw | o fog |
dftew qoAwA g wifgw 1 afx
afgeTd S-S TR, THo ThHo
o warfe ¥ w7 w G, a‘rmv&
._gfqu‘rihﬂ'l'

: HABCH 13, 1931 o I_DSIMOII. lﬂu, -"7@&

B T e

wm# ﬁw’cwm L
e wX preve ko ¥, i
¥u & aUH o Swlew Qe
R ¥, el & At weft oft o aT
AR S AR | T e (T &
St # Wi ghrar €4 1 T WA ¥
o9 Iy AgEw § uie ) g

2 g & e 7 qR a9 a9 dEw

& fag gwg fear

SHRI SUNIL MAITRA (Cal-
guttachoréh Eastl):rdaMrth Deputy-
T, oI, t , e uty
Fg:;ncc Mmys?& Icz the D!;Eusc
know that they had seen le
dancing with joy after the Budget
was presented to the House.

SHRI MAGANBHAI BAROT :
I only quoted a newspaper, the
Times of India.

SHRI SUNIL MAITRA : But
the Deputy Ministry may not be
knowing that the peope dance for all
sorts of reasons. (g reason is when
they are happy..

Mr. Deputy SPEAKER : He
might have also meant, some LIC
employees dancing, ag-ntatmg and
staging a dharna,

SHRI SUNIL MAITRA. . and,
at other times also, the people dance
when stung by hornets and bees.
Perhaps, he mistook that crowd whom
he saw ‘dancing as dancing for joy.
Perhaps, the people. might -have
been dancing because there were
stung by the hornets coming out of
the budget of Mr. Venkataraman.

It is a Budget of inverted logic.
First thczly bave come to someconclu~
sions and, from the conclusions, they
bave gone backwards to construct
premises and then they have tried
to find out the logic of the Budget.-

" Very rhetorically, the Pinance
Minister, while ting his Budget
amdthatthecm&l;m 1981-82 Bud-

get must shift ﬁ-om crisis mmngemmt



to growth 'I'hcxmli‘lmuﬁ“"'lm gy el

courst, he alo said explicitly that .

the Government is coming out of the
crisis.. ‘But on the 28th February,
when the hl:sumcc:!e Ministt-:c:l'a while -
presenting his budget was claimin
that thégprices ha%ie been brough%
down; that the rate of increase in prices
had gone down from 21 percent to
13.3 per cent, he did not know the
actual position.

‘ When the rate of inflation was
Eut at 13.5% on 28th February,
- little did we know that the price
index with 1970-71 as the base, had
touched an all time high of 268.8
points. L.

13.56 hrs.

[SHRI HARINATHA MISRA in the
Chaitr]

Press reports on 8th March indica-
ted that the wholesale price index had
gone up to a new peak of 268.8 points.
The rate of inflation increased from
13.5% in the end of January, 1981
to 18Y, by the week ending February
21. Just when the Finance Minister
was making the claim that the rate
of inflation was being contained, it
was actually going up. The rate of
inflation in the third week of February
was 17.3%. But it should be any
where round about 21%, now. The
reason is the figure for the consumer
price index of the working class for
the month of January again rose to
412 from 408 of the preceding month.
But, still the same claims are being
made and the Budget proposals are
being defended.

They say that an inadequate, ram-
shackle economy was left by the
Janata Government.

Let me tell them that this ruling
party have been in power from 1947.
During these 30 years of uninterrupted
rule, this was the party which ruined
the economy.

The Janata Party ruled only for
three years and it also went on givi
some criptions with thé result
that today this Budget reflecs the
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' poor shape .of the economy of this -

country.™-

Now you reached some conclusions
and in order to substantiate these
conclusions vou are trying to construct
some nises.  You said that duting
xgwg:f!t)hc rate of industrial produc-
tion was 4%. Let us try to examine
your own figures. You say that you
will be collecting a little more than
&: 7,000 crores by way of excise duty

is year. ing 1978-79, your
collection of cDx‘t':lipse'duty was round
about Rs. 6,000 crores. In the last
year’s Budget, vou imposed an addi-
tional special excise duty of 5% more
on all excisable commodities. That
was to bring Rs. 147.68 crores as
last year’s budget. With a 5%
special excise duty levy and 4%
growth in industrial production, the
net accretion was round about Rs. 217
crores. In this vear’s Budget by way
of excise duty alone, you will be
collecting more than Rs. 7,000 crores,
that means. a nct accretion to the tune
of Rs. 700 crores. Remember that,
in this year’s Budget. you have not
come out with any additional import
of excise duty on excisable goods; the
excise duty is remaining the same.
Now, with five per cent additional
excise duty Jast year and four per cent
growth in industrial production, as
you claim, if the total accretion was
only Rs. 217 crores, what should be
the industrial production this. year
which should reflect in your excise
collections and should amout to an
accretion of more than Rs. 700
crores ? That means, are you dprojec-
ting that your industrial- production
this year would be round about 14
per cent? If your industrial production
does not register a 14 per cent increase
the net accretion to your excise
collections cannot be Rs. 730 crores.
Either your claim that last year the
-growth of industrial production was
to the tune of four per cent is false

~or bogus; or, assumning that it is

. orrect and assuming that your{assump-
tion of more than Rs. 700 crores by
way of additional excise’ duty collec--
tions is also correct, you are perhaps.
aware that the prices will sk et
in such a manner that your 217



. [Shri Sunil Maitra]

crores will go up to Rs. 730 crores
despite the fact that you are not
imposing any additional - excise duty
this year. Therefore, this is the sort
of Budget that you have presented !
With such statistics and figures, you
want to conceal the deplorable state
-of your country’s economyv ! You
are hood-winking everything—produc-
‘tion, investment, everything.

.16 Hrs.

They have stated that the indus-
trial production has gone up by four
per cent. It is true that, in certain
spheres, the production has gone up ;
for cxa.mple, in the case of 3-wheeler
scooters, jeeps, motor-cyclcs, jute, tex-
tile, cotton yard and cotton fabrics,
it is correct that the production has
gone up. But it is also correct that,
in a very critical sector, your produc-
“tion hes gone down: vanaspati minus
27° 3% per cent, aluminium minus
25°2 per cent, sugar minus 24°6
per cent, steel ingots minus 8-3 per
cent, mining and quarrying minus
3°9 per cent, caustic soda minus 3-6
‘per cent, cement minus 2 per cent,
saleable steel minus 1-g per cent;
that means, your production has gone
down in the critical sector of wage
goods which is the setter for
‘industrialisation. In this critical sector
your production has gone down, and
the Finance Minister makes a claim
in his speech that the industrial
production has registéred an increase
-of four per cent in the last year, ir
the year 1980-81. It has not gone
up.

Th:eg;ymthmal?m , in his last
year’s reply to the | claboratel:
-stated his reasons for gxﬁletng a blankcj:
‘tax holiday to the corporate sector.
The entire thrust of his submission
was that, if the tax holiday was given
to tlie corporate sector, to the indus-
trialists, they would save and this
mohey wwﬂ comie back in the market
in the form. of capital investments.
But neither in this year’s Buydget
-specch nor in the Ecomomic Suwver

has the Finance Minister obliged s
by stating actually what was the
quantum of. investment in terms of
money. You gave somany concessions-
to the corporate sector last “year to
save money, and they minted profits
with these concessions that you gave
them. Now, has the whole or at
least a substantial part of it come

" back in the [orm of investments in the

market ? No figures have been given.
We do not know what has happe-
ned to the concessions given by the
Finance Minister. The only thing he
has done is that in this years Economic
Surpey, in page 23 you have stated that
there is a scranble for institutional
finance. They are giong in for the
finance capital to be borrowed from
the LIC, Banks, so on and so forth and
you say itis a measure of industrial
recovery from minss growth of

1979-80.

Now the consents for capital issues
have been more than doubled and
have been trebled. That is what your
Economic Survey says. In 1979-80 when
the Janata Government and the Lok
Dal Gaovernments were in  power
consents for capital issues worth Rs,
386- 43 crores were issued. How murh
of these conmsent letters and intent
letters came back in the form of
investment—I want to know. How
much of it did come back in the
shape of factories and establishments?
No figures have been given. There-
fore, even from “the point of view of
investments it is in all probability
negligible, if not zero as maintained

y my esteemed friend on this side,
Shri Ravindra Varma in his yester-
day’s submission. There are reasons
also for this near zero rate of

\ of investment. After all
in the system you have built
up in the last 33 years of the
counuy;s ind ence,~the moti-
vating force o }:roduction is profit.
Unlg and untl there is the F;Jroﬁt
motive, therc is no production. So
people will not invest if profit is not
guaranteed. How can you guarantee
the profit if that entrepreneur is not
sure of the market? Now, what is the
condition of your market? To-day
India’s home market is a shrinking
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market. It is pot an expanding market
and this is because of the policies
you have bheen pursuing in the last
33 years. So India’s home market,
mstead of expanding, is shrinking.

Now, what is your taxation policy ?
Take, for example, excise duty. In
1950-51 out of the total tax revenue
of the Government, 60°,. came from
indirect taxes and 40%, came from
direct taxes. To-day more  than
80%, come from indirect taxes and
only 20°), from direct taxes. Among

. the indirect taxes to-day cxcise duty
has occupied the pivotal position in
our tax revenue systcm. In 1050
you used to collect Rs. 62 crores by
way of excise duty and in this vear’s
budget you have projected it at more
than Rs. 7,000 croves. That means
for all essential commoditics of daily
life the prices are bound to increase.
In the morning when I ke o

tea, I pay excise duty lor the tea.
Then for sugar I pay excise duty.
Then when [ light a cigarette, T pay
excise for the match, I pay excise for
tobacco and tnen elso for the ciga-
rette. Then wien I get into a bus,
for every part of the bus I pay excise
duty. T pay excise duty for petrol
and diesel. Then whor I go to a
pharmaceutical shop, for every medi-
cine I pay excise duty. Then when
I dic and for the piece of cloth my
body has to be wrapped in, I pay
excise duty. Then only I have the
permission to mount my funeral pyre.
So, Sir, from morning till night when
1 go to bed and from my birth to
death I have to pay excise duty.
In 1950 you collected Rs. 62 crores
and to-day you arc collecting Rs.
7,000 crores. Naturally the prices will
rise. How will they go dewn?

Your sccowd policy is the policy
of deficit fic as. 1 need not quote
too mary firuces but this much T will
quote. It wis Rs. 419 croves in the
First Plan, then Second Plan—Rs.
1,000 crores, Third Plan—Rs. 575
crores ard in the Anaual Plans of
1966-67 and 1968-60—-it was Rs. 839
croves and in the Fourth Plan it was
Rs. 2651 croves.
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Mr. Charan Singh’s budget pro-

jected a deficit of Rs. 2,700 crores.

This vyear it may be about 2,000
crores in the yeaw which we are
passing. You have again projected
a deficit of Rs. 1.700 croves. The
deficit will surpase Re 2,500 croves.
What is -he mrpect of the deieit
financing? The more vou resort to
deficit financing the more will be ithe
inflation and more trere is inflation
the more will be the price rise. Fven
the public borrowing gives risc to
inflation.  More, the inflation, the
more will be the price rise. What
about your policy of encouraging the
monopsly  and  indusirial - houses?
They are jacking up the prices?
They are only caruing profits which
go In astronomical proportions. I
may sav that they have increased
their profits by huadved times. Wit
is the toal impact of the increase i
prices? When goods and commodities
eome into  the market with  such
magritude of increased prices, the
home market is nov in a position o
absorb them. Out of overy hundred
customiers, seventv are peasants. You
go on talking about peasants and
caribi hafer—it is a good slogan. But,
ut of 1o, 70 are peasants. If the
peasants do not have lands in their
possession, what happens to their pu-
chasing capacity? On the ove hand
the prices are going up and on the
other hand every year—you look tc
the census figures of 1961 and 1971—
about two crores peasants in  the
country go out of their lands. It was
two crores in the year 1961 but, in
1971, more than 2 crores peasants
have lost their lands and they ave
converted into the landless agri-
cultural labour. This is the rate of
land alienation. In 1981 census figure
I am sure, the fiowre would have
cone up to 3 crores, joining the army
of agricultural landless labourers. So,
when goods and commodities witiz
high prices come into the domestiz
market, the market is not in a position
w0 absorb these people.

The result is that industriai pro-
duction is not going up. However
much we may try, with such a con-
dition of the market, we will never



-;363___ GenBudgct.

[Shn Sunil Maitra]

be able to arrive at any spectacular
-%;: our industrial productmn
; ‘industrial production . is
not going up. And because of it,
hdmmon is not takmg
. ., more and more

ies are not coming up. So. new

jobs are not being created. There-
fore, in all these thirty-three vears of
Independence, you will find that the
army of unemployed is increasing
-every year. However much we may
talk about you can mever solve the
unemployment problem. This is the
esis of the crisis in the Indian
nomy. The Finance Minister is
talking of crisis management and his
growth-oriented budget. This crisis
is going to become cancerous. Un-
less and until you do something
drastic, you cannot get rid of this
crisis. How to solve the crisis? My
grty lezders, in this House, right
m Shri A. K. Gopalan to our
leader, Shri Samar Mukherjec have
been discussing this particuiar thing.
To sulve the problem of crisis mana-
gement, you have to do something
drastic. t means land-refirims must
be undertaken scriously. Y. said
something in vour 20 point pro-
gramme. You could not impleinent it.
In. thc countryside, 6% of the total
ulation is having forty per-

ccnt of e total arable land. And this
six per cent of the total rural popula-
tion are the money-lenders, landlords
and the rural gentry who form the
political base .of your party in the
countryside. In the last thirty three
years, you could not ever carry out
the land-reforms. That was because
of these inbuilt inhibitions and in-
built obstacles in your own party.
Hcncee, you will not be able to do that.

So long as this class structure of
your party continues, cven for a
century, you won’t be able to dov that.
So, if you cannot solve the crisis and
if the crisis goes on deepcmng and
mounting the only way you know o
tackle the crisis is to shift the burden

- of crisis on the shoulders of the peo-
‘ple. Therefore, we see the spectacle
~of the LIC employm being attacked,
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the Bangalore mke bd;'ng mﬁmb&';
and the loco staff being forced to work
lq.torﬁhcmnaday stta.cwihmd
country ?

Sir, a hundred years back in the
city of Chicago in America lakhs of
workers fought for 8 hours work a day.
During this struggle -four of them
were hanged to death but on account
of this sacrifice the working class got
8 hours work a day. The slogan of
the working class throughout the
world was that they would fight unto
death for this right. The loco runniag
staff had to go on strike because they
were not willing to work for 14 to 16
hours a day. They even agreed to work
10 hours a day. If the Government
had acceeded to their request for 10
hours a day, the Government will
have to recruit another 2,000 to 3,000
drivers and firemen which this Go-
vernment cannot afford to do. This is
the state of the economy where you
have brought it to. Therefore, it is
no wonder that today in such a
market nobody is coming forward te
invest. Whoever is trying to invest he
is trying to invest not with his own
money but with the institutional fin-
nace, viz., the Government money or
the public money. They are not pre-
pared to take risk with their own mo-
ney but want to take risk with the
people’s money. If they will lose
will loSe the people’s money. In suc
a sinking market why should they
invest? They are not investing. The
Government says that so far as taxa-
tion is concerned it has recached the
optimum point, so far as the deficit
financing is concerned it has rea-
ched the optimum point and, as such,
from wherc to get the money. There-
fore, with folded hands and bonded
knees this Government has now gone
to the blackmarketeers, profiteers,
hoarders, smugglers and anti-social
elements who have hoarded money to
come back and launder their black-
money. The Government is prepared
to accept their black money without
any income tax or wealth tax and
nothing will be done to them. So, the
Government is going in for black
bonds scheme in a most desperate
manner. Here also you assume to
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Yetch Rs. 200 crores this  year and
can he be- sure’ to-
amount  of money? The
the Finance Minister told
that under the Voluntary
Disclosure Scheme they were able to
‘mop up Rs. 700 crores whereas the
Public Accounts Committee in their
Report of 1979-80 has commented
that it is not only gross exaggeration
but a lie. You were not able to
fetch more than Rs, 200 crores where-
as the Finance Minister says it is
Rs. 700 crores.

5
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Basing on your assumption today
we are told by the Finance Minister
that they are ioing to mop up Rs.
1,000 crores through these bonds.
On this basis you have constructed
Your Budget. These are the policies
which your Budget is reflecting today.
These policies have not worked nor
shall they work. This hoodwinking
may work for some time. But not
always. As the saying goes, you
can go on fooling some people for
some time. But you cannot go on
fooling all the poeple for all the time
to come. The time has come when
your handiwork is seen by the people
of the country. I say that this is
a budget which has indulged only
in a jugglery of figures and statistical
data. It is not going to come to the
help of the people of the country.
It is a budget which virtually declares
war against the poorer sections of
the people. Therefore 1 oppose
this Budget lock, stock and barrel.

SHRI K. LAKKAPPA (Tumkur) :
I am reminded of a proverb of 6 blind
men describing an elephant. Here
we find 6 blind~parties describing
the budget in a different way, in the
context of different philosophies. I
would like to pose a question.
Here is a popular budget which has
been presented to the House. All
sections of the people in the country
not only congratulated for it, but
also appreciated it and appreciated
the leadership of our country by

rimati Indira Gandhi and the
guidelines given to our Finance

. Minister who has framed this Budget.

These six blind parties have ‘got
their own ‘i ' tphﬂmph?;.
Sir, I \umm.:lé):liJ like to ask them this
uestion. r country has accepted
¢ Gandhian philosophy.ep I
know they will not agree. My
friend Mr. Barot said about this.
May I know whether the West Benga:
ent or the Kerala Govern-

ment is free from corruption? We
know about a s5o-crore illicit spirit
scandal. The communist Govern-
ment was involved. There must be
a reasonable approach to any pro-
blem. There must be constructive
criticism from them. What is it
that the opposition political parties
have suggested? Have they suggested
any improvement? No. Not at
all. Have they made any concrete
suggestions for making improvements,
for framing budget? No., I am
posing a  question to them. Sir,
we have got mixed economy. We
have accepted public sector, private
sector, joint sector,  cooperativé
sector. Qur entirc economy is based
on them. My friends were telling
that the Janata ty was a sick
child. But this sick child had drunk
all the milk. They said that bearer
bonds will encourage smuggling.
Our friends from the opposition
said that they will only encourage
blackmarketing. But what about the
Gold Auction indulged in by the
Janata Government ? By resorting
to Gold Auction, they have looted
the country; they have looted the
foreign exchange of the country:
They have squandered away our
resources. The Puri Committee
report on Gold Auctions have clearly
pointed out what harm it has done
to the nation. I was clearly pointing
all these things out when I wasy sitting
on the side of the opposition at that
time. What I said then has now
been proved clearly. Now it has,
clearly come out that they have
squandered our resqurces. They
have put our cconomy on shambles.
The country has been put 100 years
back by the Janata misrule, the sick
child. Sir, they now find that they
have no partners. Take nationalisation
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for instance. Can you convince
your friends Mr. Vajpayee and Mr.
Jethmalani ? My friend Mr.
Jethmalani says about corruption
and everything else. But he accepts
all cases and any smuggler can go
to him, any balckmarketeer can go
to him and any hoarder can go to
him; he will defend all of them very
successfully But he has all along
been saying that what he has done
is correct and what we arc all . ay;
isincorrect. Why don’t you apprc-
ciate the country’s economic situation
which has been built over the years?
And in two-and-half years of your
rule, you have looted the country,
you have cheated the country and
you have drained away. the country’s
resources. INow, under this critical
situation, we assumed charge of this
Government. The hon.  Finance
Minister has now brought forward
a budget mainly to help the vulne-
rable sections of the society, the
farmers, the labourers engaged in
the various industries. My friends
on the Opposite are talking only about
the Bearer Bonds scheme, which,
they say, is helpful to the black-
wmnarketeers, the Tatas and Birlas.
Today the Tatas and the Birlas are
very happy because they have been
rehabilitated in West Bengal. They
are perfectly well and they are very
happy there.

They are now attacking the
popular Government at the Centre
because this popular Government has
brought forward a popular budget.
I would like to know from the
Opposition whether they can put the
records straight, give an alternative
suggestion and come with meaning-
ful and useful proposal. You say
that all the industries should be

nationalised. But vou should know

whether all the parties will accept
your proposal.

Sir, we have accepted mixed
economy, Gandhian philosophy to
establish an egalitarian society in
the country. That is why this budget
has been brought forward. We have
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given a lot of concessions to the
kisans. We have allocated about
Rs. 2990 crores for this a sector and
about 2.5 milljon: hectares of land are
going to be brought under irrigation.
All the State Governments have to
function and co-operative in this
endeavour so that we can achieve
the desired results. The hon. Finance
Minjster has no magic wand so
that over night poverty can be
eradicated. Can you tell us how
much poverty in West Bengal has
been removed ? How much poverty
has been removed in Kerala®? We
are not against the workers and the
working class as a whole. But we
cannot accept the unimaginable de-
mand of the white-collar emplovees.
Do you mean to say that there is
no tax at all in West Bengal ? Do
you mean to say that there is no tax
in Kerala ? I cannot understand
people saying that we should pay
more wages. How can we pay more
wages when the country is facing
difhculties on all fronts ? On course,
corruption and blackmarketing are
an evil, but how will you root out
these from the society? We will
have to sit together and try to find
a solution for these problems. One
party says you demonetise, another
party says that there should be
totalitarian Government and another
party instigates violence. They are
the blind political parties and they
are functioning in this country.
We have had enough experience of
the multi-party system. I ask my
friends on the Opposite “who created
the industrial unrest in the country?”’
We have already lost more than
Rs. 2000 crores worth of production.
There is unrest everywhere among
the working class. I would suggest
to my friends to have a meaningful
dialogue and discuss the issue in
a peaceful manner and whatever
resources available within our means,
we would settle the problems. We
are not anti-labour and anti-workers.
But I am sorry to say that to become
popular, they try to show their apathy
towards the working class and the
white-collar employees that we are
against them. And what do they
say about the down-trodden people
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a“d the - peoole belo v the poverty
line? Our Finance Minister while
frarming the budget has taken care of
Ihc::‘v;gbe:bclwy. He h-s provided tax

to about 46 lakhs of people and
they haive been benefit»d by this.

In view of this whatever the opposition -

ha: :ail by way of criticism falls to
th: groun!. The budget thas bene-
fited th: middle class, the common

man and others and everything has -

been envisaje! in a  proper
perspective.

I would urge upon the Finance
Minister to see that the performance
of the various scctors is such that they
yield results within the anticipated
time. For this purposs, th: financial
institutions have to be revamped
and reorganised. It may be the
banks, the industrial sector or the
cooperative sector; all sectors have
to be properly organised and lonked
after to ensure proper distribution of
resources and for providing the nece-
ssary infrastructure required for the
uplifiment of the cconomy.

In so far as the inflations con-
cerned, the assessient of our Financ:
Minister is very correct. Ours is
a developing country. Inflation has
not been added overnight Ly our
Finaice Minister, Let us have a
look at the international situation
in so far as the inflation is concerned.
We have to pay so much for the im-
port of oil. Various things have
contributed to inflation. The pre-
vious Janta Government had to
run away half-way after two and a
half years when they had squander-
ed away all the money and ruined
the economy of our country. Had
they continued some time more,
they would have created further
chaos. They could not face the
situation and ran away helter skelter,

We are all interested in building
up our country, whether we en-
visage a growth rate of five per cent
or six per cent, it all depenc's on the
performance of various sections of
the people as also the Government.
Weé may have a Govermment _run by
a different party in Kerala or any
4198 LS—10 - h

other -State, But weshould all follow
the central  guidelines in matters

afiecting the country.as a whole.

We are very happy that the
Central Government has envisaged
a number of programme for the
cconomic betterment of the cow try,
The Government have now decided
to have an Export and Import
Bank to promote and facilitate exp »:ts
and imports in our country. Thetre
were a lot of deliberations in this
respect and a final C(ecision hzs
since been taken. This Bank will be
an independent body and will help
in promoting our exports and im=
ports. If required, it will alo ex-
tend assistance for investirg money
wherever our Indian mationals
arc concerned. I would like to urge
upon the Finance Minister to take
up this matter very seriously and see
that the Export and Import Bank is
established and organised in a proper
manner. Our country has got a’
lot of potentional. Qurs if aa
agricultural country and agro-
based industrics are going to be
developed in a big way. For that
purpose, we should increase the
number of rural banks. For the
first time, thcrural banks are provid-
ing assistance to the rural people and
the have-nots. I do not know, how
much has been done in this respect
in West Bengal. In order to step
up industrial growth and industrial
production, the Government must
take notice of various things.

"Now, I come to the industrial
imbalance that is there in the country.
The industrial imbalance has not
come overnight Because of this Go-
vernment. Over a period of time,

. a lot of imbalance in the industrial

sector, agricultural sector and other
sectors has come about. I would
request the hon. Finance Minister
to take serious note of the regional
imbalance existing today. You must
have a rorer criterion for this pur-
posg. Ea.r ier, there was the Gadgil
formula. You can even have a new
criterion, ifrequired. I want to sce
the resources ofthe Government ol
‘India equally distributed, accord-
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ing to certain grinciples evolved.
Certain . principles that may be
evolved, I have already suggested,
Sir, I am asking that the 609, popu-

- lation, 109, resource mobilisation,
'20%, raw material and liability and
¥ 20%, of the infrastructure are to be
given. If these things are under
consideration, will you kindly listen
to me, Mr. Venkataraman, I would

like to see when these criteria have -
been evolved. Some of the States -

are starving, for many of the Central
sposored industries have not been
located wherever raw material is
available. Therefore, the uneven
and irrational investment on indus-
tries and industrial growth in various
parts of our country should be reliev-
ed of and to see that a minimum
parity, a minimum uvnderstanding, a
minimum equality has to be maintain-
«d for that overall growth of the entire
<country and the entire economy.
In this respect, you know Sir, the
one key sector issteel. Only in the
Eastern part of the country all im-
portant steel factories are located.
Is there any plan envisaged ? There

is completely a steel imbalance so far -

as the States are concerned. Sir, in
the Southern States we have got
plenty of regional wealth, we have
got resources, we have got plenty of

manpov e¢r, we have got many re- -

-gsources available. When there is
-availability when there is an infra-~
‘structure, where already a plant has
been envis by the State Go-
vernment, why Vijayanagara Stecl
Plant has not seen the light of the
day ? Vijayanagar Steel Plant

#s not a State project, it is a national -

project. I am not asking for my

tate on petty matters, but the in-
wvestment by the Centre is necessary
on such key sector to wipe out the
imbalance in the industrial growth and
also to help the vulnerable sections
of the people wherever raw mate-
xial is available whether it is in

Madras or anywhere else. Therefore, °
- I would like to pose the question, .

Sir. 'We have got all the infrastruc-
gure, we have got all facilities and

. Fe E | o
we have got best iron-ore . in. . the

be - lost sight of. What Biju Patnaik

was asking on that day ? T posca’
question to the then Steel Lmar

how he hﬁd ma:l;ipulaantzdman im=

portant s plant ught it

out at the sixth stage pnontywﬁ it

was in the first priority of the Steel

plant in the Centre, where our be-

loved Prime Minister had laid the

foundation-stone many years back,.
and he sabotaged it. We do not

whip up this regional bias. He

said on the floor of the House :

‘How can you get the Vijayanagara

Steel Plant ? Is that the answer:
they give here ? And the entire
economy was spoiled ~ because of
them. They co I know.

But the economy did not collapse

in this country. We hve got plenty

of resources, rivers, manpower.

How these people cr ticise these
things, now ? When they were in
the helm of affairs of this country, I

am very sorry to say ‘nd I Fnow what
they were saying on the floor of the

House, not taking the House into

confidence. I do not like the manner

they were now criticising the Goverr:-
ment.

Sir, they say the prices are going
up. 1 quite apFrcc.latc that prices
are going up. It is a developing
country. The prices are going up
in China. We cannot adopt
China policy ; we cannot adopt
American capitalist policy. We can-
not adopt any other policy. They
are the six plain parties who are
suggesting to us. But we have got
our own philosophy, we have got our
policy. ercfore, I would like to
suggest—they have not suggested
anything, 1 am suggesting to the
hon. Member—FERA  Companies
should not be allowed to manufacture
consumer items, because they have
already a proper distribution system
evolved and we are taking up to the

Bﬁﬂci.c.theyamcn' in our
get and it is our policy. But in-
view of these things, will the Hon..
Finance Minister say when the FERA
Companies are operating success-



Why are the RAoompgni?v mzm-
facturing consymer items ? e have
ﬁt" the technical know-how. We

ve got coftage industries. Our
Finance Minister has provided a Ict
of money. ' :

You have s ted that 25
million hectares uld be under
icrigation. Our Prime Minister is
very particular about family plann-
ing. It should be implemented
throughout the country. If irriga-
tion is to be stepped up to reach the
figure of 2.5 million hectares, there
is need for the All India Engineering
Service to be created. Similarly,
the All India Medical Service is also
to be created. Otherwise, how can
you solve the problems of the people ?

SHRI ANADA GOPAL MUKHO-
PADHYAY : Sir, he is making
a wonderful speech. Thercfore, he
should be allowed time from our side.

MR. CHAIRMAN : You have
already had your say, Therefore,
you are generous.

SHRI K. LAKKAPPA : The
All India Engineering Service was
sug(gcsted by the Administrative
Reforms Commission. I want that
it should be implemented forthwith,
and without any delay. In addition,
the Port Engineering Service has also
to be organized, in order to see that
all our programmes are implemented.
Will the hon. Finance  Minister
consider this ?

Some hon. Members were talking
about tensions and violence. One
Mr.Gu had spoken about this.
Probably he has also circulated certain
things to all the Members. He has
suggested that a better atmosphere
should be created. But many people
do not accept this, Ours is a peace-
ful country. We want that an
cgalitarian society should be ecstab-

This budget is not merely popular.
It is the most ‘popular of all the

All the sections of our people and all
the political parties should work
hard to achieve this prosperity. I
hope and trust that wisdom will
prevail on the Members opposite,
and that everybody will work towards
achieving our national goals. '

SHRI XAVIER ARAKAL
(Er.akulam) : It is a great honour
and privilege for me to stand
here to support this budget. When
we examine the provisions of this
budget, naturally we have to-refer to
the speeches which this House was
pleased to hear patiently, earlier.

"This debate was opened by Shri

- E. Balanandan, a member of the

politbureau of the Communist Party
and subsequently followed by the
Opposition Members who attacked
this budget. When we think about
our budge*, we have ‘o bear two tl.ings
in mind.

(1) What is the global economic
position ? (2) What was the econo-
mic position from 1977 to 1980 and
onwards ? I am surprised to hear
that Opposition members have never
referred to the economic policies and
the five year plan announced by the
Chairman of the Council of Ministers
of the USSR to the 26th Congress of
CPSU. You may ask why I am
referring to this important economic
documcnt of USSR. Many of the
members from that side were attack-
ing that we have not improved our
economic position ; we have not
accelerated our economic growth.
This is what the Chairman of the
Council of Ministers of the USSR
had to say. It was reported on
28th February, 1981, in all the

apers. He said, “Despite the up-
vourable weather during three of
the five years, an average annual
farm output went up by nine per
cent.” He I;:-rhcr 8ays, “fT}le most
important tasks are those of incre
g'raB:f: production ( to an m
average of 238-243 million tons),
radically improving fodder production’
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. and exp ...” Then T will
refer to any ragcaph of the
same docummt. ‘He said, “The

. Party sees difficulties and shortcom-

I am referring first of all to
theﬁctthatweibltslmtofﬂxctask

of boostmg labour producuwty,

mmt of mdw:dual branchen of the
national economy, and putting an

end to the dissipation of investments,
Resources were mnot always used
efficiently.” This is what the
communist world has to say on its
economy, w!’u:rcas, what has happmed

in our country ?

If you sec it from 1980 onwards
you will find that our economic
is remarkable. When we

say ‘that our ecconomic growth is
remarkable, then, naturally, we have
to refer to the period of 1977 to 1980.
The growth rate of 6.5 per cent is
not minimal considering the growth
rate of 1979-80 which was minus
4.5 per cent. So, in every field like
iron, steel, electricity and so on, we

have increased our production.

Listening to the speeches of the
g)rpposmon Members, I was reminded
. what an eminent Economist and a

Diplomat had to say about that class
of people. He said, “Man, at least
when educated, is a passimist. He
believes it is safer not to reflect on
his achievements; Jove is known to
strike such le down. Dangers,
incomplcted failures remain in
his mind.” This is the time we must
say that we are proud of our achieve-
ments with our party political app-
roach. We should have a national

m We must feel that we
I arc going ahead with our
programmes. Therefore, we are
a| ing to the Opposition and the
mplc of this country to come forward

support us in our policies. The

budget 13 not a credit or debit or a .
balance-sheet

document ; it contains
the philosophy, g policies and the
programmes party in er
to accelerate the economic groWof

m:.u—Gm Dié. . 29&

the natioa. Thar.u how a docuent
of Budget should be looked at. What
contained  in  this Badget ? If’
you examine 189 pages in 32 para-
graphs, you w:llas‘e that the ?deahsm,
ths pragmatic approazh, ths vision
of the Conjress manifesto his been
teanilated. That is hywy we 1>k at
it. Oa: Party’s programmss aTdu-
ced in o election manifesto have
been tranilated in ths docum:ne.
That is hoyw we appezal to you to
examine ths philosophy, ths pro-
grammes and the policies of the Indian
National Congress and how it has
helped the growth of this nation.
That is why, the soziolozists, emi-
ent econonists, philosopisrs and
po;:tu:lam have urwimasly approred
and w:lconxd th's Bady:t. Taut
is why the people have unanimously
recoznised this policy as the best
suitable policy fo: the Indian nition.

When I consider the growth
rate and achievements, hon>stly
speaking, I wish th= hon. Finiac:
Minister could have bezn given a
national award for his achievem=nts.
This is not a mean acheizvement.
It is a remarkable ‘achievement.
If you analyse the budget yea:' by
year you will understand wha: I
mean. The disastrous, uncertain
and catastrophic economic policies
from 1977-80 have been reve sed.
To put it into 6.5 per cent growth
rate is not an easy task. I doubt
whether any other d:mocratic
country in the east has achieved
this economic growth. Therefore,
Sir, the hon. %‘mancc Minister
deserves a national award.

This Budget compared to the
budget of 1980-81 has two salient
- features. The 1980-81 budget cen-
tred on economic policies of in-
centives and industrial policy of
1980 whereas this Budget has two
vital aspects-—mral orientation and
investment  ‘policy. You may ask
why this investment policy is there
now. If you examine the history
thu policy of incentive in 1980-81

has been India’s economy
and has not been followed any-
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mnrkctmg an.d inflation by fordng
and attracting investment.

That;swhy wg that it is an in-
vestment oriented Budget.

If you refer to the economic aspect
of the rural part of this Budget
you will see that more than eight
national powers and financial
resources.  This is a vital aspect
wl-imh h?_s to be lool&;dnkmto.. gslu
policy of providing’ water
and rural electrification wlg%ch will
definitely uplift the rural areas,
has been clearly and categorically
stated in this Budget.

Why did he grant total exemption
and lower rate for 25.51akh asscssces
I am not against this exemption.
No doubt, a strong middle is
necessary. But I am saying that the
exchequer has lost Rs, 261.5 crores

by way of this exemption. They

should have been asked to d
that in the CDS or the national
savings scheme so that the Govern-
ment could have mgg‘ ithal: money
creatng e trcprencur p for our
%)cd for meal-
a-day programmc for those who
are not getting a sqaure meal
a2 day in our rural areas. This
grsgect should have been considered.
¢ budget speech of the Finance
Mmmterunnother iece pf literature,
If you through the budget speech,
you gree that it deserves to be
called a pll‘:cc of literature. I have
read quite a number of budget speec-
hesand I have never seen such clarity,
simplicity and vision.

MR.CHAIRMAN: Eloquence.

SHRI XAVIER ARAKAL: Yes,
cloquence also. Therefore, he deserves
an award on that count as well.

SHRI G. M, BANATWALLA
(Ponnani): How many awards will
you give him!

SHRI XAVIER ARAKAL: He
deserves two. He concluded his bud-
get speech by saying: :

“Hard work, discipline and the
. innate good sense of the

people of this amacnt fand
x_nust ‘do the rest.”

Is it ;mi: time to think of tha.t I

I will conclude by saying: lct us
march forward together. I
disunited, we will march backward
Let us not give ourselves that chance.
Let us go forward together to a pros- |
perous India, With these words, I
support the budget.
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SHRI B. R. NAHATA (Mand~

o saur): Yesterday, the Members of the

Opposition had been accusing the

. ruling party Members of deterioration .
in discipline and not following- the:
‘rules.

Sir, You were in the Chair then..

An hon, Member from the C, P. I.

. was on his legs, After he had spokem
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[Shﬂnl _R.:.Nahatal R " fiirther to 12,96 days. Tt is loss.

for fifteen minutes, you rang the

- But. even then he went on speaking

~ for fifty minutes; IT a leader from the
C. P. 1. can show no respect for the
system in this House and respect for
rules how they might be behaving out-
side is a point which can very well be
imagined. We have all respect for the
law. We want to abide by your order,
Bat they want to exploit it andsimiil-
taneously say that they do cvery-
thing for the progress of the country.
Thish1bit of usurplztion and exploita-
tion of the Memb=rs in the House is
so glaringis bound to reflzct their be
haviour outside,

AN. HON. MEMBER: What
about Shri Lﬂ.kkappa?
(Interruptions)

- SHRIB.R.NAHATA: Tie Bud-
g=t camnot work like an Alladin Chi-

rag.

Tasre. was a party with an elec-
tion sym"°l ‘diy+’. They felt that they
had got ‘Alladin Clirag’ and they
could do everything with it. But they
could not do it and failad miserably.

It is not an exagzsration to say
that in the last two years we have
achieved something. We have brought
the train back on the rail, This train
had d=railed previously. I do not waat
to take the time of the House by
giving all the figures in support of it.
In all respects t%lc econoemy has been
stepped up. Our production has ip-
creaszd in all s:Cors.

We say that the Railway is the
life line of the country. During the
Congress regime prior to Janata rule,
‘the turn round period of wagons was
12.95 days. During the Janata rule
it wnt up to 16.1 days. Increase
of e=en one day in the turn round
i)criod means loss of 26 000 wagons

oading and unloading. We can
imagine the tremendous loss this
.caused to the country. There
was inefficiency then. Therefore, we
can say with pride that the period
has been reduced to 13.1 days. If
_ I am not wrong, it has come down

the days of emergency. Is- this a .
small achievement ? With respect,

1 would say, no.

According to me, coal, railways .
and power are the core sectors which
can build the nation and, without
them, the nation can be ruined. I
have talked about railways.. About
power, three years before, we had a
deficiency of 16,1 per cent in power

neration and, today, it has come -
gf)wn to 11 per cent and it will go
down further. It is bound to come
to a level where the nation will get
power in such a manner that there -
can be more industrial growth. In
regard to coal, the production of
coal also has come up from 106 5
million tonnes to 115 million tonnes.
Is this a small achievement ? No,
Sir. - :
“ The achievement would have been
much more had these people on the
opposite side notbelieved in creating
disorder in this country, had these
mle not- believed in creating prob-
for the country. Had they
cooperated with us in the development
of the countiy, then, probably, the
things would have been quite different. .
I would submit that this is the back-
d of our performance. It could
ve been much better. My friends
on the other side were saying that we
are comparing our performance with
thatofin 1978-79 and 1979-80. With
what you want us to compare ? If
we take your performance in 1979-80,
and compare it with our performance
in last one year only we see that
our economy has come to such a level

‘that we are'going up and up and,

positively, we will go up further.

They said that we have given

-some relief to certain classes. here

are two aspects. One aspect is that
of production. We have to increase -
uction in all the sectors.

e have increased = preduc-
tion in agriculture; we have in-
creased production in industry;
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we have increased produection in
generation of power and we have alio

improved the . performance ' in the
railways. = If this is done, the eco-

nomy is bound to- improve. We
want to do many more  thin-s,
They want that everything should
bedoasin aday. . That is not possible.
We want that thz whole economy of
this country should be developed in
such a manner that the downtrodden
classes come up. But this is not
possible - without removing the
biggest- constraint that this country
has is of resources—should not be
built up. How are the resources
to be built up ? They are talking
about rise in prices. It is true
that inflaticn is there. But has in-
flation not come down ? The circula-
tion of money has fo be checked. If
we know something about ecdonomics,
therc is a theory known as ‘demand

and supply’ theory, there is another

theorv, the Gresham’s Law of money
and the quantity theory of
money. Theseare the three important
theories on the basis  of
which the whole economic system
has to be developed. I would submit
that if production increases, an
increase in the circulation of money
will not adversely affect the economy
But, if production falls, that
will adversely affect the whole eco-
nomy. Therefore, with this back-
Ftound the budget has also laid a
oundation to decrease the inflation-
ary effect by increasing production.

. We want to bring law and order
In the country. We want people
to have a sense of responsibility and a
sense of duty. They were saying that
we have given relief to the middle
alass people because they are vocal
people. Are the LIC employees
not vocal people ? Do they not
belong to  that class for whom
they were pleading ? The idea is not

that .we want to Curb or bring down

any class of people. The idea is

at we want there should be dis-. _

cipline. We want that there should
be efficiency and proper distribution
of weaith. ' ‘'We do not want that every

day in the moning, - the . white-
collar peoplé should com: " outside
the office and shout for hours to-
gether, . zindabad—murdabad,  for
not doing the work. Our country
cannot afford this kind'of a thing.

" We want work and more work. Work

alone can bring prosperity to this
country. )

As regards the question of
collection of taxes, they say that
we have given relief to the income-
tax payers, the middle-class people.
We have given relief to the .middle-
class people, so that they
should be relieved of mental
tensions to work properly and effi-
ciently as they belong toa cla swhich
can help delivering goods.

These usurpers and

exploiters
belonging in limited

interests want

... to destroy ‘the country and create

disintegration. This they have been
doing in Orissa, Assam and Gujarat.
This type of activity has to be
absolutely putan end to. We
have to work towards stopping this
kind of activity.

Another aspect of ° income-tax
and the wealth-tax evasion has to
be considered. When they sold the
gold, the price of gold was Rs. 600
per tola. Today, it is Rs. 2000
E;:l tola. In their own regime, it

gone up to Rs. 1,400 per tola.
Those who purchased at Rs. 6oo
per tola and sold it at Rs. 1,400

r tola or retained it with them

ave to say whether they paid any

tax in the form of wealth tax or -

other. This way, lakhs and crores

 of rupees when eamed by them

which have not form the resources
of the country and hence steps must
be taken for such evasion of taxes.

We have also to be cautious
about collecting tax in big citjes
like Bombay, Madras, Calcutta and-
other places. There are posh flag
there. Taxation is based on the
market value. Therefore, I wo
request the Finance Ministero u

7
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sce that proper
and tax is collected properly and no
tax is avoided.

In human anatomy, the heart
occupies the most important place
in the human body and if the heart
does not function properly, then the
whole body cannot function properly.
Madhya Pradesh is the heart of the
country. It has the highsst con-
centration of iron-ore deposits and
minerals like lime stone,  copper,
etc. There are good forests and
huge coal deposits. But, though in
the Rajadhyakasha Committee,
you have accepted the policy that
all  projects of thermal or super
thermal power-houses are to be
established only at the pitheads. If
this is not down, then this is goin

to create problems of transport and-

increase the burden of Indian Rail-
‘ways and thereby the cost of gene-
ration will go up. Unless and until
you increase power gencration, the
country is not going to make pro-

s. Year before last we incurred
oss of production of Rs. 10,000 crores
on account of power shortage.
This time we want that the target
fixed 20,000 additional MW, in
this Five Year Plan, has to be
achieved.

It can only be done if power
generation is increased at the pith-ad
and made available to the projects
of development. The capacity
of Heavy Electricals in India 1is
fully utilised. @ They have not the
extra capacity to manufacture tur-
bines and generation units before
"4-5 years, There was a point raised
against us that we would import
generation sets. Do they want that
power  generation should not
be increased till HEL increases its
capacity and till then we should
be at a stand still because we have no
capacity - to manufacture power
generation equipment early. This
they say because they do not want
power generation to grow fast. This
policy of Penny-wise Pound-foolish

assessment is done

cannot be followed, Even asmallin-
- crease in power generation is enough,

That will increase the production and

if production' is increased, then,

power distribution is possible. Wehave
adoptedthepublicdistributionsystem.

That is the ideal way of doing things,

We must have controls. In the three

years of Janata rule, the system of
public distribution was completely
paralysed. We have 10 take c:rtain

staps. We have to bs rigid and

impose some controls,

This Budget brings salvation for us
and the future of the country will be
brighter and the country will go
ahead with this idea and with this
ideology indicated in the bucdget.

Wehavenowordstodescribe Shri-
matiIndira Gandhi. Sheisthe beloved
of all and wunder her direction lest
policy and like action for the progress
of the country has been placed before
the House.

We have no words to express our
appreciation for Shri Venkataraman. I
say that Mr. Venkataraman is really
a wizard. He has enchanted you all.
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SHRI DIGVIJAY SINH:

(Surendranagar) : Mr.  Speaker,
gir, whilst who}c-henrtcdly suppor-
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Whilst dwelling on the Budget,

I would like to speak on an issue
which perhaps does not really con-
jure up the imagination of most of
us here. I know that most of us
are sitting here, because of the votes
that we have got from the masses.
And, therefore, we repres nt the voice
of the people ; and the voice of the
people is the voice which requires
immediate results, a voice which
says: “Give us food for today, give
us house today.” But I think there
should be a few of us, at least 109,
of us, who can think of a better livi
for tomorrow, the day after and the
years . thereafter. Let us, at least
some of us, have some concept of
rognosis, some concept of a Letter

iving for tomorrow, even if it means

tightening up.our belts today, even

if it means curtailing the budgets

for the immediate nceds of the people

as a whole.

16 hrs.

[Sur1 GULSHER AHMED in the
Chair]

It is, therefore, that I talk about
a subject which, I am certain, Ilot
of us are now getting more and more
concerned about; and that is
environment. Environment is the
house in which we are living,
whether it is soil, water, flora, fauna
or mineral resources. These are
mhl?tbewe dh;:; ’;n;h:l:‘ited. And we
i ju e generaticns
to comcjby the way we intelligently
handle, exploit and conserve these
natural resources.

I am very happy to see that it
was during last year that Govern-
ment thought for the first time of

having a full-fledged department
for environment and it was created
by our hon. Primcczﬁnister, who thii;
a perhaps well known in

ﬁ:{d the world over. There is per-
haps no leader among the countries
of the world who knowsso much
about, and is so deeply committed
to this course. - :
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with a isi
6th five- of Rs. 40 crores.
But this - ammmk.%m

are talking of inculcating that
E‘d of intelligence, concern and
awareness for the house in which we
are living, I am certain that the bufg-
provision is insuffi-
EIF:Ilt. Ihnﬁldthatintheyearsto
come, this will be given more
importance. Even from its very in-
ception, from its very first step,
from its impressionable stage
in age—i.e. when it bﬂ?nmt?lamdﬂ-:
the most important thing that this
ent will have to do will be to

create a kind of coordination between
10 or 12 Ministries of the Govern-
ment, so that these Ministries can
plan on environmental grounds when

they plan their budgets.

Very important things have to
be done for re-creating thatkind of
rapport a1d coordination between the
various States, so that the State
Governments may also think on these
lines. We know that each State
has got its environment committee
with the Chief Minister asits head.
There are the water control boards,
land use boards etc. But they don't
function, because of lack of concern
and knowledge as to how to mould
thingsfor tomorrow. Politicians are
concerned only about to-day.

Among the constructive s
tions I would like to make, are tﬁ‘ngs

like giving cash subsidies to voluntary
bodies, so that these voluatary bodies
can play the role of the Government
in creating this awareness—which
the Government cannot do. No
In‘om‘ jon has been made here. At
east Rs. 2 crores should be given to
voluntary bodies all over the country,
80 that they can take up thisrole. And
institutes shf;uld be set up. (I)f“ﬁzuld
suggest at least a provision |
crore this year for the National
" Institute of Environment, with* bra-
_nches spread over different zones.
Ineveryadvanced, developed country
of the world, they have environment
impact studies made, bzfore any large

e aghodtare o igation
" dealing with land, see or natural mani-

t‘uhﬁom_. These studies havc“to

t task,
n this country, we don‘t have a
national forest policy. We may over
hear talk that the country should
have g?perccntofitsla.nd covered
under forest, but in reality we do
not have even one per cent under
forest. There is no national policy;
there is no cohesion; there is no coordi-

nation ; there is no thinking on this

line. I think it is high time that this
should be highlighted even in the
Budget.

We all know that we have a vast
coastal line; and under the effective
economic  zone which are 200
nautical miles of the coast of our land,
where we have effective control over
the marine resources of this area,
do we know how much marine resources
we have ? Has any research been
done on this ? Do we know how much
of it is being exploited; how much of
it can be exploited and how much of it
can be regenerated ? Do we even
know how much is being poached
illegally by trawlers from all over
the world who come there-and take
many our resources under our nose
without our knowing, because we
do not have even the rulimentary
Eatrolh;ig system to prevent this

ind plundering of our resources
of the marine shore area. These are
some of the suggestions, I think,
that could have been incorporated
in this Budget.

" We all know bt;he world over that

ere is going to be a progressive short-
fall of energy; whether it is petroleum

or from the coal or from solar or any
other non-renewable source of energy.
I think we have to do any amount of
research in this field so that we can
find out an alternative source of energy:
whether it is solar or whether itis ther-
mal or whether it is tidal or which-
ever. I think the Department of

Do
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Science.and Technology, the De- . mlllmlﬂmhuﬂ' Viﬁgmmms- e having mfm
partment of , the Department i round andi _ ”“_d"d“m Lol
of Space and ic - Energy are important hi; i!t? The

the wings of the Government, the
organs of the Government which
should be given far more budgetary

ision -to make research in this
mtoshm\vusawaywhuebywe
can find out a:li altu-{hxgivetodsouwc
of energy specially w ay we
rely on coal which is limited and gas
which is limited and also oil which
is to a large extent imported.

When I talk of my State, I wish
to talk about a very important sub-
ject and that is the family planning
programme, because the two are
complementary. The way we
conserve our natural resources,
we have to see how many heads we
arc ; I think that depends on the
natural rcsou}t;c::(;i a’;’hderlz areT htwo
things which glove. There-
fore, I vmﬁo to say that, as a very

concerned person for the i'si\_‘milyI
lanning prﬁammc; perhaps
gmy be one of the first may be

in the history of the world to introduce
a Bill in the Gujarat Assembly for
compulsory sterlisation in 1968,
need to have stringent measures
Etuvour family planning programme.
I know this year we have allocation
Rs. 155 crores. Butlet us see what
kind of statistics come out from the
census. I am very anxiously wmuﬁ
for the census report which sho
be out perhaps within a few months,
We have to see whether the birth-rate
as envisaged by the Ministry of Health
and Family Planning is correct or
not. I am certain, there will be dis-
crepancies. The birth rate is some-
thing which is much higher than what
we have been given to understand
from the statistics. If our goal
is to reduce our birth-rate to 30 berths
per thousand gﬂ' year, I think the
allocation of Rs. 155 is hopelessly
negligible. Much more needs to
be done. Looking through the budge-
tary provisions, I find that most of

bodies so that they can create a
kind of awareness among the people
atlarge. The family planning prog

ramme is a very lm?:ortant thing
but it has been given only Rs.1o0. crores,
I think Rs. 10 crores are insufficient
if you want to create that kind of aware-
ness about the family i
programme. What we want
18 to make the people feel that the
family plmming programme is not
a Government's programme but the
people's programme; and the only
way we can do that is to subsidise
these voluntary bodies. The country
over, I, as a very deeply
involved with these voluntary bodies,
think that this is a very important
thing. When we talk of the family
K‘la.tming programme, I think it is

igh time that we should also evolve
a national family planning policy,
which I think is on the anvil, but is
not still put before the public.

|

I have a couple of suggestions
to make. One is on irrigation. This
is linked up with the subject of environ-
ment. We have allocated something like
Rs. 1,213 crores for our irrigation
projects and we have envisaged in-
creasing our irrigation potentiali-
ties of 2.5 million hectares of land.
Is it known what proportion of this
allocation is going to be spent on
lining of canals? We are sufiering due
to the non-lining of canals, This
adds to the evaporation and also
leakage of water. Water seeps and
leaks to both sides of the canals.
Just because we want to allocate
money for irrigation, it is being allo-
cated. Butitisnotadequate. There-
fore, we should have more canals
and provide for the lining of canals
also. This is a very very serious
problem and it is high time that we
think of allocating funds for a national
waterschemealso, Ithasbeenthough
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of for the last 15 years but we should

pursue it now

emphasise one last point. That
i _ tourism; International
tourism. La;}yearwe had ir‘tll)osed
a surcharge of 15 per cent and we, a
committee of Members of Parliament,
represented to the Government
that this should be reconsidered
because as a result of this 15 per
cent surcharge we are losing about
Rs. 8 crores of foreign exchange.
It should be ascertained , as to what
has been the decrease in the tourist
arrivals, as a result of this surchrge.
Because we want more tourists to
come to this country so that this coun-
tryis exposed to international tourism
waich I think is the seco:l largest
industry in the world. Our earlier
estimate was o2ae million tourist
arrivals this year. But I do not think
that we will be achieving this even
during the next two years.

I have made several suggestions,
some of them are very very good,
though they may be considered indi-
vidualistic, but I hope that they will
be heeded to.

SHRI G. M. BANATWALLA
(Ponnani) : Mr.  Chairman, the
Budget for 1981-82 has been presented.
Let there be a frank and candid
admission by one and all that the
Budget has been a pleasant surprise
for everyone. Indeed, the Budget
has the unigque distinction of not
having displeased any person what-
soecver !  That everybody has
realised in his heart of hearts,
even while raising to offer criticism
in this House. Therefore, I must
concede that the Budget has taken
Into  consideration the prevalent
economic situation, Thereare, how-

ever, afew points that must be realised.

In the first place, we find in this
Budget that there is a helpless sur-
render to inflation. When we look
at the inflation potentatiormlity in

- during

the '_,__.'m'm-ntaioutounder-

stand why -a. more bolder attitude

Mr. Chairman, the Budget

leaves an uncovered deficit of Rs. -

1,539 crores. Now, here I must
also remined the House that
the entire period of
th: Sixth Five Year Plan
ie during the entire period from

‘1980 to 1985 we wish  to limit
‘6ur deficit financing to the extent of
‘Rs. 5,000 crores. This is now the

commencement of the second year
and we have already reached the
staggering figure of Rs. 3514 crores

- of budgetary deficit. When such is

the condition, when our .aim was

. to restrict the deficit financing during
the entire sixth plan to Rs. 5000 crores
.- and when by the commencement of

the second year itself the budgetary

- gap has gone up to Rs, 3514 crores,

surely the Finance Minister owes
an explanation to the House as to
how he proposes to see that the sixth
plan is not seriously upset. I submit
with due respect that this wide deficit
has played ducks and drakes with
the sixth plan calculations. But I
amalso afraid that the actual deficit
will be more than what is appre-
hended by the Finance Minister.
There are certain assumptions.
One is surprised to see the assump-
tion that out of a total plan outlay of
Rs. 8619 crores, Rs. 2310 crores are
expected to come from the internal
sources of public sector undertakings
We all know the dismal performance

.of the public sector undertakings,

Keeping - that in view, I would like
to ask the Finance Minister as to what

- basis he has to expect that Rs. 2310

crores will be obtained from' the in-
ternal sources of the public sector
undertakings ? I hope the Finance
Minister will try to explain this serious
point of view, which is bound to up-
set his calculations with regard to
the budgetary gap. I need hardly
dwell upon the assumption of Rs,
800 crores from special bearer bonds.
Many members have spoken about -
it, V\xe wish well to the Government,
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but we have our -own apprehension

-that it may not be possible to reach

this- . Similarly credit has
been taken in the budget for a net
external  assistanc: to the cxtert
of Rs. 1379 crores. Looking the pre
sent prevalent international
situation, I submit that this expec-
tation is rather over-optimistic. Con-
sider the policies of the British and
‘the American Governments and one
would come to the conclusion that
the budget is based on several as-
sumptions which; in spite of our best
wishes, may not be realised.

Apart from this budgetary deficit,
we arc also fac~d with
stantial hikes in th= prices of petro-
leum, coal, steel, and railway trans-
portation. All these have very strorg
inflationary impact. I have there-
fore, to say that the budget most
unfortunately reflects a helpless
surrender to inflation. The hon.
Finance Minister has asked us to
view the inflationary potentiality of
the budget in the context of the
wide policy measures which would
lead to higher economic growth.
He, therefore, pins his hope to  achiev-
ing a higher economic growth.  There
are no specific mcasurcs and proposals
to combat inflation. There is  only
the vain hope that a growth in  the
econamy would help the  Government
to combat these inflationary forces.
But here again though admitting that
a total rcliefl of Rs. 146 crores would
definitely go a long way towards
boosting investment climate, yet I
must say that an opportunity for hold
initiative to revive the econnmy and
investment climate has been lost in
this Budget. In this Budget which
wants to achieve a higher cconomic
growth, there is no reference what-
soever to the under-utilisation: of our
capacities. I need hardly dwell on
this particular subject. I may just
take onc example.

There is no use telling the House

tha more and more investment will be

made in the fertiliser industry because

even if we consider the fertiliser industry,

we find a sharp decline in the capacity
- ptilisation.  In 1978-79 the capacity

e fact of sub-

in the Budget with respect to it.

T must say that an opportunity has
once again lost to revive
old concessions given in the form of
waiving of excise duty with reference
to a particular level of manufacture.
Such measures were needed in view
of the present dismal economic
situation

When I speak about the excise
duty, of cours=, cheers to the Finance
Minister for having refrained from
the imposition of excise duty.

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE

(SHRI MAGANBHATI BAROT) :
Thank you.

SHRI G. M. BANATWALLA :
But then textile industry has been
singalled ou” for your wrath. There is
a heavy excise duty imposition on the
textile industry, There is a hike in
acditional excise duty from 10 percent
to 15 per cent, This hike comes when
the textile industry is exposed to cost
escalation as a result of s urt in the
prices of cotton, coal petroleum pro-
ducts, railway freight and so on. I very
mush appreciate and fully accept the
national objective of supplying_subsidis-
ed cloth to the weaker sections. I do
not quarrel with that national objective
But then I submit that it is a national
objective. Thercfore, only the textile
sector should not be burdened in
order to meet this national objective.
This national objective should bt
met from the general revenues and
not only and mercly from the textile

. sector alone.

A word more about the imprudent
newsprint levy. I will not go into the
details. But it is rather unfortunate that

frlgmth&nil level, from the zero level,
e customs duty on ncmpﬂn_t has

r the revival of our economy.

—

;8% |
utilisation was 71 per ceat. In re79 |
80 it declined toGé)g:r cent, In 1980- |
81 during thefirst ten months, the cap-
acity utilisation has declined to a |
dismal and disappointing figure of |
54 per cent . This is the gloomy
picture with res to capacity
utilisation. We find nothi said



boen to the extent “bE ‘15 per cent.
‘As it is, the news inustry is the

bulk consumer of the newsprint.

It is already well-known that thiey are
facing several difficulties. This is
a rather imprudent levz. Therefore,
1 appenl to the Government, with

- all the veh mence at my command,
to withdraw this levy. Itis a crippling
levy for the small and medium news-
papers. Iwould rathersay thateven
the large news are not in a posi-
tion tor%)cear thg?)%?dsm. From almost
or zero level, suddenly 15 per cent
customs duty has been imposed on
newsprint. So, I appeal for the with-
drawal of this levy,

Sir, in deferen~e to your bell . . .

MR. CHAIRMAN : Not me ?
~Only my bell ?

SHRUG.M. BANATWALLA : I
will conclude bv congratulating the
Goverment {,r the greater attention
that is being paid to the North-eastern
region. Now more attention is being
paid to the needs of the North-eastern
region, to th- development of commu-
nication of that rcgion. For example,
it has been decided to take up six
national highways of a total length
of 1,700 km at a cost of Rs.70 crores.
Tirne does not permit me to go over
the entire ficld, but when I refer to
the North-castern region, I have to
say one thing which may not specially
pertain to the Finance Minister, but
may be within the province of the
Home Minister.

Very recently, several boub
explosions have taken place, In view
of the special situation prevailing in
Assam, it is absolutely necessary that
the Centre must step in and sce that
high level CBI probe is instituted into

the bomb- explosions so that the

miscreants know that they cannot
go easily out of the hands of law.
I have been to Assam and I have scen
the miserable plight of the minorities
the religious, linguistic and ethen'c
‘minn ities, who have becn the main
sufferers of the Assam agitaion, It is
unfortunate that the Government
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. these victims. Even today if you

to. Assam you will be struck by
their miserable plight which is .
. ating, becawse there are no mes
whatsoever - for the rehabilitation
of the unfortunate victims of Assam
violence.l appeal to the Government
to come forward without any loss of
time for the rehabilitation of these un-
fortunate victims.

. A point more, and I will conclude,
and this is with respect to Kerala. To
the Kerala Agro-Industries Corpo-
1ation Limited, since 1976-77 nearly
Rs.55° 73 lakhs are duc from the Gover- |
nment of India, being 49 per cent of
the share capital contribution. I hope
that this Central dues will be paid to
the Corporation at the earliest.

There is also a strong case for the
establishment of an aromatic pro-
ject at Cochin. I hope that the matters
which I have brought before the House
and the Goven ment will rcceive due
consideration. However, the budget has
been a budget which has not displeased
anybody though it may not have pleased
many in every respect.

SFRTN. DENNIS (Nagercoil) :
Siv, I rise to support the Budget pro-
posals.

The hon. Finance Minister by
his matured experience and wisdom
and by his hard, intellectual exercise,
presented a well-balanced  Budget
based on broad policies, programmes
and plans with the desired aims and
objectives by taking into consideration
the prevailing economic conclition in
the country. It created a fabourable
psychological climate and confiderice
among the people. Considerinz th:
prevailing national and internatic nal
economic condition, everyon- pre:lic-
ted that the Finance Minister wouid.
find no alternative but to go in for
a heavy dosc of taxation and also he
has to submit the Budget with. heavy
d: ficit. But contrary to the predictions
and expectations and to the surprise of
all, he has'given additional exemptions
relief to the income-tax payers and he
has also not increased the exicse duties.
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He has alio brought budgetary de-
ﬂc;tmlderoun Iimits. Of course,

it is admittedly an excellent Budget
wl:lichmiaas received favo?r% reac-
tion and appreciation o press,
as scen from the press reports and the
reactions of the public at large. All
sections of the people are benefited
_ by this Budget. middle-income
group people are benefited by the
exemption limit being raised in respect
of their income-tax assessment.
By giving exemptions and relief to
them up to Rs. 30,000 at a stroke,
25 lakhs - of income-tax assesses got
the benefit. In no Budgets we could
find such a benefittoa number of
people at a stroke. In this way relief
was extended to salaried men too.
To the relief of the poor and also
the housewives, no increse in effected
in respect of excise duties. Various
measures are proposed to prevent price
riseand inflation, Thetax exemptions
and concessions are aimed at crea-
ting incentives for saving and also for
investment ard production. Incrcase
of production would generate job
opportunities and thereby the pur-
cl}:gi.ng power would also increase
and that would check inflation.
Concessjon to salaried men is given to
check the demand for wage increase.
The non levy of excise duties is also
intended to control the E:iccs of essen-
tial commodities. The budgetary
deficit also is kept under a reasonable
limit.

Apart from this, the sale of bearer
bonds, small savings arrangement,
market borrowing and the increase
in bank interest—all these matters
would control the prices and also
inflation. The hon. Members on
the opposition side have made an
allegations that nothing is provided

_in the Budget for the welfare of the
poor. But several schemes, progammes
and welfare measures are seen in
the Budget. Crores of rupees are
earmarked for the welfare of the
poor, the disabled and weaker sections
under different heads. It is just and

' that the weaker sections which
mo% of the population and who

are living in the villages should get
of the nation. Various measures
have been adopted l'o;f thteh employ~
ment ©; ities ese
and weakerppmunsectians. Grorespozlt:
rupees have also been allotted.

For National Rural Develop-
ment Scheme and also for integrated
Rural Development Programme Rs.
180 crores and Rs. 198 crores res-
Yectiw:lt);d ha}.{vcmlbegl aallotted. The
ntegra u evelopment Pro-
gramme is intended to bring 3 million
families above the poverty line.
That is a remarkable achievement.
That has been enivsaged in  the
Budget.

For the welfare of the Scheduled
Caste also Rs. 110 crores plus Rs.
13 crores have been allotted for their
welfare. For drinking water in the
vﬂhﬁa sum of Rs. 110 crores
has been allotted. By this 36,000
villages will be benefited. Apart
from this 22,000 villages would be
covered under the Rural Electrifica-
tion Scheme this year. The pro-
duction of controlled cloth also has
been stepped up. Relief measures
have been taken for giving necessary
help to the physically handicapped
persons.

Wide ranging measures have been
taken for industrial development
in the Budget. Exemptions in the
direct taxes would create incentive
for savings and investment and that
would give rise to production. Mixed
economy is our policy and provisions
are made for the development. of
public sector undertakings and also
private sector undertakings. and
schemes are adopted for the progress
of these industries, Exemption in
Estate Duty and also increase in the
interest rates would also generate
savings and thereby accelerate pro-
duction, Apart from this allocation
in crucial sectors like power, coal,
oil production has been incréased.
High priority has been accorded to
these sectors. Rs. 580 crores have



e 0 Y

941

more than last year. Rs. 721 crores

op= -~

For the exploration .
ment of oil and natural gas resources
Rs. 1011 crores have been allotted.

High prierity has been accorded
for nﬁvlorat:ion. and development of
oil and natural gas. For promotion

of cottage industries, several schemes
have been provided.

Record production of 132 million
tonnes is expected this year in
agriculture. It is 23 million tonnes
more as compared to the previous
year.

So far as implementation is cone
cerned, allotment to various sectors
have been made in a commendable
and appreciable manner.

This Government has the will and
strength to implement all the pro-
gramme and plans. This Government
is a stable Government and a stable
Government alone can pronounce
and execute stable policies and pro=
grammes. United team work is also
there in our Government. But
whatever programmes and plans we
make, unless they are implemented
effectively and carefully, we will not
achieve the desired result, and the
fruits of pro made in the
Budget, the benefits of allocations,
should reach the ons and the
places intended for in the Budget.
They should reach the downtrodden
people and the poor ple and also
the distant nooks and corners of this
vast country. Intermediaries and
middlemen should not take away the
concessions given to the poor people.

" Stern measures have been adopted
by this Government against smugglers,
balck-marketeers and also hoarders.

. Regarding decentralisation, the
Industries are now located in cities
and towns where there is congestion.
The industries should be located in
villages where there are conveniences
of railways and roadways and other

been allotted for coal. It is 31%
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amentiies. There is the man-power *
;unywﬂablcmandtlnt should v&bleaubhsed ised -

ally. The progress in can
beacheieved only by i ialisation.
That will narrow down the differences
between cities and rural areas and also
that would avoid the flight of destitutes
from villages to towns and cities.
All sections of the people should get
the benefits of the expenditures of
the Government equitably.

I wish to bring to the notice of this
House and so the hon. Finance
Minister that the condition of
fishermen living in coastal areas has
not been carefully taken into consi-
deration. Their economic condition
is very bad. They should be helped
in every way. There is sea erosion
also in these places. Permanent
measures have to be taken for the
prevention of sea erosion.

For starting an industry there are
several fo:';fitics to be followed.

Even a certificate from the health
officers is necessary for licensing an
industry. That causes delay and
such delayshould be reduced. ﬁain,
for getting loans from nationalised
banks, the people are undergoing a
lot of difficulties. The hon. Minister
has allotted Rs. 223 crores for mineral
development. I would like to bring
to the notice of the hon. Minister
that there is ample scope and facilities
for the establishment of a titanium
industry in Kanyakumari dustrict.
I hope, the hon. Minister will be
leased to allocate necessary funds
or the establishment of titanium
industry  there. A  provision
of Rs. g2 crores is made
for the Special Hill Development
Programme. There is a programme
called the Western Ghat Hill
Development Programme, which has
been pending for a very long time
without implementation and Hon. -
Finance Minister may be pleased to
allocate money for the development
of Western Ghat Hill Development
me and speedy steps be taken -

for its implementation.
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wo ¥ few w@g ¥ TmE
w7 Ty fear @ 7 faw Wl
ff & qwwdfy dear s f g
i & ¥ 1 falelY T ¥ ww gwdr
Ty wifar & sy s faar
qr fer oo & a@ w1 &, ST
ciferr e gF0 ©i, SWEr @A
q@T 7 @1 Ty ¥ 3w fem 80
AT THIX O AT 9T &
;W F ymw wEr & fwH 97,500
FUT €o UL AT, WIT TT IJHHT
Pt o d  gaErdr wirfaw
HEATTAT WM, JqEA qgn, v
Ry, v fafe ok & v @rdr
wifgs fewm fowdi gd 4 S
guTT OO |

T A9 ¥ owaer ugr W OF
g 35 fome & af § afw
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w7 OE

nrgae, fassy v 9 @uq g
¥ a3 AT THA w1 Qlaw v
& 3T 93w § ot FIT 88. 56
gfre fawdr sfv safaq @qa §
wx f5 gl #% Q€Tw A, Ty I
# 360 e, fasdt § 347 gfagw
afir sufie § | g Tg aga &
e 8% § St iy fr agy NS
| § ¥a9 IO W@ F & IA@
FEAT ABAT F—H ST FY
W FEAT §, WeT WRAW Fr AT
FEN E-—ogt W Qe ged-
S & ST B W WAF T FET
, ®its Tsgraar ¥ fggw ¥
&F ara TG & )

T & wArar ggr a< foerr &
qR W wE war § 1 W oA
wrEt fadr ge 33 aw g 9% §—
wfer wft W g foor ¥ da §
qAHAT AT A F g 0 ogA
W@ gfe & @ wfg@y f& -
#T & T oy frar & @ A
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ot wgar wrgar § & far ¥ faey
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faacor s Y suqedT WA W
FAT ATfEd, Ay S it w7 faere
g 9¥aT g ;AT WY HIAAT W
T A § g 9T v A qE
FFM | T v (vig &
fmfor) & am @ W dggEE
FEH WX AIFE ITEsw HY agraar
& fad sy ohw & @ § AfwT 3N
w afewmedw Al oW &
Fu gErr § 5 owme wd e,
e faf- &g qlv g ea< et
¥ fafirr i o o & ¥«
FIY SN XY AT F @ fE oo
dar wy 7 feuwr @ @@ o ¥ fEa
F fod oo @ wr g Ay &

TSE W Wew ¥ W §F gl
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1967 ¥ g faw o gur @, gAY

q @F 99 ¥ ﬁigﬂ'ﬁ:#ﬂjw
¢ w7 WeFT wreE Wi ARy

gresy & wifwat o€ g €\ g
ATH AT F WV g W & Ew
@X gu e § for o ¥ awaag s
[T Afge | wE A w18
gfawie AWrear ¥ O§ @ uw
ffmd gaq ¥ w=ee T wifwg, ITwr
S W wifas ST FeAr 8, 9]
o fafea 79 ¥ W= gr S
FifgT g fadT oF wa g feafa =1
A7 7EY o7 Wi | GfHaTT F W
gF W gTAr fRmr war § W
g faa aff @ & A gud o
arr ot s G G o @ &
TEH 30-40 «I §F 7 GHET WX,
A 680 AT 7 TlSiaT ¥ WA AF
3T #7 fadry FT X I F¢ W) I &<
G Wi SE, 99 ®i Wi IE wiEgT
aF  agar fadi siw,  Sigh oF gl
Wi &, A T4 B FEYIT §i GHAT
g uft g fidad wr an
SHRI N." SOUNDARARAJAN
(Sivakasi) : I welcome the Budget on
behalf of my AIDMK Party. At the
same time I want to point out that
the Budget encourage the black-
marketeers and big  industrialists
because of so many concessions and
the Bearer Bond Scheme. In
other words, the ruling Party is
virtually in the grip of big indus-

trialists who helped them to come
out successful in the elections.

With so many five Plans,
on the paper, weﬁndtrronlyan
output of goods worth. Rs. 12,000
crores came out of the public under-

tahngxmﬂlacapltalofmorcﬂmn
Rs. 17,ooom .

Some k.adm desmbed it as a
Gambler’s Budget, but I do not like
e i ™ bt
y say that

would never reduce the burden of
common man nor would it bring
down the prices of essential commodi-
tlm.

I would like to say that, on be-
half of my Party, any interference in
the administration of Tamilnadu
Government, particularly, in regard
to the appointment of Kailasam Co-
mmission, would be strongly con-
demned by the people of Tamilnadu.
If the present g?:iremment keeps its
promise to have cordial relations with
the non-Congress (I) State Govern-
ments, it is well and good. Our
former Union Minister, Thiru Y,
B. Chavan had correctly pointed out
yesterday that this type of inter-
ference was purely on ‘“political
motivation’. Hence, the Central
Government should not create any
suspicion in the minds of Tamilians
that the Centre wants to override
the State Government on some petty
grounds. If the Central Govemn-
ment interferes in the appointment
of Kailasam Commission, it would
definitely lead to the impression that
the Central Government has no faith
in the day-to-day administration of
the State Government ruled by the
non-Con (I) parties. This type
of interference may create many
misunderstandings among all other
political party leaders. What was
the fate of Sarka.na Commission ?
Are its findings honoured ? There
should not be any step-motherly
treatment.

Regarding the budget, the Go-
vernment should see that it generates
the opportunities for employment of

jobless people and meets the day-to-
day nceds of the vulnerable section of
le of 330 million, who go-
mw the poverty line. :
vernment should also |ee that
neither any political party nor any
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big industrialists takes any advan-

tage of Bearer Bond Scheme. I

request that the levy of railway
mrclmge on match industry should

be ‘totally removed. Match box is
. the prime essential commodity of
all the people of our country.

Before I conclude my speech, I

would like to congratulate the Fi-

nance Minister for increasing the
share to the States from Rs.
7,176 crores to Rs. 7,450 crores in the

I hope he will keep all our
demands for industrial growth in
Tamilnadu in his mind and do the
needful. :

17.00 hrs,

[M=. DepPUTY-SPEAKER i rhe
Chzir) '

We are experiencing  acute
power scarcity. The Government
of India should get the concurrencc
of Karnataka Government for
expeditious  implementation  of
Hogenekal Power Project. I
understand that some ruling party
M. Ps. from Tamilnadu are putting
hurdles in the implementation of
Tamilnadu Newsprint and Paper
Mill at Pugalur which is coming up
with the aid of World Bank. The
Government of India should not
pay heed to pohtlcal interpretations.
The World rticipating for
the first tarnc in ]:quty Capital.
This project should come up without

delay.
I also request the Government
that Kal Atomic Plant

should also be completed quickly.
With these, I end my speech.

ANNOUNCEMENT RE:
BUSINESS OF THE HOUSE

_ MR. DEPUTY-SPEAKER : I
“"have an anhouncement to make.

the General Budget was taken up

MARCH 13, 1031

. I”I-ﬂ-—Gﬂl Dil

to-day, ‘Members - deuredthat tlm-
discussion might go on the whole
day to-day and the mchlmster'
miglit reply tomorrow. :

g, Tt 0, e
w agre t reply
by the Finance Minister to the
General Discussion on the General
Budget, submission to the Véte of
the House of the Demands for Grants
on Account (General Budget) and
the mtroductxon, consideration and’
passing of the Appropriation (Vote
on Account) Bill might be taken up
immediately after the question hour
and formal items, like papers to be

-laid on the Table, tomorrow. The

Business of the House for tomorrow
would be arranged accordingly.

17.03 hrs.

GENERAL BUDGET, 198i-82—
GENERAL DISCUSSION —contd.

SHRI SANTOSH MOHAN
DEV  (Silchar): Mr, Deputy-
Speaker, Sir, I rise to support the
budget which has been presented
by the hon. Finance Minister.,
This budget is growth-oriented, ex-
port-oriented and also for the uplift-
ment of the village people.

I shall definitely criticise the hon,
Finance Minister that each year, it
is a tradition, while presenting the
budgct, w0 give an incentive to the
Opposition for critising the Go-
vernment policy. But this year, the
Finance Minister has not given any
incentive to the Opposition to criti-
cise the Government. It is a very
good thing. This year, he has 'cr{
cleverly, in a good way, deprived t

ition of their mccntn.cs to
criticise the budget. But, I criticise -
on behalf of the Oppos:twn and 1
sympathise with them.

Hon. Deput Speaker, Sir.
while speaking 1¥1 the House Shr;
Indrg it Gupta had said that it is a
gambler’s budget. Gambling cannot.
be done by one man. Ther% should
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be more than ome perion. If I. .
ut R, Venkataraman," George
Eernmde&; - Vajpayee and - Indrajit .
Gupta on a table and put a pack of
cards and shuffle it and if T consider
Jyotirmoy Bosu, Mani Ram Bagri

and Mr. Nadar as the jokers of that -

pack of cards, I bet our Finance
Minster will get the sequence withnut
any joker in his hand, H-~ is capable
of doing that,

PROF. MADHU DANDAVA-
TE: What about Jack and Queen !

SHRI SANTOSH MOHAN
DEV: Jack and Qucen are with you.
As Finance Minister he has proved
that he is a man who under the able
leadership of Shrimati Indira Gandhi
along with this two Deputies can go
and feel the pulse of all sections of
the society and has tried to redress
the grievances of every section in
such a way that there is no scope for
criticism in the Budget and I
congratulate them for that.

Sir, hon. Mr. Ravindra Varma
while speaking on the Budget gave
the figure about the present value of
the rupee and tried to iinpress
upon the House that the Income Tax
limit which has been raised from
Rs. 8,000 to Rs, 15,000 has been done
hecause the money value has come
down and the benefit n.w sought
to be given to the salaried people
is nothing as compared to the present

rupee value., May I ask hon. Mr. -

Varma, who was also a Minister,
what was the rupee value in his
time and why did he not raise the
Income Tax limit at that time.
Was that wisdom not with him at
that time ? Now he comes. and
criticises the Govarnment, Mr. Indra- .
Jit Gupta says that you have done it
for a class of people which are vocal
and he’said there was no other al-

ternative. Well, if he wants to take |

some credit, let him take but I am
sorry to find that he did not say
even a single word in praise of the
Finance Minister. When we see
itis a labour-oriented Budget, as
in the Match “industry the Finance
Minister hay brought a special re-
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 gulation foF the bendfit of the small

and medium ‘scale. Match faétories
in order to protect the interests of
the labourers, whose interests - he
represen s it not his duty to
say a word in praise of the Finance
Minister ? - '

Mr. Deputy Speaker, Sir, I come
from North Eastern States and I
must say this year the North Eastern
States have got many a thing both
in the Railways as well as the General
Budget for which my heartfclt thanks
are due both to the Prime Minister
and the Finance Minister. But I
would like to sav one word
that there is a feeling that only
if there is an agitation, then the
people’s demands are met. Many
other Members have  placed

ievances of their regions and the

vernment should redress them in
the next year’s budget. Sir, I would
like to draw the attention of the
Finance Minister and of the House
to the fact that in this Budget when
it was presented by the Finance
Minister we have seen that a lot of
facilities have been provided for
weaker sections but I would like to
request o1 ® Deputy Minister for
Finance that we should develop a
machinery to see that nationalised
banks do pass on these facilities
to the common man. This is
much necessary. Today in the
House during the zero Hour there
was a lot of shouting against Mr.
Mallikarjun who went to check
railway tickectless travelling and
there was a lot of hue and cry. 1
request the hon. Minister to go
incognito to a bank. Let him go with
a dhoti or pyjama like an ordinary
man. Let him give a paper re-
questing for some aid to the Bank
Manager. Let him see how the Bank
Manager de:.ls with it. Then he
will know the state of affairs. Our
trade union leaders should excuse
me when I say this. All the benefits
which are earmarked for the poorer
sections are given by the bank ems-
ployees to their own like-minded
persons and those benefits do not
reach the poorer sections of the
country. This is an experience which
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we have got. Whenever .any pro-
posal comes for said aid to a weaker
section, there is no dear*of (}mtﬁng
a string by certain left-thinded em-
ployees. Sir, all the sections of the

le should get the benefit.
lggcrc should be a machinery to see
that all these things are properly
implemented. There was a Com-
mittee for Economic Development
of the N.E. Region under Mr.
Makwana. That is meant for the
Economic development of the entire
N.E. region. I also congratulate
the Prime Minister that she formed
that committee to take into consi-
deration the need for industrial
development of the north eastern
region. That region has got various
raw materials based on which we
can put up various industrial units
there. Assam Governmenthas given
its report  already. It should be
implemented. I request Makwana
Committec to take that report into
consideration and implement the
recommendations. Mr. Biju Patnaik
was saying yesterday] that he was
a good athlet and he was a cham-
pion in his younger days. His other
comrades also certified that he was
a good athlet and he took part in
competition in jails where also he won.
From his figure I believe that he is
still an athlet. But why should he
object to Asian Games being held
in Delhi? Why should the hon.
Finance Minister be so soft when he
said that the money spent omn all
these Asian Games will be of a per-
manent nature? Sir, I had the
opportunity of seeing the Olympic
Games in Moscow. 1 have seen our
Hockey team winning the Final
Match and geting a Gold Medal.
With a p0ptﬁation of 65 crores we
could only get one gold medal;
and that also has been snatched away
now and again by various countries.

MR. DEPUTY-SPEAKER:
You talk about various things but
you have not talked about our
Cricket Tour to West Bengal,

. SHRI SANTOSH MOHAN
DEV: Sir, I would like to say one

“g86 |
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- or twe thmga before Icond:.ade
. With a big population in our country

we have got enough of infrastructure
to develop sports and to train our
people up to international standards.
Asian Games to be held in Delhi
pmviden us with the opportunity
in this respect. These sports complex
areas to be built up, should
be done in such a way that they
will be provided with all modern
amenities as are available in other
advanced countries of the world.
In Hockey wz have the best tale
but without Astro turf our players
will not be able to match the inter-
nafional standards.  Because, the
corner kicks and the Goal are being
secured at a much faster speed in
Astro-turf than in grassfield which is
available in our country. I request
the hon. Minister to provide an
Astro-turf for Hockey so that our
team can be built up to face world
competition in a proper manner.
I also request that the Sports Com-
plexes should be equipped with all
modern equipments as in the de-
veloped Sports countries. I also
request that the Sports Complexes
set up in connection wih ASIAD
should be done in such a way that in
future we can develop a Sports
University in Delhi to bring to light
the young talents of our country
and train them up properly for
building up our future sports genera-
tion. I hope that Mr. Madhu
Dandavate will also agree with me.
I would like to say one or two points
more. Sir, we the Members of
Parliament come from different parts
of the country. One thing we have
observed is this. Delhi with all its
medical facilities is not able to cater
to the needs of the people. The
people from all over the country are
coming to Delhi for getting medical
treatment. But it becomes difficult
for tt%;m to tal’then'lscl\.«':aa admittctli
to hospitals. In every hospital,
there is a heavy rush ;}’- pall_.)ients
every day. I would request the
Government to consider the possi
bility of constructing a big com-
munity hall in cach hospital so that
the patients can stay in the commu-
nity hall till they are admitted tp the
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‘which the opposition is_shedding

can be-asked to pay a re o thgiz :

rent for their stay. This is very
necessary  because the poor people
who come to Delhi to get medical
trcatment ‘in the hospitals are put
t;e lot of difff‘itcglties and sometimes
the disease of the patients get aggra-
vated because of t!}::ir longgwait and
running from one hospital to another.

Sir, I will now request the Assam
Government to have a dialogue with
the agitating students so that the
present stalement could be resolved.
It should not be delayed any further.
Sir, T also request that the press
«censor which has been imposed in
Assim should be withdrawn, There
is a lot of criticism regarding this
«censor, though originally it was done
for a right cause. Now, if this is
removed, it will help us to create
a good atmosphere in Assam and
also solve the present burning prob-
lem in the State.

I again thank the hon. Finance
Minister for presenting a budget
which is very much a1 incentive-orien-
ted budget for all the parties
except the opposition, I have been
observing that almost all the opposi-
tion Members are speaking cither
from ths {irst or from the second row
of the opposition Benches coming
away from their original seats in order
to develop their speed and force in
their speech. Even then they are not
able to do anything because there was
no room to criticise this budget. Sir
you are a trade union leader they
should lecarn something from you. We
have contributed more to the coun-
try ina better way. I would request
the trade union leaders to create an
atmosphere in the country without
mclulfing into haphazard strikes and
hartals as they are doing now in
Bangalore, in Banks, L.1.C, and other
sectors. If they could create a good
condition among the workers which
will increase  production in - the
<ountry, the deficit budget will become
a sﬁ{m b next year and this
‘would satisfy all the people including
the down trodden in the country for

wty)

their cracedile tears. *

ot avet wifgw fad ofea (Frac
AT JAreAE AERA,
oMy q§  araw ® gan fear, w@H
frg wrardr g 1 F  wreeta faa
wdt  wdew #1 Fard |0 AgAr E
fe sy was & gz & AN
T T AT T Ay 10 70
TAQPTFT 209 % HCAE )
T ¥ TE v A @A awe ¥ 77 1
At 75 gg € fF ¥ gawale I
FFT TAN §, ST T AMTALA |
RE WA TEET WIC gAY 3T 9T
THH S I Toq EFY FAT F IAT
3 gadww 9% FE 7 wOwW 1
™® 2

IqETET  WEIRT, ;W F FAl
g d3r  Jg gAr Tfgy, FfEw
g IEr & 1 TH I IS F AGA
ST 3X FT AMAAFAT &, TA@TL LAT7
T @ &1 @y oA W oafz
HIAT T FAM A AT Ag] w00 v
ad faq w1 wEr @A
gifgr |+ faw #dr F gw a
U qAT § TF Fqr o frar &

YT WEIAA, AR qIE W
Y TorArfa & aga wfas d@da )
Our physical rolicies are
translated into. Budget.
o W F & gl AT JEET g |
oF @ FING A¢Y qgAy Irfgd | W
T ¥ rrac ¥ ag wigar qargs § 5
Aq TG I} GwraAr A8 g, AfET
fre Wt g AT AT agr @ &
¥ wwwr oY eIl &
fasars gIa $& SO F A
FIETT Y TEAH T #T Hfaw T
RE1 K o Hoafeam & ax &
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Fogw @ aav v wai 1 @g Wy
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W O} TN F I @ IA awr
fer mm @ 1 zw Frvu ¥ qfes
T T oft ag7 wiw Dar ¢ AR
TR frag T @
g1 & wamar § fr Swsr s oA
. % gr1 Eranfeg afiw el aro-wma
ST W ST T FAT H TEAE |
/7T qfews de< 74f gar ar grEae
ELICIEEE D e s I
afeid {9 FT A T & W 0T
IO AT T AT & 1| ofewrs dwex
q wam FEE @ wfve e
g a3gl W @ da1 dav § wic
e Ty agrieg g § &t sver fear
WO\ W g T & W aRT
9T qgf  FE &Y FATT "TEr S
W ST | A gH faRwi ¥ wmy
& o gw fadwl ¥ oWy §
TR FE I Aoy 1 g
TE ¥ W owr Wt @ 9@ §)
W gH ¥99 9 TET 7 7 FgTa ot
AT TWT &7 Ty Wi WY 99 st o
WA FATU HIET 1500 FAUT FT g |
o gTd AT e ¥ @W
81 ag 2500 FAT F & @waAr
ar t ofeqs e q@ ¥ smar g,
TAF A T ar wifge 1 a@
& IOy X wa g ¥ I

WA N A & qw T W]
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I FILETAET § FH FIX T FAAT
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g & gwmar g fv 3 ooidwd sQ@
X w9 § TEE g o syt
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T owdE % fog ot ag weer w9
$ 1 W 2T S o grdd g
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oAt qadrd oft agrar sifeg (A
¥ i qT wR qEedy 5@ g
ag gET iRy | g% Fadult AT
wEw 41 W oA & wgn f 6
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gy §1 g0 feuta = fogaifen
MET AT ATGY E 1 WATT HT AAY-
oyt WrEreiE ot gw T T8 9
® &1 2T FT AWAAESIA Tl
grar & ar wdgq F wrwqEd F faqgw
it Ffw FAT T | THH B
fwgrd 1 ®@eET AT 1 ITFT . AGD
qeft 7ff faac g 1 ggada, go A,
fawe sfcitos &7 ot &1 s fasar
21 % fga # zawr frata wa-
Wy g | Aifaad T G ag) @ar
% 9w qT At &g g% War § WK
Iqq Ry FrEUSTEATE | ITHT
WA ST a1 A WAX A TEHT
INET F7 g W) fwam 1 o
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wgl a% afews dFT T gy g
IAH gaR AT AfEgT | WA HEq
¥ F W wamn dyr FAFr S€
ﬁa‘rargﬂﬁ mrwrﬂrmra'rfgql

TR wEwr X ey wr fFar g
'iw%uarmﬂmmmam
T v & wgar g Pe wrawas aEgwl
oy, foer 49 & T sAwr faa
afew  fegfrequ  fuee & T
B S e e Gt
| mﬁMﬁma

Gr!& tl\ 5T Wi oo
Forerar Wﬁmm#ﬁ e

et e frdar ¥ @At | gemar

e farc #%@, AfeT Ra STew

| W S wr Ay @ wdr

wgr rav g fr  ofsew Qe ®
Iga weEr g, 7g HF - Fvw ol
TR ¥ | fargea ¥ fead e
Suw few gy 97 & ?  gw agi grow
¥ g g fr fas fasl o grate
T wifgg, ST wifew  agmar
#R agfrad ¥ wifgg, wHifE
I I BN ¥ HAACHAHT  qF
WEANE | EWAY_ gAaT ¥ wowrd
IR FT T AT GWT TE =
faT wagweEz 937 w1 g @
Té & |+ #§ gumarg fedaq afeas
T #t fHfefasn &7 § =17 7
qOT L WY NTdgE IR SE A
TJHE-§, 9T T T 71T 7 AP |
Wt sréae FTEraee fag-awifea
ok gerar @ §, I fagear @
T F1H A g wfgw | gEEe
T I H IJAW I Teq 4 Aq7 ATFEY
I 3T AW FT TI63 T H J97 497
atfen fis we & &iF w5 T w4,
Y 4 SR IF% 9T @A are
LCU

¥ wgrasg ® A% § O JATT AT
Jgat | Fwag wifywgm s
o fodr A dar s@ ax feaar
&7 IWAT & | SOX AT F AAT
¥ wig o fad W1 IE
gt w1 HF T A faq R
wF a<e vy q@r g e fraa =
¥ g fae e ok el aew
wgr wiar & fF ware WX e wfx
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. ag o wET omar & BR wraww
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TGy awE EEl | WA ZAA T
arag m%mwa,

gad #a § dg waie o feamy
#1 (Twe F@ww W g (g
25 s wafadt § @ § o
AT R W™ S99 wr €AY
fraffm st € §1 § e § f
T = & w7 fowe gfoiwma
* T AT g BT OAY 3T &7
T FaT §, 9uw! wafcIdr 9 B
e § +r§ & oAg gy sifge)
NuT wed g1 a1 A Mg ©F 4
FIT WY wafadr & Sfge |

gftrea o wTfe 5 fag
Max @9 T A 79 FT wEnr
@ 9T 25 Sfawa Y gafad & ot
W e g Tt g fEef &
s ¥ TrrEgifedad g s famy
gra Ooft s o 1w fag oS
WYY 1 SregrgA a4 & fog T T
o I dg & g § 50 whawa

wfeor 1w QA ¥ grew ¥ oF wY-
W s ¥ AR § F A
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‘ii‘ff: a‘lm: ol %m-l?t
sirgT 2 ¥ fag 9% wraww &
fr wre oY fmrr e o ST
ATEAT &, AT SHWY 50 sfawa Fafadt
NAA 1 FECTTAT F AT FAA®
foq WY waledr ¥ wwfgw o

FTET R TCH T ETET Y I
wgforad & arefr § 1 g M HF
wiwelt wnfar #Y @ W T
g | R e g aETd FraTEt
AR @ qwad § forgyee wreEw
W fagge  gigew w1 sfwa wfa-
fafeer ¥ar Wit & 1 Afew oY
sréae  Surnfe 3w Q97 @rfaeaY w
T A AR TER TR
frvg w1 wEaE o g ?
& gk sriae sefgafaey &
agfoad e &, oY 39 ¥ S @AW
Sfeet i 5% frgues wwes qur
fgges greew w AV AW & wraew
¥ e wwvSEfafadt 1 g0 A F R
§ o wif opfiad 3 A ggd
@I ® g T[T |ramr g L
)l @ g g N gl &9,
WU WETA AATQH, ST FICGTA FACT
s @ feggeam ¥ AlorEw
IFT R IR § § faegw
AWM H AW AW &
fag Wt e & draar TfEg o

. WErag F e ¥ oF O § g
e g ...,

MR. DEPUTY-SPEAKER: Mr, Patil,
please conclude. There are many
hon, Members—numbering more than
20—to speak. Only if evgryone

the hon, Members from the ruling
party does not take more than 10
minutes, can I complete the list; or
else, someofthalﬁemhmtromthﬁ
ruling party, your own colleagues,
will lose their chance. So, .you
should cooperste, in your own
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ot wn wgw fed wrfew

agt W & arft o e § 1 IEE
fog warar dqr WY S A Ag TR
# |7 Aifge + g W waifgide
grac gwr § 9w & faq geramie
Todt T @ ww W g, A
i & qrft & fra agr & W AT
TEq g !

Fa s af § | A 9w ey
froare-gemaT’ st @ widy g
ML GIFNT WA TAHHE FT
TR ¥ AW W Y, A g WS
BT ¥ 9w @ & AR T ¥ g
AW FY IT T WA AT g 1 _R
WA X AW FE A Frfew QA
wfgy

TE WK H ¥y Fyw Twe &
TGT F@TE

MR. DEPUTY-SPEAKER: Now,
Mr. Chingwang Konyak is not there.

Now Shri Laxman Mallick.

-

SHRI LAKSHMAN MALLICK
(Jagatsinghpur) : I rise to extend my
hearty welcome and congratulations
to the Finance Minister for his
budget proposals, and also to give

1:::1 three cheers. This is
a bureaucratic budget. It i
budget ﬁxﬁemm“‘

Of the three cheers, the first is
for the bold attempt to stabilize the
utterly  shattered ¢conomy, _EEIV
encouraging industrial and agricul-
WMucﬁon; the second is for
the s balancing of our urgent
needs with stimulating the invest-
ment climate for achieving higher
production and the third is for the
tax holiday for the common consu-~
mer, as the commodities of daily
use have not been brought under the

The Budget has been designed to
promote savings and to provide
relief to the middle income group.
For the first time in many years,

ple have been from the
burden of additional taxes on articles
of common use. This is a gift of our
beloved Prime Minister, through our
Finance Minister.

To elaborate. : it will be seen
that production in industrial and
agricultural sectors has been given
the key place, to stabilize the eco-
nomy. I hope every one will agree
that in the present juncture, this is
the way, and the only way.

In the ¢ rate sector, the
surcharge on Income-tax payable
by all classes of companies has been
reduced from 12.5% to 7.5%. Large
industrial units have been encourag-
ed to raise their financial require-
ments. To facilitate further invest-
ment in industry, stock exchange
guidelines have been relaxed. The
role of the small scale industry has
been recognised by enlarging the
capital base.  Now the definition of
small industry would include units
having capital of Rs. 20 lakhs (it
was Rs. 1o lakhs previously).

ing to agriculture, it is known
that agriculture has a great role in

- our economy. I congratulate our

Finance Minister for raising the plan
outlay for agriculture and also pro-

mmacase the subsidy on

Fwth.&, irrigation has taken
& major share out of the proposed
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plan outlay forthcyear 1981-82 tr;r

' L.):ld 2.5 million hactors under irri-

gation. The outlay on major . and

- medium irrigation projects has been

substantially raised to Rs. 1408 crores

from Rs,. 1213 crores in the current

yéar, 1980-81. Sxmﬂarly the outlay

on minor . irrigation is proposed at

" Rs. 301. crores, that is, Rs. 35 crores
more:than thel ast year,

Coming to second, it is hearten-
ing that urgent nat:ona.l needs have
got their ‘due share. Defence has

its due priority when there are
ﬁturbmg trends in our borders.

Thc last is the tax holiday pro-
ﬁd in respect of consumer iems.
common man is not to face any
extra burden in these difficult times
in shop counters which was rather
an-annual feature. This is something
extra ordinary, out of the beaten
track. ‘The middle class including
the middle salarics group have got
the most drastic tax-cut income tax.
‘The no-tax limit has been raised to
Rs. 15,0000 The common man is
'in the forefront. The Government
have. wished them all. Even the
disabled and the blind have not been
forgotton. The budget is rural-
oriented. It will really safeguard
-the common interest of the rural
people those who have been neglect-
«d since long.

After all my cheer, I would now
venture to suggest one important
essue which is corroding the national
economy on mon-developmental
expenditure. The volume of such
expenditure in the States and the
Gcntrc is increasing in galloping

and if it remains inchecked,
fear it may . destabilise our ‘entire
national  economy.' Posts . for high

salaried officers are being created

on flimsy. .. pretexts. There is no curb
on their ‘wastcful . -expenditure, .I
hope, " when cvery na J;: paisa has
become important to nation- to
bring a ray of hope in the minds of
the oified - and the down-trodden,
" our.able Finance .- Ministy

would

© % MARCH 12; mavs.:-».f:- 198,820, Dia; | 968

. please;. agp}y lummlftothum
task to lamlsnoGovmt.

Itwﬂlbewrongonmypm if 1
do not say something about my
State of Orissa. 1 know the Para-
deep Port has been neglected and
no development work has under-

. taken yet. The .Government of
Orissa and also the people of Orissa
g ‘presting for the estabhshm«;_nt of

p building yard, setting up o
based steel plant, estabhshmcntponof
fertilizer project and construction of -
fishing harbour at Paradeep for deve-
lopment of Paradeep Port since long.

I urge upon the Government and
the Finance Minister that special
attention should be given for the
development  of Paradecp Port.
Orissa is a poor—very poor—State in
the country and the per capita in-
come also is lower than that of other
States and 88 per cent of the State’s
population is below the poverty line.
Orissa is lagging behind in road com-
munications and rail communica-
tions. As regards road and rail

unications there is only 13
kilometres of railway line for
every 1,000 square kilometres in
Orissa. Even now, there are sub-
division in Orissa which have not
been linked with the state head
quarters. I once again urge upon
the Government and the Finance
Minister to provide more funds for
the development of communica-
tions—both road and rail—in Orissa.
Sufficient funds should be provided
for early completion of Jakhapura—

Daitary—Bansapani for Rail link.
Funds should also be provided for
the rail links from Talcher to sam-

balpur, Koraput to Ra %ﬁ and
if)sa]s hto :obocn " l:h

- ave nding wi
Government and ‘1 hopepcthat the Go-
vermgccnt ;vzll tafyclpepul care and
provide funds, for the d.evplopment
of a poor Sta.tc h.ke Qsmsa

Terea ,,,t gm#wm

- waY afnihm(r wmw
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% W i e g dify
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wrerE & o7 Ay §, S ar feafw
T AT Y1 ITF g ¥ AT
Far ady wEUE ¥ arg v 9T ¥ fag
gar frar IT GFaT & W I X Tw
Tmgfee W@  wer # gfee ¥

o

oF I A g wgAT Agav § fw
W AW A Frg ¥ Ny & warvagy 48
guE) =Y A oY aw wfy € , @
@ Fart ¥ & ag wEw e §
f5 g qr gt gwfad o w
FF gF 1 fawres FY S0 QrerA
W g ww ¥ W s AgeE
17 ag & & o wd & A 9T,
% fgel & Aur e g A A T A
A Y gk & 9 I F W<
¥ dar #3gu § Ty F A9 A AR
FAF ARA W9 H AN ¥ s
FTET QAT | WA F§ JEAIE qO
T FamworaRoTaT % fgg &
AT g TE FAT FT qgT I&1 qAA(A
dar s et § WIS et X EiT A
frr & gl Sy Fde{ daw
T wT 43 gu § o @y T Wwd
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TR uwdgr Wy oY famm & 1 W
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G T @ W e e, § :

wE ot W T TR T T
a1 WY WY ST T TeRY ¥
S wT wer oY 3w omfew
o FHAg e} 1 SRy
wTAH & qrART W ot vl wew e
VAT TEATE | **

L gt e g, s
§ s o SehEz w wRd A EY
g, TTET gEEew

.a- att

¥ wwafaut g7 3wl # day =
¥ w @t weofm)l § e 3@ €
WX ABHFARLCE Ty e

MR. DEPUTY SPEAKER : You
have mentioned some names. But
you have not given prior notice. There-
fore, I will go through the proceedigs.
He is nota Member of this House.

wrard  wararw ¥dw ;& faet W
aw st Y @E T P AW A

@ g

MR. DEPUTY SPEAKER : 1
will go throughit.

WY W A% g q RS
§ oy ofg A AT €1 W WS d

T faraiaw EE AR ®
wIFT, ¥ & 8 2

forgir &7 geet # oF dur T
i fe g T T g ¥ dut
Qo FfEl &« § s g
qc Wy def s waten W A
foar &1

MR. DEPUTY SPEAKER : Do
not mention names. )

** Expunged as ardered by the chair.
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R W g = no‘:ogdukcmr:?ﬁmsma ninutes
ger wafgr WTEMAFQRE, TREL . 4o that everyone can get a chance,
A7 gk e Em T fRargl, . . A | .
WT‘ﬂ' ﬂ'ﬁrﬂ.‘ﬂ' UCNFHIA ﬁﬂ!‘ ; ‘ﬂm@ﬁ'ﬁﬂ{mﬁ)‘
mm’tz:a:ﬁiﬂrfwrmn € wern wRvEw, & frw At ¥ awe

FemmEmm syl 1 A T g |
e W W oWl T F WAETE
saaw agea, qR a1 o age srfie 0t Wircdr oy #F e & R

gl of dfew @ A Q¥ & S om0 wivr B Faey it ot v
% aeer ¥ wrdar s § e Ry ot ar =Y Ak & wgar Awg e
et ® ¥ s fear @, 9w oAz ¥ sy WY spfefter
wg er ¥ W g & quid 3 g, xﬁ‘:’f waq :afﬁa‘::l
gaTy faw weft W T Hefr o ®
w1 IR agT gAqE T I wm A '

Aw frar g wl grag IR € % ﬂglﬁ'gﬁmﬁ wmifﬂ:l!::éz
gl #1q 37 B A7 AT A1 d UG ¢ fyg @ gerfy g aved ard

W ogwdar w0 gfrar # oot W qeaw & g,
MR. DEPUTY SPEAKER: There 9@ Agw 2w & et sy aﬁm\
are about 20 Members from the ruling g7 fregam o :Tﬂq @ g8 7
arty who want to speak. S5ome Mem- -
"Eers from the Opposition have also -
asked me to give 2 chance to them, W FT AT F¥ TG F7 gV
The tims= is upto 6 O’clock. . ¥ amEt Ther E’T qq % faa fa=m
THE MINISTER OF PARLIA- = fawa g0 wswfeg ade AR
MENTARY AFFAIRS AND WORKS YA9TH ¥ S F7 $GAT 0T FY
AND HOUSING (SHRI BHISHMA ¥ fre %3m wer BN |

NARAIN SINGH) : You can extend
’ the time. I have no objection, -
weuy A, fed q| W

MR. DEPUTY-SPEAKER U7 ¢, STAT WIX 8T 5T wr A,

Till what time ? ’ ?mﬂi;g warsi ?:f;ﬁ g'v:;:
THE MINISTER OF STATE AT A L W

SR N

(SR B VENKATASUBBAIAR) : L et 4 g

' MR,  DEPUTY:SPEAKER : & a“; “;::{_ mﬁg‘ﬁ“‘ ure

I take 1tthatmthesmsepfthel:lomc.

 *The or:gmal speech was dclmred ‘in Gujami.
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TETT "ar Wt SEY ST awEt ¥ frgdr
AT § SAFT UF BiET &7 IR
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Y Forw W @ wHar fY | wg wrHe
wE T war At #r qore af Frad
IPM W AATEET FY e ¥ w9
Ay & fao wrdw far

FEAFH, SaT 6t 3w Ay qa
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fo oo ST  iF 9 W T
atgr #rwrw S §, T @
€ I A § ST OET R
T FW FE A | GEEAETY
Hiwa! #1947 W G 4G TIEAT Ay
Wt ggwoAF Sftar AT | TdT HIAr
farard w1 ofgaar ¥ fratg @<
g B WY e I 7 OF
& wadr g |

FOET At ¥ gw 1 fawEnr
fpar Tar TR EIA ST dIAT1 [AT
TF AR FIE WL AT AT
gaTR feam § 7 wrAr =ifyge )

XM HA wF G5 qAg-wTg 9T qT
B @, qaaF 1 A @R 79
T YAIATHHA AE FIIHT | Tw
ToAlaE a9 WY Al iR 948
W A AT ADAT THT H 0 |
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T@ar ar | ferg wa Fxa M K
dArdw #t fow-fow <@ & g feas
mafedt MY 3@ WE a7 ¥ X o
Ay W g e aifcheafy qx s
& farg tm;!rﬁrma'nmaﬁi?
. AT A ERRE
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(2) == @#a § =g 741 7=
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GO FY w9y @ fRage @A
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18.03 hrs,

PAPERS LAID ON THE
TABLE.—contd.

GovT. RESOLUTIONS RE. SETTING
UP OF COMMISSION FOR ADDITIONAL
SOURCES OF ENERGY AND SCIENCE
ApvISORY COMMITTEE TO THE
CABINET.

. THE MINISTER OF STATE
IN THE DEPARTMENTS OF
SCIENCE AND TECHNOLOGY
AND ELECTRONICS (SHRI
C.P.N. SINGH) : Sir: I beg to lay
on the table.

(1) Am y of Government Reso-
lution No. ¥ 64/1/80-Cab. datcd the



o e m——

st i, o, vopasiing eitn
~ up of the Commission fomitmnﬁ

'Sources of Energy [Placed in Library
- §¢¢ No. LT-2077/81)

.~ (2) A copyofGovenment Resolu-
tion No. F.20019/1/81-ADM-1 dated
the 12th March,1981 regarding setting
up of the Science Advisory Committee
to the Cabinet [Placed in Library See
No. LT 2078/81]

i ——

18.04 hrs.
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have the support of the Opposition
also in this regard—the only time
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SHRI S. B. SIDNAL (Belgaum) :
Sir, I firstly congratulate the Prime
Minister and the Finance Minister
for giving a production oriented
budget this year. The budget
should always- try to create a just
society mg\ecounu'y andlcsseatkﬁ
economic disparities amongst
.;ecuonlem th.ls,b
ance inister pla.ceda udget
which is a historical one and wﬁ
is going to build a new India in the
coming days.

I would like to place before the
House a few points a%out agriculture
and small-scale industries. To im-
prove agricultural production, so
many projects have Leen taken up.
So many irrigation dams have been
built. But utilisation bas not been
properly made. With this view I
would like to propose to the Govern-
ment to open more technical schools
because agriculture is now more
scientific rather than an ordinary
or traditional one. The agricultu-
rists do not know how to make use
of water, pesticides, inputs and soil
testing. So many things are there to
study. Eevry taluka should have
one technical school whercin allied
ions of the agriculture like
farming, poultry farming,
kecpm% T S other” subjeca
a s other su ts

taught. This will not J:::ty

improve  the economic condition of
raral India but it will solve the

of met Ins-

of gi ucation and

“I.;%e lar people, we
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have to introduce _technical schools,
Ifyou.-startauch technical schools,

the urists having dry farming,
will Mymmolﬁ?;‘;:iryﬂm year.
Now, he is busy y two months in

& year—one month at the time of

sowing and another month at the time

of harvesting.  For the rest of the

he has to waste his .

we have such technical m,

. we can provide jobsto the rural
people  thrughtout the year.

. . About introducing small scale
industries, much has been discussed
on the floor of this House, outside
and in many academic ils.
But nothing has happened. There
isno progress. We have to see that
the niral Eth a:‘!}ouhlinbe trained
properly t ti given in-
dustty. Otherwise, voluntarily only
a few will come and that too from
the affllueunt sections and thus they
will deprive them of the bencfits
given by the Government to the lower
strata of the society. The educated
boys from SC & ST, backward classes
and adivasis should be trained in small
scale iit:austries ail.llf;lcss then asked to
start ustry. t are
trained, they will not pmdugzy-

. With that my proposal will be
to open a special rtment to take
care of the SC & ST and Adivasi
graduatcs and train them for a year
or two and then give them some small
scale industries. That will be help-
ing the other sections to beg employ-
~ ed and those pair of hands should

be helping the production of this
country, :

Regarding iculture, we have
made use of t?lcgr river water, nala
water and other water. But we have
not been dble to tap the underground
water. The say that abun-
dant water i8 available under the
ground. We have not got sufficient
. rig machines to bore wells. Even we
have not been able to provide drink-
ing water to the people, what to talk
of irrigation . A small country like
Isracl has been able to introduce
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1081.83-"Gen, Dis, -~ 424

sector and city sector is growing.
To stop this, we have to build up
parallel cities and stop issuing licen-
ces in big cities. Contrary to it, the
city is growing and village is diminis-
hing. I have seen in the last 15 “years
dilapidated houses in the villages
and muiti-storeyed buildings coming
up in the cities. Nehru told us that
unless we develop our vil our
economy will not devel ausc
8o cent of our population de-
pends only on agriculture and lives
in rural areas” I do not say that the
Government has neglected it. I
think, the Government has allotted
a good budget for it. But still itis
not adequate to meet the rural
developiment of this country. 1
thank the Government for havi
opened branches of nationa.hﬁ
banks. But, before we proceed to

¢4 open  branches of banks, we should
train the staff. Our experience
tells us that even alter nauonalisa-
tion, the managers and white-collared
people do not have real involvement
with the poorer sections of the saciety.
I haveseen and experienced it myself
Unless we influence them,
they will not give money. There-
fore, special squads of officers have
to he appointed to see that the
money is reaching the people for

 whom itis meant. So,wearc creat-
ing agencies and promoting corrup-
tion. Only real involvement of the
people in their work can do away with
all these evils.

We tl::m give plans, We Baxe
happy plans arc there. But
the plans must be Dacked by perfor-
mance. Without perflormance, they
will be of no use. '

In order to combat inflation we
have to boost production in both
agriculture and industry. In - this
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country, unfortunately, whether it
is the samall scale industry of agri-
culture, it is squeezed by ihe middlé
class, which is always flourishing.
Even in the industrial sector there

is no arrangement [lor L}::pcr.

marketing. It is only when there is
_ proper marketing that there will be
a proper price. Then the economic
condition will automatically grow.
So, we have to think seriously of the
marketing facilities.

In Japan, when Hiroshima
and  Nagasaki were  blasted,
they were reduced to ashes, But
now they are flooding every part of
the globe with their products. One
big American magnate said : Jaj
could not beat in war, but nowtg::;r
are in a position fo purchase us.
This is the state of affaris in Japan,
because they work hard, for 14 to
15 hours a day, We have also to
develop the morals and qualities of
hard work by labour. Therefore,
I would request the Government to
sec that lock-oyts and strikes are
banned and discipline is brought

_in. Otherwise, we will not be- able
to produce more and without in-
creased production, inflation will
cat us, i ~

So far as inflation is concerned,
our friends on the opposite side criti-
cize us just for the sake of criticism.
We welcome constructive  criticism,
but not just cynical criticism.
are very cynical. I would request
tlwm,czough they are only two in
number, to be constructive.

SHRI R. B. RAKESH : That
also you do not like.

. SHRI S. B. SIDNAL : If there
18 any constructive suggestion, = we
welcome it whole-heartedly.  But,
do not be cynical. Only two of you
are present. (Interruptions)
i .

Ouly Siet Sdatn speccs il

4 ; 8 go
on record. (Inferruptions)™**

SHRI S. B. STDNAL : Another -

_point that T would like to highlight

18, in the coming ten years there will
be scarcity of food. Therefore,
afforéstation must be taken up very
much seriously. More gobar gas

ts should be installed and subsidy
or them increased. That will save

- us electricity. It could be used as

fuel as also manure. It will h
us to produce more manure and it
will also befa subat}i;};te for t.heele-ctria::ity.
It will be o t to the peasants
and farmersi‘w%nlc}: we take the
gobar gas plant more seriously, in
the coming ten years we will be having
darker days without any wood to
burn or construct buildings. Sn.
I would request the Government
to have a ten-year plan for afforesta-
tion. Every State should earmark
areas for reserved forests. The
amount which we spend on this project
will be a very good investment. If
we do not do it, in the coming days
there will be scarcity.

I do not know much about public
sector, though I have read a lot
about them. There is much talk
about corruption and favouritism.
As Harold Laski and Dicey have
said, these things are inevitable in
ademocracy. These evils exist along
with democracy. Nobody can root
out these things, but they can be
reduced. The leakage in the public
sector should be managed immotﬁabely
taking any kind of action, and any
type of discipline should be introduced
immediately. Otherwise things will
x very difficult for us in the coming

ys.

Lastly, much has been talked
about the Scheduled Castcs, Scheduled
Tribes and other backward classes.
We are claiming as the cream of
the country, but we do not get
involved with the development of
our brothers. We have carried a
bad tradition of loving dogs and
cats but not human beings and now
meh;.hm\mudtoit. But we have to

ighten our society. When the
Scheduled Castes, Schedulede Tribes

**Not recorded.
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and backward classes people come

the affluent class or the forward
mck should take voluntary interest
toi the condition of economy
or education or whatever it may be
in respect of these people. Mere
laws will never improve this country
or any other country in the world.
Unless people take serious inierest
in them, they will not be able to come
up. Here, nationality has to be
highlighted because the nationality
is above our morality and personality.
There should not be prestige issue
or clash between nationality and
personality. Then only this big
xunh-y can have future in the coming

ys.

In the northern countrics where

- we cannot the see sun for more than
6 months, under the buildings they
have to ﬂz vegetables or any
crops and the pigs, cut them and
eat them. In our country, in the
air we can grow everything

and the only thing is that we are not

mcrly planning or  people arc
rgic or whatever it is.

Lastly, decentralisation of LIC
has been done and I congratulate the
Government and the Finance Minister
for this. There are so many other
things to be decentralised. I do not
want to take much time as cvery one
of my colleagues has taken, but
still T request the Government to
think seriously about afforestation,
gabar gas plants  agricultural
traini centres and allied gmﬁ:s-
sions of agriculture like sheep breed-
ing, poultry farming, dairy farming,
bee-keeping, piggery, sericulture etc.
The willage industries should be
developed.

road coordination must be ensured.

About my State, I do not.want
:;;c thank the Finance Minishcrb:;ame

Hospet plant is not given and the
rail aonnect?gx has not becn given.
We have bheen deprived of so many
good lines like Karwar-Hubli line
and other lines in Karnataka which
would change the face of North
Karnataka economically, education-
ally and socially. So, I request
mﬂﬁng Goverrl:g'aef?t to cc;mmitt soh::mﬂ

on t ospet plant in whic

our people are interested and which
will develop our State all along.
Karnataka is the nursery bed of
Indira Co in South apart
from Andhra Pradesh. I do not
request for an extra favour, but
what is due must be given ‘to us,
which has been neglected for the
last 30 many years and we have been
telling our people that since our
beloved Prime Minister has laid
the foundation, it will be given.

Lastly, I request the friends on
;l:lcd_othcr side to help to build new
la’

Thank you very mcuh for having
afforded me an opportunity to speak.

st rare feg waw (stier ) ¢
JqTeas AT, T AAS F Qe
7y ag v g 5w F @7 A
WIGHTT §F HETAT W § qTOZ JAAT §
fraq  Fawr sevfad, fae-mfoed,
wWat emafol o wsw o #F
N 55 Q& af & wwt F o) fr @
of N g, Ffgg AT
™ § | @ F w3 w3 fmr,
qage Wi ooy ot & awi & fag
WA et A g
wy v @ o o Fcils o & @
vaw gt v der fe 3 efe?
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*SHRI OSCAR FERNANDES'
dupi): Mr Deputy Speaker, Sir,
et me first eongratulate our hon.
Prime Minister and the Finance
Minister for the budget he has presen--

~ ted to the House. I shall be brief and

only touch upon important issues. -

Sir, a nation’s foreign exchange-
position is an indication of its economic
health: according to this criterion our -
position is not satisactory and uhless:.
something is done to improve it we
would not be able to make any prog-
ress. Countries like Korea, Taiwan,
Japan and West Germany have im-
proved their export position in spite-
of the shortage of raw materials. We
must follow their example and deve-
lopour industry so asto make it export
oriented. The economy would not
improve unless we do this. A high-
powered committee should be appoin--
ted to go into the question of boosting:
exports.

Discipline is the stepping stone to
progress and the Government should
make[military tra.inin% compulsory to
instil a sense of discipline among the
youth. If that cannot be done
joining the NCC should be made
com ry for all youth,

We‘have a long coast line, but
we have not taken steps to develop
and exploit the marine wealth which
is ours [or the taking. Foreign trawlers
fish in our waters hut our poor fis-
hermen cannot go to the high seas for
fishing, not being equipped with sea-
going fishing boats or trawlers. Some
provision should be made in the bud-

- get forﬁrovxdlng trawlers to fishermer. -

Steps should be taken to step
erosion by the sea. Dykes should
be constructed to stop it. The]Cen-
tral Government uld also take
an early decision on the ~ Malpe
fishing harbour project estimated:

*Original speech was delivered in Kannada.
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[Shri Oscar Fernandes] Steel Plant which has been hangicg
\ fire for some time; another aluminium

to cost Rs. 2 crores which has been
forwarded by the Karnataka Govern-
ment. The Centre should givefunds
to the State Government to com-
plete the project and after it is com-

pleted and the major harbour of .

Mangalore is finished, a rail links
between these two harbours should
be constructed.

Unfortunately, not asingle railway
line has been included in this year’s
budget for Karnataka. The Kon-
kan area is the only missing link in
so far as railway communication
network in Karanataka is concerned
and it should be provided.-A new
line in Tamil Nadu has been sanc-
tioned but Karnataks has been
ignored. The Mangalore-Malpe
line should be undertaken even if
the work is completed in stages.
It will help transport bauxite ore
which is available in Bandur, if
the pace is connected with the railway
system. Bauxite ore is at present
transported by road. Bandur should
also be connected with Karwar.

Credit facilities provided by
the banks do not reach the common
man. On an ecarlier occasion, the
hon. Minister had promised to
appoint an advisory board for bank
credit for the common man : I hope
that the promise would be filfilled

- 800N,

There should be a circle office
of the State Bank in Karnataka;
that would decentralise the working
of the Bank and sanctioning of loans
would be expedited. If the LIC
is going to be split into five corpora-
tions for a smoother functioning,
there is no reason why a gargantuan
bank like the State Bank of India
cannot have its i offices in
sarel “people, Lacger mumber of

. nuw ¢}
brmchesp:lc:ould be opened to mobilise
.deposits from the common people
-of the country.

I carnestly request the Govern-

nt to sanction the Mangalore

where there are bauxite deposits in
large quantities. Shorebased plants
should also come up as the Karnataka
Government have proposel. -

Sir, the Food Corporation of
India which is responsible for
:iugplyg;xg whbeat a.ndl rice are mhnut

oing their job properly : the ity -
of the cereals m,]:apliec}ir is m(i sa.ti?:
factory. Thereisa strange paradox
in our country; we are thinking of
sending a man into the space, but we
cannot guarantee quality of cereals
for the people. FCI should
supply clean and dust free wheat
andrice. Properstoring and handling
techniques should be developed.

The energy crisis is not the only
problem that our country faces.
Government should encourage people
to find solutions to the myriads of
problems. One way could be to
institute a prize of rupees one lakh
for those who are able to suggest
viable solutions to problems. I am
sure that scientists would come for-
ward and do their best to solve the
difficulties and problem that our
cluntry faces. Provision should be
made in the budget for such prizes.

=t Trrerrm e wat (FrEwaT):
IS AT, & aX ¥ ogN T W
& amraE g 5w X W §o waA
frt wFe F W wawe fxav

MR. DEPUTY-SPEAKER : I
wanted that you should be here and

hear the ruling Party’s speaker.

SHRI A.K.ROY : Youshould
thank me. I am the lone listener
without any aspiration to speak.

MR. DEPUTY-SPEAKER :You
will be here always—I know.

THE DEPUTY-MINISTER IN
THE MINISTRY OF FINANCE
gSHRI MAGANBHAI BAROT) :

am here becawse 1 cannothelpg
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u‘*ﬂu«mm n’t‘ wth
, W W gare & ¥ e e
qdr faal ¥ &, Afea qoe Twe
#1 R A Y 98 ¥aT W vwafor
N e §, @ g7 ga-gdfamy
wg 9rd &

£8 ¥ 25 W@ WA F AA-F
oz it § WX 39 wrw Wit w
Frar §Y aear § Afer wAg-eqe
AT-Ar8 & far @ F sk syaeqr g
% 1 7 YA ady v afory § R DAY
foaras F ©7 ¥ OF ¥ FravAOrT FY
X TG TAOIC Tqw § I R@y ¥ qavaw

EATWU R AT T WA AT ST

fag @ ¥ Tadwr ¥ ATEATEL G
FNET gg T A Wil ¥ wgr wy fw
faz-nr3z SNz Wt Trqwr IT gwar
2, Tafaq g aore ¥ T ft 2o ST aFan
2 ag vy gvx § fn ag  sgdelt
oM AL §, AZ ¥IT AAT-ATX A FWT
o gfaar & fadk §, e T Y saereard
38 & § 1 Afwa o adely @r ¥ AN
¥ @rr § 70, 72 wfaws S IF §F
fax =v€ wre ave @ W AE E

MR. DEPUTY-SPEAKER : Mr.
;’cnna what is , solution to
ring thcm up ? Please g about
that. ﬁ also be pﬂkenllghtmcd

v'r\ Taare warg wqt ¢ Isae
wgreq, edewa €t & o, WA g AW
gqa & | FfeT waife s sarer qaw
A &, wafad & ofr W www F
W FT A T FHAT W14AT E

g AT T I T@ W F A
MR T R A ER R
I TR HY O qaear Ay ¥@ ¥ g€
¥, fex 2w ¥ firerw a7 Qo s N
TR M TR, e
oy

~ milrm,!ﬂfﬂwfqu«

wogr a9z § Al dur o W
wafewr deur &, W & Trmsdee
vty 3 €5 W TUT & Hvr vy R
f 7, 7 oot &, gt A3 ST ow aw
AT I7 WY A @AY ¥ O v W
sy &, Afx oy FX ¥ AT @
TAT & | TE TIE T AAE § A AET AT
¥ "Iy HATT 7 AW S NS A3 ¥ 4T
Tl & -

. WIS HGWE A gTET AT AT WA
72T 797 fzav § o 7 dy aqd & T
FTIRIT A T IT ¥ Ag § ofr *¥<
g BE N W ag WY feafer o
A G ATt O F a1 T aut
ax Ay & 5 Jaqr 7 § mya #
Fg Hge gY ) AqeAr U Fv AT A
27 qfiv =« dfwa wve (arf) wr
wraFee Ay fager so At ¥ v @ E,
FWMEmer i WA WY WA
FET iR qUTHAE W FAC FADA, AT
ghw wfea it g%z W 3 g
FQ § T qav A& F1A FrA 7w
N Y are T §, S T QF F¥ ave
F & Xfien @ ¥ v W 3w v oY
FIATFET Z1AT A1fgd, a8 ¥ Framar

oAl ¥ wfed v oft aga &
g gwr ¥ ) w9 F gw wfy oy §
& ooy &, Afex aarer ¥ fay F1E )
FYAT, FHTHATE Y A7 T §, S fararn-
faeq & | AR TRGET iy St £
. ATHE M wATy ¥, I F fayere A€ o
@ & | guley g o #Y FaTr
aF QT 9T T8 Y a1 oy § | dfeew
TR F A AW I F o Fod
gC TAY § 9T §T TP F AW §,
fag T WU AW AW T AE-SqIEET
wer-sqer § | O agY vy qway § fe
g Tz wr-fggwd § 1 X e wrw
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Wwit wr fge o & e &), arﬁmte -

T ¥ w0 A & g fgree YR

20.00 hrs

wgt aw qewafa w1 G
ST GRS & aug Ay ¥ 7 2, 60
Tq¥ fiow) a7 wafe o ¥ 6.10
oo fieet § | T aw oeg TR e
ot fa% o § | FEQ A W T AR
WIS ¢ ¥ Fqrr Ay 9v, Ffww A
Tg 18 T 20 §9F aF & | AG, TIqA
R mag PN A TME 1 BT
NP ATAGTEl T AT H
me-frafae s ¥-at ag v S
anan § Fe ag awre age wear §, AfET
gL AW e BY 1 afz g
weeT Wy ¥, a1 fa el 7= W
gwa § | fee QU g ASET T
R wf, Y qforry I 1 e
a3 | forw aw w1 waT Faw N ad
AW @I, I HY T AIATLAT HT 4T AT
Ffera &1 qawq 7€ T o qm
g1

mza @t frfas =@ & fag
gL BT we ¥ Wz fagaw
e g, fag & fearal, SesETAl
ST I & <7 1 gfafafy, giee &
fooaet st gomd mfvfo
T wfefafas @ o+ o wiw Fa«
% Wk T 0¥ ohad & ggE v X
Y oe gl g, fawr Y aria 4 feaflr
T TG g, o w qrepw A @ fw
frart ¥ arad et sfeamgar & ok
TR, FOMG W fawwr w@IR
@nt ®Y feam  oforw wom qEE
g

T g ¥y H faroref oY e waY
& 1 ¥ g § fr ge e § vl

B umnu,mﬁ
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Ne W mﬁfmm!
frr, Totrafed, SwAteTdY, wd-
Wil W goffrasy & wfffadd Wi
wa-gfafefea # 398 T oy )
T o gy feafyy g7 a9 & A aqT
TqT 9T AT A g wH ¥ fg wmm
IBIE | WK qE FT TT AW ) fEa
arar g, o ifemw exiH 0§ ONE,
forr Y orr A & fad W waws
7 fawen §, fowr Ty owdt Faw aiwam
qTde dastt Ny Ty W F Wy g
g A N I waare W BAA
93 W & /AT AfqwT AT & ) TR
Q@ QX GHTT W FOATEEY  AGT 2N
qaET 1

A AL T AW & |/ &0
IEdY & AT grQ A Ay A
oo wrEdy &, Y g v Wi
Iq W OFAT FrA ST AR wWF
TS rrag vgd A i g, o= ¥
Wi i wfrwraa § i faeT &
fao¥ gu @ Wy § | zafay w0y & s
g FadT fa § R ¥ Ty &Y FLAA
AMA AE | TH T TW AT A AT-F
gorT, Agh & Sl Fr TR W
g fadw, 3 1% aFATEFT §4
grm, fraten ®1 s fasd W
arg @ e FaarAAT, faqs waaa
T B |

*qF qT9 F SGI w1 AFiFw WY
gt wfg) g9 qw F  |rawtE
IrEn § wc fash &t 3 9o WY
¥, A qeEtTE g g 6w P
9 ITHYT ME K A @ § |
¥ STHAT dwec w wq H oww R
Wiy fir gg & frioe o sifa®
QY & fre ¥ ow arerer gweew firdt
7 firt o ¥ wmr ¥ 1 WG TR
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Miwtﬁmtw*m
g $IX Wi fiedia saw i
w3t W% wx - | Efeg v
& Fir ot oY tfieres e ) Weproraey
srzeat & e forg vy afbere fwex
g AT §, 99§ 97 w7 QW figear
feqr WF, IT HT Waw W sqedr
¥ SRR ATYT X | AT FRY T
¥ wolr aY qoIgdd ®Y AIEr spReAr
oy wifn 9w #Y figedard g sy
I F T W gErwT &, e wr
weaiwa g, arEl Afawl & qw o0
ay 20 wer g1 § | & wgan § fiv o aw
¥ el wfaw €0 9% § o7 % 0
T 1w qg Afaw {7 stram @
X7 AT AT Tg aFAr TR gl F aw
v ¥ af af fafesw, Qaw,
T TN T AT FwH a7 G E
gafae sfawi & o7 & qfqer s
Ay 1 Feafadl sIre HaT FY ATIRQS
N FTARY | WA 25 T} qr afoqw
TR ¥ TINX L A5 & L aTRIT T
AT A7 § 1 477 ag g 2 fr forgar
T agar &, wER T4 ¥ e
TATAM T Srg v Afgg 1 AL FEw-
qITW F QT FTTATT AET T@AT aAv
fafewa v & grare griY, SR ol
ATAT TRCTHY WAy Hfae 9 F3T 1
ey ¥ garr @ fe o Ol WY
agunfY AT ovey, AW Fv AfviEwor
fear s ot 78 qw & fog weaT-
A Frawar § 1 o qw & Frwfor & il
% arel O qorgT i gq & Y it
1 e giar kg )

01 CF TG ¥ WA S H1 FEAT AT
g1 -0 der ot wfewanfr Y 83
30;3, i W e & qrofey wEr
TEI | g a7 fagowr aw ¥
freryr gar o § | wgt s oy qow §
wﬁhw%«mﬁm Tqty dwr

_ﬂfnmttt-—ﬁrfdl:. gordwr, .

Ut Wi dure o | ag ax ®er
vy & fer agt wwen, Wy, 9WE
ST Avar s & wfae, e ff g
¥ g N aored Iverem § fag &
faw v mamare v sqAeer  AEl
gy wrfeg oY, ¥fer avor aF T Q
FY | T FA BT ATAT T AATATTET !
gt § aowz Fgw ¥ AT, IW@H
TR ATFA R 1 T § e
AT o O Tar 3 § fE i e
ﬁmmﬁ. ﬁﬁ'iﬁ-ﬁ'ﬂﬁ m’
TH a7 ¥ ¥ §W 33 A LI AT
&Y 9a ¥ fafchig & sYee, sRaT &
arf & 2rdw, FTAETT ¥ W,
ag 220 feanfizT 1 oF W 99 g
forg & 30 Sww T7T, 30 T AAL T4,
e ® Aral S s Qo faenn
WX T ¥ srger Swferw arw | gR
Yo 27 WAt ¥ o T g e A W
gare fasdarr = welr fandr ot &
¥t g o ferar &7 1 sy Star fir e §
sive fa ¢, firdeig & gl s,
BT QT & g dransr WK gemrdramT
¥ T, ©F g W wfeuw st e RE |
T FAA AT A L HICSEH 12 AW
TQ AT FALTU T FARF qAS H
AT § | gg-fe waeaw #) 1w § Wife

. 75-76 ¥ Iq FT Ga@W g M

W Ag @ W I § W ofr &
7 -#T qrEC T AL q@ § - IEH
1975 ¥ I aa faur f Crvawey
Tga agi & | wfee fagre o
¥ sdma qew ey oty fas WX
ooy qew st Y STgT, T g
wfai & TwdE fean f aa w1 dwlas
st} Frdig-wq AT, STATTHIATETH
21 2T £ W AT Y JArAT A7 e
miﬂﬂmaﬁ%imfﬂ!ﬂd&
®r QT ETT Q1 TAR W AN
Fare qiv oft 3 Wit w1 fiw ST ATIER
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. [ Cvemrer v W) |

¥ g W wer Twn B
. (waww) .

fagre s ga< w3w N @y
o M W e afon, o= fesi &
- & ¥ i v e @A § ST WS-
qrves Y FETE E Y ] | I wW
Aad X GO T[E@X @ ¥ 50 A
T WX 10 N AT 2 TR awErs
CE I

MR. DEPUTY-SPEAKER :
Your party has exhausted the time.

I have given you time as a special
Please conclude.

st Choee wwmiw wat o & A
T W E |

VNFET AT A AT H
wi frerr wa-gearer s @ &, 100
g from & % & )
YT 500 W 107 F WRAETA T AF E |
37 feart ¥ we & =iw § e e,
vaT wew  ®int ofcadw wfafron
1968 #Y 9TQ 32 ¥ o< A7 fagre
GTATCH 1441 H g FAX N2 K
fae W wfawe & sorom fag 3
b CUSSL AR LA R R Sl U
AET & FT AT THE TR
mta”twf‘*!z a’rﬁ-’ﬁ{mas’n

W gwd TE T www w407 gk g
g T A wE 58 fiar §, wawt
HPTE I § wwAl §, TH ¥ WAL
A< g Ay #1 s g wifgm Wk
tﬂﬂmamaﬁmsﬁﬁmﬁ
‘!’I’f@ | ‘

4 &t qfe wwnrw  (Wgw ) ¢
afier  gurenm off, ® T ewd ¥

foqr a1 SEET QU FE A AT OF
ogw BT g

¥ ovrd F o agl WA g
& fai v & wem g g e
W 17,478 FUT FY W7 WIIT F9LT,
Reg W gfwa Mfede & fau
Y 1§ ¥ ¥ Yy & fag
8,619 TUT T ®IT «A*T 8,807
0T g ¥ fag T §, o wgw
T W

% wrrefre faey w'alt ot ¥ qenfen
wET, 7 Wy R At e F
fag w1 ww s S T g,
Afer wEd weelridww 5 fog sy
TR €T AT AT | AT W WY
fofawe ofiwifz §, s U & O
W yew 1 wge dur @
wR Al Qar y, o iR
¥ sire wTewY sorEr et AT g )
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FOr ¥ gorvore A e wfg, T
fag st et g
nfed, ure T AA-NEARET @
# ave ginlige &3 e T
&y wifgy, forereY oy A T woeaw
X ¥ forg srked fearom @ &

e @ aw g s wrg &
N Arv-wrdw () Lo § |
oy ff T Wy | W
fag ¥ gwm & fr aft =r€ e
aig sl (arf) & 7 Am-wRdy &
NAT-FIFE FTaT §, O Graes I
e W Twe ¥ ¥ frdy wdw
* ik gg ufm w g feese
T AR | TWA A ST WA
1800 AT To wrwrery, Sfwfae
¥, Eer qu fear o wwar &0

wa & grgwr e fafae-ufagee-
faqréiie # ax® & AT AEA E |
qreY  gar @ ¥ fF AT weE
faed § s agh 9T T A T AN
gew wx wdh & faw Wy T
¥ gt ag g g ¥ ad T e
IR FT AR RE qET ANy | TR
€ wifre & ar 78w g, gEd g
¥ qre A NG F WA W R
forr wft &1 A gw AT X IPT
TR F—umEx  Jw Yy, 1979 ¥
gAY wEr qere-giag wE w4
afer 9w & frud Toq s § S
TR o & g ® A g |
g O & fe w7 feed fowe W
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g aE—aad, 1970 ¥ 9
oY ¥ quewiew g€ M, IJq o
W ¥ TR T @G (v &, W

F I aw Y feoar o7 fear, SO

1979 W wWrrer-AMET WX 50 T
iRt w1 wEeT W@ w1 fem
a1 IW T qE FE AT 97 fE
50 TQvE ¥ v 4R @Y wrdd,
g § gi-wemE ) g AR
ffedy ff Forawy | gEfag s@
-fFoT ® grre-gTEe § T 4T v,
wfeT ww & AR wEw T e
q 3 Ifq Y 1974 7 forw ey
" ], Yo F QA AYA F -GG IT A
A WUT WT AT | IF F AR
wE, 1979 W AT ¥ wrenrac-gfowar
35 qeqwe fRcmr agrar, qfw oo d
11974 ¥ fHwi w1 famga 781 fean
T | W F ATAT I AT § AR &
o fead #Y ot 35 sfqwa agr faamy
ifF 39 #1 @y & wr w @
T AT W} 35 SRrAw Iy w1 A
ST gl WA 41 I§ F AE
ot drad T JEw-anS - 25
TR AT FIAT A froali sy Famy
fear, WY aw fac o & 5 @
FTAS  TAAT—FT § FT 7NN T
@ & P Y R e ¥ ey
W fFrmr Im oz wgr g W
fezivdwe F v wo R, ag W
T IR A A ALAWT A oG ay
TATEET Y | Ay ey w7

MARCH 13, 1881

1981.82—Geen, Dis, ~ us
gt aw www & fe wgw ¥ oy
T  faedt 31 THTO OE WW
aawr g foaw O a<e o AW W
wEw &)

Tw FEq A ag € fe s
¥ A7 & g<fam 30 fe o TR
g o foelt ¥ wwdhg & fog o
¢, Afer fawlt & wwdrg X 30
faaz ¥ qotrer F1 fecar 188 T
¥ o fF »fiere ¥ 9g #r 30 faz &Y
Tz ¥ feqmr 358 TR § —
T T WG HRETAT MRS & ...

MR. DEPUTY-SPEAKER :
Please conclude now. You canspeak
about this during the discussion on
Demands for Grants for Civil
Aviation. In any case, the Finance
Minister is not going to reply to this
point. You can speak on the Appro-
priation Bill also.

A qYo AW : AAATTH TE
w3 fear @ srafeer & am-srefea
ey § Q-aefidree adf far wfag,
za< a7 ¥ oY Ayacyree ¥ far s
g 3w ar O Farf @y wifg,
arfe. awe fefaz v o A & =2
fedv gz a® qu femr s &%,
Al A g W owcafaw
A o Wl §—i At 7 MR
farar s =g

. wife T ¥ gy wd won e §
o ww &7 oY aoe dw ferr § oY

-
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TEF A WA TS Fo
& fag, & wowar §, W ¥ weer
AV TG W AT 9qT, 1] WA
TR g N wRfw sfenww) &
fag, & gawar §, @ & weLr AR
¥ awe af § qwr §
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waﬁ*m*wmw
aady waar §

20,26 hu.“

The Lok Sabha then adjourned
till Eleven of the Clock on Friday, March
13, 1981/Phalguna 22, 1902 (Saka).
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